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LOX:' SABRA DEBATES 

1 

LOK SABHA 

Thur$day, November, 6, 1986/Kartlka 
15, 1908 (Saka) 

The Lok Sabha met at Eleven of the Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

[English] 

InchampaIJi project 

*41. SHRI S. JAJPAL REDDY: Will 
the Minister of WATER RESOURCES be 
pleased to state : 

(a) whether the Government of Andhra 
Pradesh has urged the Union Government to • 
take initiative for convening a conference of 
all concerned Chief Ministers for reaching 
an agreement' on Incllaropalli Project; and 

(b) if so, what steps have been taken 
by the Union Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI RAM 
NI\VAS MIRDHA) : (a) The Andhra Pradesh 
Government requested that the Centre may 
consider convening a meeting of the Chief 
Ministers of the concerned States for approval 
of the Constitution of a Joint Control Board 
for the project. 

(b) The matter was taken up with the 
State Oovernments of Maharashtra, Madbya 
Pradesh and Andbra Pradesh. The 
Maharashtra Government wrote to Andhra 
Pradesh suggesting constitution of a task 
Force .of the Cbief Engineers of the tbree . 

States for preparing a detai1ed project report 
including its ecological profile and also 
suggested an inter-State meeting at ministerial 
level for preliminary discussions. The matter 
is resting with the Andbra Pradesh Goven-
ment. 

SHRI S. JAIPAL REDDY: Sir, True 
to the typical style of our Central Govern-
ment, the ball has b~en thrown back in the 
court of the Andhra Pradesh Government. 

MR. SPEAKER: Is the ball meant to be 
kicked? 

SHRI S. JAJPAL REDDY: As you are 
fully aware, untold and unprecedented deva-
station was caused by the floods in Godavari 
river, and the damage has been assessed, 
this year alone, at Rs. 1 700 crores. This 
damage and this spate could have been 
averted if the Inchampalli project and tbe 
Po]avaram barrage had been constructed. 

For the information of the House 1 nlay 
state that an award was given by the 
Godavari Water Disputes Tribunal, foHow .. 
ing which an accord was reacbed among the 
then Chief Ministers of Andhra Prad~bht 
Maharashtra and Madhya Pradesh way back 
in 1978 for building this Mu1tj·purpose inter-
State project. Since 1978, it hits been lost 
in the labyrinth of correspondence. There· 
fore, as a part of my question, I enquire 
from the Governn',ent of lndia as to whell.er 
it would take any initiative for converting a 
meeting of the Chief Ministers. Accordif1!! to 
the Minister. the rratter has once again ben 
left to the Chief M inj~ters. And then ilgain, 
tbe rnatter win continue as part of the unend-
ing correspondence. 

SHRI RAM NIWAS MIRDHA: The 
lnchampal1i project was aggreed to by the 
three State Governments, and forms a p.ut 
of the Godavari Water Disputes Tribunal 
award. Tbe award was given on tbe ba~is 
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of an 81*mcnt hNween the three States •. 
Since then. Cent!.d, Government bas been 

. approached, for cOilstituth .... ~ ·Gqp.,~\:'qard 
by the tbree Stat.es; and tho' CentralOovero-
~.~~. b~~ Advl~ the tbre~ Staie. to sit 
to.ether and consider vario,,)s propositions 
and difficulties tbat arise, because bavi.Dg a 
COntrol Board witho,ut a project report or 
even basic agreement On the various things 
ilW,()lvtd, would, not serve nlucb purpos,; 
a'\4, therefore. wbenever tbis thiDa bas come,' w. bave a$ked tbe State Governments to let 
toaothe(; .and tbe sUl8estion of the Chief 
Mioister of Mabarasbtra is a very proper 
one, viz. that a tpsk force at the Chief Bogi., 
'Deers' level sbould be estabUshed. They can 
wort out the VI'I'10U5 tecbn,icalities, after 
which "tbe meeting at the ministerial leval 
could be ,held, so that things could be sorted 
out. A meeting at the ~Chier Ministe.rs· level 
is very easy to call, but unless some prepara-
tory steps ar-o taken, I do not think many 
concrete results are going to come out of 
tbat. 

SHRJ S. JAJPAL REDDY: As I men-
tioned earlier, eight years have elapsed since 
the accord. AD agreement in regard to 
details was also entered into way back in 
1978. 78 per cent of the cost of tbe project 
was to, be borne by the Andhra Pradesh 
Government; Andhra Pradesh Government 
took the leadJn the matter-both the present 
goverftment and the earlier government which 
belonged to your own plrty. But there has 
not been adequate re>pollse coming to us 
from tbe Governments of Maharashtra and 
Madhya Pradesh. I. therefor", urge that the 
Central OC\vernment shoUld take the ,initiative 
in the matter. Pormation of the Control 
Board is a ~'ine quanon even for conducting 
a ~urvey. Therefure, will the Government 
of IndtA lake the initiative to sec that tbe 
Control Board it formed so, that a surv.ey 
8 t least can 'be conducted ? 

SHltl RAM NIWAS MIRDHA: I 
quote from the Jetter which the Chief 
M inist~r of M'aharashtri wrote on 2nd May 
1995 to the Chief Minister of Andhra 
Pradesh. Shd N. T. Rama Rao, in which 
w~ are in touch witb the' State Government. 
Merelv calling 8 meeting would not serve any 
por,,,o~e, BasicaHy~ it is an inter-State project. 
Un'ess ha~ic thirg~ are tot agreed at tbe 
technical leve1 and tho StQte Min,sters' level, 

CaIUng a meetiQI is very easy. We want 
concrete steps to come out or tbat tncedna. 

SARI' S. lAIPA~ RBDDY ! J seek your 
protection. 

MR. SPEAKBR: It i. your point of 
view, not the point of viow of the Minister. 

SHRt S. JAIPAL REDDY: Tho 
agreement was entered into way back in 
1978. 

MR.. SPEAKBR: I cannot do more than 
that. • 

SHRI S. JAIPAL RBDDY: The same 
is the fate of Polavaram ban-age. (lnterl'fll''' 
lions). 

MR. SPEAKER: Th~ same is the 
answer_ 

SHRI S. JAIPAL REDDY: Why should 
the Minister hesitate to offer to take an initi-
ative in the matter? I am afraid, he is 
dragging his feet deliberately. 

SHRI RAM NIWAS MIROHA: Not 
at all. The Government of India is very 
keen that the three State Governments should 
at least have some semblance of ., agreement 
on the project Bnd its cencept. 

saRI S. JAIPAL REDDY: Even to 
have a semblance, you need a Control 
Board. 

saRI RAM NIWAS MJRDHA: One 
great difficulty that is comins in tbe way 
is, .. (Tnterrllptio1t.s) 

MR. SPEAKER: It is not going to be 
a debate ]ike this. I cannot heJp it. 
•. ' (Interrtiptions). 

SHRI S. JAIPAL REDDY : If the 
Minister refuses to divulge anytbing, w.hat to 
do ?' (lnftrruptlunJ.). 

(l"ttrruptlon,) 



· e 
,,'8llRt'$~ ,,1AU'AL .sQl)y, ,: Are you' 'Itlvo~ ':have caused damaae wdhb croreS' ot 

.t{Jlltd with it ? ' ~~~. With tho. commiss,iooiDl· ~r this prq~ 

Ma.~ SPBA'KSa: You could draw the' 
attention of the' M'lnifter. "What yOtl want 
is diat a conference to 'be held at the initia-
tive or t.l1c . Central , Government. Tliat')1)u 
bave" brOulbt it O\1t: You can't' pin him 
dOWl1.· Please sit down. It is .11 riabt. 
(Int'"RPtl()fts) • 

SH.RI S. JAIPAL REDDY: Since be does 
not beioDI to Karnataka, he could show less 
of antagonism to us. ' 

SHRI R.AM NIWAS M'IRD,HA: The 
Chief Minister of Mabarashtra wrote as back 
as' 2nd May 1985. No reply has been 
received from the Chief Minister of Andbra' 
Pradesb to this letter. Why can't he speak 
to the Chief Minister? That is tbe 
problem. 

SHaI S. JAIPAL REDDY: That is not 
correct. 

MR. SPEAKER 
out. 

You caa find it 

SHRI S. JAIPAL REDDY : I give credit 
to the Andhra Pradesh Government led by 
Congress 1 as well. The Aodhr-a Pradesh 
Government, whichever party was. beading 
bas always taken an initiative in the matter. 
(Interruption,). 

MR. SPBAKBR ': Order. order! 

,(Trans/at Ion) 

~ SaRI C. JANGA . R.EDDY : Mr. 
Speaker, Sir, as a result of this tussle between 
tbe State Governments of Mahara,sbtra and 
Madbya Prad'csb and the Central Govern A 

mont, "Jaoafan.: (the people) ate suffering. 

MR. SPEAKER: Is tbe Jallata Party 
sufferiDI ~r the "Jaoata" (the people) 1 

SHRl C.JA'NOA REDDY: 'Si<r,' bo'tn 
tbe people as w¢U as Janp Reddy',are suffer-
ing. TbislnchampalU ProjeCt' is 'not for 
Arad}Jra 'Pradesh atOne it is '8 necessity for 
tbe entire country. The' floods" in Godnari 

,ltct, th~ water will be stored at ooe place to 
faCilitate ,its efficieo t use for ,itti8~tiCHl. 
'B.esidos, the tbree Chief Ministers hi'" al.o 
aareod to form a joint pool. but stiU' 'tb~ 
tusslo is 8oi~ 00. Will the Ceotr. J 'GoVeI1i~' 
merit arrange to set up a joint board after 
takina tbe three Chief Ministers into confi-
dence? We have already d,iscussod Ibis 
issue a Dumber of times in tbis House as 
MIl as in tbe meeting of the ConlUltativ~ 
CoMttlittcc. but we feel tbat the Centra. 
Governm'eOt are Dot takjng any injtiiative ·,kl 
this matter. The State Oovermnellt'!, of 
Maharasbtra and Mad nya Pradesh went tbat 
their land should not be submerged. Tb ..... 
fore, I would like to know . whether the 
Central Government would take initiative 
to bring the three Ctli¢f Ministers logetbdr ? 

(Bn,.lish] , 

SHItI S. JAIPAL REDDY: This questie>o 
may be answered by his neighbour. Mr. 
Venga) Rao. tbe Minister of Industry. 
(Inl~rruptions). 

SHRI RAM Nl\VAS MJRi.DHA: Shri 
Venaid Rao waa the Chief Minister when tb. 
accord was signed. 

SHRI S. JAIPAL REDDY: He is of 
cours~ tbe former Chi~f Minister. 

MR. SPEAKER ': It ·is all rigbt. 

SHRI RAM NIWAS ,~tlROR'A : AfJd 
he is as keen as anybody else tbat it shdUld 
come through. There is no problem in tbat. 
But there',js one big problem which is comins 
up and that is the submersioo of a large area, 
forest and virgin land. The submersion, 
totaH), in an the three States win 'be more 
thln one lakb hectares. Tbe number of 
villages displac~d will, be 2.148 and popu .. 
lation to be re ... settled 66,300 and' an tlti~' is 
(orest and virgin land and the people afree ed 
are mostly tdbals. So, there j, lOt of reI':~" 

tenc:e against this project and Jot of peopte, 
very prominent: people i ncludins Baba Arnte 
have 'protested agal'ost t.his Pfoj~' that'aU 
·the' fertile; verdaot land and the fotest would 
be submergedllland· they sa id; c, Pleast'~ dO 'not 
bave,tb1lt projO-:r,· ba\'e' .DOtb~r aftc.aatm 



i 

project so that the benefits can be bad in 
aOQth\:r way". Tbat is why tbo Government 
or India wanted it to be sorted out at the 
technical lev.tl, by the Chief Engineers and 
otbers. But I cannot understand why th~ 
Chief Minister of Andbra Pradesh cannot 
reply'to the leiter of May 1985,' and write 
back. 

(Trarrs/(ltlOIt] 

SHRI C. JANGA REDDY: You do 
not know that the people of that area are 
suffering. Due to tbe flood waters, large 
.reas of Andhra Pradesh are. submerged. 

lEnglish} 

SHR1 S. JAIPAL REDDY: He bas not 
been properly informed. 

PROF. N. G. RANOA: Mr. Speaker, 
this is a question of all India importance. 
The Prime Minister had to visit there t\\-ice 
after th~ terrible damage tbat has been caused 
by tbe recent floods and the Central Govern-
ment has to spare Rs. 30 crores and again 
Rs. SO· crores as interim assistance there. 
Therefore, the Centre should take a very 
more live interest in tbe Inchampalli Project 
and see whether the damage to nearby 
areas may be minimised. But then there 
are two former Chief M misters of Andhra 
sjtting by the side of my Hon. friend. He 
sbould seek their assistance also and their 
advice. I oNould like the Government of 
India to Jook into this not as an irrjgation 
problem, but as an all India development 
and protection problem, and themselves 
take the initiative. They should not depend 
upon the eflsineers. 

One Irrigation Minister was rather u. d 
in his expression. TheJefort he caused lot of 
annoyance io the House. The prcsc·,t ~Minis .. 
ter is pleasant. But he must show more 
result than bdefly explailling away what the 
eogincen have already told him. It is not 
ne-cessary tbat tbe engineers alone have to be 
consulted. The interest of the country as a 
whole bas to be seen. So, I would like my 
Hon. friend to pay greater attentive to this 
matter and to take the invitation 00 tbe lines 
suggesaed by our friend. This is an all party 
\.SUC; QOl ceccssarily a ODe party issue. 

i 

SHRI C. JANGA· REDDY: This is not. 
only one party .issuc. This is aD all India 
problem. 

SHRI RAM NIWAS MIRDHA: The 
two former Chief Ministers' sittina by. my 
side are as keen as anybody else in tbe 
House about this project •.. But there should 
be some keeoness or desire OD the part of 
the present Chief Minister to take up this 
ma tter and reply to the letter. 

SHRI C. JANOA REDDY: This is not 
the way to answer. (Interruption,) 

MR. SPEAKER: Order, order. 

SHRI C. JANGA REDDY: Both the 
former Chief Minister are there. 

SHRI C. MADHA V REDDI : This is 
a project which is going to benefit though as 
a result of this, about 60 viUages in rrlY 
constituency are going to be subnlerged. 

MR. SPEAKER: Oh 1 My God I 

SHRI C. MADHA V REDDl: But still 
people in that area feel that this project 
should come and is it a fact that the Goven.l-
ment of Andhra l>radesh has written to tbe 
Government of India in the month of August 
- in tbe month of August 1986-tbat there 
is no response from Maharashtra, that there 
is no reply from Madhya Pradesh, that the 
Government of ]ndia should take the initia-
tive and convene a meeting? Is it a fact that 
the Government of Andhra Pradesh has also 
written that some inspired agitations are 
I) .. d1tl Jat'nclH.d in the area in Bastar regard-
if' r. toe imaginary. damage to ecology and 
submergence of the tribal area '1 And is it 
also a fact tha t the Government of Jndia 
is draqing its feet in this direction simply 

. because the Government of India does not 
want this project to come up ? 

SHRI RAM NIW AS. MIRDHA : Tbere 
is no question of tbe Government of. India 
not wanting this project. The tbree. State 
.Governments agreed to have this project and 
it was incorporated in tbe ,award of tbe 
Godavari River Water Tribunal. So, tbe 
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Government of India is prepared" aDd bas 
always been prepared 'to use its good' offices 
aftet the Consultation with the .. State Govern-
ments have come to a certain stagc. So, 
while ~het:e is no problem in cajUns a meet .. 
ing at my level, it would serve lood and 
practical purpose only if preliminary talks 
with Chief Ministers or lrrisation Ministers 
of respective States take place. 

[Trans lat Ion) 

World Bank aJded schemes for instal-
Iiog tube .. wells 

* 42. SHRI R. p~ SUMAN: Will the 
Mjnjsh~r of WATER RESOURCES be pleas-
ed to state: 

(a) the total State-wise aJ1ocations made 
during the last three years for insta])ing tube-, 
wells under the Wol'ld Bank aided schemes; 
and 

Phase I 

Phase n 

OrQI .. """" , to 
(Ra. til, Million) 

1983·84 1984 .. 85 1985-,86 

20.~3 

6.86 

... . .. 
28.49 141.19 

In the Pbase I of the project which was 
completed in June 1 98 3, S 59 tubewelJs were 
put into operation. In Phase II, 773 tubewells 
have come into operation· upto September, 
t 986. and 2'1.77 tubewells are under various 
stages of construction. 

[Trtlns/ation) 

SHRI R. P. SUMAN; In reply to part 
(a) of the question, the figures of the a)]oca-
tions made by Uttar Pradesh and West Benaal 
for installing tub~wells with World Bank. 
Assistance have been gi\'c n, but there is no 
mention of Madhya Pradesh theirin. I would 
like to know from tbe Hon. Minister the 

Madhya Pradesb during 
/ 

(b) tbe allocations made to Uttar Pradesh 
during the last 3 years and the number of allocations made to 
tube-wells put into operation ar d the . these three yeats '/ 
number of those still tlnder construction? 

THE M1NISTER OF STATE OF THE 
MINISTRY OF TI:XTILES (SHRI RA~1 
NIWAS MIRDHA): (a) and (bY. A State-
ment is given below :-

Statement 

(a) The allocations made by Uttar 
Pradesh and' West Bengal where there are 
ongoing Public Tubewell projects with World 
Bank Assistance. as reported by the States 
for installing tube- wells in the last tlire; 
years are as follows: 

(Rs t in. MilUon) 

1983-84 ]984-85 1985 .. 86 

Uttar Pradesh 225.00 29S.0C 415.00 

West, Bengal 64.20 
'-----,--~----.-- " 

(b) The amount of additional Central 
Assistance to Uuar Pradesh on account of 
the Tubewells Project for the last Ihree years 
is as, fon~ws : 

SHRI RAM Nl\VAS M1RDHA: The 
ques~ion asked by the Hon. Member was as 
to how many States wer e provided assistance 
through World Bank for the instalfation of 
tubewells. Only Uttar Pradesh and West 
Bengal bave formulated schemes whicb have 
since been approved. Madhya Pradesh has 
neither submitted any schemes in'this regard 
nor there is any scheme under the considera-
tion of WorJd Bank pertaining to tbat State. 
West Bengal had formulated a scheme which 
is now an ongoing project. Uttar Pra'esh 
bad formulated a scheme long back, Phase .. 1 
of which is already over and phase-II is 
currently in progress for which tbe World 
Bank has given a large amount of assistance 
to the Sta teo 

SHRl R. ·P. SUMAN: Mr. Speaker 
Sir, my second supplementary is like this. As 
you know, Uttar Pradesh is a'very backward 
State, especially eastern U. P. is very bact .. 
wa.rd so rar as irria4tioD is concerned. There-
fore. there is need to insfall more tubeweUs 
there as a special case. I would like to know 
from the Hon. Minister whether ,the Central 
Government would aUocate additional funds 
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to tho Uttar Pradesh GoveromeD' for the 
instaUatiatioh of more tubeweU. with a view 
to . removing the backwardness of eastern 
Uttar, Pradesb in the field of irrigation and 
if 10, the time by wbioh 'it w.ill be done ? 

SHRI R.AM NJWAS MIRDKA: Sir, 
under phase ... I of this scheme, the U Uar 
Pra4-,slt Gov,ernment have installed tubewells 
in ~~~rb; Varanasi, Ohazipur aDd 
AlJ"babad districts. Under Phase-lI, which 
ia curreQ,ly in progress, a number of districts 
of .,tern U. P. are being cover-ed. If the 
Hon. Member want, 1 shall give him the 
list. We want this scheme to run very 
smoothly because the World Bank Team 
whicb bad visited there have expre'ssed satis-
faction over t he progress of this scheme 
and. have said that the project is progressing 
SMoothly afld will yield. benefits. In pbase·iI 
there is even some saving of fuods aQd it 
will facilit~te the installation of additional 
tubewells. I think, a "ery large part of 
eastern U. P. will be covered· under this 
phase. 

SHRI MOHD. AYUB KHAN: Mr. 
Speake,r, Sir, there is acute sllortage of water 
in JbunjbuQU and Sika r districts of Rajasthan. 
Tbe people of that area have been looging 
for water for centuries. Our Hon. Minister 
comes from Rajasthan. Has he any scheme 
to install tubeweUs in these two districts for 
the benefit of tbe farmers ? 

MR. SPBAKER: I ca.n toU you this 
much that data has been comple~ed there itl 
tbi .. regard. 

SHRI RAM NIWAS MIRDHA: Sir, 
this is a specialscbeme which was submitted 
by the Uttar Pradesh Government and Wes~ 
Bengal Government some years back and 
we had obtained assistance by sending it to 
tho World Bank. The Government of 
Rajastban bas a number of other schemes and 
many more can be chaJkt:d out, through which 
tubewells and other means of irrilalioa 081) 
be provided not only in these two districts 
but in other districts too. But tbey' bave not 

'f.Q far submitted any such scheme to ,·be 
Central GO\ernment for ·ita onward .submis .. 
tioa ·to the World Bank. 

SHRI R.AMSWAaQOP .. RAM: Mr~ 
. Speaket, Sir, the plannina COJ:l\missioD. bad 
Issued a directive at the State. level to act ·.up 
State TubeweU Organisations in the Stat_:kl 
start tube"weB schemes. On the basis: of that 
directiv.e, Bihar State TubeweU CorporatioD 
was set' up in Bjhar. Bllt I 'am sarry to. say 
tbat that corporation has bpm wound up due 
to financial crisis. Now, neither tbere is aay 
office nor tbe corporation. I think, not even 
10 per cent of the tubewells installed have 
actually worked. Government funds worth' 
crores of rupees have heen 'spent on them. 
Mr. Speaker, Sir you had gone to O'aya and 
you know that that is a rricky area. Irriga-
t~on facilities and drinking water to the 
people of that area can be provided only 
through State tubewells, but alas, such a 
big organisation has been wound up. 1 would 
like to know from the Hon. Minister whether 
the Central Government are considering to 
give some financial aid to the Bihar State 
Tubewell Corporation with a view to revi· 
ving it ? 

SflRl RAM NIWAS MIRDHA : Mr. 
Speaker, Sir, the Government of Bihar bas 
formulated a tubev.eU scbeme which bas been 
sent to the World Bank. The scheme has an 
outlay of 68 million dollars. 1 am glad to 
inform the House and the Hon. Member, 
through you, that the World Bank has 
approved that scheme and an agreement wi; I 
be signed soon. Thus. what the Hon. Mim· 
ber" wants, would be achieved. 

[Englilh) 

SHRI BASUDEB ACHARIA : Sir. may 
I know from the HOD. Minister whether any 
amount has been allocated for the current 
year f~)r construction of tubewells in ,the 
States of Uttar Pradesh and West Bengal? 

SHRI RAM NIWAS MIRDHA : Sir. as 
1 have mentioned in·my orilinal reply also, 
Rs. 64.20 million had been provided for 
West B,;ngal scheme in 1985·86. I do 
know how much has been provided for 
this year, but the scheme in an oo-goinS 
one. W·e are, however, experiencing some 
difficult'es ~nd the World Bank's team Which 
visited it' June 1986, bas expressed concern 
about the delay in tbe imptenlcntation of 
tbe proj&;t. The latest information we lOt 
~u that all the cnaineers, includiP& tbe 
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Chief Engineer. have been on strike for the 
last three" montbs . and Doe much prbiress 
doe to tbat .nd other teaSOtls' 'is tatios 
pJa~e. . , 

tion is that a report "of the Ill.dian OlYmpic 
Association is awaited. The team has rc:,· 
turned about a month ago and nearly a 
month aao thc Hon. Minister for Human 
Resource 'Development, Sbri P. y.. Nara-
limha Rao in his interview had said tbe'same india's perform.nee at A.slaa (';ame't 

Seoul 

+' 
·43. SHRt'SHARAD DIOHE : 

DR. G. S. RAJHANS : 

Win the Minister of HUMAN RE· 
SOURCE DEVELOPMENT be pleased to 
state; 

(n) whether Government have taken 
note of the overall disapPointing performance 
of India at the Asian Oames at Seoul except 
the performance of Miss P. T. Usba and a 
few others, gathering only five golds; 

(b) if so, the reasons for such a poor 
performance; 

(c) whether Government propose to 
constitute a high powered Committee to go 
into the causes of such a performance; 

(d) if so, the details thereof; and 

(e) the details of the special steps pro .. 
posed to be taken to improve India's perfor" 
mance at tbe next Asia,d in 1 990 ? 

THE MINISTER OF STATE IN THE 
DEPARTMEN,TS OF YOUTH AFFAIRS 
AN 0-"'" SPORTS AND WOMEN AND 
CHILD DBVELOPMENT IN THE MINIS .. 
TRY OF HUMAN RESOURCE DEVE-
LOPMENT (SHRIMATI MA~GARBT 
ALVA) : (a) to (e). A detailed report on 
various aspects of the participation of the 
Indian contingent in the X Asian Games i, expected to be received from the Indian 
Olympic Association. On receipt of its report, 
measures required to be taken for tbe 
improvement of pc.formance of Indian 
sports· persons in international tournaments 
in the futare including Assian Games, J 990 
will be, considered in depth by Government 
in consultation' with experts in tbe .field. 

SHR,I SHARAD DIGHE : 'Sit, 'the only 
answer livOD to all tho five parta of my ques .. 

, thina tbat the Government was awaitina tbe 
full report of the members of the cODtinaent 
and officials wbo returned here from Seoul. 

As far "a these Asian Gamel are con-
cerned, international sporting success il 

. always a leSitimBte and very important sourc. 
, for nurturing tlatiobalist feeling and pride. 

thfs year many have said that even the 
result is a tnatter of shame for India. 
Only five lold medals have been pther6d 
by the cobntry of eight hundred million 
peoplc 'and it gathered fifth place wberw 
China and South Korea have got 94 and 93 
gold medals. In tbese circumstances even 
the prospects of performance in 1990 81.0 
appears to be very bJeak. In view of this 
will the Government take a very serious view 
of the matter and expedite taking prompt 
~teps to improve our performance silnificantly 
in tbe next Asian games? 

SHRIMATI MARGARET, ALVA: I 
share the concern not only of ,the Member 
but also of everybody else who has expressed 
his opinion. We are not satisfied with what 
has been done and I can assure the Member 
tbat the Government is as much concerned 
and involved in finding an answer and seeing 
that our standards improve. I can only lay 
this that lOA was responsible to submit a 
detailed analysis and report of each one of 
the events in which we participated. We 
have reminded tbem thrice ,and they have 
promised tbat within the next two \\'ceks . 
final report would be ready and only then I 
can say what tbe follow up should be im-
mediately. 

SHR.I SHARAD DIGHE: Some of the 
ills be selting lndian sports arc very obvious 
viz .• inadequate infrastructure at aU levela, 
inadequate incentive to sports' men and 
women and nepotism, jf not corruptiOD. 
among tbe admipistrator.s and seJectors. If 
these are (Iltterruplion'j. These are.obvi'_'ul 
ill,. ' Wlly should the Government wait for 
tbe report ~t the Sports Committee? Wb~ 
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should tbe Government not take immediate 
stopa as far as these matters are concerned. 

SHRIMATI MARGARET ALVA: I 
must here say that there are various aspects 
to be 8bDe into. To begin with. sports is 
still a State subject. We cannot legislate. I 
have no authority. (Interruptions). We 
bave no right to (Interruptions). 

,SHRI BASUDEB ACHARIA: You 
should not shirk your responsibiHty. 
(lnterrupt ions) 

SHRIMAT( MARGARET ALVA: Let 
me finish. We cannot, therefore, legislate 
at tbe central Jevel or anywhere as far as 
control of tho federations or anything is 
concerned. The federations are autonomous. 
They come under the direct control of tbe 
India! Olympic Committee, not of the Gove-
rnment or of the Department of Sports. 
(Interruptions). This question of various 
aspects of slection has been raisc:d. The 
selections are not ;nade by the Government. 
The selections are made by the federa Hons 
concerned. The lists for clearance are .sent 
to us with the confirmation of the lOA. We 
do Dot have process by which the Govern .. 
ment can impose selection. We are only 
there to clear the team. (Interruptions), 

SHRI NARAYAN CHOUBEY: Are 
you a silent spectator? (Interruptions). 

SHRIMATI MARGARAT ALVA: That 
is the position at the m9ment At the 
moment we are there to finance. I have no 
authority to legislate. 

SHRI PRAG CHALIA: Is the Govern" 
ment bel pless in this? 

(Interrupt fons) 

SHRIMATI MARGARET ALVA: Let 
me be very clear. A~ far as th e select ion of . 
athleteS is concerned and the act ual position 
in so far as the federations are concerned. 
the Government is helpl~ss because the fede-
rations are autonomous and are responsible 
ooly to the lOA. 

MR.. SPEAKER: We are going to have 
discussion on this Dr. Rajbans. 

DR. G. S. "AlBANS: . I Walit to know 
from the HOD. Mintster what does abe moan 
by infrastructure, ? (lnler'U/lllolII) 

MR. SPEAKER: This is an important 
subject. 

DR, G. S. RAIHANS : We are laymen. 
,We want to be educated on this point. Why 
was infrastrucJure not made available so 
far? 

MR. SPEAKER: We can have full time 
discussion on this. 

KUMARI MAMTA BANERJEE: We 
want haJf-ao"hour discussion. 

(Interrupt ions) 

SOME. HON. MEMBERS: We want 
full discussion. Full discussion should be 
allowed. 

[Translalion) 

MR. SPEA KER: Order, order. Why 
are you making a noise 'l Let her deal with 
it and cover as much as possible. I shall 
see to it later on. 

[English] 

I can assure this House that I am myself 
interested in sports and 1 know that it means 
a lot for the Indian morale also and tbat we 
must do something. I will go by the con-
sensus. We had a discussion regarding this 
in the BAC and it was decided that we are 
going to have a full time discussion on this 
subject. Is it not? But let the Minister be 
prepared with the l'eport also by that time. 
Then we shall thrash it out. 

SHRI T. BASHEER: We are sure 
that the report will come only after a long 
time. So, the discussion should be in this 
Session. 

(Interruptions) . 

DR. G. S. RAJHANS: I want to .knov. 
whCJt the HOD. Minister means by building 
infrastructure. We are laymen, wo want to 
be' educated about this and we also want to 
know why the infra$tructqfC was not built &Q 
far. 
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SHRIMATI MARGARAT ALVA:' Sir, 
the National Sports Policy was adopt.ed in 
1984. The outlay on sports was very 
meagre tilt this plan. It is for the fl.rst time 
in t 98' in tbis P1an tbat Rs~ 200 crores 
have been allotted for sports. In the pre-
vious plan it was under Rs. t 5 crores. 

SHRJ S. JAIPAL REDDY: You spent 
Rs. 2000 crores on ASIAD in Delhi. 

SHRIMATI MARGARET ALVA: That 
is why Delhi has the infrastructure, but tbe 
same infrastructure is not avaiJa hIe through. 
out the country, which is needed. 

Sir, we have now launched a programme 
of giving increased funds to States, and all,of 
you are aware of it, for th~ creatiov of in-
frastructure in the States. In fact, the grants 
have been enhanced and many States are 
now coming up witb propof:als for increasing 
it. Firs(. synthetic tracks are not available 
anywhere in the country as yet, they are to 
be imported and they are in fhe process of 
giving them to the States. Even a State 
like Kerala as yet does not have a synthetic 
running track for its atheJetes to train. These 
are some of the problems which' exist and I 
w('uld be very grateful if there is 8 full-
fledged di~cussion because a1l aspects of tIIports 
policy and its implementation need to be 
placed before Parliament so that we will get 
more support in changing things which 
exist 

MR. SPEAKER: I am very happy that 
in spite of the nbseoce of s)'nthet;c track in 
Kerals, the Keralite girl did a wonderful 
job and what would have been the condition 
jf we had provi.~ed them with that? 

SHRIMATI MARGARET ALVA: That 
is why I say, even witbout the tracks they 
bad done" that much; with the tracks they 
could .do be,tter. 

(In.terruption8 ) 

MR. SPEAKER: Now if I allow one. 
then I win have to allow others a1so. Do 
YOU want that 'on this question I f;hould take 
another balf-an-four which is what is remain-
jn, w.ith us or do you want to have a dis<:u$-

s;oo? If you want a di ,cussion .. that I will 
aHow. I will allow a full discuss;on latef on. 
Now, next question-Mr. Jansa Reddy. 

(!nterruptions) 

MR. SPEAKER: We will allow you a 
discus~ion. lhat is what 1 agreed. 

PROF. P. J. KURIEN : Please aJlow me 
to put a Supplementary. 

(In fflrrllpt lo"s ) 

MR. SPEAKER: Whatever is a decision 
is a decision. Pl~a~e sit down. 

PROF. P. J. KURtEN: I have a diffe-
rent question connected with this. 

MR. SPEAKER: Either you have a dis .. 
cusslon or I wilt al10w s('me more Que~tions. 

Mr. Kurien, yf1U are a Jone person. Why 
are you wasting my tim~ when I agreed for 
a discussion ? 

PROF. P. J. KURtEN: 1 am very gr"te .. 
f111 to you. ) want a specific reply ... 

MR. SPEAKER: Sit down. This is not 
the time. This is not the way. Mr. Kuri~n, 
not aHowed. 

(Interruptions)· * 
/ 

M'R. SPEAKER: Mr. Kurien, can you 
take this House for a ride? ' Please take the 
seat. It does not behave you. When I 
agreed for a discussion, why should you rise 
up again? 

PROF. P. J. KURIEN: I am grateful 
to you if you allow my Supplementary. 

MR. SP.EAKER! How can yon do two 
thing'i? You are unneces'\arily wastina th~ 

time or the House When we are going to 
discu..;s fully. then why are you trying to do 
it nON? If I allow YOU'I h3ve to allow aU 
of them. Now, Mr. JaoJa Reddy. 

Hijack'aat of PAN AM Jet AlrUner 

*44. SHRI C~ JANGA REDDY: 
SHRI BHAR~T KUMAR 

ODE ORA : 

• *Not recorded. 



Will the Mlohter. of CIVIL A VIA Tl.ON 
~ p_sed to state ; 

(a) the details or facts in possession of 
Government of India in regard to the PAN 
AM Jet Airliner bijacked on 6 September, 
1'9'1"6 from Bombay tt? Karachi Airport, in-
clodinl the number of passengers killed/in-
jured. their nationality, the version of the 
passengers about the happening' and the 
circumstances leading to the incident and 
action taken/proposed in the matter; 

~ . (b) the assessment of Government of 
India about this incident. especially role of 
Pakistan authorities in handling the situation 
and whether it· l1as been c~)nveyed to Pakistan 
Government and if so, their. response there-
to; 

Cc) the views of the P 1\ N AM authori-
ties and the US Government in the matter; 
and 

Cd) wbat steps bave been taken to ensure 
adequate compensation to the next of itins of 
tbe deseased passengers and to injured pas-
sengers? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGOISH TYTLER): Sir, actually this 
question should have been answered by the 
MInistry of External Affairs and not my 
Ministry. 

[Trans/ot ionl 

SHRI BASUDEB ACH ARIA: It has 
already been discussed yeslc:rday. 

MR. SPEAKER. Wr:. have already dis-
cussed it. 

[English] 

Mr. C. Janga Reddy. we have already 
discussed this; Why do we waste the time 
or the "0 use? We have a 1 ready done it 
yesterday. What more do ) ou want. 

(Tranl/otlon] 

SHRI C. JANGA REDDY Ml¥'" 
Spe-aker, Sir, tbe answer tQ parts (a), (b), 

(c) and (d) bas been given in just one 
'line. 

MRoc.SPEAKER: Reply to this q~t'lon 
was siven yesterday itself. 

[Engllsh1 

It meaDS, unanimity in answers. Please 
sit down. 

· Shri Balasaheb Vikhe PatH-'next ques-
tion. 

Proposal to introduce co~puters in 
vocational education 

*45. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 'pleased 
to state: 

(a) whether Government prop()se to 
introduce computers in various types of 
vocational educational systems according to 
the local needs; and 

(b) if so, that amount provided jn the 
Seventh Five Year Plan period and the . 
allocations made State~wise ? 

THE MINISTER OF STATE IN THE 
nEPAR TMENTS OF EDUCATION AND 
CULTURE IN THE MIN1STRY OF 
HUMAN RESOURCE .... DEVELOPMENT 
(SHRIMATJ KRlSHAN SAHI): (a) The 
National Policy fIn Education, 1986 envisa" 
ges a large programme of vocational educa-
tion which would include computer related 
vocational courses also. 

. (b) Since there was no funding in the 
Central Sector for vocational education in 
schools in!. the Seventh Plan, no State-
wise allocation have been made. An 
adhoc provision of Rs 7 crore~ for voca .. 
tional education has however been made in 
the budge for 1'986-87. The Department of 
Electronics and the M·inistry of Labour have 
joint:y initiated computer~related vocational 
courses in 20 Vocational Training Insritotes 
and Industrial Training Institutes (Ills) with 
~ comblned fyndioS of Rs. 1.60 crotes. 
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SHRI BALASAHBB VIKHB PATIL: 
Mr. Speak.er., Sir. at ,.present education bas 
been kept in the Concurrent Li'st and a' lot 
of assistance is beiol provided. Tho Now 
Education POlicy'bas been widely discussed. 
I am of the view tbat tbe Central Oovern .. 
ment ,should provide more funds to the 
States because we talk of computers, for 
entering into the 21st century. This task 
cannot be completed unless the children in 
th~ villages get education in reaarding com-
puters and the Government allocates funds 
for this purpose. Rs. 1 crares have been 
provided for this purpose in the Seventh 
Five Year Plan, as stated by the Hon. 
Minister, but what is the action plan of the 
Government in this regard '1 I would also 
like to know what steps the Government 
propose to taken to augment the vocational 
programmes so that more and more people 
could get employment? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND MINISTER 
OF HEALTH AND FAMILY WELFARE 
(SHRI P.V. NARASIMHA RAO): I have 
already said that no provision for tbis was 
made when the Seventh Five Year Plan was 
being formulated. It was only last year that 
we approved the new policy and it is for 
this purpose tbat a sum of Rs. 7 crores bas 
been provided and schemes in this regard 
are being formulated. So far as computer 
is concerned, I would say that there are 
two things in it, the first is 'class project' 
which is a project of computer literacy. 
This project is currently in progress and we 
want to cover about SOO schools under it 
this year. From the list which we received 
from the State Governments earlier, we foui.d 
that mostly tbey had fecommended the cities 
for this project. (Interruptions) 

lE"glish] 

THE MINISTER OF STATE IN 
THE DEPARTM~NT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPAR,PE): You should listen to the 
answer. 

[Trans/at lon1 
SHltl V. TULSIRAM: We are aot 

saying about you. 

(InttrruJ1tions) 

SHRI P. v. NARASIMHA !tAO: J aD) 
watching silently because 'I have Dot bee~ 
able to folJow what interestina aiscoune 
went on between you. I am deprived of it, 
that is why I am silent. 

SHRI V. TULSIRAM: You can ask it 
from the genllen1an who has taken a seat 
behind you. 

MR. SPEAKER: The discourse itself 
has come behind you. 

( InlerruptJonl) 

SHRI P. V. NARASIMHA RAO : J was 
saying that we have called a Hst of SOD 
schools for the 'class project'. From the Jist 
whicb we received earlier. we found tbat 
mostly cities bad been recommended. Tb.t 
is why we returned that Jist saying that .tbe 
names of some rural schools should also be 
added to it. The revised list is expected, to 
be nceived soon and ] think we shall be 
ab1e . to cover .500-600 or 1000 schools 
under tbis 'class project' this year. But.o 
far as vocational education is concerned, 
a c;ourse for computer-based vocational 
education bas been envisaged by N.C.E.R. T. 
We shall have to see how much we can spate 
for this, programme out of these Rs. 7 crores~ 
We are hopeful of reciving additional fUflds 
and from these additional funds . also we 
sball try to utilise some amount for this 
scheme. 

SHRI BALASAHEB VIKHE PATIL: 
Mr. Speaker, Sir, my second supplementary 
Is that some of the States and Union Terri-
tories have not yet adopted 10 + 2+3 
pattern of education. Therefore. 1 would like 
to know whether the Government would 
allocate fund8 for vocationalisation to such 
States or are they prepared to allocate these 
funds to other Sta tes ? 

saRI P. V. NARASIMHA RAO : The 
SURI AliT KUMAR SABA: He should funds will have to be utilised (or lfocationa-

start from tbe belinning so that' be can lisadon on the pattern wbicb is iD vOlue 
follow it. "tbcre. ' 
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SHRI UMAK.ANT MlSHRA: When 
the New Education Policy was in tbe initial 
staaes of discussion. wben discussion was 
held on tbe cbalienge of education and also 
on the last day of tbat debate, 1 had said 
that tbe unpressioa) among tbe people about 
the N-::w Education Policy was tbat it would 
facilitate impartiag of vocational training to 
'tbe ptople. to earn their livehhood. At that 
1ime. 1 had sugested that somehow a voca-
tional training centre should be set up in 
eacb development block in the rural areas 
either by the Central Government or the 
State Government 'or private agencies during 
the current plan itself, so tbat the people 
could feel that sometbing was being done 
under the new education policy. The second 
point tbat I had submitted was that in case 
tbe Gentral Government or the State Govern-
meots did not .hav\: the fuods, instructioos 
should be issued to tbe Intermediate or High 
Scbools being run in th~ runt! areas and' 
curriculum should be given to them so tbat 
tb.ey could ~mpart vocational education to. 
their students in thdr scbools. Although the 
HOD. Minister has told that they are doing 
something, but are some con.;rcte steps being 
taken urgently 7 The Government will be 
doiog something in the Eighth Plan. but 
what 1 want to know is what they are doing 
in tbe Seventh Plan 1 

SHRI P. V. NARASIMHA RAO ~ The 
question relates to computers but sec where 
we have reached now. I do hav" the anawer. 
but I think, whatever detail tbe Hoo.Member 
wants, shall be sent to him. The sugges-
tions of tbe Hon. Members arc already Yfith 
us and we are implementing them. 

(English) 

SHRI ANANlJA G~JAPATHl ItAJU.: 
Rcgardios the computer that is b':ll1! i t'-

. duceJ for c!uucational purposes, v. iii it al~o 
be useful for non-formal educat.on for the 
rural boys wbo are not able to attend classes 
and, if so, . what is the progran.nle that is 
loing to bt' tailored in thiS direction to see 
tbat it i. implemented 1 

SHRI P. V. NARASIMHA RAO: The 
uses of a computer are many and we have 
not said l he last word about it. No one has 
~id that. It is bt".au:»c a comput~r can be 

used for different purposes in ditferon·t .atoas 
in different circumstances. We have finalised 
a programme called tbe 'Class Project'. 
It is in the schools. On the non .. formal side 
also,it is eminently possible to use a computer 
but it all depends on how many computers 
we can really afford. ~Ot aU this would have 
to be gone into in course of time. Right now 
we are starting only, that much as we could 
really mansae at the moment and, therefo,re, 
tbis will have to be considered a little later. 
I would like to assure tbe Hon. Member that 
the use of computers in non-formal education 
is very much on the cards. ' 

SHRI K. S. RAO : Today the crux of 
tbe problem of education is that skilled 
people are Dot there in the country in differ .. 
rent walks of life whether it is trade or 
industt) or anything. If tbat is so, the 
importance is not on 10+ 2 + 3 or 10 -t- 1 + 4 Vo~aljonalisatioo takes prominent role 
in tducation, As tbe Hon. Minister says the 
allocation for vocationulisation is quite less. 
Jf that is so, may I know from tbe Hon. 
Minister whether they \\-anted to bring a . real 
cbang~ in the new educational system by 
concentrating on vocationalisatioD at various 
levels or they would be just content witb the 
change in the years and all (! 

SHRI P. V. NARASIMHA-RAO: 1 have 
just explained that \\ hen tbe Seventh Five 
Year Plan was drawn up not much alloca-
tion was made for vocationalisation. As a 
result of the new policy which this august 
House accepted, we are now pushing for 
more funds for vocationalisation. This 
question, however, is concerned with one part 
of vocationaHsation which means tbat I 
La, I.! to a I ~\\er only to tbe extent of com-
r \It, r· ha~ed vocational courses, in other 
'" 0 ds, cour5les, based on computer literacy or 
l~l mputer skill which Will be able to give 
the boy or the girl a job immediately. That 
is a very narrow scope of this question. So 
far as computer education is concerned, I 
am gtad to say that. at sevelal levelS, com-
pUler education is beioa imparted. I have 
a loog list of institutions where courses are 
being run, starting with Universities and 
going down to ITls. Their number runs 
into .hundreds. So. comput.er education is 
really not all that scarce in this c-.puntry. It 
is growi~8 at a fast pace. 



The question really concern~ is witb 
that portion of vocational ICducation which 
is based on computet, computer use, com .. 
puter skin, which is immediately able to give 
him a job. That is tbe essence of the ques-
tion. The answer which I have given only 
pertains to that PQint •. 

RecODstltutlon of Boards of Directors 
of AJr India and Indian Airline~ 

+ 
*46. SHRIMATIOEETA 

MUKHERJEE: 
SHRI INDRAJIT GUPTA: 

Will the Minister of CIYIL AVIATION 
be pleased to state : 

. (a) whether the Boards of Directors of 
Air India and Indian Airlines have been 
reconstituted recently; 

(b) jf so, the names and other deta i1s of 
the members of each of these two Boards; 
and 

(c) what are tho objectives of adoptina 
an entiroly new concel't in the recoDititutioa 
of these Boards? 

THE MINISTER OF STATE OF TH'S 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) Yes. Sir. 

(b) A statement giving the names and 
designations of the members of the Boards 
of Air India and Indian Airlines, consti-
tuted on tbe 25th September, 1986 is given 
below. 

(c) Keeping in view the latest policy 
guidelines of the Government to induct scien-
tist,s, technologists and senior reputed indus-
tria1ists, members of the Boards include 
those who have acquired expertise in mana-
gement, finance and industry. In accordance 
with the guidelines, there is only one repre-
sentative of the Ministry in each Board. 
Airline Management is expected to gain 
greater efficiency as a I e~u1t of induction of 
such persons. 

Stafement 
'---_ .. _-.... _-- ------

Air Inditt Indian Airlines 

1. Shri Ratan Tata 
Chairman, Tata 
Group. 

2. Sbri Sadanand 
Shetty CMD, 
Vija),a Bank. 

3. Dr. DhaTani 
Sinha, Principal, 

Administrative 
Staff College, 
Hyderabad. 

4. Sbd Vivek Bbara-
tram, M.D., DCM 
Toyota. 

- Chairman 

-Non-official 
Director 

1. Shri Rahul Bajaj 
Chairman, Maha-
rashtra Scooters 
Ltd., 

2. Sbri Rusi Modi 
Chairman, TISeO. 

3. Dr. Pratap Reddy 
Cbairman, A~pllo 
Hospital. 

4. Shri Y.C. Deves-
bwar Chairman. 
Welcome Group. 

-Chairman 

-Non-official 
Director 



Air India 

5. Sbtl Arun 
Nand., Rediffu-

sioD, Bombay. 

6. Financial Advi-
sor, Department 

of Civil A via-

tion. 

7. Maoasiog Direc-

tor, Air India. 

8. Commercial 
Director, A.ir 

Indja. 

9. Chairman, Inter-
national Airports 
Autbority of 

India. 

10. Manaaing Direc-
tor Indian Air-
lines. 

-Ex·ofiicio 
Director 

" 

,f 

" 

SHRIMATI GBETA MUKHERJEE: Sir, 
after the formatioD of those two Boards, it bas 
been widely commented that for all practical 
purposes, the CiviJ Aviation lndustry has 
been entrusted to the private sector, A 
question also arises as to wbether this is a 
prelude to privatisation of the public sector .. 
Now. "rom the answer given-a statement 
bas beeD laid on the table about the forma-
tion of tbese' two Boards,-it shows that out 
of 12 Don-offieial Direct.ors including the 
two Cbairmen aDd tbe six pooplc are from 

Indian' AirUne, 

s. Dr. Francis. Men-
ezes, Director. 
Tata lost. of 
Management 
Training. 

6. Smt. Ritu __ .Nanda, 
(A Woman Bntre-
preneur) 

7. Shri Z.O. Ran-

goonwala. 

8. Finanial Adviser, 

Departmen t of 
Civil Aviation. 

9. Managing Director 
Indian Airlioes, 

10. Chairman t Natio-
nal Airports Author-
ity. 

11. M.anaging Director, 
Air .India. 

12. Director General, 
Tourism. 

--_ ..... __ ... ,----

" 

" 

-Ex-officio 

Director 

, , 

,. 
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tbe big industrial houses. The Air India is 
being chaired by Sbri Ratan Tata The 
answer says that the Airline Management is 
expected to gain greater efficiency as a res~lt 
of induction of such persons. May I know 
whether it is a fact that Sbri Ratan Tata 
of the Tatas, that Company. has actually 
almost liquidated the famous Empress Mill, 
which was one of the earliest mills in the 
count.ry by throwirllJ out 11000 workers-
Do you mean that tbat is' the· greater 
oftiQicoc), ? Tbea tbe-NBLCO beaded by 



the same Tatas almost went the saml wa,. 
So, il tbis is tbe p.~son who· ha.s"'·· been put 
in charlc' of the Air India, the.j ·is it a ·(act 
that the greater fllicien.y will· be guaranted 
by the induction' of such persons? You have 
gone, 10 far. Not only you bave taken' 6 
persons f~om tbe bia industrial. bouses, even 
the woman entreprencur-. you have taken is 
related to __ notber Monopoly house 
Excorts-of course. I have nothing personal 
asainst her. But sbe also bas become an 
entrepreneur by :virtue of ~ing connected 
with the Escorts. May I know what ate the' 
criteria on the basis of which these penons 
have been taken, particularly Mr. Ratan 
Tata? . 

SHRI JAGDISH TYTLER: I would, 
first of all, like to answer the first query 
that the Hon. Member asked. There is no 
question of privatisation. Secondly, in the 
Board of Air India there a re two industria-
lists. Besides them, there is one banker, one 

.. management specialist, one advertising-
cum· publicity expert. Out of the total of 
ten members on the Board of Air India, 
there are five non·official members, while 
the remaining five are experts ~ in civil 
aviation. I would ·)ike to answer1~about 
Indian Air1ines also. 10 the Board of Indian 
Airlines, there are two industrialists. Again, 
besides them, there are two professionals in 
management who are chief executives, one 
is a medical specialist who is also incorporat-
ed in professionail management of a servj~ 

industry. Out of the twelve members of the 
Board, of tbe Indian Airlines, five are 
experts in civil aviation, including the two 
chief executives of I.A. and A.I. who are 
reputed fliers. As far as handing over every-
thing· to the Board is concerned, it is not 
.rue. I am stiU the Minister. Every thing 
must pass through tne ••. (Inrerruptions). Let 
me answer. The Mjnister is ultimately 
relpon!ibJe. It is the Civil A vi(ltion Ministry 
which is to decide. We have got tbese 
people in strictJy on the basis of the guide-
lines which were given by the Gover.nment of 
India. 

SHRIMATI OBBTA MUK.HERJEE: 
Your guidelines are very interesting. Y()ur 
auidelines do not rrientioD eveD the name 
of workers. Desl'ite an your loud talk about 
workers' participation, in the management, 
llla), I sa)' tbat your 8uide)ines are min\ll 

. Drat A...-" 
tbe workers because none of their represen-
t~ti~"s is on the two Boards. 

SHP,I JAGO]SH TYTLBR.:' That i. 
something that I could consider. 

SHI.IMATI GEETA MUKHERlBE: 
What· is that ? 

SHill JAG DISH TYTLER: Represen-
tation of workers. This has been brouabt to 
~y notice. Next time I will keep this hi 
view. The workers shou Id be represented~ 
J am with them. 

SHR} S. JAIPAL REDDY: By that 
time, Air India will have beconle sick. 

SHRI JAG DISH TYTLER: Air India 
is doing better. 

SHRI S. JAIPAL REDDY: Like 
NELCO of Tatas, Air India also will 10 
sick. 

SHRI JAGDISH TYTLER: I am not 
inte-rested in anytbing el~e. J am interest-
ed in Air ]ndia. and as long as Air Jodia 
runs, it is all right. And I will make suro 
that Air India runs. 

SBRI INDRAJIT GUPTA: This is not 
the first time tbat the Chairmanship of Air 
India or Indian Airlines is entrsuted to some 
representative of big business houses. I 
remember tbe days when Shri Bbarat Ram 
was Chairman of the Indian AirUnts and, 
of course, Mr. J. R. D. Tata. for many many 
years, was Chairman of the Air India. We 
have not been told an}'tbing about tbe 
experience at that time, whether baving sucb 
people tbere obviouf,Jy raised the efficiency 
and performance of these Airlines. We do 
not "now anything about it. Later OD, they 
were dropped. But now they are befn, 
brouabt back again, tbe other people from 

. the same category. What I want to know m 
this. I do oot know whether my YOUOI 
friend is· competent 10 answer this. At leUt 
when they make a particular seleCtion-of 
course, 1 am totally opposed to this idea of 
wholesale privatisation of the maoqemcnt 
of public sector undertakiDIs--eboutd' tbey 
not be "" ... ful to see tbC\t at least the), .re' 
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not such persons who are connected with 
companies which :have literally been accused 
of larae scale evasion of taxes and· where 
raids have been carried, out by· tbe enrorce· 
ment agencies ot the Finance Ministry. Both 
Mr. Rabul Bajaj and Mr. Ratan Tata are 
involved. If Government BO on doing this 
-kind of tbing, will it not have a demoralis-
ing effecl on their own administration? One 
wing, one department, is carrying out raids 
against these people for violation of tax Jaws 
and another department of the ~ame 
Government si rewardjng those people by 
making them Chai rm en of public sector· 
enterprises. YTbat kind of guidelines did you 
have 7 You may say that there is some 
specific expertise and so 00 which will help 
tbem to work well They must have some 
specific expertise (Ii evading tax also for 
which they have been caught. At last make 
your selection with some consideration for 
your colleagues in the Ministry and other 
Departments who are taldng action against 
tbem while you are rewarding them by giving 
them important public sector enterprises to 
manage. Don't you think that this is a 
strange thing? Kj'ndly tell us why your choice 
was particularly att racted l.1y this type of 
people. Otherwise tomorrow Mr. L. M. 
Tbapar will be rewarded by making him 
the Chairman of sClme bigger public sector 
undertaking. What is your idea '1 You have' 
to tell us this and convince the country and 
the public .. 

of tbe Government. According to that WI 
have taken these people in the Board. 

(interruptions) 

SHRI INDRAJIT OUPT A: I did not 
challenge the guidelines at tbis stale. ] said, 
even within the framework of these gu.de~ 
lines. whether one agrees ('n them or not-
lOU ba\e said tbat it is your Ministry's 
choice- \\ by must your choice falJ on 
people who are manifest1y not honest, in 
their business dealings? You must repJy to 
that.. (Interruptions)., 

SHRI JAGD1SH TYTLER: _I -don't 
know ",hat they are referriI'lg to, tbey are 
jU\t saying it. 

(Interruptions) 

SHRI lNDRAJIT, GUPTA: You ask 
Mr. VishwDfl81h Pratsp SiC1gh. the Finance 
Minister. He YI ill t.ell you. 

( Interruptions) 

SHRI JAG DISH TYTLER: l-Iow can 
I take your accusations to be right? 

The court is to decide. Let the court 
decide what they want to decide. 

SHRI S. JAIPAL REDDY: You allow 
a Half- an- Hour di:\cussion on this subject 

SHRI JAGDISH TYTLER 
already answered tba t. 

have Sir. 

(Interrupt ions) 

AN HON. MEMBER: Wby double 
standard is being folJowed ? 

(Interruptions) 

SHRI JAGDISH TYTLER: 1 am pre-
pared to answer you. Jt is the Government's 
choi~ -and nobody dse·s choice. I have 
followed strictly the 'guidelines which have 
beeD laid down. I again insist on it. 

SHRI BASUDEB ACHARIA: What 
are the luidcl ines ? 

(T,lftrruptions) 

SaRI JAGDISH TVTLER : In my first 
answer I ,bad just read out the guidelines 

[Translat (on) 

SHRJ GJRDHARI LAL VYAS: Mr. 
Speaker, Sir, just now ao Hon. Member 
bas tdd that Sbri Tata and Shri Bharat 
Ran) had been the Chairmen of these 
Undertakings earlier too. I would like to 
know from the Hon. Minister whether Air 
India and Indian Airlines earned profit or 
sustained loss during their tenures '1 

According to my information, the Under-
takings suffered loss dur;ng their tenures 
and it was because of this that tbey were 
drorped. Why then have you offered tbem 
these important posts .wben a number of 
companies are today running in Joss due to 
their mism\-\oagement and are _ on tbe ,'crle 
of closure'? Why have you banded over tbe 
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mabalemont of these reputed ," un~rtakiD" 
to these people who are already kOoWD for 
mismanalement ? 

SHRI <JIRDHARI LAL VYAS: I have 
already put my questioo. Let ·lilm reply to it. ' 

My third lupplementary is whether 
some itreaularities' bave come to Dodce 
afte'r they took over tbe . manapment 'of 
these undertak ings or are they ronniDS as 

[English] 

SMal C. MADHAV REDDI : You allow 
bal'-an·bour discussion on this. 

before? ' , ! 

[8411,,"] 
MR. SPBAKER: Let us hear tho 

answer. 

DR. V. VENKATESH: He bas Dot 
replied. You please allow balf-an-hour 
discuhion. 

SHRT JAGDISH TYTLBR : Sir, I bave 
already answered that I have fol·Jowed strictly 
the Government 8uideline.~ 

[Tra",latlon] 

MR. SPEAKER: Hal tbe reply been 
given? 

(E"CIi.rh) 

SHRI JAGDISH TYTLER: Sir, I have 
said that I have strictly followed the guide-
lines and J stick to it. 

(Interruptions) 

[Trans/atlo"'r 

MR. SPEAKER: I could not hear. 

[English) 

SHRI BASUDEB ACHARJA: You 
allow half-an- hour discussion on this. 

AN HON. MEMBER: Sjr, tbe Minister 
must at Jeast answer the questioD. It is a 
major" issue concerning the public sector 
undertakings. 

PROP. MAOHU DANDAVATE.· S· Jr, 
the Minister has not been able to bear tbe 
question properly. Will be repeat tbe 
question? 

Mil. SPEAKER: I' have heard tbe 
question bu.t I bave not heard tbe answer. 

[TrtJll8iallon] . 

Let him live tbe answer. 

SH.IlI BASUDEB ,ACHARIA : Vrasjj~ 
P\lt four questio~ apin. . , .', 

" " .. ' ~ . 

WRITTEN ANSWERS TO QUBSTIONS 

[Translalioll] 

Proposal to set up Iqpport. scbools 
and colleges 

*47. SHRI HARISH RAWAT: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to siale":' \. ~ 

(8) whether tbere is a pro.posal to set 
up sports coneges and sports schools' in some 
parts of the country during tbe Seventh Five 
Year Plan; and . ' .. ', f. ,',' 

(~) if - so, the places in various Statea 
where such institutions will be set u~ ? " " 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAm:s 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB MINIS .. 
TRY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA): 
(a) and (b)" Although there ,is .no scheme 
under the considera lion of the Government 
of India for tbe setting up of sporta scl¥>ols 
and colleges as such in tbe CCtuDtr)', IOI;I'le 
States have a·lready set up Sports ScbQo's 
and are supporting them.. The Central 
Government bas, bowevf'r, in o.,er8t~ 
certain other sc,;hemes for spottina and nur-
turina of talent amona studonts iD !be tl,Jd' 
of sports wbicb are as under': " . 

(I) The scheme of SpOrts Authority of 
Iodia of adoption of' sChoOls fo~ 
,ports traioin,. 
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(ii) The Na t i onal' coacbins schenle 
, ,:implement~d by tb~ Netaji Subbas 

National Institute or Sports which 
operates 25 tegional coaching 
centres in different States under 
the scheme. 

(iii) The scbeme of sel tina up of Sports 
Hostels in the country initiated by 
,the Netaji Subbas National Insti· 
tute of Sports. 

.(iv) The scheme of Sports Talent Search 
Scholarships of the Department 
implemented by the Netaji Subbas 

, National Institute of Sports. 

(v) The scbeme of setting up of Field 
Stations of the Socit:ty for National 
Institute of Physicnl Education and 
Sports (SN [PES) in universities, 
implemented by the Netaji Suhba~ 

National Instifute of Sports .. 

[English] 

Proposal ,for 'Honoured Citizen Card t scheme 

*48. SHRI H.B. PATJL : 
SHRI SRIBALLA V PANIGRAHI : 

WIll the Minister of HEALTH AND 
FAMILY WELFARE be pJc'ased to state: 

(a). whether Government propose 
to introduce a ~Honourcd Citizen Card' 
sc:beme to give jn~ntive to acceptors of ter-
minal methods of Fanlily PlallIling~ and 

(b) if so, the detaiI~ regarding, this 
scheme? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE· MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (h). 'Honoured 
Citizen Card' Scheme bR-; not yet been 
finalised'. 

Findings of CommlssioD no Kaulsbka Crasb 

*49 SHRI SUBHASH YADAV,: 
~HRI MUKUL ~IASNJJ< : 

Will the Minister of CIVIL A VI~ TIO.N 
'. , be please4 to state; 

(a) whether Kirpa) Inquiry Commission 
wbicb was set up to inquire into Kanisbka 
Air India Boeing 747 crash bas slnce sub-
mitted its report to Government; 

. (b) if so. the findings of the Commission,; 

, (c) whether the findings bave since· been 
considered by Govern,ment; and 

Cd) if so, with what results? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIY.IL AVIATION (SHRI 
JAGDJSH TYTLER) : (a) Yes Sir. 

(b) The Court has concluded tbat tbe 
accident was due to explosion of a bomb in 
the forward cargo hold of the aircraft. 

(c) and (d). The Government has consi-
dered and ac~epted the findings of the 
'Court'. 

New long distance mail/express trains 

·51 SHRI AJIT KUMAR SAHA ! Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any proposal t.o 
introduce new long distance man/expn:ss 
passenger trains in future; and 

(b) if so, the details thereof including 
the routes where these trains are proposed to 
be introduced? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAJ LWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Proposals for new trains are considered twice 
a year by the Inter"Railway Timo-Table 
Coordination Committee in their meeting 
held before the finalisation of the Railways' 
summer and winter time tables. At present, 
t here flr~ no speCific proposalsr 

, . 
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Tamlak·Dllha Rall".y Project 

*52 SHRI SATYAGOPAL MISRA: 
SHRI BASUDBB ACHARIA : 

Will the Minister 9f RAILWAYS be 
pleased to state: 

(a) whether Government have recently 
cleared tbe Tamluk-Digba R~i1way Pro-
ject; 

(b) if 80, the details tbereof; and 

(c) the details of the project viz. its 
estimated cost, year-wise expenditure propo-
&ed, starting of the construction' works and 
the completion of the said project ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, 
Sir. 

(b) The project was provisionally included 
in Railway Budget 1984-85. It has been 
finally cleared for construction in September, 
1986. 

(c) The length of Tamluk·Digha new 
Broad Gauge Railway line is 87 Krns. 'Its 
present estimated cost is Rs. 7 S crores. For 
startiog the construction work, an outlay of 
Rs. 1 crore' has been provided by reappro-
priation during the current year. The allo-
cations for New Line works are decided 
while framing each Annual Plan in consulta-
tion with the Planning Commission. Hence it 
is not possible to give the details of year-wise 
allocation and date of completion. The 
project will get its due priori.ty when this 
exercise is done. 

Plans ror. protection of ancient monuments 

·53. SHRIMATI MADHUREE SINGH: 
Will the Minister of HUMAN RESOURCE 
DEV ELOPMENT be pleased to state : 

(a) whether the Archaeological Survey 
of India has plans for restoration, cbemical 
preservation and scientific protection of 
important ancient monuments, in various 
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parts. of the coun try and if so, the dotails 
, thereof; 

(b) whether Union Government have 
sanctioned funds for the preservation of 
ancient monuments in Bihar State; if so, tbe 
names of monuments; 

(c) whether the Arcbaeolosical Sur~ey of 
India also propo~es to take up reconstruction 
work of a few notable ancient buildings in 
the State; 

(d) whether any exhaustive survey had 
been done of these ancient 'monuments '"in 
various parts of Bihar; and 

(e) if so, the details thereof? 

THE MINISTEll OF STATE IN TlJE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY Qf 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAB]): (8) The 
Archaeolosical Survey of India is undertaking 
upkeep, maintenance and repairs of 3S21 

,CentralJy protected monuments/&ites in the 
country. The Circlewise distribution of these 
is given in Statement-I below. Of these, 101 
monuments/sites have been identified for 
special attention in the Seventh Five Year 
Plan. 

(b) Yes, sir." Besides allocation of funds 
for annual upkeep, maintenance and repairs, 
of 7 8 Centrally protected monuments/sites in 
Bihar, funds have also been 'provided fru: 
taking up special repairs of 1 7 selected 
monuments/sites. The names of these 1 7 
monuments/sites are indicated in Statement .. II 
given below. 

Cc) Rtstoration/recoDstruction of Cen-
trally protected monuments/sites, as needed, 
forms part of the conservation and preset ... 
yadon functions of the ASI. 

(d) and (e). Yes, Sir. The monumentsl 
sites i,o various parts of Bihar have been 
surveyed (or over a century. A list of most 
iml)ortant monuments/siles is given iQ Stat;, 
ment III ~low. 
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Statement.) 

s. NQ. Name of Circle Stato No. of Total 
MODuments 

1. Air' Uttar Prldoab 306 306 

2. Aurangabad .Maharasbtra & Goa 283 & 22 ,30' 

3. '~aDlaJorc Karnataka 488 488 
",1 '. 

4. Bbubancswar Orissa &; Madbya Pradesh 66 & 45 111 

5 . Bbopal Madhya Pradesh 273 & 19 292 
.. 
6. Calcutta West Bengal 109 109 

, 
1. Chandilarh Haryana 86 

Himachal Pradesh 33 143 
Punjab 24 

8. Delhi Union Territory of Delhi 163 163 

9. . ,Gauhati ~ssam 49 
Arunachal Pradesh S 
Manipur 1 71 
Megh~laya 8 
Nall:llaud 4 
Tripura 4 

1,0. Hyderabad Andhra Pradesh 134 
Kamataka IS 149 

11. Jaipur Rajastban ISO 150 

12. Lticknow Uttar Pradesh 341 341 

13. Madras Tamil Nadu 402 
Kera)a 28 438 
Union T . .:rr~tr r~ (,f 
Pundicl cny 8 

14. Patna Hit-mr 76 188 
Utt. Pradesh 112 

15. Srioap.r Jammu & Kashmir 61 61 
16. Vadodara Gujarat 196 

. Union Territory of 10 206 
Diu & Daman 

...._.-.-~ 

3521 

~"'I 
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SI. 'No. Name ,of the monument 

t. Sbershab Suri Tomb, Sassaram. 

2. Hass'an Shah Suri Tomb, Sas.ram. 

3. Bscavated remains, Votive Stupa, 
Tibetan Temple Anticbak, Bhapl-

I 
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(1) M. Hamid, Kuraishi ~!st of aocieat 
monuments protected 
under Act VII, of 
1904 in, the pro ... 
vince of ,Bihar and 
Orissa (Alaeo-
logical Survey of 
India, New Imper-
ial Sel;ies. Vol. (Ll), 
1933. 

pur. . (2) D. R. Patil Tbe Antiquarian 
remains in Bibar, 
Patna, 1983. 

--..... _-

4. Rock Cut Temple, Colaong, Dbasal-
pur. 

S. Pathway and main gate, Anticbak, 
Bhagalpur. 

6. Palace complex in Fort, Rohtas. 

7. Pathway from gateway to Temple 
No. '2, Nalanda" 

8. Excavated remains, Kumra.har, 
Patna. 

9, Monastery No.7, Nalanda. 

10. Bimbisar Jail. Rajgir, Nalanda. 

11. Northern Monastery Antichak. Bhagal· 
pur. 

12. Pavillion and northern side wall at the 
tank of Maner, Paloa. 

13. Relic Stupa at Vaishali. 

14. Stops in between 1 st and 2nd Terrace 
of Chaurasi Muni Caves at Patbar-

~ 'satta, Bhsaalpur. 

15. Buddhist Stupa at KoJhua, Vaishali. 

16. Stucco figures in Temple No.3. 
NaJanda. 

17. Colossal Stupa, Nandangarh. 

Statement. III 

'The results of tbe ea~1ier surveys of the 
mODuments and other antiquarian remains 
in Bibar are pubUsbed in various journals, 
bOOks including the under mentioned pub. 
licatioDS ;--

The details of more recent work in regard 
to Archaeological explorations and Archaeo-
logical discoveries pertaining to Bihar are 
published in various issues of Indian Archae ... 
logy. A Review. an annual publication of the 
Archaeological Survey of Iud ia, besides other 
scholarJy journals and books. Out of over 
500 monuments/sites, the important ODes are 
as below: 

(1) Apsad, Distrjct Gaya. 

(2) Antichakt District BhagaJpur. 

(3) Buddha Vihar at Pastan, Di$tt. Madbu-
bani. 

(4) Chachar, District Vaishali. 
(5) Cbampa, District Bhagalpur. 

(6) Cbillorgarh, District Gaya. 

(7) Cbirand, District Saran. 

(8) Dugagarb, District Gay •• 

(9) Habidib, District Rancbi. 
(10) Jaimangalaaarh, District Beau Sarai" 

(11) Jaipurgarb, District Gaya" 

(12) 'Naulagarb, District Bcgu Sarai. 

(13) Nawaaarh, District Gaya. 

(14) Taradib, District Gaya. 

Termi.atioD of pregnaaelel by 00. 
qualified personael 

• 54. SHRIMA TI KISHOR..I SINHA ~ 
Will the Minister of HBALTH AND FAM,ILY 

, WBtFARB be ploased to stat. : 



(a) whether Government :have seen the 
report in the 'Statesman' of 1 S October, 1 986 
that iu Delhi unqu.alified personnel are 
undertakinl to do medical termination of 
pregoancios resulting in grave damage to the 
women under,oing this; and 

(b) if so, tbe remedial steps taken or 
proposed in this regard ? 

THE MINISTER OF STATB IN 
THB DePARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDB): (8) Yes. Sir. 

(b) Steps have been taken by way of 
increasing the facilities and availability of 
trained man power 10 attend '0 abortion 
services under the purview of the Medical 
Termination of Pregnancy Act, 1971 as a 
health measure. A vailability of facilities for 
such safe, hygienic and legal abortion services 
is being made known to the pUblic. 

Measures to improve catering on I.A. 
}1'lights 

*55. PROF. SAIFUDDIN SOZ: Will 
the Minister of CIVIL AVIATION be 
pleased to state : 

(a) whether Government are aware that 
the quality of food/refreshment served on 
Indian Airlines flights has been deteriorating 
over a period of time; and 

(b) if so, the remedial measures propos-
ed to be taken to improve the catering 
service 7 

THE MINISTER OF STATE OF THE 
. MINISTRY OF CIVIL AVIATION (SHRI 
JAODISH TYTLER) : (a) and (b). It would 
be incorrect to say that the quality of food 
and refreshments served on I ndian Airlines 
flights bas deteriorated Tbere may be isolat-
ed complaints in this regard which are 
attended to promptly by the airline manage .. 
ment. It is the constant endeavour of 
Indian AirUnes to provide good quality in-
lIiaht caterina. 

MaJdah-Balarabat Railway Project 

*56. SHRI SOMNArH CHATTBll-
lEE: Will the Minister of RAILWAY& be 
pleased to state: 

(a) whetber any firm decision bas been 
taken for the construction of Maldab-
Balarghat Railway Project or for construction 
of any other new railway project in West 
Bengal; 

(b) jf so, the details thereof; 

(c) whether n~cessary financial provisions 
have been made therefor; 

(d) when the work on these projects is 
expected to commence; and 

(e) the approximate time to be tak~n for 
its completion? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS {SHRI 
MADHAVRAO SCINDIA): (a) to (e). A 
statement is given below. 

Statement 

Details of five new rail line projects in 
West Hengal indUlled in Railway Budget are 
indi,;ated below: 

(i) Maida Town-Eklakhi-Bafurghal : 
Work included in Railway Budget 
83·84. Length 110 kms. Present 
day cOst is Rs. 70 crores. Work 
IS In progress. Expenditure upto 
31.3.86 was Rs. 3.36 crores~ Out-
lay provided for 1986-87isRs. SO 
Jakhs. 

(d) Howrah .. Amta/Champadat,ga: The 
work was included in' Railway 
Budget in 1974-75. A length of 
24 kms from Santragacbit Barga-
chia has been opened in 1 984. 
Total length is 74 kms. and present 
day cost Rs. 60 crores. Expenditur:e 
upto 31.3 86 was Rs. 1S.56 crores 
and a provision of R.s. 1000 bas 
been made in 1986 .. 87. 

,(iii) Tamluk·Digha: The work. was 
includod in Railway Budsct in 
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1983!J4. Tb~ Jellatb is 87 kms 
and present day tost ,is R.s. 75 
crares. Expenditure upto 31.3.86 
was Rs. 30 'lakhs. It has been, 
cleared for construction by Plann-
ing Commission in September '86 
and work is being taken up. Rs. 1 
crore bas been provitled durins 
t 986·87. 

(iv) Lakshmikantapur·Namkhana: A' 
proposal for new line from Budge .. 
Budge to Namkhana including 
Laksbmikantapur and Kulpi (length 
100 kms) was provisionally includ .. 
ed in 1 98 1- 8 2 Budget. 

The provision made upto 31 ,3.86 
was Rs. 3000 and Rs. 1000 has 
been provided during 1986- 87. Jt 
is now proposed to construct only 
Lakshmikantapur-Namkhana, 47 
kms long, for which a survey has 
been taken up. 

(v) Howrah .. Sheakhala: The work was 
incJuded in 1972-73 Railway 
Budget. The length is 17 Kms and 
present day cost is Rs. 1 2 crores. 
Expenditure upto 31.3.86 is 
Rs. 3000 and only Rs. 1000 has 
been provided for 1986-87. 

Further progress and completion of these 
lines will depend ()D availability of funds in 
the coming years. 

[Trans/at lon1 
,<H"'" 

Central takeover of SYL canal 

*57. SHRI KALI PRASAD PANDEY: 
SHRI P.M. SA YEED : 

,Will the Minister of WATER RE- . ' 
SOURCES be pleased to state: 

(a) whether Haryana Government has 
requested tbe Union Government to takeover 
the construction of SutJej- Yamuna link. 
canal; 

(c) whether Haryana Government also 
urged the Union Government to set the 
damaaed portion of the canal bank repaired; 

(d) if so, the action taken in this regard; 
and 

(e) the details of the total expenditure 
incurred on it so far? 

THE MINISTER OF WATER RE-
SOURCES (SARI B. SHANKARANAND) : 
(a) and (b). The Ooverntnent of Haryaoa 
have requested that the construction or the 
Sutlej Yamuna Link Canal be taken over by 
the Central Government for its early com-
pletion. The progress on the Sutlej Yamuna 
Link Canal is being m.onitored by the Mini-
stry of Water Resources ~nd a number of 
measures have been suggested fO the Punjab 
Government for exped iting the work on 
this canal. 

(c) to (e). The canal is still under con-
struction. No damage to the canal bank 
has been reported and the question of action 
taken in this regard or eKpenditure incurred 
on it does not arise. 

[English) 

PassfDger amenities at railway 
Itations on l{olbapur-Mtrsge 

Bombay line 

*58. SHRI R. S. MANE: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether Government are aware that 
at railway statioDs on Kolhapur .. M iragc-
Bombay railway line, facilities of tea stalls.' 
sbeds at platforms, suffici~nt accommodation 
for Station' Masters, lad ies waitiog rooms 
and safaiwalas have not been adequately 
provided; and 

(b) if so, tbe steps Government propose 
to ta,ke in tbis regard? 

(b) 1.1 so, the steps so far take by Union 
Government to ensure that thi' Jink canal is 
com'pleteel whbip a specified time frame say 
si" m~n,tbs; 

THB MINISTER OF .STATE OF 
THE MINISTRY OF ~AILWAYS (SHRI 

, ~ADI'IAVl\AO SGJNPJA) : (a). Tho pas. 
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senler amenities at stations on 'Bombay VT· 
Puae-Mir.j .. Kothapur section are pncraUy 
adequate. 

(b) Passenger ame,oitie. like sheds over 
platforms, etc. ~re provided on a proaramtn.. ' 
ed basis taking into consideration the avail-
abiJity of funds and comparative' needs of 
various stations. 

Payment to U. K. on account of 
boycott' ,of Commonwealth Games 

·.59. PROF. RAMKRISHNA MORE: 
SHRr MULLAPPALLY 

RAMACHANDRAN: 

Will the Minister of HUMAN RE· 
SOURCB DEVELOPMENT be pJeasesi to 
"a~: . 

(a), whether India has been caned upon 
to pay some amount for having boycotted 
the Thirteenth Commonwealth Games beld 
in Edinburgh in July, 1986: 

(b) if so, the details thereof and the 
decision taken by the Government in the 
matter; and 

(c) which other Commonwealth Coun-
tries having boycotted the games have been 
asked by the U. K. Government to pay? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DBVELOPMENJ' IN THE MINIS. 
TRY OF HUMAN RESOURCE DEVE .. 
LOPMENT (SHRIMATf MARGARET 
ALVA): (a) The rndian Olympic Associa-
tion bas indicated that it has not received 
any claim in tbis regard. 

(b) Docs Dot arise. 

(c) The information sought concerns 
transactions among foreign Governments and 
is not available. 

(Trans/allonl 

Central S~h')ols in Delhi 

*60. SHRt BHARAT SINGH: Will 
the Minis.ter of HU~VlAN RESOURCE 
DBVBLOPMSN Cciii be pleased to stato : 

(a) the' number of Central Scbool in 
rural . Delbi; 

(b) whether the~chndren in rural Delbl 
find It diftleult to get admission in CeDtral 
Schools; and 

(c) the nu~ber of Central Scbools now 
proposed to be opened in ~lbi and the 
toea tions thereof ? 

THe MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMA TI KRISHNA SAHI): <a) 6 
(Six). 

(b) The Central Schools are meant 
basically to cater either to the wards of 
transferable central government servants or 
the children of employees of public sector 
and ot~er central institutions which provide 
(or full expenditure for these Central Schools. 
Only a few children of Rural Delhi who 
apply for admission get it in Kendriya 
Vidyalayas. 

(c) The Kendriya Vidyalaya Sangathan 
has one proposal for op~ning a new Kendriya 
Vidyalaya in Paschim Vihar. 

[Eng/lgh] 

Central Financial Assistance to Dr. 
P. V. MSIJ(lJik MemorJal HospJtaJ 

340. PROF. MADHU DANDAVATE : 
'Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government of ,Maharashtra 
ha~ a1ready recommended to the Union 
Health Ministry that Central financial ,assis-
tance may be given to the 'Dr.' p. v. 
Mandlik' Memorial Hospital' at Oni in the 
Rajapur Taluka of the Ratnagiri district of 
the backward Konkan region of Maharasbtra 
under the 'Special Schenle'; and . 

(b) if so, wh~n the financial Central 
grant would be given to the hosp.tal in view 
of its financial difficulties? 

TaB MlNIST8R OF STATS IN 
TRB DBPARTMENT OF HBALTH IN 
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THE ',MINISTRY OF HBALTd AND 
FAMILY WELFARE (KUMARI SAI.OJ 
KHAPARDE) : Ca) and (b). While forward-
ina tbo, application of 'Dr. P. V. Mandlik 
M.emorial Hospital' on 23rd July, 1986, the 
Government of Maharasbtra bad declined to 
bear. their share in respect of the construc .. 
tion of tbe hospital building OD tbe plea that 
the health care needs of the area are already 
being met by a Primary Health Centre and 
a rural hospital. However, a communication 
bas now been, received from the State 
Goyernment on 3.11.1986 wherein they have 
expressed willingness to bear their share of 
expenditure. The recommendation of the 
State Government is however not in the , 
prescribed proforma. Under the scheme, 40 
per cent of total expenditure in respect of 
construction of hospital building is to be 
borne b}l the State Government. Since initi-
ally the State Government b.ad expressed 
inability to bear their own share of construc-
tion, it was not possible to give financial 
assistance to the institution. However, in 
view of tbe latest communication of the 
State Government wherein they have agreed 
to bear their share of expenditure, the request 
of the institution will be re-examined with 
reference to the provisions of the relevant 
grant-in-aid rules. 

l\iajor ports facing dretfging problem 

341. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of SURFACE TRANS .. 
PORT be pleased to state: 

(a) The amount earmarked for tbe deve. 
lopment of major ports durjng the Seventh 
Plan; 

(b) tbe amount allocated to Paradip Port 
for tbe above purpose; 

(c) the major ports which are facing 
acute dredging problem; and 

(d) the details of the steps taken to 
overcome the dredging problem? 

THB MINIStER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) The approved 
outlay for tbe major ports in the 7th plan iK 
·Rs.955 crores. The Port-wise break-up of 
t~~ outJa~ is as follows ; 

Ntlme 01 Po,t 

I. (a) Calcutta 
(b) Haldja 

Approved out lay 
(Ra. In OI'DTea) 

41.00 
62.00 

(c) Bhagirati Hooghly 30.00 
River Training 
Works 

2. Bombay 106.00 

3. 
.4· 
5. 
6. 
7. 
8. 
9. 

10. 
It. 

Madras 
Cochin 
Visakhapatnam 
Kandla 
Mormugao 
Paradip 

. New Mangalore 
Tuticorin 
Nhava Sheva 

Total: 

6800 
56.00 
51.00 
28.00 
25.00 
42.50 
18.50 
19.00 

402.00 -- ....... - ....... 
955.00 _ _...-- ....... 

(b) The amOll'lt allocated to Paradip 
Port during the 7th plan is Rs. 42.50 crores. 

(c) and (d). The Ports of CaJ~utt8J 
Paradip and Cochin face serious dredging 
probl'ems. At Ca1cut1a Port, the Port's 
annual dredging capacity is not adequate to 
meet the requirements. To meet the short-
fall, port deploys DCI dredgers regularly. 
DCI has formulated a proposal to procure a 
dredger in replacement of one existing dredger 
'Mohana' of the Calcutta Por~ Trust. 

At Paradip Port, the port does Dot havo 
dredger of its owo. Hence, the port deploys 
Del dredger every year, to dear the siltation 
and mailltain the requisite d~aft. 

At Cochin, the Port's dredging capacity 
is not adequate. Hence to is being tlupplc-
mented by tbe dredgers of Del. A scbeme 
for acquisition of a new dredacr in replace .. 
ment of the port dredger CLady Witlioadon' 
bas been iQclud~d in the 7th Plan and the 
proposal has also been sanctioned. 

Besides, a scheme for acquisition of two 
lrailer su~tion dred~ers of 4500M.B capacit1 
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and one cutter suction dredier of 2250 MI 
capacity by DCI has been included in the 
7th Five' Year Plan. The dredgers which are 
intended as replacements will also add to the 
capacity of the DCI. A total outlay of 
Rs. 95 crores bas been made for acquisition 
of these dr~dgers and related plant and 
equipments in tbe 7th Plan for DCI. 

l>t'ip irrigation schemes 

342. SHRI AMARSINH RATHAWA: 
win the Minister of WATER RESOURCES 
be pleased to state : 

(a) whetber Indian Petrochemicals Cor-
poration Limited, Baroda, presented 'a report 
on Drip irrigation in the country; 

(b) if so, what are the details of this 
,scheme; 

(c) whether this scheme has been intro-
duced in the country, if so, the name of the 
States and tbe results thereof; and 

(d) the steps being taken by Government 
to introduce this scheme in such lueas whicb 
are facinl scarcity of water 7 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) to Ccl. At the instance of the National 
Committee on the use of plastics in agri-
culture the Indian Petro· Chemicals Corpora-
tion Ltd. commissioned a pilot study on 
tecbno-economic feasibility for introducing 
drip irrigation for the States or Oujarat, 
Karoataka, Tamilnadu anJ Rajasthan. The 
project reports which have been presented to 
the respective State Governments give tbe 
advantaaes of drip irrigation system. project 
area, project components, costs and ben~fits 
aDd possible funding and financina for the 
project. The State Governments have 
accepted these reports in principle and agreed 
to implement tbem. 

(d) To popularies drip irrigation, the 
Mini.try or Water Resources is openlling a 
Centrally Sponsored Schfme under ,which 
Itlbs:dies are given to the small and mal1inal 
farmers· and are shared on 50.50 ~sjs 

be~~~o tbe C~D~" *lJJd thQ St~Ue$. 

343~ SHRI' SYBD· MAStJDAL 
,HOSSAIN: Will the Minister of RAli.WAYS 
be pleased, to state: 

(a) tbe number of wagon sand coacbes 
required for Indian Railways now; 

(b) the Dumber of wagons and coacbes 
available for use; 

(c) the number of old wagons and 
coaches in the COUDtry which need immedi-
ate replacement; 

(d) whether there is any gap between 
requirement and availability; 

(e) if so, the details thereof; and 
, 

(f) the steps taken to remove the gap 7 

THE M1NISTFR OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) The addi-
tional requirements of wagons and coaches, 
both on additional and replacement account 
are estimated for 1986-87 as under :. 

*Wagons 
·Coacbes & EM Us --

20,000 
1,282 

(b) Holdings of wagons and ccscbC's (as 
on 31- 3 1986) were as follows :-

·Wagons 5,33,142 (Prov.) 
*Coacbes. & EMUs - 38,232 (Prov.) 

(c) Replacement of wagons and coacbes 
is done on age .. cum .. condition basis. The 
number of wagons and· cC'aches which have 
exceeded their codal life as on 31· 3·1986 is 
8S under: 

·Waaons 
.Coache~ &: EMUs -

22,S73 
5.379 

(d) 'to (f). By and lal'le, tbe rail trans-
port targets for 1986 .. 87 are expected to be 
achieved with t'be existing fleet of wagons and 
coacbes and proposed acquisition. 

• All HauTes of wagons mentirned are in, 
f4-wheeltr units' and of ~o8thes and 
J!Nlrls in Cvebj~Je unit,,~ 
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New eootracepthe method. 

344. SHill ANANTA PRASAD SETHI: 
Will tbe Minister of HEALTH AND 
FAMILY WBLFAR.B be pleased to .tate : 

~. 

(a) whether doctors have identified several 
new contraceptive methods to mak,c birth 
control an easier tRsk for women and Family 
Planning Programme more"., effective; 

(b) if so, the details thereof? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH IN 
THB MINISTRY OF HEALTH AND 
FAMILY WELFARE \KUMARI SAROJ 
KHAPARDE): (a) and (b): Several new 
contraceptive devices like development of a 
birth control vaccine, sub-dermal implant 
Norplant medicated IUD's and long acting 
iojectables are in different phases of clinical 
trials on women. De.pending on the results of 
these trails and their efficacy and acceptability 
under Indian conditions these methods may 
be introduced in the Programme. 

Survey for new railway line between 
Nadakudi-Gudur- KaJabastJ 

.' 345. SHRI MANIK REDDY: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the South Central Railway 
has conducted any survey to start new railway 
line between Nadakudi-Gudur·Kalahasti in 
Andhra Pradesh; and 

(b) if so, the details of the survey and 
tbe action taken by Oovernment in the 
matter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Survey has been completed for wew DO line 
Nadikudi-Rapur" Veokatagiri/Gudur. The 
cost of Nadikudi .. Venkatagiri line (3'46 ~ms.) 
is estimated at Rs. 187 crorc. The Survey 
Report is being examined in Railway Board. 

Construction ~r building at Uppaluru 
Railway Station 

346. SHRI V. SOBHANADREESWARA 
RAO : Will the Minist.er of RAILWAYS bo 
picucd to. state ; 

(a) whether representations ha,e been 
rtceived from the people ()f Uppa)uru . 
vitlaae for construction of a buiJdioat at 
UppaJuru Railway Station; and 

(b) if so, the action taken tbcreoD and 
the probable time by which .tbe construction 
of the Station buiJdinS will be takeoo,up? ,. 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) A propos a I for construction of 
Assistant Station Master'. office at Uppawru 
has been finalised and the same is beiDI 
constructed durinll J 9 8 6~ 87. The proposal 
for a full s.tation buiJdins at Uppaluru will 
be considered for inclusion in Railway's 
future Works Programme subject to availa-
bility of funds. 

Proposal for a new .uperfast train 
between Dflhi,i Ne" Deihl and Howrab 

347. SHRI HANNAN MOLLAH: 
Will the Minister of RAILWAYS be pleased 
to !ltate : 

(a.) whether there is any proposal to in-
troduce new super· fast passenger train 
between Delhi/New De1hi and Howrah; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) NOt Sir. 

(b) and (c). Seven pairs of Mail/Express 
trains, including 2 pairs of superfast trains, 
are available between Delhi/New Delhi and 
Howrah. Besides. the frequency of Howrab-
New Delhi Rajdhani expresses has been 
increased from 4 to 5 days a week from 
1·10· t 986. These are considered adequate 
for the present level of traffic ... 

National Conference of PriDeipals of 
Central Board of Secondary Edaeatioo 

Schools 

348. SHRI YASHWANTRAO 
GADAKH PATJL: 

DR. B. L. SHAlLBSH, 



Will tbe Mioister of HUMAN RE-
souaCB DBVBLOPMENT be pleased to 
atate : 

(a) whether a National Conference of the 
Principals of Central Board of Secondary 
EducatioD Schools was held in Delhi in 
October, 19~6; 

(b) if 10, the main conclusions of the 
Conference; aDd 

(c) the follow-up action taken' by Govern-
ment? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION, AND 
CULTURE IN THE MINlS1RY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMA TI KRISHNA SAHl): (a) Yes, 
Sir. 

(b) The main conclusions of the Con-
ference are as fonows : 

(I) CBSE would held external examina-
tions for classes X and XII, making 
classes IX and XI completely 
internal to be conducted by schools. 
To help schools, CBSE would pro-
vide sample Question Papers and 
Learning Objectives. 

(ii) 'School Complexes' J to be designa-
(ed as 'Sabodaya School Comp)exea', 
would be set up by CBSE Schools 
to promote mutual professional and 
academic interests. 

(iii) New assessment system would be 
formulated, so that the process of 
education was duly reflected. 

(iv) Special efforts would be initiah:d to 
introduce relevant voca tiona 1 courc;es 
with a view tbat at least 10 per cent 

of schools offer these course. within 
a period of three years. 

(c) The CBSE has constituted' a 'Task 
Force Committee to prepare three-year action 
plan to jmplement the New Educatjon Policy. 
The Board bas decided that examina tions of 
classes IX and Xl win be conducted interna))y 
from t~e academic ses~ion 1987. 

SmaJl Irrigation schemes of North-
Eastern regloo 

349. SHRI BAlU BAN RIYAN: Wit 
tbe Minister of WATER RESOURCES be 
pJeased to state: 

(a) whether nlaoy small irrigation schemes 
of North·Eastern Region are Dot getting 
technological assistance from the Central 
Water Commsssion; .. 

(b) jf so, the reaso~s thereof; and 

(c) the names of the schemes received by 
Central Water Commission and when those 
schemes were received and fronl which 
State? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (c). Irnga don schemes 8re planned, 
funded and implemented by the State Govern-
ments themselves. Schemes with a Cultural 
Command Area (CCA) upto 2000 hectares 
do not require any clearance from the Central 
(Jovernment. Schemes with CCA of more 
than 2000 hectares are'looked after by the 
Central Water Commission aod technological 
as~istance is rendered when requested by the 
Sta es Four medium schemes witb CCA 
be ween 2000 to 10,000 hectares received 
fronl N~rth-Eastern Region are currently 
tmder exa~ination by the C W.C. The names 
of the schemes with t~eir present position is 
given in the statement below. 
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Statement 

.-.-_ .. - .•. _ ...... _ -----.. ----~-~---.---------. -_ .. -.-.. ----.---.-.-~------ .. ----
SI. No. State Name of Scheme 

Date of 
receipt in 

ewe 
Present Position 

_.-.-~._----"_ .. ,, .,,--,---_._._.,-_._----------;:--------------
1. Arunachal 

Pradesh 

2. Assam 

3. Manipur 

4. Meghalaya 

Construction of 

multipurpose Sisri 

Irrigation-cum-
Micro Hyde) Scheme 

Kbarmuzha Lift 

Irrigation Scheme. 

Dolai-Thabi Barrage 

Project. 

Rongai Valley Irriga-

tion Scheme. 

15.3.79 

10.5.82 

15.S.8S 

12.10.79 

Modified report based on tho 

C.W.C. comments of 1980 

is still awaited from the 

State. 

The report bas been placed 

before the TAC in its 

meeting held on 15th and 

16th October 1986. 

Examination of the scheme 

has been completed whicb 

will be placed before the TAC 

shortly. 

Replies to C.W.C. comments 

on Flood Control, Hydrology. 

Barrage and Canals sent to 

the States durina 11/85 to 

6/85 are still awaited. 
___ ._,_, .. __ ._ .... _,,_. ___ "~ .... _ • .,_ ......... '._ ...... ___ .. " ••• ,. ___ w ........ _____ ..._._ •• _ .. ,~ .... _ .... _._,... ... -.. ... _ ..... __ .... _.~ .... _, ", ______ • __ • ___ H __ ..... ,_. 

Electrification of Krishna Canal-Guntur .. 
Tenali Circular Ranway (A. P.) 

350. SHRI S. PALAKONDRAYUDt): 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(a) whether the South Central Railway 
bas started the electrification of Railway line 
between Krisbna Canal·Guotur-Tenali Cir-
cular railway line in Andhra Pradesb; and 

(b) if so, the details of tbe work and the 
amount released for tbe purpose 1 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b). 
Preliminary works connected with eJectrifica· 

tion; are in progress. An outJay of Rs. SO 
lakhs has been provided during the current 
year. 

S"an Chanoelisation Project 

. 3501. PROF. NARAIN CHAND 
PARASHAR : Will the Minjster of W A TBR 
RESOURCES be pleased to state : 

(a) whether details of the Swan Chan-
nelisation Project covered UDder the Laraer 
Shivalik Project have been received from tbe 
Government of Himachal Pradesh; 

(b) if so, the brief outline of the two 
projeets an4;l the action taken by Govern- . 
meat for their early construction; and 
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(c) whether tbe. international financial The scheme as projected compries the 
aae~cie& viz •• World Bank. I.D.A., would be addition of tho foJlowlnl equipment •. :-
approacbed for financial assistance for the . 
completion of tboAe projects ? 

THB MINISTER OF WATER RE-
SOURCBS (SHRI B. SHANKARANAND) : 
(a) The Government of Himacbal Pradesb 
forwarded to tbe Central Water Com'mission 
in May 1984 a brief proposal for an inte-
grated Area Development Project in Una 
District for ehannelisation of Swan Nadi and 
irrigation estimated to cost Rs. 225 crores. 
The State Government was requested by the 
Central Water 'Commission in July 1984 
to formulate tbe detailed scheme according 
to the auidlines of Central Water Commis-
.sion. The detailed project report bas oat . *0 received from the State Government 
80 far. 

(b) and (c). Do not arise as the detailed 
project report bas not been received from 
the State Government. 

Improvement of capacity of container 
handling equipment at Jialdla Dock 

,Complex 

352. SHRI PURAN CHAND MALIK: 
SHRI SYED MAS-UDAL 

HUSSAIN: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state : 

(a) whether tbere is any proposal to 
improve and increase the capacity of contai-
ner handling equipment at Haldia Dock 
Complex; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MI-NISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) to (c). Due 
to a resources constraint, a token provision 
of Rs. 1.00 crote bas been made in the 
Seventh Plan for auglDenting the container 
handJinl facilities at an estimated cost of 
Rs. 10. 2S crores. The scheme bas been pro .. 
jeeted for possible financial assistance under 

'the Overseas Economic Cooperation Fund 
ftom Japan. 

(1) Portainer 
(2) Transtainer 

(3) (a) Tractor 
(b) Chassis 

1 No. 
1 No. 
S Nos. 

to Nos. 

Number' of passengers travelled 
between Deihl/New Deihl aDd Madnl, 

Bomba!, t Howrah and Bangalore 

353 DR. SUDHIR ROY: Will the 
Minister of RAILWAYS be pleased to state 
the number of passengers travelled between 
Delhi/New Delhi and Madras, New Delhi/ 
Delhi and Bomtay, New Delhi/Delhi and 
Howrah, New Delhi/Delhi and Bangalore 
during the last one year ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : Number of 
passengers travelled during 1985-86 between 
Delhi/New Delhi aQd the following stations 
is given below :-

Madras 
Bombay 
Howrab 
Bangalore 

(Figures In thousands) 

260 
1,144 

643 
219 

Use of Shipping Corporation of 
India '. Ships by smuaglers 

354. SHRI R. M. BHOYE: Will the 
Minister of SURFACE TRANSPORT be 
pleased to sta te : 

(a) whether a large scale use of Shipping 
Corporation of India's Ships by smugglers 
have come to the notice of Government; 

(b) if so, the details in this regard in so 
far as the question of detection of ships is 
concerned; 

(c) whether any enquiry bas been con ... 
ducted in tbis r.eaard; and 
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(d) if so, the details thereof aloog with 
the composition aDd gaidelines to its mem-
ben issued in this regard? '.,' . 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURF·ACE TRANSPORT 
(SHRI RAJBSH PILOT): (a) and (b). Dur-, 
ing the period Marcb'J98S to J111y 1986,43 
cases of smu8iH.ng in, SCI's ships have been 
reported. Of these, the only major case is 
the seizure of contraband goods worth Rs. 
1.19 crores from the veisel m. v. Samrat 
Asbok at Visakhapatnam on 28/29th June 
1986. The cootrabaDd goods seized were 
S 81 packages comprising of 917 VCRsl 
VCPs, some textiles and other electronic 
soods, 

(c) and (d). ]n addition to the discip-
linary action initiated by SCI, a High Level 
Committee under tbe Chairmao!bip of 
Director General (Shipping) with represen-
tatives of Directorate of ReveDl,;e Intelligence 
and Department of Revenue has been consti-
tuted by the Government. The Committeo 
inter-alia will look into:-

(i) The pattern and size of contraband 
carriage in SCI vessels in the last 
five years. 

(ii) Steps to evolve a system both on-
board SCI vessels and wit~in the 
administrative Ministry for preven-
tive vigilance as well as to check 
tbe misuse of SCI vessels for 
smuggling of contraband. 

(iii) How the legal and administrative 
responsibility in reg8rd to contra-
band is to be fixed. 

(iv) Action taken aeainst the crew 
members who were held either 
directly or indirectly responsible for 
the economic offences by way of 
recovery of fines imposed or discip-
linary action taken against them. 

PaaetJonlDg of blood banks aod 
vol.bfary alCQcies 

,355. SHRI JAGANNATH PATTNAIK: 
Will the Minister of HEALTH A·ND 
FAMILY WBLFAaB be pleased tQ state! 

. ." '.,·,1 

W,.ltttln An,.,." (;:-2 

(a) the number of blood banks function-
iDS at present in the country, State-wise;' 

(b) the Dumber of Voluntary spocies 
fUDctioning to belp the hospitals in the 
country, State- wise; 

(c) whether Government aro. liVID. 
encouragement in the hjgh~st blood donation 
among the institutions in the country, and 

(d) if SOt the detail~ tb~reor ? 

THE MINISTER. OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) The requjsite informa-
tion is given in the Statement· I below. 

(b) The Jist of Voluntary agencies engag-
ed in promotion of voluntary blood donation 
is given in tbe Statement-] I below. 

(c) and (d). Encouragement to Voluntary 
blood donation is an integral component of 
the Scheme for strengthening and modernisa-
of blood bank ing and transfusion services 
during the Seventh Plan. Government also -
have a scheme for giving grant-in -aid (0 

:voluntary organisations engaged in propaga-
tion o( voluntary blood donation pro-
gramme. 

Statement ~ I 

Total numb~r of blood banks in the country 
(As per available informalion) 

No. Name of the Total No. of 
State/U.T. Blood Banks 

1 2 3 
--".,..,.--..-.--..... , .... ~.--.-.,. -, -- , __ . _ .. ". ~ - .. ,--~.-- ..... -----_".. .... --... 

J. Assam 6 
2. Andhra Pradesh 73 

3. Bihar 29 
4. Gujarat to 
s. Haryana 12 
6. Himacbal Pradesh 6 
7. Jammu &. Kashmir -1 
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1 2 3 1 2 3 
... __ ,_._---- ......... -....._.,..._-_.,,__...---~'"'I 

8. Kamatalea 57 22. Chaodigarb 1 
9. Madbya Pradesh 56 23. Delhi (Oovt. &, Hospital) 17 

10. Maharashtra 116 24. Goa, Daman & Diu 1 
11. Kerala 53 

25. Pandicherry , 2 
12. Manipuf 2 

26. Mizoram 2· 
13. Megbalaya 3 

Nagaland (No blood banks) 
Orissa 38 

27. 
14. AndmaD & Nicobar 28. -do-
15. Punjab 22 

Islands 
16, Rajasthan 15 

29. Arunachal Pradesh -do-
17. Sikkim 1 

30. Dadra & Nagar Haveli -do-
18. Tamil !'ladu 80 

Tdpura 
':ll. Lakshadweep Islands -do-

19. 2 _--
20. Uttar Pradesh 82 Total 720 
21. West Bengal 33 ---
------ - - -~-. - -- • .-_ -0' ...... - . -. -----~----

Statement·II 

List 01 Voluntary Organisat ions engaged In Voluntary blood donation programme 

t. Karnataka 

2. Oujarat 

3. Jammu & Kashmir 

4. ~adbya Pradesh 

S. Maharashtra 

6. West Bengal 

7. R.ajasthan 

(As per available informal Ion) 

1. Indian Red Cross Society, Karnataka State 
Branch, Bangalore. 

2. Rajkot Noluntary -Slood Bank, Rajkot. 

3. Gramya Jeevan Vikas MandaI, Jamnagar. 

4. Indian Red Cross Society. Jammu Region, 
Jammu. 

5. Nagrik Raktadan Samiti, Indore. 

6. Federation· of Bombay Blood Banks, Bombay. 

7. Indian Red Cross Society, Pandarpur Sub·' 
brancb, Maharashtra. 

8. Indian Red Cross Society, 

Solapur District Branch. 

9. Pune Red Cross Blood Bank, 
Indian Red Cross Society. Pune. 

10. Association of Voluntary Blood DODor" 
West Bengal, Calcutta. 

1 1. Shree Kalyan Arogya Sadan, 7. B. Hospital 
It Medical Rese.r~h Centre, Sikar. 
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8. Cbandigarb 12. Blood Bank Society, P.O.I. Cb*nd;prb. 

13. Blood Diseases Hospital Society, Chandiprh. 

9. Tamil Nadu 14. Ind ian Red Cross Society, Tamil 'Nadu 
Branch. Madras. 

10. Kerala 15. I.M.-A. Voluntary Donor Blood Bank. 
Cochin. Kerala. 

11. Punjab 16. Blood Donors Council, 

Rampurapbul, Punjab. 

t 2. Uttar Pradesh I 1. Ind ira Gandhi National Blood Bank, 
Lucknow. 

13. Delhi 18. Blood Bank, Indian Red Cross Society, 
New Delhi. 

14. Bihar 19. Jamshedpur Blood Bank, Jamshedpur. 

IS. Orissa 20. Orjssa Red Cross Blood Bank, Cuttack. 
(AJI Red Cross Blood Banks) 

21. Sampalpur -do-

22. Puri -do-

23. Balasore -do-
24. Koraput -do-

25. Dhenkanal -do-

26. Sudergarb -do-

27. Bolangir -do-

28. Kalahandi -do-

29. Beripada -do-

30. Phulbani -do-

31. Keonjhar -do-

32. Angul -do-

33. Bhanjanagar -do-

34. Paralakbemendi -do-

35. Bhub8neshwar -do-

36. -do- -do-

37. Rairaogpur -do-

38. Jaypore -do-
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U.G.C. sdlemt' to eacourage teacbers 
partlelpation in conferences etc. 

356. SHR1 VJRDHI CHANDER JAIN: 
Will tbe Minister. of HUMAN RESOURCE 
DEVE;LOPMENT be pleased to state : 

<a> whether provision has been made by 
the Uoiversity Grants Commission to en" 
couraae collele teachers to participate in 
International Conf ('rences /S~minars especially 
tbose belongina to humanities/social sciences; 

(b) whether tbe University Grants Com-
mission is releasing far greaters fonds to 
Universities than Colh ges for attending 
International Conferences and Seminars; 
and 

(c) if so, when this discriminating policy 
is to be dispensed with? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SH RIMA TI KRISHNA SAHI): (a) Yes, 
Sir. The University Grants Commission has 
instituted a scheme of travel grants to college 
teachers for presenting their research papers 
at international conferences abroad. The 
Scbeme covers College Teachers in all sub-
jects including the humanities and Social 
Sciences. 

(b) and (c). Travel grants to University 
teachers ror tbis purpose are sanctioned by 
tbe Universities themselves from the unas-
silned grants placed at th eir disposal by the 
UGC every year. In 'he case of college 
teachers, such .rants are sanctioned directly 
by the UGC. There is no discrimination 
between University and col lege teachers in 
tbis matter. According to information 
available, tbe number of University teachers 
who arc invited to attend such Confer-cnces 
and therefore arc able to avail of the travel 
grants is larger tban tbose in colleges. 

later-State "atl', dlspates 

357. SHRI·VIJAY N. PAT1L : 'Vill the 
Mioi~ter of WATER RESOURCES be pleas-
~d to stat~ : . 

(a)· bow many inter .. State water disputes 
are pendina for solution; 

(b) what are the major issues In tho dis-
pute amongst several States; and 

(c) the steps taken by the Union Govern-
men t to solve tbese disputes ? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHAKARANAND) : 
(a) At present, there are three inter- State 
river water disputes pending solution. relat .. 
ing to sharing of the waters of Cauvery river. 
Yamuna river upto Okbla and Ravi·Beas 
rivers. 

(b) The major issue in the disputes relates 
to utilisation of waters on an equitable basis. 

(c) The Centre has been assisting the 
concerned States in. arriving at a negotiated 
sett1em~nt. In respect of Ravi-Beas~ a Tribu-
nal has been set up under the Inter-State 
Water Disputes Act 1956. In respect of 
Cauvery a reference has been received from 
Tamilnadu to con3titute a Tribunal. 

Jeypore-Malkaogiri rail link (Orissa) 

358. SHRI RADHAKANTA DIGAL: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether Government have taken up 
tbe construction of Jeypore- Malkangiri rail 
link in Orissa; 

(b) if so, the progress made so far; 
and 

(c) if not the reasons thereof? 

THE MINISTER OF STATE OF THE 
MJNISTRY OF RAILWAYS (SHRI 
MADHAVR~O SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

(c) Constraint of resources and ,heavy 
commitrnent~ ~~ready in band for on-aOiDg 
project~. 
• J. 
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[Tranllatloll) 

Timely paymeut of pension to 
employees or Western Railway 

359. SHRI RAM PUJAN PATEL: Will 
the ,Minister of RAILWAYS be pleased to 
state : 

(a) whether employees of We9tern Rail-
way are Dot paid Pension; Gratuity and 
other benefits within tbe stipulated period 
after their retirement; 

(b) if so, the reaSODS therefor; and 

(c) the names of tbose employees wbo 
retired after 1 January. 1985 and who have 
not been paid their dues so far aod the re· 
asons for not making payment of their dues, 
in each case? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RA~LWAYS (SHRI 
MADHAVRAO SCINDJA) : (a) to (c). Tbe 
information is being collected from the ZODal 
Railway concerned and will be placed on the 
table of the Sabha. 

[Eng/ish] 

Passenger amenities at Gwalior •. 
Datia, Jhansi and Hoshaogabad 

Railway stations 

360. SHRI RAMESHWAR NEEKHRA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is a proposal to pro-
vide adequate passenger ameoities at Owalior, 
Datia, Jbansi and Hoshangabad rail way 
Itations; 

(b) whether survey was conducted on 
these stations and estimate was prepared by 
the Chief Engineer, Central Railway and 
submitted to Railwa.>s 10Da alo; and 

(c) bow much time tbe Department win 
take to sanction the funds needed for 
Hoshanaabad Railway station and when the 
work will be s.artcd ~ . 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): <a> Some 
passenger amenity works have been saoctioo-
ed for Owalior. Datia, Jbansi and Hosbanla-
bad stations. 

(b) NOt Sir.· 

(c) . A work in connection with improve-
ment to the circulating area at Hoshanaabad 
station was sancti oned and the same bas 
been completed recently. 

Change In timings or Trivandrum 
Delhi ftight 

361. SHRI VAKKOM PURUSHOTHA-
MAN: Will the Minister of CIVIL AVIA-
TION be pleased to state : ' 

(a) whether there are any complaints 
about the present timing of the direct flight 
operating between Trivandrum aod Delhi via 
Goa and Cochin; and 

(b) if so, whether Government propose 
to take steps to revilie the present timing so 
as to enable t he passengers to start from 
Trivandrum in the 1l1orning and reach Delhi 
by noon? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRl 
JAGDISH TYTLER) : (a) Yes. Sir. 

(b) The present capacity constraints and 
the scheduling pattern make it difficult for 
Indian A irHnes to operate this service in the 
morn 109 hours. 

Import of spares for Rlrerafts 

362. SHRI BANWARt LAL BAIRWA :' 
Will tbe Minister of CIVIL AVIATION be 
pleased to state : 

(a) whether Indian Airlines ManaSeDlCot 
is purchasing aircraft spares/component. 
against foreilo exchange; 

(b) whether Indian Airlines manasement 
has purchased spares/components worth lak.bs 
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of rUip,ees~ in fofC?i~ currency and these have 
te~~~~.~ unuti~i,~d du~ to lack of proper 
fU9f;tloDtn,{contrp}; 

~ ~. ' ,r \' , , • • 

(c) if 80, what would be' the value' of 
theSe sp~res/corriponents which are now Iyin~ 
in non-moving stores; and 

(d) the reasons therefor and steps under 
consideration to avoid such recurrence, in . futo," ~ . .,' , 

THB MINISTER OF STATE OF THE 
MINISTRY OF ClVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) Ye~, Sir. 

(b) to (d). It would be incorrect to say 
that spare parts/components purchased by 
Indian AirUoes' have remained unutilised due 
to lack? of proper functioning/control. The 
spare parts are purchased after taking into 
account aircl'Jft utilisation planned for, anti-
cipattd overhauh' and lead time required for 
procurement. The procurement of spares 
and components is kept at the minimum. 
Certain insurance items are required to be 
procured as thoir non-availability in tbe hour 
of need can lead to grounding of aircraft and 
contequeotlal 109s of revenue and cancella-
tion of service" Some of these items pro-
cured for emergency use bec,ome non-mov-
ing/slow moving. At present out of the 
total inventory of Indian Airlines of Rs. 
80.60 crores, tbe value of noo-movingfslow-
moving stores are estimated at Rs. 10.1l 
crom. ' 

GandbUI University, Kottayam, Kerala 

363. SHRI l{. MOHANDAS: Will tbe 
Minister of HUMAN RESOURCE DEVE-
LOPMBNT be pleased to state : 

(a) the names of universities in K'~rala 

recognsied by the University Grants Com-
mi4uion for Biving financiJJ assistance; 

(b) whether the Oandhiji U l,versity at 
Kottayam bas not been recognised by the 
University "Grants Commission for giving 
financial aid; 

(c) whether Government of Kerala has 
made a request in this resard; and 

(d) if so, the steps taken ttlereoo ? 

THE MJN1STER OF STATE IN' THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOUR~ DEVELOPMENT 
(SHRIMA Tl K~ISJi~A SAHI): (a) and 
(b). There are at present five universities in 
Kerala. These are : 

(i) Kerala University, Trivandrum. 

(ii) Cochin University of Science and 
Technology, Cocbin. 

(iii) Calicut University, Calicut. 

(iv) Kerala Agricultural University, 
Trichur. 

(v) Gandhiji University, Kottayam. 

All these universities are functioning 
under Acts of the Kerala Legislature and 
they do not require any formal recognition 
from the UGC. 1:iowever, any University 
el)tablished after June 17, 1972 requires to 
be declared fit by the UOC for financial 
assistance from Central sources. The 
Gandhiji University, which was established 
in 1983, has nOt so far be~ll dec1ared fil for 
assistance from UGC. 

(c) Yes, Sir. 

(d) The UOC has examined the proposal 
of the Government of Kerala to declare 
Gandbiji University fit for Central assistance 
under Section 12B of the UOC Act. The 
Commission ha~ suggested certain amend .. 
ments to the Act under which the University 
wa~ t:~tablished. The State Government was 
a\s\') felj 'J~ sled to indicate. tbe details of the 
phvsical facilities created for the Untversity 

" ' , 
including the faculty positions filled up. 
These matters were also discussed at a meet .. 
il1g between the Chairman, UGC and the 
Education Minister, KeraJa in July, 1986. 
The detaHed information required by the 
Commission bas not yet been received .. 

NOD-InstallatioD of imported equipment! 
in AIIMS 

364. SHRI K. RAMAMURTHY : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 
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<al whether costly imported, equipments 
purcbased by All India Institute of Medical 
Sciences, New Deihl for its various deart 
departments have not been installed or com-
mission~ so far; and 

(b) jf so, the value of such equipments 
and the date of purchase and tbe roasons for 
not commj,sioning these equipments 1 

THE MINISTER OF STATE IN THE 
DS;PARTMBNT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARl SAROJ 
KHAPARDE): (a) and (b). All the import-
ed equipments purcbased by the A1l India 
Institute ..of Medical Sciences from time to 
time for its various departments had be~n 
installed/commissioned. How~ver. one Mono-
cbrometer which was purchased in June, 
1975 and installed/cOll1miss!oncd, went out 
of order and became non -functional so b-
sequentJy due to non-availability of spare 
parts. Efforts are being made by llh! Instltute 
t() get it recommissioned. The fuJJowing 
equipments purchased in Atlgl~)1. 1 9 ~ 6 have 
been installed and would be c()m~."!js<;ioneJ 
very soon. 

1. Bear ZE Veillilator 
2. Pulmosystem 8-11 Respiratc 

3. Central Monitoring System 
4. BP 2000 infant Ventilator. 

Bomb diliposal squads for airports 

365. SHRI MURLIDHAR MANE: 
WiJl the Minister of CIVIL AVIATION be 
pleased to sta te : 

(a) whether a proposal to form bomb 
disposal squads for airports is under con-
sideration of Government; 

(b) if so. the details thereof; 

(c) whether all the major airports will 
have such squads; and 

(d) jf not, whether Government would 
consjder providing such squads to all the 
airports ,in future 'I 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVJATION (SHRI 
JAGDlSH TYTLER) : (a) Yes, Sir~ 

(b) and (c). TrainC'd staff will be induet-
ed to detect and dispose off bombs/explosives 
at all tbe four Ioternati(lftlal airports, to start 
with. 

(d) The airpprt security staff will' handle 
the situation at other airports. 

Iteviewing systeru of holding enquiries 
loto air accidents 

366. SHRI HAFJZ MOHO. SlDDIQ: 
Will the Minist~r of CI V IL A VIATJON be 
pleased Lo state : 

(a) whether there is any proposal to 
review the sy~tem of holding enquiries into 
the air accidents in the country to make 
flying safer; and 

(b) if SO, the details tber~of '/ 

THE MINISTER 01:' STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDJSH TYTLER) : (a) No, Sir. 

(b) Docs not arise. 

Integrated relief package to shlpplDg 
industry 

367. SHRI KRISHNA SINGH: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) whether Government have decided 
to offer an integrated relief package to tbe 
recession ridden ~hippinB industry;. and 

(b) if so, the details thereof and tbe 
reasons therefor 1 

THE MINISTER OF STATE OF THE 
'MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) and (b). New 
institutional arrangements for ship financiol 
which would include olanagement of existing 
loans granted by Shipping Development Fund 
Conlmittee and financial reliefs to shipping 
companies, where warranted, are under con-
sideration of tbe Government. 
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Delay In eervlee to pal.engers at 
Deihl Airport 

368. SHRI M()HANBHAI PATEL: 
Will the Min ister of CIVIL AVIATION 
be pleased to state : 

(a) whether a sur-.ey has been conduct~ 
cd by the International Airports Authority of 
India at Indira Gandhi Airport Terminal ~2 
for cbeckina 'tbe delay of service for passen-
prs at different st~ges; 

(b) if so, the broad outlines of the report 
of the survey so conducted; and 

(c) the steps taken or proposed to be 
taken to provide better service to passengers 
who have to wait for longer period to clear 
all formalities 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIViL AVIATION (SHRI 
JAGDISH TYTLER) : (a) Yes, Sir. A Time 
Motion Survey was conducted from 5 th to 
12th July t 86 of international passengers at 
Ind.ira Gandhi International Airport. 

(b) The survey reveals that on an aver-
ale, an arriving international passengers takes 
129 minutes for being cleared through all 
the processing points in the case of Red 
Channel and 68 minu~es in the case of Green 
Channel. The survey indicates that a JODger 
time is required to clear passengers who 
arrive from Gulf, Singapore, Honkong etc. 
with Jots of dutiable items compared to 
passengers from European countries. In 
the case of international departures, the 
average time taken after a passenger checks 
in till he goes to the security hold area was 
found to be 69 minutes. 

(c) The Customs and Immigration 
Authorities have been requested to man more 
counters to facilitate early clearance of 
passenaers. 

[Translat Ion) 

New. Item Capationed C Her Sal 
Badete bain 17 lak~ Vlklaq 

369. SHRI SARFARAZ AHMAD: 
SHRI VILAS MUTTEMWAR. : 

Will the Minister of HBALTH AND 
FAMILY WELFAP.B be pleased to state: 

(a) whether his attentioD bas been 
drawn to the news item published in Janasatta 
dated 29 Septenlber, 1986 under the caa)tion 
"Her Sal Badete Haio 17 lakh ViklaDa"; 

(b) the estimated number of handicapped 
persons in the country at present; and 

(c) the arrangements made by the. 
Department of Health to ensure that children 
are not born handicapped and the time by 
which it is JikeJy to produce results? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINlSTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) Yes, Sir. 

(b) No Country-wide data is available 
to indicate the exact extent of handicapped 
persons. According to a survey conducted 
by the National Sample Survty in 1981 it 
was estimated tbat there were about 12 
million rersons having at least one or other 
disabilities at that point of time. 

~!, 

(c) Prevention of birth defects Jeading 
to ha ndkaps recri yes significant support 
from general MCH measures taken by tbe 
government which include provision of good 
ante-na tal car~J delivery by a trained birth 
attendant, improving the nutritional status 
of the mother. prophylaxis against nutritional 
anemia etc. These measures are expected 
to produce a perceptibJe impact over a period 
of 5-} 0 years. 

[English] 

Storage of coking coal and imported 
chemicals at Vlsakbapatoam port 

Causin8 pollution 

370. SHRI BHATTAM SRIRAMA 
MURTY: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) wbether the proposal for using the 
cargo berth in the outer harbour at Visakba-
patnam for unloading the eokin. coal which 
is propose.! to tbe transported by the exist-
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ins conveyor belt and stacked in front of 
the Port Administrative Office will be posing 
enormous proble~ of pollution; 

(b) whether it is also proposed to pro-
vide for massive storage of imported 
ammonia and ph~phoric acid in the inner 
barbour wbicb may caus~ great pollution 
problem; and 

(c) whether the question of avoiding the 
handliog of enormous quantities of coking 
coa] and its transport to the residential 
areas and Naval Base is proposed to be 
considered ? 

THE MJNISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SARI RAJESH PILOT): (a) A proposal 
for using the general cargo berth for handl-
ing coking coal bas been received and this 
proposal wiJl be subject to clearance by the 
concerned agencies in the State for pollution 
control. 

(b) An arra of 2.75 hectares in inner 
harbour bas been aJJfltted (0 Godavari 
Fertilizers and Chemicals Limited for storag.e 
of ammonia and phosphoric acid after obtain-
ing clearance from the And hra Pradesh 
Pollution Control Board. 

(~) It will not be possible for the port 
to avoid the handJing of coking coal. Such 
handling with adequate safeguards against 
pollution will minimise the possibility of 
injury to pubJic bcaJcb. 

Grievance redressal system at AIIMS 

371. DR. O. VIJAYA RAMA RAO: 
Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether a new grievance redressal 
system is being created at AJIMS, New 
Delhi; and 

(b) if so~ the details thereof ? 

THB MINISTER OF, STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : <a> Yes Sir, 

(b) The Institute has constituted a 
Grievances Committee consisting of five 
members with Prof. B. Ramacb8Ddra Rao, 
Member of Parliament. as Cbairman to deal 
with public grievances in regard to treatment. 
at the Hospital attached to the Institute. 
The Committee is also ex~ected to au.est 
corrective measures for further improvement 
of the patient care services. 

Navoday. Schools in Tima) Nadu 

372. SHRI N. DENNIS: Will the 
Minister of HUMAN RESOURCE DEVE· 
LOPMENT be pleased to state : 

(a) the details of places where Nav\)daya 
Schools are proposed to be opened in Timal 
Nadu State; and 

(b) the grounds on which these pJaces 
were seJected ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
Hl'MAN RESOURCE DEVELOPMENT 
(SHR1MATI KR1SHNA SAH1): (8) Loca-
tions for Navodaya Vidyalayas in Tamil Nadu 
SUite ha.\'e not so far been decided. Under 
the sch~me for qtabJishment of Navodaya 
Vidya)ayas it is proposed '0 set up one 
Navodaya Vidyalaya in every district of all 
the StatesJUTs in the country durin, the 7th 
Five Year Plan. 

(b) Does Dot arise. 

Recovery of loans from shipping 
comp!mies 

374. SHRI H. N. NANJE GOWDA: 
SHRI G. S. BASAVARAJU : 

Will the Minister of SURFACE TRANS-
P~RT be pleased to state : 

(a) whether Government are concerned 
over the mounting arrears from defaulting 
shipping companies; 

(b) if so, whether in view of the low 
recovery of loans. Government are contemp· 
lating certain legislative measures for speedier 
and effective recoveries; 
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(c) if so, the details thereof; 

(d) the total loan amount paid to various 
shipping companies during the last teo years. 
and to what extent the recovery bas been 
.Iow; 

(e) the shipping companies which have 
been found defaulters and the action taken 
against them; and 

(f) the further steps taken for speedier 
recovery of loans? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes, Sir. 

'(b) and (c). The olatter is under con-
sideration of the Government. 

(d) Necessary information is given in 
statements I and II laid on the Table of the 
House. 

(Placed in LibralY. See No. L'r 3194/861 

(e) Necessary information is given in 
statement·IIl laiQ on the table of the House. 

(Placed in LibraJY. See No. Ll 3194/86] 

(f) The matter is under consideration of 
tbe Government. 

Performance of Indian Cricket aod 
1-Jockey Teams 

375. SHRI BRAJAMOH'AN MOHAN-
TY: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state : 

(a) whether Government are a ware of 
the dismal perfomance of Indian Cricket tram 
since t 983 in international competitions and 
if so, the reaction of Government; 

(b) whether our performance in hock;y 
game at Seoul has indicated the dramatic 
decline of the standard; and 

(c) if so, the reaction of Government 
thereto? 

THB MIN1STER Of STATE IN THE 
PSPRTMENTS OF YOUTH AFFAIRS AND 

SPORTS AND WOMEN AND CHILD 
"DEVELOPMENT IN THE MINISTER Y 'OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA) ~ (a) The 
Indian Cricket team bas very recently won 
the Ooe .. day International series against the 
Australian Cricket team. It would not be 
fair to call this performance dismal, which in 
fact has been quite good. . 

(b) and (c). It is a fact that the Indian 
Hockey team won a bronze medal at the X 
Asian Games as cOlnpared to a silver medal 
in the IX Asian Games. There bas tbus 
been a decline in performance. It would be 
necessary for concerned organisations to 
analyse the causes of this and to take reme· 
dial" steps. 

Ill' Graduates' taking up employment 
abroad 

376 SHRr MURLI DEORA : Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) th-;! number of graduates under dir~ 

ferent djscip]itle~, p~ssing out of the JITs 
each year; 

(b) whether a good number of them 
take up employment abroad and settle down 
there; and 

(c) if so, the annual loss due to such 
brain drain and what steps Government pro-
pose to take to check tbe brain drain? 

THE MINIS1ER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTERY OF 
HUM"AN RESOURCE QEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) The 
approximate number of students passing out 
of varl<-'us undergraduate disciplines, each 
year, arc given in the statement below. 

(b) The exact number of the liT gra-
duates going abroad is not maintained. 
However. according to the av~ilable infor-
mation the number of such graduates is of 
the order of 20 per cent on an average. 

(c) A.large number of engineers who go 
atbroad return after varying periods of time 
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after-acquiring advanced skins and valuable 
experience. Since precise figures of those 
going out or returning a~ any point are not 
availablo and it is difficult to quantify the 
value of the skills and experience acquired 
abroad, it is difficult to estimate any loss 
that might be involved in the process. 

Apart from arranging industrial training 
for tbe students during their prewfinal year. 
the Training and Placement Section of each 
liT keeps close and constant liasion with 
Indian industries/organisations to ensure tbat 
the students get not on1y a job but a place 
where there talents would be best utilised. ' 
Throu$h these efforts large number of students 
are selected py the Indian industries/organi-
sations, every year, through Campus inter-
views. 

1. 
2. 
3. 
4. 
5. 
6. 

7. 

8. 
9. 

10. , 
11. 
t 2. 
I 3. 
14. 

Statement 

Appro xima fe number of s/udenls 
graduating from IITa each year In 

different d,'sclpltnes: 

Aeronautical Engineering 
. Agricultural Engineering 
Architecture 
Chemical Engineering 
Civil Engineering 
Computer Science and 
Engineering 

Electrical Engineering! 
Electronic etc. 
Mechanical Engineerina 
Metallurgical Engineering 
Minin! Engineering 
Naval Architecture 
Engineering Physics 
Textile TectlnoJogy 
M.Sc. 
(Physics/Chemistry I 
Mathematics etc.) , 

Increase In Incidence 'or flullo 

40 
15 

8 

200 
·165 

70 

300 
300 
115 

10 
17 
10 
25 

285 

377. SHRI GADAOHAR SAHA .: 
SHRI R. P. DAS : 

Will the Minister of HEA'LTH AND 
FAMILY WELFARE be pleased to st"t~; . 

(a) the reasons for the increase 1.0 inci-
deoce of polio in tbe country; aod 

(b) the remedial measures being taken to 
check polio in future? 

THE MINISTER OF STATB ::IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMAR I SAROJ 
KHAPARDE): (a) Actually there is" a 
decrease of Poliomyelitis cases during 19-~4 
and 1985 as compared to 1982 abd 
1983. But there is a slight increase of 
cases during 1 '85. as compared to 1984, 
which might be due to the increased aware-
ness of the disease and. detection of cases. 
The number of cases of Poliomyelitis reported 
to the Central Bureau of Health InteUigence 
(CBHI) by medical institutions during the 
past four years is as under: 

Year 
1982 
1983 
1984 
1985 

Casel 
21469 
21310 
18040 
19733 

The above given figures reflect only tbe 
reported cases by the various Medical Insti-
tutions. 

(b) To reduce the morbidity and morta-
Hty due to Poliomyelitis, Polio vaccination 
has be .. n included under the Expaoded PrQ'" 
gramme on Immunization from 1979-80. 
The coverage of PoJio Vaccination bas been 
steadily increasing from 16.10 Jakh infants 
in 1980·81 to t 19·08 Jakh infants in 198 S· 
86. It is planned to cover 183.00 lath 
infants in 1989-90. The Universal 'Immuni· 
sation Programme started in 1985 .. 86 also 
involves immunization against Poliomyelitis 
and, by 1990, 8 S per cent of infants would 
be covered under this Programme. Tbit 
percentage of coverage, it is expected, would 
be enough to provide the ·herd immunity' 
against the disease. 

Proposals on Dew educatJoa polley 
discuS5fd at National Integration 

Coenell 

378. DR. S. JAOATHRAKSHAKAN : 
WiJl the Mini~ter of HUMAN RESOURCE 
PEVEt.OftAENT be pleased to sta~ : 
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(a) whether SOrT'e proposals on education 
policy were discussed at the recently held 
National Integration CouQcil; and 

(b) if so, the .tepa taken in this regard 
by Goyernment especially in the context of. 
the new policy of Governm(!nt on Navodaya 
Schools '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) Yes, 
Sir. 

(b) The Navodaya Vidyalaya Scheme 
envisages migration of 20 per cent of students 
from each Navodaya Vidyalaya to another 
Navodaya VidyaJaya in a different linguistic 
relion. The migration will be, approxi-
mately speaking, between Hindi-speaking and 
non-Hindi speaking districts. In the Hindi-
speaking districts, the third language taught 
in a Navodaya Vidyalaya would be language 
of the 20 per cent students migrating to 
that Vidyalaya from a Non·Hindi region. 
Tbi~ language will be compulsory. In the 
non· Hindi regions, Navodaya Vidaylays will 
follow the normal Three Language Formula, 
Yiz., resionai language, Hindi aod English w. Hindi/Eoglish as med ium from' class 
VIII or IX. 

Further, the Navodaya Vld}alaya Schenle 
envisages that National intt'gration shouJd 

. inform the activitv of the Government and 
the people alike. One way of bringing this 
about is to orient the education of boys and 
girls towards National integration at an 
early age. One important vehicle of in. 
telration is tbe core curriculum adumbrated 
in the new Education Policy The core cur-
riculcm would naturally and inevitably con-
tain, Cultural. social and historical inputs from 
all regions of the country and contribution 
from the States in ample measure. Another 
important measure is the opportunity afford-
~d to students. at an impressionable age, to 
lave and learn along with 'their peers from 
States other than their own and to get 
acquainted with. and motivated by. experien-
ces of national integratio'l in action. In 
hiaher and technical education, mobility of 
students across tb~ country is ~nother 
crpdal factof, . 

[Translation] 

Rerouttn, of D.T.C.· BUies 

379. SHRI TElA SINOH DARD1 : 
SHRf RAM BHAOAT PASWAN : 
SHRI BALWANT SINGH 

RAMOOWALIA·: 
SHRI KAMLA PRASAD SINGH: 

Win the Minister of SURFACE TRANS .. 
PO R T be pleased to state : 

(8) whether it is a fact that the 'Delhi 
Transport Corporation bad changed the 
routes of their buses in the Trans-Yamuna 
area of Delhi in the recent past; 

. (b) if so the reasons therefor; 

(c) whether the new routes were not 
convenient to the local commuters and tbe 
Corporation has restored the old routes; 

(d) if so, the shortcomings found in this 
new eKperiment; and 

(e) the total expenditure incurred by the 
Delhi Transport Corporation on chalking 
out this new scheme indicating the payment 
made to the private Company entrusted with 
the work? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes, Sir. 

(b) The changes on some routes were a 
part of route rationalisation undertaken by 
D rC in Traos- Yamuna area. 

(c) and (d). The majority of the resi-
dents of Trans-Yamuna area did not respond 
favourably to the new pattern of bus routes. 
The -principal short· comings as observed 
from public reaction were either the shiftina of 
starting point of bus routes, or cbanging 
via. 

. (e) Out of total agreed charges of Rs. 
t 61 lakbs (Rs. 1.45 lakhs as consultancy 
fee end Rs. 0.16 lakbs as cost of computer 
time) a &um of Rs. 67,000/- has been paid 
to 'National Council of Applied Economics 
and Research to whom tbe study bad been 
entrusted by Delhi Transport Corporati.on, .. " \,' .). 
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Unreal,terM ... Uqultles In Rajasthan 

380. SHRI RAM DHAN: Will the 
Minister of HUMAN RESOURCE DBVE· 
LOPMENT be pleased to state: 

(a) whether a large number of Private 
Trusts in Rajasthan have not got reaistered 
antiquities in their possession/custody; 

(b) if so, the action that has been taken 
against the Trustees for violation of manda-
tory provisions of the Registration of Anti-
quities Act; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OP EDUCATION AND 
CULTURE IN THE MIN!STRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) to (c). 
The information is being collected and will be 
laid on the Table of the House. 

Vayudoot service from Madras to 
Bangalore via VeUore 

381. SHRI A. JAYAMOHAN : 
SHRIMATI BASAVARAJESW ARI ; 

Will the Minister of CIVIL AVIATION 
be pJeased to state: 

(a) whether Government ba ve any pro .. 
posal to start Vayudoot service from Madras 
to Banga)ore via Venore; 

(b) if so, when wou1d this scheme be 
implemented so that the Vayudoot Service 
is provided to the people of tbat area; and 

(c) if not, whether Government propose 
to introduce one such service touching 
Vellore which is an important place in North 
Arcot district ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATJON (SHRJ 
JAGDISH TYTLER): (a) At present, tbere 
is no such proposal. . 

(b) Does not arise. 

(c) No, Sir. 

Missing 01 artefacts at Festh •• or 
Indle. In France aDd U.S.A. 

382. SHRI MOHD. MAHFOOZ ~LI 
KHAN: Will the Minister of HUMAN 
RESOURCB DEVELOPMENT be pleased to 
state: 

(a) whelher certain valuable artefacts 
sent for the Festival of India in tbe U.S.A. 
and France last year 'were found missin,; 

(b) if so, the details of the art objects 
found missing stating tbe approximate value 
of each of the art pieces; 

(c) whether Government have made any 
inQu iry into the matter to fix respons.ibility 
for the gross negligence in bandling tbe 
valuable artefacts; If so, the result thereof; 
and 

(d) the mea!)ures whkh have been taken 
by Government to remove the loopholes, if 
any, in the norms laid down to cn~ure the 
safety of such valuable pieces of art? 

THE MJNISTfR OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINIS1RY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) ,: (a) No, 
Sir. However a tiny mouth piece of a 
Hookah called 'Mllnar was found missina 
before despatch to the Festival of India 
whIle in the custody of the National 
Museum, New Delhi. 

(b) This 18th Century Hookah, in seven 
f'rtrts. was insured for Rs. 2.00 lakbs. The 
value of the tiny piece of 'Munal" is to be 
a~sessed by the Evaluation Committee. 

(Cl Action to fix responsibility is in 
progre~s. 

(d) Apparently, ahere are no professional . 
loopholes in ensuring the safety of such art 
objects. Ho~ever , in exec plional circum-
stances which cannOl n1W8)8 be foreseen, 
sucb incidents could occur. 
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Jrreplarlt, .... misuse of pipe 
purebased at Cocbla Shipyard 

383. PROF. K. V. THOMAS: Will 
the Minis,ter 'of SV,R.FACB TRANSPORT 
be pleased to state: 

(a) . whether there is irregularity and 
misuse of l the piPe purchased . at Cocbin 
Shipyard; and 

(b) if so, the action taken thereon ? 

THE MINISTER OF STATE OF THE 
MI~IST,ltY OF SURFACE TRANSPORT 
. '(SH~I: R~JBSH PILOT): (a) and (b). A 
Committee has been constituted by Chairman 
and Managing Director t Cocbin Sbipyard 
Ltd. to investigate into the alleged excessive 
indenting 'and procurement of pipes and 
submit a report on lapses, if any, and 
persons responsible therefor. 

(Translation] 

Rare idols fouod white repairing 
, Qutab Minar. Delhi 

384. SHRI SHANTI DHARIWAL: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) wbether, while carrying out repairs 
to tbe Qutab Minar at Delhi, some rare 
idols have been found engraved in its walls; 

(b) if so, the details thereof; 

(c) whether Government propose to 
exercise more vigilance while carrying out 
repairs to it keeping in view the possibiJity 
of more such idols coming to Jight; and 

(d) if so, the details of the steps taken 
and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE· DEVELOPMENT 

(b) The male figure is four armed and 
depicted standing in Tribhanga posture 'bold'~ 
iog a pot in his lower left ~~n.c:t. wAne.the 
lower right' hand rests OD right kncc. The 
objects bold in, upper rigbt and left baods 
are not distinct. Tbe figure wears a garlfJ04, 
a sacred thread aDd necklace. Tbe fema~ 
figure is also depeicted standing in 'Tribhanga' 
posture and wea'ring ear ornaments, necklace 
and armlets.' , 

(c) and (d). AU possible care' is being 
taken by proper supervision during the 
course of repairs to ensure that sculptures 
if any, found in the core of masonry arc 
retrieved carefully and preserved . 

[English] 

Foot overbridges at Vangani, Vasiod, 
Kasara and Kadavali 

385. SHRI S. G. GHOLAP: Will the 
~1inister of RAILWAYS be pleased to 
state: 

(a) whether there is a demand for 
construction of foot- over bridges at Vangani, 
Vasind, Kasara and Kadavali of Central 
Railway, Bombay Division; and 

(b) if so~ the action taken and the time 
by which the work is likely to be taken 
over? 

THE .MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MA DHA VRAO SCINDIA): (a) Yes, Sir. 

(b) A foot-over bridge already exists at 
Vasind which connects both Up and Down 
platforms. At other stations namely Vangani, 
Kasara and Kadavali, the proposal for 
providing foot over bridges will be consi .. 
dered for incl\lsion in Railway's future 
Works Programme subject to availability 
of funds. 

Job-linked courses In Senior Secondary 
Schools and Colleges 

(SHIlIMATI KRISHNA SARI): (a) While 386. SHRI YOGESHWAR PRASAD 
carrying out structural repairs to Qutab YOGESH: Will the Minister of HUMAN 
Minar. two partially damaged 9culptures were· RESOURCE DEVELOPMI1NT be pleased 
found from inner core of masonry. to state: ' 
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<a) whether Government have taken any 
stepS to provide more job-linked courses 
in Senior Secondary Schools and Colleges, 
keeping in view the increasing trend in 
educated unemployed; 

(b) the number of students admitted 
to su·ch courses and since when; and 

(c) whether it is proposed to restrict 
admission of students to general courses in 
colJeaes with a view to reducing unemploy~ 
ment in future among the educated? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION ANU 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAH I): (a) The 
National Policy on Education 1986 envisages 
tb"t vocational courses would cover 1 0 per 
cent of higher secondary students by ] 990. 
The policy also visualises organisation of 
tertiery level courses for those who complete 
the higher secondary courses of the academic 
stream. 

The Programme of Action· for the 
implementation of th{' policy approved by 
Parliament in August, 1986 out lines the 
steps proposed to be taken in this Inatter. 
These include the establishment and develop-
ment of district, state and national level 
agencies for assessnlent of vocadonal man .. 
power, design of courses and deve10pment 
of curriculum and instructional resources, 
planning and coordination of vocational 
education programoles, and monitoring and 
evaluation of their progress. The details of 
the programmes have not yet been finalised. 

(b) According to information available, 
during 1985 -86, out of an estimated 25 
Iakhs students seeking admission to the -I- 2 
stage, about 72.000 were covered by voca-
tional courses. 

(c) No such proposal is under Govern-
ment's consideration at present. 

Proposal to wri te off losses of 
Moaul Line 

387. SHRI V. TULSIRAM: Will tbe 
Minister of SURFACE TRANSPORT be 
pleaSed to state : 

(a) whether Union Government have 
decided to write off Rs. 106. S crore losses 
incurred by Mogul Line; and 

(b) if so. the reasons therefor I] 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). 
Government have decided to write otT tbe 
loans and interest of Mogul Line Ltd. 
outstanding towards Shipping Development 
Fund Committee to the extent of Rs. 106.73 
crores so .. as to enable Shipping Corporation 
of India Ltd. to take over MLL with 
minimum liabilities. 

Maintenance of Bala QUa 

388. SHRI RAlvf SINGH YADAV ; 
WHI the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the ancient historical fort 
known as hBala QUa" is under tbe super ... 
vision, control, and maintenance of Archaeo-
logical Survey of India; 

(b) whether the main gates, boundary 
walls and important apartments of tbe fort 
campus are in a dilapidated condition; 

(c) whether old guns and weapons are 
also preserved in the fort complex; aud 

(d) whether the Union Government pro-
pose to preserve and protect the twelfth 
century Atwar Fort (Bala Qila) by providing 
adequate funds for its repairs. renovation and 
maintenance througb Archaeological Survey 
of India? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) No, 
Sir. 

(b) The fort is under the State Govern-
ment and is partly in a dilapidated cpnditioD. 

(c) A few cannons are .Iying within tbe 
fort. 

(d) The preservation and protection of 
the fort and provision or funds tberefor is 
tbe responsibility of the Stato Govol'llment. 
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DeeIiDe In sterilisation p'OIramme 

389. DR. CHINTA MOHAN: Will 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether tbe over-all perf ormaoce of 
the sterilisation programn1e to curb the 
population explosion in the country bas 
suffered a decline during the first four months 
of the current financial year as compared to 
the correspondi og period of the last year; 

(b) if so, the details regarding the 
number of sterilisations carried out and the 
targets fixed for the Cllrrent year; and 

(c) what steps are being taken to fulfil' 
the targets set for sterilisation during the 
current year ? 

-THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTR Y OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) and (b). As against the 
plan target of 60 lac sterilisations fixed for 
the year, t 986-87 at the National level 7.94 
lac (provisional) sterilisations were reported to 
have been performed by tbe states during 
the first 4 months, i.e. April to July, 1986~ 
as compared fo 9.4 3 la~ sterilisatiolls perfor-
med by the States dur ing the corresponding 
period of last year i.e. April to July 1985. 
This performance works out to an achieve .. 
ment of 63 per cent of the proportionate 
target fixed for the period in the current 
year. 

(c) Intensive efforts are being made to 
achieve the targets set under the Family Wei .. 
fare Programme through close monitoring and 
supervision, improvement and strengthening 
of services, inter-departmental co-ordination, 

. involvement of non Governmental/voluntary 
organisations and increased comnlunication 
and media activities. Tbe States have been 
advised to organise camps for sterilisation on 
one fixed day every week in each block level 
PHe from September, t 9.86 onwards. 

Effort. to del'elop anti-cobra serum 

390. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of HEALTH 

AND FAMILY WELFARE be pleased to 
. state: 

(a) whether any efforts have been made 
in the country to develop anti·cobra serum; 

(b) if s~. the details thereof; 

(c) whether Government are aware of 
the fact that an institute in Japan is also 
developing this anti-cobra serum; 

(d) whether Government have investi-
gated into its effectiveness; and 

(e) if 80, the results th~reof ? 

THE MINISTER OF STATE IN 
1HE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMAR] SARO} 
KHAPARDE): (a) and (b). Anti cobra 
VeCtJm Serum was developed in the country 
about 80 years age and is nlanufactured in 
severa I institutions now. 

(c) Government is not aware of. this. 

(d \ and (e). Do not arise. 

PcraHment of 31 UP Danapur Express 

391. SHRI SALAHUDDIN : 
SHRI KALI PRASAD PANDEY: 

W ill the Minister of RAIL WAYS be 
pleased to state : 

(a) the number of persons killed, and 
·injured as a result of derailment of 31 UP 
Danapur Express on September 7, 1986 in 
Asansol Division on Eastern Railway bet-
ween Mathurapur and Shankarpur Stations; 

(b) the causes of the derailment; 

(c) the action taken against the persons 
found n:sponsible if any; and 

(d) the steps taken to cbeck recurrance 
of such type of accidents? 

THE MINISTER OF STATE OF THE 
MINJSTRY OF RAILWAYS (SHRI 
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MADHAVRAO SCINo1l) ': (a) There was 
no loss of life of injury to anybody in this 
accident, 

. (b) and (c). This accident occurred due 
to removal of permanent way fittings by 
miscreants. No railway staff has been held 
responsible.' . 

Gandhi International Airport, wbich bave 
been pointed out to the contractors for 
rectification. The 'system will be taken over 
by the I. A. A. I. only after a detaned de-
monstration and acceptance test. Till then, 
the existing system win continue to be used 
for meeting any emergencies. 

(b) and (c). Do not arise in view of (a) 
(d) Important steps tal<.en to prevent above. 

recurrence of such accidents are :-

(i) patrolling of track; 

(ii) burring of fish bolts whereby after 
the nuts are tightened on the bolts, 
the threads on the bolts are des-
troyed and the bolt cannot be re-
moved without using chisel; 

(iii) reducing the nl mber of fish-plated 
joints by welding of rail joints; and 

(iv) State Government has been reques-
ted to take effective steps to prevent 
miscreant's activity affecting rail-
way assets and operations. 

-Fire safety at Indira Gandhi Inter-
national Airport 

392. SHRI A. J. V. B. MAHESWARA 
RAO : Will the Minister of CIVIL 
AVIATION be pleased to state: 

(a) whether according to a report sub-
mitted by senior officials of the Fire Engineer .. 
ing Division to the Chairman of the Inter-
national Airports Authority of India almost 
all fire safety systems, worth over Rs. 70 
lakbs at Indira Gandhi Internation,d Airport 
Terminal are in a pathetic condition; 

(b) if so, whether investigations have 
been made and responsibilit:v fixed for it; 
and 

(c) if so, the action taken in this regard? 

THE M1NISTER OF STATE OF THE 
MINJSTRY OF CIVIL AVJA TJON (SHRI 
JAGDISH T'YTLER): (a) During routine 
inspections at the time of installation, cerrain 
deficiencies were noticed in the new Fire 
Fisbtjns System beiDa instaUed at the Indira 

SettiDg up of Central Port Authority 
and POrts Dt\'elopmeut Fund 

393. SHRl C. MADHAV REDOI: 
Will tbe Minister of SURFACE TRANS-
PORT be pleased to state : 

(a, whether a decision has since been 
taken to set up a Cent raJ Port Authority and 
Ports Development Fund to steamline the 
functioning of the various ports in the country; 
and 

(b) if so, tbe details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) No, 
Sir. 

(b) Does not arise. 

Merger of AI and IA 

39.4. SHRI RAMASHRA Y PRASAD 
SINGH: 

SHRI SODE RAMAIAH : 
SHRI S. M. GURADDI : 
DR. B. L. SHAILESH : 

Will the Minister of CIVIL AVIATION 
be pleased to state: 

(a) the present position of the proposal 
for the merger of Air India and Indian 
Airlines; and 

(b) what action pJan bas been(trawn up 
to implement the proposal if finally decided 
by Government 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHill 
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JAQDISH TYT~~) ': (a) and (b). The pro-
posal for the merger of Air India and Indian 
Airlines is under examination. The Question 
of drawing action plan will depend upon 
Government decision in tbis behalf. 

Water- shed programme 

395. SHRI NARSING SUR Y A 
WANS~I : Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) in view of the poor gronnd water 
utilisation in the State of Karanataka whether 
Union Government or State Go~ernme[lt 
have any plan for 'water shed programme' 
for preservation of water; and 

(b) if so, the details thereof? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b). A Centrally Sponsored 
Scheme entitled "National' Water Shed 
Development Progammt!H covering an area 
of 36,000 hectares aunually during V 11th 
plan period in t 3 districts of the State has 
been approved. A W orJd Bank assisted pro-
ject on '.'Water Shed Development in Rainfed 
Areas" is also undli:r implementation in parts 
of Bangalore and Mysore districts in Kar-
nataka. 

Tho State Government has also proposed 
taking up of schemes for prospecting and 
~eveIopment of ground water on Water Shed 

. basis during 1986.87. 

Barefoot doctors programme 

396. SHRIMATI USHA CHQUDHARY : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to state- : 

(a) whether tbe progamme of barefoot 
doctors for bringing low cost medicaJ care to 
villages bas been brought on a fuB fledged 
seale; 

(b) whether barefoot doctors bave 
achieved Success in other toun~ries and if so, 
the detail$ thereof; allQ ' 

(c) whether the bare"foot doctors pro-
gramme had been assured support by tbe 
foreign international development aaencie8 
snd if so, the details in this regard? 

THE MINISTER OF STATB IN 
THE DEPARTMENT OF HEALH IN 
THE MINISTRY OF HEALTH AND. 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) There is no scheme of 
Bare-foot doctors in the country. 

(b) Bare-foot doctors are workina in 
China and according to the report available 
it has been successful in the pronative and 
preventive a-;pects of health care. Important 
contribution have been made in the field of 
obstetrics and family planning. 

(c) Question does not arise. 

Proposal to form a consortium of 
s~ipping companies 

397. SHRI VIJAY KUMAR MISHRA: 
Will the' Minister of SURFACE TRANS-
PORT be pleased to state: . 

(a) whether there is a proposal to form 
a consortium of three shipping companies 
viz Scindia Steam and Navigation Company, 
India Shipping Company a nd the Shipping 
Corporation of India; 

(b) whether these three shipping com-
panies have enough capacity for break .. bu1k 
cargo and containerisation; and 

(c) whether Government have provided 
enough funds for the purchase of or to 
revam p their fleet ? 

THE MINISTER OF STATE OF THE 
MINJSTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) No Sir. 

(b) and (c). Does not arise. 

Transportation of' goods througb 
coastal shipping vis.a.vls rail ' 

and road 

398. SHRI BIRINDER. SINOH: Will 
the Minis,ter of SURFACE ,TRANSPORT bo 
pleased to state : 
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(a) whether transportation of ,oods 
throu,h . coastal shipping is cO'Jtilier/cheaper 
than their transportation through' rail or 

CHILD DEVELOPMENT IN TAB MINISJ ;. 
TRY. OF HUMAN RESOURCE DBVELOP~·' 
.MENT (SHRIMATI MARGARET ALVA):· 
(a) 72 tribal boys and girls were ttained by 
tbe Sports Authority of India in Archery 
under its Special Area Games Scheme. 

road.; . 

(b) if cheaper, whetber Government have 
any scheme to increase carriage of goods 
throug'b ships instead of rail or road; and 

(c) jf costlier, the steps which are being 
taken to make it cheaper? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a), Coastal ship .. 
ping hat cost advantages on long leads and 
for bulk hauJa~e where cargo traffic is avaj)· 
able for both directions. 

(b) and (c). Coordination of coastal 
operation, modernisation of coastal fleet, 
improvement of port faciHties, rationalisation 
of custom and port procedure for fixation/ 
revision of freight rates etc. are some of the 
steps being taken to develop coastal shipping. 
Also specific proposals to start cargol 
passenger service on certain routes have been 
sugge.sted by some shipping companies. 

Coaching facilities for tribal boys and 
girls In sports 

399. SHRI SIMON TIGGA: Will the 
MiQister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) whether the Sports Authority of 
India has trained 13 tribal boys and girls 
in Archery under its special area games 
schemes: 

{b) if so, the details of the schemes; 

(c) whether there is ,any proposal to 
coach tribal girls and boys in the games of 
hockey, football etc.; 

(d) if so, the details thereof; and 

(ef If not, the reasons therefor? 

THE MINISTER. OF STATE IN T~E 
DEPAR.l'MENTS OF YOUTH AFPAIRS 
AND SPORTS AND WOMEN AND 

(b) The scheme of Special Area Games 
aims at spotting natural sports talent in any 
special area of the country such as tribal 
areas, hills, coastal areas, etc. The scheme 
envisages deve\lopment of SPOtts talent, 
scientHically into exce)Jenre, in the respective 
sports disciplines. 

(c) to (e). WhiJe there js no proposal at . 
present under the scheme to coach tribal girls 
and boys in hockey and football, the scheme 
is not confined to any specific sports disci .. 
pIine The scheme is in its infancy and will 
grow in course of time to cover a Dumber 
of sports disciplines. 

Common Core Curriculum in Navodaya 
Schools 

400. SHRI LAKSHMAN MALLICK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether a Common Core Curriculum 
is proposed, to be introduced in Navodaya 
Schools; and 

(b) if so, the details of subjects proposed 
to be included in the Common Core 
Curriculum? 

THE MINISTER OF HUMAN RE· 
SOURCE DEVELOPMENT AND MINIS· 
TER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RA.O) : (a) The National Policy on Educa-
tion, 1986 envisages a notional system of 
education l:ased on a national curr;cular 
framework which contains a cammon cOle 
along with other components tha t art flexible. 

'The Navodaya Vidyalayas like all other 
schools in the country will implement this 
curriculum. 

(b) The National Policy envisage. tba,t 
the elements of the common core will cut 
across subject areas. The National Council 
of EQucatiQn~l Researcll ~nd ·Traininf bas 
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designed ~ framework for, curriculum at the 
aeb.oqi, st.,e .~d t ,. is alonl witb currku}flr 
.qi4eJintS '.ad. draft syllabi in ditforent sub-
jMtl ha1f9 bee. lent to Sta •• 

Ail _r'Jccs rrom Trhandrum to GnU 
Couatrles 

~, 180 

old practice and the action taken OD m.o 
complaints; 

. (b) whether the meal 8cd break'., 
served in aluminium packets cost more d\a1t 
tbat which used to be served under tbe old 
system and at tbe same! time both tbe quaD-
tity and quality thereof bave been reduced 

401. PROF. P. J. KURJBN: 
SMR.I K. MOHAN DAS : 

~" and the food is provided in uuhYlienic 
packets; and 

Will the MiDister of CIVIL AVIATION 
be 'ploased to sta te : 

(a) the countries in tl.e Gulf region to 
which direct air services are being operated 
(rom Trivandrum at present; 

(a,) whether there is 8 ny demand for 
extension of direct a ir services to mere coun-
trlot, ill this region;' and 

(c) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CJVIL AVIATION {SHR! 
JAGD1SH TYTlER) : (a) From Trivandrum, 
Air India is currently operating direct air 
services to Kuwait, Saudi Arnbia and Dubai , 
Abu Dhabi, Sharjab and Ras·al-Khaymah 
(United Arab Emirates) .. 

(b) and Ccl. Requests 'have been rrceived . 
f0f introduction of direct air sc!rvices from 
TrJvandrum to Ba"lTaiD, i)( ha and Muscat. 
This is being pursued wi\h the concerned 
authorities of these countries. 

(Trollslatt9n) 

ComplaiBt a.aJust serving meals and 
break/ast III aluminium packets in .. 

raU".,! 

402. SHRI RAM BHAGAT PASWAN : 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) the number of complaints received' 
from people. Members of Parliament, ~Mem .. 
hers or Legislative Assemblies and Journalists 
against switching over to the practice of 
servin. meals and breakf l.ist in aluminium 

( packets in Various railwar~ p>, sivln, ~p the 

(c) the agepcies which are supplying 
tbese aluminium packets and tbe price of 
each packet? 

.'''' 
THB MINISTER 'OF STATE OF THB 

MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) About 96 
complaints were received about meals served 
in casseroles since its jnct"p~jon, j .e. from 
t.6.85 to 30.9·86. During this period, 
about 70.911akh casserole meals were served. 
Thu8 the percentage of complaints is very" 
minimal. The opinion po))s conducted to 
ascertain the reaction of the passengers have 
revealed that an overwhelming majority of 
pas~en8ers appreciate this service. Suitable 
penal action has been taken against the staff 
found responsjble for the complajnts, and 
various measures have also been taken to 
further improve the service. 

(b) Tbe quantity in casserOles is slightly 
Jess as compared to tbat in thal meals, but 
this is basically due to reduct;o.n In w&tOr 

• 1 

content. The calol Hie value is almost the 
same and quality is better. The price of 
meals in casserole is slightly higher but the 
overall advantages of casserole service, viz .• 
high degree of hygiene. capacity to retain 
warmth. better quality, etc. out-weighs other 
factors. The casseroles are very much, hygienic 
when compared to ThaJi meals, which wer~ 
open to dust and flies. " 

(c) The agencies which are supplying 
aluminium foils to the Railways are MIs. 
India Foils, Mis. Metalex Association, M! •. 
Honey Comb India Pvt. Ltd., MIs. Crockery 
Centre and Mis. Indian Aluminium Co. Tho 
price of sma ner sized aluminium casseroles 
ranges between S 3 paise to 68 pais,e, and 
that of biller sized casseroles betwc.oo 83 
~~~~ct ~9 ?9 f'also; ~cl1:ldin. ~lc~ ~~, 
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GuJdeUaes to·detect loadiDI of explo-
Ihes Ja baHales 

404 SJiltt SATYBNORA NARAYAN 
· .. SINHA: 

DIt. B. L. SHAILESH : 

Will the Minister of CIVIL AVIATiON 
be pleased to state: 

(a) whether Government bav~ drawn up 
any new guidelines to detect loadIng o~ e7(-
plosives in baa.ages following the Kaolsbka 
crasb enquiry; 

. (b) if so. tbe ~etails thereof; and 

(c) what steps have been ·taken to e.nsure 
that tbese guidelines are f~l1owed .. n ?all 
international.airports where An India files. 

THE M1NISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRl 
JAGDISH TYTLER): (a) Yes, Sir. 

(b) Air India have been directed to 
ensure that :-

(i) The registered baggage is matched 
with the passengers and interline 
baggage is not accepted without 
identification by the passenger. 

(ii) The registered baggage is screened 
, through X-ray and a given perc~n

tage checked physically with the 
belp of sniffers; and 

(iii) Cargo/unaccompanied baggage is 
cooled otT suitably. 

(0) Supervisory officers of Air India have 
been directed. to hold frequent checks to 
ensure compliance 

Dropping of Irrlga lion schemes of 
Madhya Pradesh 

405 .. ·SHRI KAMAL NATH: Will the 
Minister of. WATER R.BSO~R.CES be 
plCllOd to ~tat' : 

W,II"" .",,;, 

(a) whether it is a fact'. _t .Central 
Water Coromis.~on bad drQPpod· ,(110m cODsi~' 
deration as many as 21 irriptioll project. 
of Madbya Pradesb; 

(b) jf so, tbe reasons for tbe .. me; 
and . 

(c) in what other ways Centre propose 
to help Madbya Pradesh in this 'regard ? 

THB MINISTBR OF WATER. RB.·· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (c). 1 9' major and medium irriaotion 
projects of Madh)'a Pradesh have been dele-
ted from the list of projects under examina .. 
tion in the Central Water Commission during 
July 198 t to September 1986 due to non· 
receipt of replies to tb~ comments·, sent to 
tbe State Governments. Tbe projects caD be'· 
examined for clearance on ·rece;pt of modi-
fied reports incorporatiflg the observations of 
Centra) Water C<)mrnission. 

l 

Arcbaeologlcal Excavation at 
A)odh) 8 

406. SHRI SYED SHAHABUDDIN: 
Will the Minister of HUMAN RESOl}RCB 
DEVELOPMENT be pleased to state: 

(a) whether any aJCbaeo)ogical excava-
tion has been undertaken in Ayodh)a by the 
Archaeological Survey of India; 

(h) if so, the results and conclusions 
thereof; and 

. (c) whether these excavation&, have led 
to any consequences regarding the earliest 
period of demand occupation of tbis site of 
present day Ayodb)'a 'I 

THE MINISTER OF STATE IN THE 
DEPARIMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI I<R1SHNA SAMI): (a) The 
Arcl~aeo)ogic81 Survey of Jodia undertook 
excavations at Ayodh~a, District Faizabad, 
Uttar Pradesh. jointly with the Indian 
Institute. of Advanced Study. Shimla durinl 
th~ last decade. 

1/1 

(b) and (c). As a result 01 these exeava", 
lions remains, antiquities iocJud4na pottery 
frC?~ . early seventh century. B.C. to later·· 
periods bave been brought to IiSb!. 



Oemaad for railway lIee between 
Thiruvella aDd Trl'~ 

.407. SHRI TRAM-PAN THOMAS: 
Will tho Minister of' RAILWAYS be pleased 
to state: 

(8) whether Government have received 
a memotandum from the people -in South 
Eastern Kerala for construction of a new . 
railway Iino between Thiruvella .. Trivandrum 
via Patbanatbitta-Punallur:-Nedwandgn etc. 
and 

(b) If so, the action taken in this 
matter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAIlWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) The Southern Railway has examined 
the SU8aested alignment vis-a-vis survey in 
proaress for d,?ubling between Kayankulam 
and Trivandrum including the alternative 
route via Kottarakara. The Railway is of the 
opinion that this alignment cannot be con-
side red , in lieu of doubling ~nd has to be 
separately considered as a New Line for 
which there is severe constraint of resources. 

Restructure of Family Welfare 
Dep~rtmeDt 

408. SHRI BANWARI LAL 
PUROIIlr: 

SHRI SHIBALLAV PANIGRAH.l 1 

Will (the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(,) whether the Union Government 
propose to restructure the Department of 
Faroily welfare .shortly to enable it to cope 
with tbe new demands and thrust areas under 
the revised family plarming strategy; and 

(b) jf so, by when the revised family 
planning strategy is to be adopted? 

THE MINISTER OF 'STATE IN 
THB DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b). The Draft Revised 

Strategy for the National Family Welfare 
Programme is in the process of finalisation. 
However. appropriat·e, restructurina of the 
Deparlmental set uJ) and implem~nt_tion 
machinery is undertaken as and when consi-
dered neCessary, depending upon the needs of 
the programme. 

Decision taken In Conrerence of 
Cooperation aDd Family 

Welfare 

409. SHRI G.S. BASAVARAJU : 
SHRI S.M. GURADDI : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state : 

ta) whether~ one day Conference of the 
Co-operation and Family Welfare bad been 
convened by him during September, 1986 ; 

(b) if so, the main purpose of the Con-
ference; and 

(c) what are the decisions taken in the 
conference and to what extent these decisions 
will help in improving the FamilY pJanning 
programmes in India? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELl:;·ARE (KUMARI SAROJ 
KHAPARDE) : (a) Yes, Sir. 

(b) To interact with the representatives 
of the Co-operative Institutions with a view 
to increase their involvement in the imple-
mentation orihe Family Welfare Programme. 

(c) It was decided that all the Coopera-
tive Units at the National, State, District 
and Primary levels would be fully involved 
in the implementation of the Family Welfare 
Progranlme in all its spheres of activities; 
and would intensify elliorts aimed at .bringi!l8 
about a planned parentbood and extend full .. 
·est cooperation to all Governmental activi-
ties on the Family Welfare· and population 
stabilisation front. With about 35000 co-
operatives in tbe country. covering 95 pet 
cont of viIJaaes and almost SO per cent ~ 
tbe rural population, and with their appeaj 
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to the masses, it is expected that their 
invdJvement would go a long way in making 
the various activities under the Family 
Welfare Programme readily acceptable' and 
thus ensuriQS its achieving ,the avowed 
objectives. 

Shifting of emphasis from permanent 
metbods 'to Don- permanent met~ods 

of family planDing 

410. SHRI MOOL CHAND DAGA 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether there is a proposal to shift 
emphasis from permanent methods of farony 
planning like tubectomy and vasectomy to 
non-permanent methods; 

(b) how far frequent changes have been 
successful in the working of family planning 
and whether it resulted in harm to the users 
and wastage of expenditure to the exchequer; 

(c) the details of the permanent methods 
and non-permanent methods introduced by 
Government, stating the reasons for frequent 
changes; 

(d) whether the change in policy would 
result in encouragement of cases of abor .. 
tions; and 

(e) if SOt the measures Government 
propose to take to face the situation? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEAL TH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDB) : (8) No, Sir. 

(b) Question does not arise. 

(c) to (e). The,present Family Planning 
prOlramme is based on the cafeteria approach 
under which a number of contraceptive 
options are available to the eligible couples. 
Couples who have acbieved the desired level 
of family size generally' opt for permanent 
'metbods whereas younger group of couples 
opt for spacing methods. 'The Government 
Policy is to pursue family planning program-
me on a purely vo)u,ntary b.sis' as a 
peoples· own proara'mme and .. choice of 
metbod is left to the choice of acceptor. 

New system to check air ba .. ae 
4 t t. SHRI K. KUNJAMBU :' Will the 

M;nister of CIVIL AVIATION be pleaeed 
to state: . 

(a) whether any new system of chec.kiDI 
tbe bauaae of air passengers is beinl intro-
duced; 

(b) if so, the details thereof;' 

(c) tbe number of cases in which unclai-
med bagggages were found in International 
flights landing in Delhi during the past one 
year; and 

(d) what special steps bave been taken 
to climinate the possibility of unclaimed 
baggages being loaded into the aircraft? 

THE MINISTER OF STATE OF 
THE MINISTRY OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) Yes, Sir. 

(b) Steps are under way to ensure that 
Operators providing service to or from India 
do not place the baggage of such passengers 
who have registered but have not reported 
for embarkation on board the aircraft. 

(c) From September, t 985 to September, 
~ 1986 there WI:IS one reported case where 

some items of baggage remained unc)simed 
at the time of baggage identification at 
Delhi. 

(d) Since a.irlines arc required to match 
the baggage with the passengers. the possi-
bility of unclaimed baggages beiDa loaded in 
the aircraft may not arise. 

Coarerence of Central CooDdls of 
Health and Family Welfa·re 

412. SHRISOMNATH RATH: 
SHRI YASHWANTRAO 

GADAKH PATIL : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state J. 

(a) whether a Joint Conference of the 
Central Councils of Health and Family 
Welfare bas approved tbe revised family 
welfare strateI)' in September, 1986; aDcI 
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(b) if' 50$ the details t:hereor and action 
tatoo tborOOD ? 

THE MINISTBR OF STATE IN THB 
DSPARTMENT OF HBALTH IN THB 
MINISTRY OF HEALTH AND FAMILY 

WI!LFAR.B (KUMARI SAROJ KHAPARDE): 
<8> The Joint Conference of the Central 
CouDcils or Hea~tb and FaOliy Welfare beld 

, . 
iQ September ~ 1986 baa ,ondoned tbe ~a~io. 
apprqa~bes and specific initiatives devol oped 
io tile draft New Strat.e1Y for popPlat,OIl 
stabilisation, and FaJDil), W~lrare. ' 

\~ . 

(b) Some of the major components 
forming part of the dralt Itr.teaY aDd tbe 
latest position of action ta~en thorton is 
inidicated in tbe statement liven below. 

Statement 

Important componentl o/th, drall revi$td st,afegy and the /at,,, po&lllon 0/ the 
action taken 

Component Action Taken 

1 2 
~--.-~--.-.-.--~--"-- --~ .-.._.~ .. ..._ .. ,,~ ..... ---"-.... ~-."~ ..... --... ------..------

1. Beyond Family PlanDlng mel1sures : 

It. was recommended that certain socio· For raising the age of marriage and for 
economic co-relates such as mean age at giving a higher status to women as equal 
marriage of women, status of women, female partllers, in decision making, tbe nodal 
literacy, enhancing child survival, old age relponsif)ility falls on tbe Department of 
securitY and linkages with poverty alleviation Women Welfare. 
pro.ramm~$ should be monitored. 

2. Infrastructure 

Steps have to be taken to ensure that 

For economic linkages wUb prolramllle~ 

of other Ministrj~s/Departments, inter-sectoral 
Coordination Committees are proposed to be 
set up. 

States/UTs have been advised to fill up 
inadequacies relating to poor quality of all vacant posts" to set up Cabinet Commit-
services, non-availability of staff. poor tees to monitor the implementation of tbe 
quality of manaaemeot resulting in subop- Family Welfare Programme. For strengtben-
thnal utilization of existing infrastructure arc 
re~oved. 

ing the structure, a revised staffing pattern 
bas been rormul~ted and the Stale Govern-
ments have been liven sufficient ftexibility 
to SUJICst their own roquircrnon's of staff 
witb an' upper' budgetary ceiliDJ of 7.S ,per' 
cent' for expenses on Direction and AdmjoJs-

I • '. ""... I', I 

tration .. 
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I 

3. UparadiDl technical services 

The technical quality of services wilt have 
to II: 'improved, aU B'lock .1evel Plies will 
have to he equi.pped· to render family welfare 
services, training of medical officers will be 
t~ken up on a continuing basis. the existing 
curriculum ror medical and paramedical 

,courses to be suitably augmentfd to give 
more emphas,is to family welfare component 
with special reference to techo iques and 

, social and demographic implications of 
population. 

4. Voluntary Aetion 

tilO 

2 

Laparoscoplc training faCilities are boiDI 
extended and sancti'oDS for four laparoscopic 
training centres for the year 1986-87 have 
been issused. A proposal for traininl of all 
PRe doctors in t\lbectomYt mini-lap and 
vasectomy is under consideration. 

Promotion of non-Governmental sector, A number of meetings have been held 
including the organised sector. iod~strial to work out the modalities for involving tbe 
sector. oooperatives, etc. industrial sector, cooperative sector, non-

5. Commaoity PartiCipation 

governmental organisations, trade unions, 
various ministries of tbe Government of 
India in the Family Welfare Programme. As 
a result of the discussion held, action points 
have been identified and sction initiated 
thereon. 

Setting up of popular Committees and the Instructions for setting up of pop\1lar 
Village Jevel Women Volunteer Corps. Committees have already been issued and we 

9. Improving moblllfy.. SlremlinlDI 
supplies and equipmeDts. 

8 BIII'ble Couple' Register 

7. Pro .... Dlme Coord;n,atJon 

are now foJ)owing up with the State in regard 
to tho implementation of the Scheme. A 
Scheme for setting up of women volunteer 
corps -on a pilot basis is under considera-
tion. 

The proposal for providing vehicles for 

new PHCs is beiDa examined kcepinl in 
view tbe constraint 01 rCbources. 1 he data OD 

vehicles under the Family Welfare PrOiramme 
is beina progressively computerised. 

A revised scheme is under consideration. 

Coordinatiol mecba nisms are" UDder 
considcra tioD, 
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t. :2 

,. Research, Mana.emeat .. and Evaluation 

-Family Planning Research Priority to The available data as a reC3ult of p$ycbo· 
be aiven to operational research etc. social research is proposed to be consolida-

ted. 

- Management Information System. A Committee under the Chairmanship of 

-Concurrent Evaluation of Programme. 

-Spacing methods. 

-10. Restroeturln Structures. 

Joint Adviser, Planning Commission, bas 
been constituted to study the implementation 
of Integrated Health lnformartion System and 
rec'ommend steps required for its successful 
implementation. This Committee had held 
its first meeting in Shillong to review 
the system in North Eastern part of the 
country_ 

A schem c to involve selected independent 
institutes 10 undertake evaluation of Family 
Welfare Programme both on qualitative and 
quantitative asr;ecls on the lines of IRDP 
evalua tion is under consjderation. 

A Committee for working out a short-
term and long· term strategy for promoting 
spacing methods was constituted under the 
Chairmanship of Director, National Institute 
of Health and Family Welfare. The report 

of the Committee is being processed further. 
All efforts are being made to achieve a 
bigher level of performance under Spacing 
Methods over tbe plan targets. 

A model staffing pattern ... has been fina-
lised and States/UTs bave been requested to 
formulate their proposals for staff for direc ... 
tion and administration for the programme, 
keeping in view their requirements and local 
c()nditions and guidelines issued by the thiS 
Ministry. 
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[TranI/at Ion) 

~k of rad1lt).,. fJl Dr. R. M. L. 
Hospital 

41.'&. SHRJ RAJ KUMAR. R.Al : Will 
tbe M'inister of .' HEALTH AND F.AMIL Y 
WBLFARE be p1eased to state: 

(a) whether there' is acute shortage of' 
facilities in Dr. Ram Manohar Lobia Hos-
pital; 

(b) if so, whether in emergency ward, 
two to three patients are made to share tbe 
same bed; 

(c) whether there is a dang~r of spread-
ing of disease as a result thereof; and 

(d) if so, the action being taken by 
Government to improve this situation? 

THE. l\1INlSTER OF STATE IN 
THE DEPARTMENl OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) and (b). Being a Central 
Government Hospital admission is not refused 
to any patient \\<ho comes for treatment 'and 
needs indoor admission. Patients flock 10 
this Hospital not only from Delhi but even 
from the neigbbouring States. This resu1ts 
in over.crowding which is the primary cause 
for any observed shortages of facilities. How-
ever after the recent re-organization of the 
Emergency Department, there has been con-
siderable -improvement in the situation. 
Priority is now given to Emergency ca~es in 
the matter of admissions of in-patients over 
routine and Don-emergency admissions. 

(c) There is DO reliable data on cross 
infection as a result of sharing of beds. 
However improvements made recently should 
lower such infection, if any .. 

(d)· To provide better care rouod' the 
cJoelc, special'services have been arranaed. 
A Cleanliness Committee has been supervis.· 
jD~ the hospital servicrs w.ith particular 
reter~.nce to en1ergeocy department whrre 
c'e~liil~.S b~s bee~ consid~rably improved. 

t~1J61ishJ 

Recommendations 01 Mebrotr. CeDi. 
""nee OIl" pay seales o·r Uahersn, 

teachers 

414. SKRI ANAND SINGH: Will tbe' 
Minister of HUMAN RESOURCE DSVe-
LOPMENT be. pleased to state : 

(a) whether Government have taken ,any 
decision on the recommendations o~ t~." 
Mehrotra Committee on revised pay sc~les of 
University teachers; 

(b) if so, what are the main recomme~
dations of the Committee and Government s 
decision in respect of eacb; 

(c) if not, the reasons for delay in .~king 
prompt action on the recommendations; 
and 

(d) .how do these recommendations .co.m-
pare with tbose of the National CommIsSion 
on Teachers Stt up by Government in 1983? 

THE M1NlS1ER OF STATE IN TJ-lE 
DEPARTMEN1S OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOlJRCE DEVELOPMENT 
(SHRJMATJ KRISHNA SAH1): (8) to (c). 
No, Sir. The recommendations. of the 
Mehtotra Committee are under the consi-
deration of an Empowered Committee con-
stituted by tbe Government for elamination 
of the report. 

(d) The National Commissi~n on 
Teachers of Higher Education set up In t 983 
had not recl)Olmended the pay scales of 
teachers in U niver~ities and <:o1ftgcs. . J,n,Y 
comparison of the pay scaJes recommended by 
this Commission with those ot the Mebrotra 
Committee does Dot, therefore, arise. 

New aUgRll1ellt of National Hlghwa)' 
No. ]7 

41S. SaRI G. M. BANATWALLA: 
Win the Minister of SURFACE TRANS .. 
P()R T be pleased to state : 

(a) whether Government are aware of 
the need to ttll~e up the new alignment of 
~~tiQ~t\l "i,hwa~ No. 17 ur.ent1r .. _8S .~ 



1'15 NOVEMBBR 6, 1986 ,.1 16 

reach from Puciuponnani to Bdapally (Kerala) 
will be subjected' to heavy traffic with the 
compledon of Varap:uzha Bridle; and 

(b) if-so. the steps taken to approve the 
aUIDm~nt and sanction the estimate expedi-
tiously? 

. THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) and (b). Yes, 
Sir. Durio, the current Five Year Plan only 
certain stretches are proposed to be realigned 
for which a ptovision of Rs. 330 lakhs bas 
been made, The route alignment in general 
in certain sections has been approved. The 
work of land a.cquisit~on for the approaches 
to Varapuzha bridge for connecting to the 
existing National Highway has already been 
sanctioned. 

Recruitment of highly trained scienti .. 
Ite personnel by multinationals 

416. SHRI V. S. KRISHNA IYER: 
WiIJ the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleil:,ed to state: 

(8) whether it has come to the notLe of 
Government that several multinationals from 
USA, Japan and Sweden dealing in elec-
tronics, drugs etc. are recruiting highly 
trained scientific personne 1 by paying higher 
salaries thag offered by National Labora-
tories and Universities; and 

(b) if so, the steps takfll by Government 
to see that hig,ly lalented scientific person-
nel get sufficient attraction from country's 
own National Laboratories and Universities 
intscad of going abroild ? 

THE MINISTER .OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MIN1STRY OF 
HUMAN RESOURCE .DEVELOPMENT 
(SHRIMATI KRISHNA SAHl): (a) No 
such recruitment in India by multinationals 
has come to the - notice of the Ministry of 
Human R.esource Development. 

(b) Any com.parisiop of salaries and 
other b~f)efi~s oif('red br mu)lin~tional ~or-

porations of 'the developed countries to the·ir 
sci en title persoDnel witb those avai-lable to 
the scientists wo~king in tbe research· Jabo-
ratories and universities in India would be 
unrealistic. The salaries and other condi-
tions of service of ~cientists in our' labora-
tories and unjversities are broadly compar-
ab1e with those of the organised services 
under the Government . 

Upgradetton of Air Trame Control at 
I Bombay and Deihl airports 

417. SHRI D. N. REDDY: Will the 
Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether there are any proposals to 
upgrade the air traffic control and air navi-
gation facilities at the internationaJ airports 
at Delhi and Bombay; 

(b) if sal the details thereof; and 

(c) whether this will be done in collabo-
ration with any advance foreign country? 

THE MINISTER OF STATE OF THE 
MIN1STRY OF CIVIL AVIATION (SHRI 
JAODISH TYTLER) : (a) Yes, Sir. 

(b) At both places the proposal involves 
construction of technical blocks and procure .. 
ment and installation of equipment listed 
below:-

(i) Modern long range and Airport 
Survei1lance Radars co-located with 
Secondary Surveillance Radars; 

(ii) Airport Surface Detection Equip-
ment (ASDJ;); 

(iii) Terminal Very High. Frequency 
Omni Range (VORs) co-located 
with Distance. Measuring Equip· 
ment (OMEs) 

(iv) Category-ll Instrument Landin, 
Systems (1LS) with associated Visual 
Guidance .~ystems; 

(v) Radio Data ProcessiDI, Plight Data 
Processing and Voice Control Com-
munication Systems, Additionally,. 

I • I t"l • 
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taxiways and hi8h speed exits are 
also proposed to be conltructed at 
Bombay. At Delhi airport, Doppler 
Very Higb Frequency Omni kanse, 
Catqory .. III Instrument Landing 
System with assOciated Visual 
Guidance System. Automatic Mes-
sase Switcbinl System and Fog 
Dispersal and related equipment 
are also proposed to be installed. 

(c) No decision bas been taken so far. 

Suspension of metro railway services 
due to derailment 

418. SH,RI R. P. DAS: Will the Mini-
ster of RAIL WAYS be pleased to state : 

(a) whether Metro railway services in 
Calcutta were suspended due to derailment 
on 1 September, 1986; 

(b) if so, tbe causes of' tbe derailment; 
and 

(c) the steps proposed to be taken to 
avoid recurrence of such incidents? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (a) Yes, Sir. 

(b) and (c). A hip.h level Enquiry Com-
mittee has been constituted to go into tbe 
causes of the derailment and suggest preven-
tive measures. 

Irregularities in Delhi University 
examinations 

419. SHRI NITYANANDA MISHRA: 
SHRI KAMLA PRASAD SINGH: 

Will the Minister of HUMAN RBSOU-
RCB DEVELOPMENT be pleased to state: 

(a) whether 50.000 students of Delhi 
University have asked for revaluation of their 
papers apinst 7000 such requests last 
year; 

(b) whether some other irregularities in 
the conduct of examinations by Delhi Uni-
versity bave also come to the notice of 
Government and if so, the det,ails thereof; 
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(c) whether there ha" been any demand 
for a Central Bureau of Inveatip.tioD inquiry 
in.to tbe matter; and 

(d) if so, Government's reaction in this 
regard? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRlMATI KRISHNA SAHI):. (a) No, 
Sir. According to DC'lbi University. approxi-
mately 7300 applications have been received 

. for revaluation of their papers this year as 
against about 600'0 applications received last 
year. 

(b) No, Sir. 

(c) No, Sir. 

(d) Does not arise. 

Appointment of Chairman, N.B.T. 

420. SHRI PRAKASH V. PATJL : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMeNT be pleased to state: 

(a) whether the National Book Trust is 
functioning without a Chairman; 

(b) if so, the reasons therefor; and 

(c) whether Government have decided 
about the new Chairman and if so, his name 
and when he is to take over '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RES.OUReE DEVELOPMENT 
(SHRI MATI KRISHNA SAHI): (a) aDel 
(b). No, Sir. Sbri Krishna Kriplani is func-
tioning as ChairmDn of the National Book 
Trust. 

(c) The appoin fment of a new Chairman 
is under consideration of the Government. 

AdivlUes of Nehru Yuvak Keadras in 
Bihar 

421. SHRI SIMON TIOGA : Will the 
Minister of HUMAN RESOURCE DE.VE· 
LOPMENT be pleased to state i 
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,<a> ,the 4etaJls of the activities of 'Nehru 
. Y-uvak Kendras, of Rancbi, Hazariba,h, 

Dbanbad. 8ioabbbum and Palamau districts 
.r# Bjhar.; 804 . 

(b) , tbe details of the amount spent in the 
,above districts, district· wise during· tho last 

I lbree years •. year-wise. ? 

TUB MINI$TER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIR.S 
AND 'SPORTS AND WOMEN AND 
CHILD 'DEVELOPMENT IN THE MINI-
STRY OF HUMAN RESOURCE DEVE .. 
LOPMENT (SHRIMATI MARGARET 
ALVA): (a) The Nehru Yuva Kendras in 
Rancbi and Palamau districts have been 
undertaking different activities fc;>r the rural 
youth as per guidelines issued to the Kendras 
for conducting their programmes. These 
activities include organisation of Youth 
Leadership Training Camps; Work Camps 
for repairing roads and cleaning village ponds 
etc.; Vocational Training Centres for tailor-
ing. embroidery and cycle repairing etc; 
Tribal Folk Culture presentation;' Sports and 
games like Volley-Ball, Kabad'di etc.; Pro-
motion of Youth Clubs and observance of 
National Youth Day/Week etc. The Nehru 
Yuva Kendra in Dbanbad has started func-
tioning only recently and the Kendras in 
Hazaribagh and Singhbhum dislricts are yet 
to be made (lperational. 

(b) The details of the amount spent on 
the Nehru Yuva Kendras in Rancbi and 
Pa~rpau districts during the last three years 
is given below : 

Yea,. District Am()unt spent 

1983 ... 84 Palamau Rs. 1,19,500 
Ranchi Rs. 94,200 

1984 .. 85 Palamau Rs. 1,59,400 
Rancbi Rs. 67,100 

1985 .. 86 Palamau Rs. 1;81,300 
Ranch; Rs. 1.88,800 

AD amount of Rs. 2.00 Lakh has been 
allocated to tbe newly establJsbed Nehru 
Yuva Kendra in .Dhanbad tor meetina the 
requiremeQts, of the' Kendfa during the year 
1986-87" 

Pre"matr,lc Scholar.hl·p 'to SC/ST 
.' student. 

42'2. SHal HARIHAR. SOREN : 
SaRI KATU'RI NARAYANA 

'SWAMY: 

Will the Minister of HUMAN. RE· 
SOURCE DEVBLO'PMBNT be ,pleased to 
state: 

(a) the rate at which pre-matric Scho)ar .. 
ship is given to the Scheduled Caste and 
Scheduled Tribe students in different States; 

(b). whether there is a need to increase 
the pre-mattic scholarship to these s,tudents; 
and 

(c) if so, whether Government have aDY 
proposal to enhance tbe amount of schoJar-
ship awarded to SC and 8T students? 

THE MINISTER "OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE ·IN TI-lE. MINISTRY OF 
I-lUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISH NA SAHI) : (a) Accord-
ing to information available with the Minis~ 
try, rates of pre·matric scholarship given to 
the Scheduled Caste and Scheduled Tribe 
students by Central Government and by 
State Governments/Union Territory Adminis-
trations as reported for 1984 .. 8 5 is given in 
the statement below. 

(b) and (c). The Programme of, Action 
has proposed that rates and amount of 
scholarship will be revised to make them 
adequate from the point of view of helping 
to enSUle un,iver~al enrolment of Scheduled 
Castes and Scheduled Tribes. 

Statement 

Rafe of scholarship to Scheduled Caste / 
Scheduled Tribe students :at 

pre-millrlc level 

1. By Central Government : 

(a) MiQistryof Hwnan Reso~rce Deve-
lopment, J;>tpartmeot of Bducat,iQD C!pe(a~~s 
two sobe:nes wherein scheduled .castes apd 
scheduled tribes students, among otbers arc 
given scbolarship at pro .. matrlc levoI'. Tbey 
are : 
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0) National Sabolarsbips at secondary 
stage for talented cbildren. from 
rural areas. The rates are Rs. 30 
p.~. for studellts of classes VII to 
X land Rs. 60/- p.m. in classes XI 
and XII. HostelJers are given a 
uniform rate of Rs. 100 p.m. 

pocket 'allowance, dearness and 
travel allowances. 

(b) Ministry of Welfare operates", pre-
mateic scholarship scheme for students whose 
pB rents are engaged in 'unclean' occ~pations 
like scavenging, flaying, tanninl' etc. A 
schoiarsbip of Rs. 200/- to Rs. 250/· p.m. 
for ten months a year is given to cover 
boarding and lodgiDg tuition fees and otbet 
expenses. The scheme covers studeqts from 
class VI to X. 

(H) Scholarships in approved residential 
secondary schools. The !cheme 
covers entire expenses of selected 
scholars including fees, mess charges, 

11. By State Govemments/Oni~D Territory Administrations 

Andhra Pradesh 

Assam 
Bihar 

, Gujarat 

Haryana 
Himachal Pradesh 

jammu & Kashlnir 

Karllataka 

Kcrala 

Madbya Pradesh 

Mabarashtra 

Manipur 

Mcgbalaya 

Naaaland 

Orissa 

Punjab 

Rajasthan 

Rs. 20/· .,.a. in class I to Rs. 70/- p.a'. in Class X. 

Rs. 5/- p.m. in class I to Rs. 7.50 p.m. in class X. 

Rs. 6/- p.m. in Class I to Rs. 24/- p.m. in class X. 

Rs. 40/- p.a. in class V to Rs. 100/- p.a. in class X 

Rs. 20/- p.m. in class IX to XI. 

Its. 2/- p. m. in class I to Rs. 10/- p.m. in class X. 

its. 10/- p. m. in class 1 V to Rs. 2 8/. p.m. in 
class X. 

Rs. 75/. p,a. in class V to Its. 100/- p.a. in class X. 

Rs. 30/-: p,a. in class I to Rs. 105/- p.a. in class X. 

Rs. 150/ .. p.a. in class VI to Rs. 225/. p.a. in 
class X. 

Rs. 15/- p.a. in class I to Rs. 10/ .. p.m. in class X. 

Rs. 5/- p.m. in class III to Rs. 20/- p.m. in class X. 
Rs. 5/ .. p.m. in class IV to Rs. 7/- p.m. in class X. 

Ra. 15/- p.m. in class 111 to Rs. 20/- p.m. in ~laas X. 

Rs. 55/- p.a. in class VI to Rs. 75/- p.m. in 
class X. 

Rs. 5/- p.m. in class VI to Rs. 25/- p.m. in ~lass XI. 

Rs. 15/. p.m. in class VI to Ra. 30/ .. pm. in 
class X. 

Sikkim Rs. 8.50 p.m. from class I to X. 

Tripura Rs. 10/- p.a. in class I to Rs. 30/- p.m. in class X. 

Uttar Pradesh Rs. 5/ .. p.m. in class I to Rs. 8/- p.m. in class VDI • 

. West Bcngal Rs. 20/- p.m. from class V to class X. 

Andman & Nicobar IsJand:s Rs. 10/- p.m. from class I to class VIII. 

Arunachal Pradesh Merit Scholarship of Rs. SOJ .. p.m. in cl ..... .IX 
'UI" X. 



CbaDdigarh 

,Dadra and Naaar HaveU 

Delhi 

Goa, Daman & Diu 
Lakshadweep 

Mizoram 

Pondicherry 

""lIt." .... " JJ; ". 

Rs. 10j .. p.m. from clats J to class VIII. 
RI. 20/· p.a. from das$ V to VII. 

Ra. 301'. p .•. from class V to Rs. 50/- p.a. in 
class X. 

Rs. 40/. p.a. in class V to Its. 60/- p.a. in class X. 

Rs. 40. to Rs. 7S/- p.m. in classes VIII to X. 

Rs. 1,2/- p.m. in class VI to.Rs. 2S/- p.m. in class X. 

Rs. ISO/- p.a, in cla'5s VI to Rs. 200}- p.a. in 
class X. 

Note: The rates are not strictly comparable. Apart from these scholarships tbe 
State Governments also provide add itional 5cholar~bips to bosteJlers.. merit 
scholarships, special scholarships to disadvantaged sections among Scheduled 
Castes/Scheduled Tribes, attendance scholarships, unifoJms mid-day meals, 
additional scholarships to girls etc. 

Development of Inland Waterways In 
States during Seventh Plan 

Wise? 

423. DR. K. O. AD1YODI: Will the 
Minister of SURFACE TRANSPORT be 
pleased to atate the details of the Centrally 
Sponsored Schemes for development/im-
provement of Inland Waterways in 'States 
during Seventh Plan. alongwith their length 
in kilometres and financial allocations State-

Name of the scheme 

1 

Ongoing Schem" 

Assam 
1. Preparation of project report r or the 

construction of slipway at Pandu. 

2. Construction of sJipway at Pandu. 

Goa 
3. Provision of navigational aids. 

Kanaataka 
4. Mo~ernisation of ferries by ,new 

mechanised boats. 

THE MINISTER OF STATE OF THB 
MINIS'TRY O'F SURFACE TRANSPORT 
(SHRI RAJESH PJLOT) : Details of Cen .. 
trally Spon~orcd Schemes for development/ 
improvement of jrlland Waterways in different 
States in the 7th Five- Year Plan. lengths of 
the w81erways in kilometres and the financial 
allocations made ale as follows:-

Length in kms. Financial allocations 
(Rs. in crores) 

2 3 
._--..... _. 

• •• 0.02 

. .. 0.98 

. .. 0.06 

. .. 0;06 
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Keral. 

s. Improvement of ,Neendakara-Cbcri- 14.00 0.21 
Yazbjkal Waterways. 

New Schemea 

Andbra Pradesh 

1. Improvement of Buckiogham Canal 258.00 
Stretch between Tamil Nadu Border 
and .Peddaganjam lock. 

2. Improvement of Commamur Canal. t 13.05 3.00 
3. Improvement of Eluru Canal 141.74 
4. Improvement of Kakinada Canal. 47.22 

Bihar 

S. Hydrographic survey on river Gandak 300 0.20 
and Kosi. 160 

Goa 
6. Capital dredging of 

Mandovi 41 
Zuari and 1 8 1.60 
Mapusn 64 

Kerals 

7. Improvement of Udyo~~mandal Cana 1. 23 0.95 

8. Procurement of Dredger and Water .. 1.45 

hyacinth harvester. 

9. Improvement (If ChampakJlra Canal 14.17 1.00 

Phase-II. 

Tamil N.du 

10. Improvement of Buckingham Canal· 58 2.00 

Stretch between Ennore to AP Border 

Uttar Pradesh 

11. Hydrographic survt.ys and feasihility ... 1.00 

studies for the development of feeder 
routes Oanga) especially G haghra. 

West Bengal 
12. Construction of terminals for ferry 0.80 

across the r·iver HoogJy at selected sites 
(Ghitra .. Bouria, Achi{.'ur· Uloberia). 

~---- --~ 
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Obstruetfon to aircrafts due to T. V. 
Tower at PaDaJI, Goa 

424. SaRI SHANTARAM NAIK : 
Win tbe Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether 'the new T. V. Tower at 
Panaji, Goa is" causing obstruction to the 
planes ilying between Goa and Bombay in 
the late evenings; 

(b) if so, whether any safety measures 
have been cootemplated/executed; 

(c) whether Doofdarshan authorities were 
required to take no objection Certificate flom 
tbe Department of Civil Aviation; and 

(d) if so, the details thereof? 

THE MJNISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TY fLER): (a) No, Sir. 

(b) Does not arise. 

(c) and (d).' Yes, Sir. Doordarshan 
authorities bad applied for a No Objection 
Certifi~ate for the ;nstalJation of a T. V. 
antenna. The application was cleared and 
necessary No Objection Certificate given by 
the Director Geoeral of Civil Aviation. 

Proposal to revise three language 
formula 

425. SHRI HUSSAIN DALWAJ: Wi}) 
tbe Minister of HUMAN RESOURCE' 
DEVBLOPMENT be pleased to state: 

(a) whether Government propose. to 
revise the existing three language formula 
under tbe new edu~ation policy; 

(b) if so, the details of the ,new proposal 
to be implemented in this regard; and 

(c) bow tbe new proposal would work 
for the encouragement of the National 
Language ? 

... 
THB MINISTER OF STATE IN THE 

DEPAR.TMBNTS OF BDUCATION AND 

CULTURB IN T~B MINIST&Y· OF 
HUMAN R.ESOURcE DBVELOPMENT· 
(SHRl MATI KRISHNA iAHI): (a) No Sir. 
Tbe National Policy on EJucation. 19·86 has 
reiterated the need for effective implementa" 
tion of the Three Lansuage Formula. 

(h) Dots Dot arise. 

(c) Does not' ari~e. 

Pro~sal to set up ~'ester~ Zonal 
Centre or Natlooallustltute of Sports 

426. SHRI RANJITSINGH OAEKWAD: 
WiI1 the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether G ujarat Government had 
submitted a proposal. for setting up the 
Western Zonal Centre of the N.ationa.l Insti· 
.tute of Sports (Patiala) at Gaodbinagar some 
time in September, 1983; .. 

(b) whether GovC'rnment are aware that 
a large SP,,)rlS c('mplex witt. play grounds for 
va, ious games like football, hockey, basket-
ball, cricket, tennis and fncilitit:s like an 
Ol),mpic swimrrling pool and the track are 
a,ai1~ble in the ~por1~ tf'rnplex at Gandhi-
nagar; 

(c) if so, the reasons for delay in setting 
up the Western Zonal Centre of N.l.S. at 
Gandhinagar; and 

(d) whether any other State has also 
made a claim for the same? 

THE MlNISTER OF STATE IN THE 
DEPARTMENTS Ol~ YOUTH AFFAIRS 

. AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINIS ... 
TRY OF HUMAN RESQURCE DEVE· 
LOPMENT (SHRIMATI MARGARET 
ALVA): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) A deoision has been already .taken ,to 
set up a Regional Centre of NIS at GaDdhi .. 
nagar. The :Oujarat Government have not 
yet transferr~d .tbe Sports Co'mplex at 
Oaodhinqar to tbe Society fOf tbe National 
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Institutes of Physical Education and Sports 
(SNIPES). As SOOD:as tbis is done . 'be N.LS. 
Centre will $tart functioning. 

(d) Mabarashtra Government also pro-
posed in' August, 1985 the location of the 
N.I.S. West Centre in Maharashtra. The 
Government of India has since decided to 
set up a N.I.S. Training Centre at Auranga· 
bad. 

Private buses under DTC operation 

427. SHRI KAMLA PRASAD SINGH: 
Will tbe Minister of SURFACE TRAN~~ .. 
POR T be pleased to state : 

(a) the number of benami owners of 
private busec; under DTC operations iden-
tified; 

(b) the details thereof; 

(Cl whether DTC has ensured the deploy-
ment of two drivers in every private buses 
plying under DTC a nd under ST A permi ts 
on DTC routes; 

(d) whether private buses under DTC 
operation are still using pressure borns and play 
cassettes and radio in the buses and the con-
dition of their vehicles is far from satisfactory 
particularly in the matter. of non-cushioned 
seats. dirty seat backs and removal cjf handle 
bars; and 

(e) if so, the corrective steps taken to 
cbeck the irregularities ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). No 
benami owner of privafe buses under DTC 
operation has been so far identified. 

(c) Section 65 of the Motor Vehicles 
Act, 1939, stipulates that no driver of 
Transport vehicle is allowed to work more 
than 8 bours in one day, As per terms of 
the' agreement between DTe and the private 
bus operators~ the latter are required to abide 
by all the statutory provisions. At the till1e 
of engagement of .private bus, the ope·rator 

is required to furnish particula·rs and copies 
of photographs of two drivers employed by 
him. 

Action is taken against the bus owners 
in case of violations of these conditions. 

Delhi Administration also take appro-
priate action against the owners of buses 
operating under ST A permits in ~ase of 
violations of these statutory provisions. 

(d)' and (e). The owners of private buses 
under DTC operation have standing instruc-
tions not to use pressure horns, musical 
instruments etc. in these buses. The DIets 
checking staff has been instructed to keep 
strict watch on this aspect and to take action 
against the violators. 

Two days workshop organised by 
Indian Association of Leprologists 

428. SHRI CHINTAMANI JENA: 
Will the Minister of HEALTH AND 
F \MILY WELFARE be pleased to state: 

(a) the number of districts which have 
maximum number of leprosy pati~nts; 

(b) whether the Indian Association of 
Leprologist') has organised a two-day work-
shop recently and if so, the number of 
kprologists from India who attended tbe 
workshop and the names of other countries 
whose representative also attended; and 

(c) the details of soggestions made to 
treat th is disease? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) 76 districts. 

(b) Yes Sir, 25 Indian experts attended 
tbe worksbop. No e:xperts from foreign 
countries attended the workshop. 

(e) The det aile; of sugge,tions are liven 
in statement beh)w. 

. . 
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Slatemeat 

R*comme"datlons 0-1 wo,k,hop on 
"R~actio", In LeprolY" 

I. Mae.Bement of Reactions 
t. It was resolved tbat reactions 

2. 

3. 

4. 

should be classified in two groups: 

(8) ENL Syndrome (earlier type 
11 reactions) 8S seen in lepro .. 
matoDs patient~. 

(b) Reversal reactions (earlier type 
I reactioDs) as observed in 
borderline patients. 

Reactions are to b~ diagnosed by 
the PMW in the fi(ld who should 
abo initiate the (rea tment. 

Reversal reactions to be graded as 
mUd or severe. A II these reversal 
reactions accompani~d with nerve 
pain or nerve deficit arc to be taken 
as severe reactions. Mild reactions 
are to be managed in the field with 
use of Chloroquine in 300-500 
mg dose pc!r day_ Simple nerve 
function tests are to be recorded 
It no improvement found in 5-7 
days, or in cases wi til severe rever-
sal reactions, pat ients to be referred 
to tbe Medical Officer immediately 
after giving necessal y first aid com-
J)risina of analgesic and rest to the 
part. Medical Officer is required 
to start steriods, giving a high 
initial dose 8lon~witb sHng/splint 
and/or cotton bandage to keep the 
part in rest. If ro improvement 
is found in a week s· time patient 
should be rer~rred to the leprosy 
hoqpital (Temporary Hospitaliza-
tion Ward) or ~pecialised leprosy 
institutions. On discharge from 
tbe hospital PMW would supervise 
steriod tappering a~ instructed by 
the hospital doctors. 

The so called late reactions which 
occur after stoppage of tbe treat-
ment to be tak~n as disease relapse 
and tr~atment start~d ~fre~h, 

s. EN L syndrome to be graded .1 
mild and moderate/lOvere. 

6. Mild ENL to be treated in 'the field 
using analatsic and chloroquine. 
Patients with moderate and severe 
ENL to be referred to tbe Medical 
Officer for short cou rIO of steriods. 
This include those cascs of mild 
ENL who do not improve within 
5-7 days treatment in the field. 
Cases with severe ENL or those 
with, nerve and eye problems to be 
immediately referred to the doctor 
who in turn may send them to the 
doctor who in tum may send them 
to the temporary hospitalization 
ward. 

7. A write-up on use of 'steriod in 
leprosy' to be prepared for wide 
distribution to leprosy medical 
officer. Also guidelines should be 
nlade available to the training 
centres on use of steriods. Orienta-
tion course on field man manage-
ment of reaction need to be 
organised. 

Recommendations relating to motor 
vehicle taxation laws 

429. SHRI H. B. PATIL: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) whether Union Government have 
asked the States to effect necessary amend-
ments in their motor vehicle taxation laws 
keeping in view the recommendations made 
by the Department of Administrative Re-
forms and Public Oriev8nces; and 

(b) if so, the details regarding the re-
commendations made by tbe Department of 
Administrative Reforms and Public Griev-
ances? 

THE 'MINISTER OF STATE OP 
THE MINISTRY OF SURFACE TRANS-
PORT (SHRt RAJESH PILOT): (a) and (b). 
To ~alionalise payment of Road Tax and 
monitoring of its reco~ery, the ,pepartment, 
of Administrative ,Reforms and Public Griev· 
ances has suggested recovery of road tax in 
J~mpsum at .tb~ time of purcb~so of vehic1ea. 
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After uoaDimous approval in a . special meet .. 
ing of a Transport Ministers, this Ministry 
have requested the State Governments/Union 
Territory Administrations to impJement the 
decision for collection of one time tax in 
respect of personalised vehicles like car, 
Motor cycle, scooter, moped etc. after effect-
ina necessary amendments in their respective 
Motor Vehicle Taxation Acts/Rules. 

Electrlfteatlon of Bombay-Delbi rail 
line 

4-30. SHRI H. B. PATIL: Will the 
Minister of RAILWAYS be pl"ased to 
state: 

(a) whether Government have decided to 
electrify Bombay-Delhi rail line by 1987; 

(b) if so, the details of the schemes 
chalked out by Government in this regar~; 
and 

(c) whether work in this regard bas been 
started and if so, the details of tbe progress 
made thereof? 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS {SHRI 
MADHAVRAO SCINDIA) : (a) to (c). E'Je-
ctrification of Bombay- Delhi rail line via 
Western Railway route only is taraetted for 
completion by 1987. Bombay -Ra tlam ~ec
tion from Bombay end and Delhi-Mathura-
Bayana section from Delhi end ha ve already 
been energised. 

[Trans/at Ion 1 
Gaodhiji uulverslty in l\{otihari, Blbar 

431. SHRIMATI MADHUREE SINGH: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state; whether 
Government propose to set-up an universify 
after the name of Gaodhiji in Motihari 
(Bihar), where Gandhiji had actively worked 
and if so, the details jn this regard 1 

THE MINISTER. OF STATE IN 
THE DEPARTMENTS OF EDUCATION 
AND CULTURB IN THE ,MINISTRY 
OF HUMAN ,aSOURCB DEVELOP-
MBNT (SHRIMATI KRlSHNA SAHI): 

The Central Government has DO sucb pro .. 
,posat under consideration. 

Ioadeqoatc passeager amebJtle. OD 
railway stations 10 Son pur Dhlslon .. 

432. SHRIMATI MADHUREB 
SINGH: WilJ the Minister of RAILWAYS 
be pleased to state : 

(a) whether fale of tickets at various 
stations in the Sonpur Division of North 
Eastern Railway is decreasing every year due 
to poor maintenance of sheds, shortage of 
drinkina water and inadequate Uaht and 
mismanagement at ticket counters causio8 
inconvenience to the passenaers; 

(b) whether Government propose to 
provide proper ra i 1 way services by improving ... 
tbe situation there; and 

(c) if so, by what time and the outlines 
of the scheme for improving the situation 
there? 

THE MINISTER OF STATE OF THE 
MINISTRY. OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) and (c). Do not arise. 

[English) 

, Insurance scheme for sportsmen 

433. SHRIMATI ~1ADHUREB SINGH: 
Will the Mintster of HUMAN RESOURCE 
DEVE'_OPMENT be pleased to state: 

(a) whether a scheme for insurance of 
lh~ sportsmen i~ under consideration of 
Goverument with a view to help tbem in 
case of d,atb fO serious physical injuries; 
and 

(b) if so, the detai Is of the scheme and 
when the same is likely to come into opera-
tion? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
A.ND SpORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINI-
STRY OF HUMAN RESOURCE DbVE .. 
LOPMfNT (SHRIMAII' MARGAREt 
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ALVA) : (a) According to information Curni .. 
shed by General Insurance Corporation of 
India, a scheme of personal accident insur-
ance cover and limited medical expenses bas 
been formula ted coverin.g sportspersons. 

(b) The details of tbe scheme accepted 
for sportspersons for Asian Games, 1986 
are as follows : 

The PoUcy covers sportspersons 
included in the National Coaching 
Camps and sportspersons who are 
finally selected to represent the country 
in an approved International Sports 
Event for a' capital 'sum insurance of 
Rupees one lakh each. 

. Benefits arc as follows :-

For death, loss of two 
Jjmb~ or eyes, one 
limb and one eye and 
other type of perma-
nent total disablement. 

For loss of one limb 
or, : one eye. 

Permanent partial 
disablement. 

Temporary total dis-
ablement. 

100 percentage 
of CSI. 

SO per cent of 
CSI. 

Varyina percent-
age of CSI dep-
ending on types 
of injury. 

1 per cent of CSI 
per week up to 
a maximum of 
104 weeks but 
not exceed ing 
the CSI. 

Medical expenses for 10 per cent of 
treatment of injuries CS I or 2) per 
arising out of accidents. cen l of ad nl is!'.i~ 

ble claim which-
ever is Jess. 

Shuttle service be'ween Kolhapur and 
l\firaJ 

434. SHRI R. S. MANE! Will the 
Minittc r of RA I L WAYS be plen~~d to state : 

(a) whether Government are contempla .. 
lin~ to introduce a shut tle !elvict: bet\\eco 

KoJhapur and Miraj in the· interest of 
students and vendors; and 

(b) if so, when it is proposed to be 
introduced ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) Does not arise. 

Additional seats in Mabalaxmi and 
Sabyadri Ex press 

435. SHRI R. S. MANE: Will the 
Minister of RAILWA YS be pleased to 
state: 

(a) whether Government are considering 
the long standillg demand for additional 
seats of 1st class and lInd class in Mahalaxmi 
and Sahyadri Express on all stations between 
Kolbapur and l'v1iraj railway lines; and 

(b) jf so, by what time the same will be 
implemented and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAYRAO SCJNDIA): (a) and (b). 
Due to lack of adequate terminal facilities at 
Bombay VT, it is not feasible to increa~e 
the number of coaches on Mahalaxmi and 
Sahyadri Express trains. As such, it is not 
pof,sible to provide additional ~ seats for 
stations between Kolhap'ur and Miraj stations 
by these trains at present. 

Na"oda}'3 Schools in Andhra Pradesh 

436. SHRI S. PALAKONDRAYUDU : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleas(d to state: 

(J) t,he total number of Navoday~ 
Schools already started functioning in Andra 
Pradesh; 

(b) the number of Navodaya Schools to 
be opened in Andhra Pradesh; and 

(c) the amount earmalked in lbe Seventh 
Plan for the N~lvodl:lya Schools in Andbra 
Pradesh 1 ,c' 
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THE M,INJSTER OF STATE IN THE 
DEPARTMENTS OF EDUCATJON AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT. 
(SHRIMATI KRISHNA SAH]): (a) Four 
Navodaya Vidyalayas, one each in the d is-
tricts of Nalgonda, Chittoor, Nizamabad and 
Kareem Nagar J have been sanctioned to be 
started during the year 1986·87 and seven, 
one each in the districts of Fast Godavari, 
Adilabad, Ananthpur, Mcduk, Prakasanl, 
Vizag and Kurnool, have been sanctioned 
for the year 1987-88. TIle Na\'odaya Vid-
yalayas sanctioned for 1986- 8 7 arc expected 
to commence functioning fJOIl' November/ 
December, 1986. 

(b) One Navodaya Vid~ala~a ~ill be 
established in each district of the State during 
the Seventh Five Year Plan. 

(c) No Statewise allocation 'of funds has 
been earmarked. 

Railway line between 1< :~chjgllCJa and 
Nlzamabad 

437. SHRI S· PALAKONDRAYUDU : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is any proposal to have 
Broad Gauge line. between Kachiguda to 
Nizamabad, Andhra Pradesh (South Central 
Railway); and 

(b) if so, the details of the proposal and 
the probable date by which the work will 
start? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS SHRI 
MADHAVRAO SCJNDIA): (a) No, Sir. 

(b) Does not arise. 

National Commission for Cooperation 
witb,UNESCO 

438. PROF. NARAIN CHAND PA-
RASHAR will the Minister of HUMAN 
RESOURCE I>EVELOPMENl be pJea~ed to 
sta.c : 

(a) whether the Nntional CpmmissioD' 
for Cooperation with UNESCO has since been 
constituted; 

(b) if so, the main functions of the 
Commission along with the names of th" 
M~mbers and date of its constitution; and 

;1 

{c) tbe resume of activities of the pre-
vious Commission durir,g the past three years 
including .the publications, if any? 

THE MINISTER OF 5TATE IN THE 
O[PARTMENTS 01:< EDUCATION AND 
CULTURE IN THE MJNISTR Y OF 
HUMAN RESOURCE Dl.VELO.PMENT 
(SHRIMATI KRISHNA SAHl): (a) and 
(b). The term of the Indian National Com-
mission for CoopeJ atioo with Unesco, which 
is for a period of four ~ cars, txpired towards 
the end of 1985. Tre menlbership of the 
Commjs~ion is of tv.o l:ategolies: (i) indivi-
dual; and tii) institutional. Tbe fresh· 
membership of the Commission is being fina-, 
lised and it is expected that the Commission' 
"ould be reconstituted, shortly. 

. 
The main functions of the Indian Nation-

al Commission for CO('lperation with Unesco 
are given in the statement below. 

(c) The Charter of National Commissions 
for Unesco emphasise two essential aspects 
of these bodies: Uto involve in Unesco·s 
activities, various Ministerial Departments, 
agencies, institutions, organisations and indi-
viduals working for the advancement of' 
education, science, culture and informalioo", 
"to co11aborate with each other and with 
Unesco's Regional Offices and Centres foster-
ing regional, sub-regional and· bilateral co-
operation in education, science, culture and 
information, particu]arly through the joint 
formulation and execution of programmes". 
Both these functions were fully kept in view 
by the Indian National Commission while 
undertaking its varied activities. The Com-
mission performed its role not only as a 
coordina.1ling agency at the national lever but 
also collaborated with tbe National Com .. 
n1i~sion8 of Asia and the Pacific and with 
Unesco's Regional Offices in fostering' the 
regional and sub-regional cooperation and 
(or, bringing about better undentaodina of 



Unesco projects and activities. As the liaison 
body at tbe national level, tbe Indian 
Natiooal Commission continued to undertake 
activities to stjmulate individuals and institu-
tions belODliDI to different disciplines into 
joint tblokiBl and joint action by nominating 
oxperts to part icipate in national, regional 
and international meetings, workshops, semi .. 
oars. conferences, etc. convened by, or held 
under tbe auspices of Unesco. It also helped 
UnllCO in identification and recommendations 
of candidates for various vacancies notified 
by Unesco, placement of Unesco fellows 
from Member States in various univenities, 
iDstitotioDS_ laboratories etc. in India and in 
bandlina of contracts offered by Unesco to 
e:lperts aDd institutions in India for under-
takina specific studies of specia Hsed nature 
as well as administration of funds allocated 
UDder tbe participat ion programmes of 
Unesco. 

Some of tbe more Dotable activities of 
the Indian National Commission undertaken 
durinl tbe last tbree years related to partici-
pation in (0 22nd and 23rd Sessions of the 
General Conference of Unesco held in 1983 
and in 1985 in Paris and Sofia respectively, 
(ii) 36th Scuion of the Governing Board of 
Unesco Institute for E~ucation, Hamburg, 
(iii) Interlovern menta 1 Council of the ]nter .. 
national Programme for Development of 
Communication, (iv) Multilateral Consulta-
tion reaarding education for international 
understandin8, (v) 39th Session of the 
International Conference on Education. 
(vi) 9th Regional Consultation meeting of 
the Asian Programme of Educational Inno-
vation for Development, (vii) 8th Regional . 
Conference of National Commission for 
Unesco of Asia and the Pacific, (viii) Stb 
lleaional Conference of Ministers of Educa-
tion and those responsible for economic 
·pl.onina in Asia and the Pacific and (be) 3rd 
Session of tbe Advisory Committee on 
Reaional CooperatioD. During this period. 
tbe Prime Minister of India, Shri Rajiv 
Gandbi~ at the invitation of the Director 
General of Unesco, paid a visit to Unesco 
Headquarters in Paris in June. 1985. 

The Indian National Commission also 
undertook executive functions like promotion 
of Une'co Coupons programme, public in-
formation activities, coordination of Unesco 
Clubs' Movement and Associated Schools 
Pro~t in tbe country. 

The CommissioD also broulht out tbe 
following publicationa : 

( 1) Report of the Secretary General 
Indian National Commission fo; 
Cooperation with Unesco. 

(2) Hindi and Tamil editions of Unesco' 
monthly journal • 'Courier" . 

(3) lndian National Commission's 
Newsletter" . 

Statement 

FU1ICIIOfl$ oj the Indian National 
Commislion /0,. Co-operation with 

Unesco 

(8) 10 promote understanding of the 
objects and purposes of UNESCO 
among the people of the Republic 
of India: 

(b) To serve as a liai~on agency bet .. 
been the Government of India and 
the institutions concerned with the 
workirg for the advancement of 
education, sciellce and culture; 

(c) To co operate with the Government 
departments and with services, or-
ganisations and institutions con-
cerned with questions within 
UNESCO·s competence; 

(d) To encourage participation of 
national, governmental and non-
governmental institutions and vari-
ous ~dividu81a in the formulation 
and execution of UNESCO'. pro-
grammes so as to secure for 
UNESCO all the in tellectual, scien-
tific, artistic or administrative assis-
tance tbat it may require; 

(e) To collaborate with the National 
Commissions of Asia and the Paci-
fic and with UNESCO's Reaional 
Offices and centres in fosterina 
regional. sub .. regional and bilateral 
co-operation in education. tbe 
sciences., culture and information. 
particularly tbrouab tbe joint for! 
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mulatioo . and execution or pro .. 
arammes; 

(f) To disseminate in·formatioD Oil tbe 
objectives. prOlrammes and activi-
ties of UNESCO and endeavour to 
arouses public interest in them; 
and 

(g) To advise the Government of India 
on matters relating to UNESCO. 

Structure and Functions of Zonal 
Cultural Centres 

439. PROF. NARA1N CHAND PA-
RASHAR: Win the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to 
state! 

(a) whether Seven Zonal Cultural Cen-
tres set up recentJy have taken any decision 
regard iog the structure and' functions of 
these Centres, especially with rcJatiqn to the 
promotion of cui ture in the con st ituen t 
States /Union Territories; 

(b) if so, tbe exact territorial jurisdiction 
of each such Cen tre along with the structure 
and functions in each ca!e, as also the 
pattern of financing by the concerned Sta te 
and the Union Government; 

(c) whether it bas been decided by any 
of the Centres to publish magazines/news 
letters in tbe regional Janguagrs of the States; 
and· 

(d) if so, tbe details thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMEN1'S Of EDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN RESOURCE DE.VELOPMENT: 
(SHRIMATI KRISHNA SAHI): (a) The 
Seventh Zooal Cultural Centres, set up 
recently for creative development of Indian 
culture are autooomou~ bod ies reaistered' 
under Societie, Registration Ac~. Each 
Centre bas its own Memorandum of Associa-
tion and Rules and R'!gulation!l; which have 
broadly laid down the objects of the Society , , 
its 'authority to carry out these O'"'Jecfs and 
runc~iOQ~ to be perfortllod by it. 

(b) The main objective of these Centres 
ia to emphasise cultural linkage. tbat extend 
beyond territorial 8C~ ligui'stic boundaries 
and would reflect Dot only the uniqueness of 
forms and styles of differeDt States but will 
also represent jointly the composite Indian 
Culture. Any State con join morc than ODO 
Centre. As regards financial pattern tbe 
Central Government will prov;c'e for tbe 000· 
recurring expenditure on building, equipment 
and infrastructure etc. The participatinl 
States are expected to contribute Ra. I crore 
each towards an Endowment Pund to be 
created for meeting the recurring costs. 

(c) and (d). Only the North Central 
Zone Cultural Centre has indicated in ita 
Calendar of activities 'for J 986·87 that it 
proposes to undertake publication of maga· 
zines on plastic and rer forming arts. The 
language in which the magazines are to be 
brought out by the Centre has not been 
indicated. 

Shortage of AC sleeper coacbes 

440. PROF, NARA1N CHAND PARA-
SHAR: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether 1here is a shortage of AC 
sleeper coaches on Metre Gauge lines in tbe 
country; 

(b) if so. the exa.:t number of such 
coaches a\aiJabJe with tbe Railways a. OD 

date; 

(c) whether any fresh ('roerl for manu-
facture of such coaches have t-eeo placed 10 
as to eliminate the shortage; and 

(d) if so, the exact number for whicb 
the orders have been placed and tbe likely 
dates by which these are expected to be 
available? 

THB MIN1STER. OF ST ATB Of THE 
MINISTR.Y OF RAILWAYS (SHB,1 
MADHAVRAO SCINDIA) : (a> Yea, Sir. 

(b) to. 
~, (c) and (d). 20 Metro-Gtup A.C. 2·tier 
Sleeper coaches have been planned to be 
manufactured durin, tbe year 1986-87. 
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ExpansioD of irrigation,al f~clUties iu 
NortJ:l-Eastero region 

441. DR. SUDHIR ROY: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether there is any proposal to 
oreate and expand new irrigatknal, facilities 
to increase product ion in North·Eastern 
region; 

(b) if so, the details thereof; and 

(c) when th, proro~al w(luld be materia-
lised ? 

THE MiNlSTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (c). An additional irrigation potential 
of about 3.83 JaJ..h ht:ctares is proposed to 
be created in the North-Eastern region 
during the VlIth Plan through on· going and 
new irrigatil'D schemes, which will provide 
irrigation facilities to increase agricultural 
production. 

Allotment (If ~itcs for storage of 
Hazardous ch-emicals in inner 

and ooter barbour ~reas of 
Visakha patnam Port 

442. SHRt BHATTAM SRIRAMA 
MURTY: Will the Minister of SURFACE 
TRANSPORT be pledsed to state: 

(a) whether it has been brought to the 
notice of Government that the Vishakba· 
patnam Port. Ttust Authorities have been 
allotting sites in the inner and outer harbour 
areas to Private and Public Sector Under-
takings for handling the storage of hazardous 
chemicals; 

(b) the number of such units al10tted 
sites and tbe details thereof; 

(e) what remedial action is proposed in 
this regard ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI R..AJESH PILOT): (a) to (c), The 
Visakhapatnam Port Trust has allotted sites 
to two units which are engaged in the pro-
ce~sing or manuf.acture of petrolcun1 pr<.'ducts/ 
chemicals and to two units which propose to 
manufacture chemicals but are yet to be 
commissioned. These are-

(0 MIs. Hindustan Petroleum Corpora-
tion Limited-511.03 acres for 
99 years lease. 

(i i) M /s. ('oromande] Fertil izers Limit-
ed--490.52 acres for 50 years 
leflse. 

.(id) ~1 Is. Andhra Petro Chemicals 
Limited-7S acres for 30 years 
tt'3$e. This unit is yet to be com-
missior.ed. 

(iv) Mis. Godavari Fertilizers and Che-
ll1fcals Limited-4.1104 hectares 
for 30 years lease. This unit is yet 
to be con1missioned. 

Irrespective of whether these units are near 
residen tia 1 a reus or Lot a 11 these l'OitS are re .. 
qui red to conforn\ strictly to the existing laws 
and regul diems Jagarding safety precautions. 

(d) No proposa1 for allotment of site for 
this purpcsc h,lS been received b~' the Port 
Author itics. 

(e) Does not arise. 

PoJavar~ml project 

443. SHRI S. JA1PAL REDDY: Will 
the Minister of Vv ATER RESOURCES be 
pleased to state: 

(c) whether these hazardous chemical 
haQd~ina and storaa~ units are in close proxi. (a) wht"ther the Central Water Ccmmis-
mity to the residential areas occupied by sinn has received all the c1ariftcation from 
civil population and Na.val Defence forces; - the Government (.)f Andhra Prade~h in regard 

to Polavaram Proj~ct: and 
(d) whether the Port Authorities are pro .. 

posing to allot sites t() Hindusran Petroleum 
Corporatio.a for tr.in~p:.>rt of liqllid p~trolelJm 
gas (l PO) by cargo ships; and 

(b) if so, what is the time frame within 
Whl~h tinal clearan(.."e for PoJavaram Project 
is e"pected to be ,i ven 1 
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TRB MINISTER' OF WATER. RE· 
SOURCES (SHIlI·B. SHANKARhNAND) : 
(a) No. Sir. ':), 

(b) Docs not arise. 

Dam'ae to sculptures exhibited at 
tbe festival of India ill France 

and U.S.A. 

-444. SHRI S. JAIPAL REDDY: 
SBRI SHARAD, DIG HE, : -
PROf. RAMAKRISHNA MORE: 
SaRI HARIHAR. SOREN : 

·1;' \ 

Will the Minister of HUMAN RE· 
SOURCB DEVELOPMENT be pleased to 
state: 

(a) whether it is a fact that about seven 
of the invaluable paintings and sculptures in-
cJ~ding tbe Didarsanj Y~ksbj sent for expo-
sition at the Festival of India in France and 
the U.S A. h'lve been damaged; 

(b) whether it is also a fact that a gold-
covered hookah has not yet been returned to 
tbe Museum at Calcutta; 

(c) whether any enquiry has been ordered/ 
made to determine the causes of the damase; 
and 

(d) if so, 'tbe results thereof? 

THB MINISTER OF STATE IN THB 
DBPARTMENTS' OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
RUMAN RBSOURCB ·DBVELOPMENT 
(SHRIMATI KRISHNA SAHl): (a) Twenty-
six art objects including Didaraanj Yaksbi 
Itnt'. to the Festival of, i lo6ia ,:exbibitioll8 in 
U.S.A. and, Fratlce, ba~.1 suffered some 
damap., CDC Kern viz. Munalof Hookah 
... : ubiSline' before despardl to t!1e, Festival 
ofllndia. 

(b) Yes. Sir. 
" ' 

(c) and (d). Orders have been conveyed 
to tlle NlJionaJ M~um to inq\lire into the 
citcUxn$taricel leadinl to tbe damages and to 
fi~ fa~~~ibilitr· A~~iop' 'i~ !~,' P~Of"~~ 

Appointment of ne" C.S.A. 

445. SHRt S. JAIPAL REDDY: Will 
the Minister of CIVIL AVIATJON. be 
plea"d to· state : 

(a) whether Air India has decided to 
appoint a new gcneral sales IKCJley "jtbto 
six months of terminatiog tbe previous ;OAt; 
and ;'" 

(b) if so, the reasons tbereof 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION. 
(SHRI JAG DISH TYTLER): (a) and (b). 
Ycs, Sir. With a view to augment revenue 

. of Air India which was declining. Air Jndia 
took a conscious decision to ,rever.t to 1. 
system of apPJinting a G S.A. 

[Translation] ,. 

New suggestions to make family 
welfare a mass movement 

446. SHRI R. P. SUMAN: 
SHRI V. S. VIJA Y ARAGHAVAN : 
SHRI LAKSHMAN MALLICK: 
SHRI BANWARt LAL PUROHI r: 
SHRI OURUDAS KAMAT': 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pl~sedto state: 

(a) the State-wise details of the progress 
made in regard to family welfare programmes 
during the .Iast three years; 

(b) whether Govcrnment propose to.take 
any effective measures to check the rapidly 
increa~ing population and jf . so, the details 
thereof and if nott tbe reasons therefor; and 

,(c) whether Government have considered 
or are considering an Y new , su&.estioDI,/ 
strategies to make the family welfare a masS 
movement and if so. tbe outlines, thereof 7 

THE MINISTER 9P STATE IN THE 
DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HBALTH AND 
FAMILY WELFARB (KUMAR" SAROJ 
KHAPARDE): (a) A statement showlll' tho 
State-wise performance of Family Welfa.re 
Programmes during tbe last 'three years is laid 
9P tlle t~b~c ~f ~be H01;lsc~ , 
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(b) and (c). To cbeck tbe increase of 
the population, a well defined strategy for 
Family Welfare Proaramme in the country is 
already in operation. The main features of 
tbe existing strategy are: increasing demand 
for 'contraception' through improved com ... 
O)unication approaches; expanding 
and improving tbe quality of out·reacb 
services; promoting greater community parti-
cipation through the involvtment of voluntary 
organisations; intensifying p"pulation educa-
tion, enbancinl child survival ratej and im-
proving pro,ramme manJgement. 

A draft revised strategy for the National 
Family Welfare Pn'lramme has been deve-
loped whicb includes, interalia; 

(1) developing multi-sectoral linkages 
between the Family Welfare and 
other socio-economic developmental 
proarammes, 

(2) professionalising the Information, 
Education and Communication 
activities, 

(3) ensuring full community participa-
tion by constitution of p0pular 
committees, ' 

(4) improving programme management 
and adopting differential area and 
group specific approaches, and 

(S) improving 
services. 

technical quality of 

Inspection of Railway Station, of 
Falzabad district 

447. SHRI R. P. SUMAN: Will the 
Minister of RAILWAYS be plea~ed to state: 

(a) whether inspection of some of the 
railway stations of Faizabad district was re· 
cently conducted by Divisional Railway 
Manager., Lucknow and if !h)., the names of 
the stations inspected and the ddidencies 
found at the time of inspection; 

(.,) whether thol;e deficiencies have since 
been removed and if so, the detai1s in this 
reg~,d and if not, J~~ rea~9n~ tb~r9ror; 

(c) whether keeping in view the problems 
of railway stations Government propose to 
take some effective remedial steps on a 1008 
term basis soon; and ' 

(d) if so, the outlines thereof and if not, 
the reasons therefor ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHR.I 
MADHAVRAO SCINDIA): (a) to (d). 
Yes, Sir. Three railway stations of Faizabad 
District. narr.ely Akbarpur, Malipur and 
Jafarganj were recently inspected by tbe 
Divisiona1 Railway Manager. Lucknow. The 
details of the inspection and the action taken 
thereon are being col1ected and wilJ be laid 
on the table of the" Sabha. 

(English] 

Progress regarding opening or 
Navodaya Schools 

448. SHRI SHARAD DIGHE : 
SHRI MUKUL WASNIK : 
SHRI LAKSHMAN MALIK: 
SHRI HUSSAIN DALWAI : 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state : 

(8) the progress made uptodate in 
establishing Navodaya Schools, State.wise; 

(b) the e~pected time within which these 
schools will start enrolment; and 

(c) the reasons for delay in this regard ? 

THE MINISTER OF HUMAN 
RESOURCE "DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARSIMHA 
RAO): (a). Two Navodaya Vidyalayas, one 
at Jhajjar (H~ryana) and the other at 
Amravati (Maharashtra), were set up jn the 

'year 1985-86. 81 Vidyalayas have been 
sanet ioned for tbe yea r 1986-87 and ? 9 
for the year 1987·88 are already sanctioned. 
It is proposed to start 120 to 1 SO Navodaya 
Vidyalayas in the year 1 987 -88 t as per the 
~~atement Siven below,' . 
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(b) T~e Vidyalayas .nctJoned in ,986-
87 are likely to start in the months of 
November and December, 1986. 

(c) An autonomous organisation as a 
society came into being after registration in 
February, 1986. The revised scbeme for 
&ettilll up Nuvodaya Vidya]ayas was tioaliaed 
in April, 1986. OpeniDlof 81 schools. as 

is beiDg attempted this ~ar, requJres a areat 
dea,) of preparatory work includin, procure-
ment of laod. building for schools and 
dtirmitorics, recruitment of principals aDd 
teachers and procurement of school furniture, 
etc. Since these actions could be initiated 
only after the oranisitioD ~a8 set up and 
the scheme was finalised, there bas been 
some delay in openin, the schools this yeat. 

Stat.meat 

Slalewl,. breakup 01 the number 0/ Navoda)'Q Vidyalayos to be set up in 1986 .. 87 and ' 
1987-88 and further 

Statc/UT Nos. sanctioned Nos. sanctioned Min. &: Max. --------- ------ No. of NV. 
1985-86 1986-87 1987-88 tbat may be 

opened fur-
tber in 87-8" 

-----~ ... - - ----~- .. " .--"- ~~-~ - -----.,--... ~--.,..__--- ~-,'~-~---- ..... ~, ~ ........ _-- - --~- -- - .. -,..---.-~ ... .,.._---~,~ 

t 2 3 4 S 
..__ .. _------

Andhra Pradesh 4 7 4 to S 

Assam 0 0 2 to 3 
Bibar 7 2 8 to 10 

Gujarat 2 3 to 5 

Haryana 2 2 to 3 

Himachal Pradesh 4 I • 2 to 3 
Jammu & Kashmir ... 7 7 NIL 

Karnataka 6 2 4 to 6 
Kerala ••• 4 4 to 6 

Madhya Pradesh 7 8 to 10 

Maharasbtra' 1 6 8 to 10 

Manipuf 1 1 to 2 

Meahalaya ... 3 ... I to 2 

Napland ... . .. I to 2 

Orissa ... 5 4 to S 

Punjab ••• 3 ... 4 to 5 

Rajasthan ... , S to 7 

Sikkim ••• . .. 2 to 4 

Tamil Nadu ••• ... . .. 2 to 6 
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. I 2 3 , 

!TtlpUtIi ,,-, :~1i ••• 
,_ , \ -'j 

, ,~·~sar pradesh ... 10 
"'West'Ben"l . ••• 

I 

A. cl N. I.~d. ... I 

Arunachal Pradesh ... I 
Cbandiaarb ... . .. 
Delbl l 

••• 
G~a,. Daman ~ Diu 1 

~~~~, &:Nasar Haveli ... I 
,Lalsbadweep ... . .. 
Mizdram ... _. 
Pondicberry ••• 2 

2 81 

AIrbus mishap at Madras Airport 

449. SHRI SHARAD DIOHE : 
SHRI SUBHASH YADAV : 
SHRI MAHENDRA SINGH: 
SHRI YASHWANTRAO 

GADAKH PATIL : 
SHRI SRIBALLAV PANIGRAHI : 
SHRIK.RAMACHANDRA 

REDDY: 
SHRt M. RAGHUMA REDDY: 
SHRI RAMASHRA Y PRASAD 

SINGH: 
SHRI MANIK REDDY : 

SHRI DHARAM PAL SINGH 
MALIK: 

SHRI SODE RAMAIAH : 
SHRI MOHO. MAHFOOZ ALI 

KHAN: 
.8HRI VILAS MUTTEMWAR': 
DR. KRUPASJNDHU BHO) : 
SHRI SARAFRAZ AHMAD: • 
DR. B. L. SHAILESH : 

Will the Minister of CIVIL AVIATION 
be pteased to state: 

<al whether aoy investigation bas been 
IDIdt ,~eprdin. the cause of the recent 
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4 5 

. ... . ,J " 'f .... 

S 12 to l' 
' ... 4 to 6 

. .. I 

4 2 to 4 

t 

. .. 2 

2 

.. .. 
I 

• •• I 
1 to 2 

mishap to Bombay bound Airbus during 
take-off at Madras airport; 

(b) if so. the findings thereof; 

(c) what steps bave been taken pursuant 
to these findings; and 

(d) tbe amount of loss suffered by the 
Indian Airlines? 

THE MINISTER OF STATE OP'THE 
MiNISTRY OF CIVIL AVIATION' (SHRI 
JAGDISH TYTLER): (a) :t~.<c). An lQspec .. 
lor of Accident, under the 'A'ircraft Ri.des. 
has been appointed to iovcstllate· 'the 
accident. The investigation has Dot yet been 
completed. 

(d) Tbe aircraft has been "imp"rably 
damaged and treated as a total loss. The 
aircraft was insured for $ 20 million. 

Scheme for Joint lIeet plaanlnl.1I4 
operations by Air ladle and Indian 

Alrliaes 

4S O. SHRI SHARAD DIGHB!' Will 
the Minister of CIVIL AVIATION be 
pleased to state : 



,..,,"'" .... , •.. 
<a> whether Government have received 

the report of a' Sroup appointed by them 
OD July 16, .198.6 to prepare a scheme, ,for 
joint Beet pJanbing, intearated route schedul-
iDa, commUD inventory t manale~ent and 
utilisation of available engineering and 
maintenance facilities of Air India and Indian 
Airlines; 

(b) if so. the main points in the report; 
arid 

I ',' I 

(c) whether Government have accepted 
the scheme? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLBR) : (a) Yes, Sir. 

. (b) and (c). The group appointed for 
the purpose has made certain suggestio~s. 
These mainly pertain to comprehensive study 
for better ut.i1isation of spare capacity, joint 
Scheduling exercises, common utilisatjon of 
each otbers facilities, pooling of ground 
support equipment, access to each otJ:rer's 
computers, increased cooperation between 
the two airlines in the fields of reservations/ 
sales/marketing and Security etc. 

Tbe suggestions made are under 
consideratioD. 

Re\'ebue and expenditure on AsJad 
Stadia 

451. SHR} C. JANGA REDDY: 
DR. A. K. PATEL: 

Will the Minister of HUMAN RE .. 
SOURCE DEVELOPMENT be pleased to 
Itate : 

. ~') . (a) the revenue earned and GpeJlditure ' 
incurred on each of the Asiad Stadia duriq 
each < ~f thct.1ast three years and the ·curreDt 
year so (at; and " 

(b) the outlines of the propolI~s, .. "if 
any to increase the usaae of each of tbese 
stadia? 

. , 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DBVELOPMEN1" IN THE MINIS-
TRY OF HUMAN RESOURCE DBVE. 
LOPMENT (SHRIMATJ MARGARET 
ALVA): (8) A s~atement is given ~Io~ on 
the basis of inforolation received from tho 
Sports Authority of Ind ia. 

. .. 
(b) The Sports Autho~ity' of,I.Qdia has 

under consideration the following 'proposals 
to increase the usage of each of the Asiad 
Stadia: 

(i) Creation of more facilities in tho 
stadia where space is avaHabJe; 

(ii) Motivating Delhi schools to send 
more students for resuJar trainioa 
in the stadia; and 

(iii) Operating special programmes in. 
eluding inter-alia special coachina 
camps in Gymnastics, Volleyball. 
Basketball, Badminton 'and Table. 
tennis for junior/sub·junior sports-
persons, in collaboration with tho 
concerned sports federations. in tho 
Indira Gandbi Stadium durio. 
Winter when the operational ~ost 
is minimum. 



Stateaaent 

RIN".. ~arnlJd and ~xPMdllu" Incurted Dn ~Qch til th~ Allad Stadia tlllrllll 1984 .. 85, 
198'·86 and 1986·81 (UpID SeplsmbtJr. 1986) : 

SI. Stadium Revenue Expenditure 
No. ----------._.--~- --..__,---__.--------

1. 

2. 

3. 

4. 

5. 

6. 

7. 

1984-85 1985-86 1986-87 1984-85 
(upto Sept. 

1986) 

Jawaharlal Nehru 7.53 7.59 2.67 67.33 
Stadium 

Talkatora Swim- 1.69 1.74 0.78 32.70 
mini Pool 

Hauz Khaa LawD 0.04 0.13 0.09 0.92 
Tennis Stadium 

Yamuna Velodrome 1.90 0.65 0.55 3.88 

TUlhlakabad 0.04 0.02 0.008 9.29 
ShootiDg RaDges 

National Stadium 0.22 0.28 O.lS 7.67 

I. G. Stlldfum 

(i) By Delhi 6.48 . 5.60 2.32 101.38 
Development 
Autbority 

(ij) By Sports 0.52 0.35 0.12 1. t 1 
Autbority 

of India 

Total 18.42 16.36 6.688 224.28 

1985-86 1986 .. 87 
(upto Sept. 

1986) 

(Rs. -in laths) 

100.64 57.72 

36.41 18.81 

2.44 O.36@ 

10.40 7.04 

14.0) 6.22 

19.42 2.8@ 

160.14 59.85 

... . .. 

343.4fJ t 52.81 

In addition an amount of R.s. " lakbs bad been paid durinl 1984·85 to MCD 
towards Pro~rty TaxlScrvice Charges, in respect of Jawabarlal Nebru Stadium, HaUl 
Kbas Lawn Tel1nis Stadium, Yamuna Velodrome & Tugblakabad Sbottinl R.anges. 

• locludOl maintenance ,rant ror National & Haut -Kbat Lawn Tennis Stadium. 

@ Doea 110t blclode MaiDteaance OtaDt. 
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sw, relar~IDI rate of road acclde.t. 

452. SHRI C. JANOA REDDY: 
DR.. A. K. PATEL: 

Will the Minister of SURFACE TRANS-
POR T be pleased to state : 

(a) whether accordi"8 to a study by the 
National Transportation Plannlng and 

. Research Centre, rate of road·accidents jn 
India bas already been one of the highest 
in the worJ~ and DOW has increased by 
9 per cent a year during the 23 years from 
t 960 to 1983 and fatalities by 22 per cent, 
resulting in an annual loss presently of about 
Rs. 350 crores and flrther more that the 
rate of accidents is likely 10 increase by 
about 4 times in the next 15 years; 

(b) jf so, the reasons thereof &nd the 
steps being taken in this regard; and 

(c) the State in India wh ·ch leads in 
accident rate resulting in fatalities? 

THE MINISTER OF STATE OF lHE 
MINISTRY OF SURFACE TRANSPORT 
tSHRI RAJESH PILOT): (a) Yes, Sir. 

(b) The main reasons for road accidents 
are: 

(1) Human fanure i e driven fault; 

(2) Bad roads; 

(3) Mecbanical defects in the vehicles; 
and 

(4) Increasing number of vehicle 
population. 

The Steps toeing taken by the Govern. 
ment include tightening of rules and regu)a-
tions for issue of driving licences, strict 
medical tests, vehicle certifkation tests, 
enforcement of safe axle weights, seomatric 
inter-section jmprovements. H igbway patrol .. 
ling OD selccted sectors of National H iahways 
and· driver training schools are tbe otber 
scbemes suggested to State Governments for 
implementation. 

(c) Nasalaod. 

Administration of 88081.. Hindu 
University 

453. SHRI C. JANGA REDDY: Will 
the Minister of HU~AN RESOUR.CB 
DEVELOPMENT be pleased to state: 

(a) whether thc Bacaras Hindu Univer-
sity is being administered for more than Jut 
17 y~ars through ad-hoc arranaemeDtl aDd 
tbere is wide-sprcad re~entment on tbis 
accoun t; and 

(b) if 80, details of the early steps cavia-
aged to make regular arrangtmcnts in tbis 
reaard ? 

THE MINISTER OF Sl AlE IN THE 
DEPAR1MENTS OF EDUCATION AND 
CULTURE IN THE MJNISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KR1SHNA SAtll) : (8) and (b). 
The Banaras Hindu Uni, ersity is fUDctionjn. 
under an Act of Parliament which was enac-
ted in 1 91 S, and was last amended ill t 969. 
There have beeD suggestions that the provi-
sions of the existing BH U Act. cspecially 
t"ose relating to its governance. should be 
further amended so tbat th~y conform to tho 
general pattern of University governancc. The 
Government is seized of the matter. 

Introduction of 10 + 2 + 3 formala by 
States 

454. SHRl BALASAHBB VIKHB 
PATIL: WiJl the Minister of HUMAN 
RESOURCE DEVELOPMENT be plealed 
to state: 

(a) the mC'asures Goyeroment are 10iDI 
to take to enforce 10 + 2 + 3 formula in all 
tbe States in the light of new education 
policy and tbe. fact that 'Education' i. a 
Concurrent subject; 

(b) if some Sta tes and U niOD Territories 
are reluctant to introduce to + 2+ 3 formula, 
what action is going to be initiated In their 
financial allocations; and 

(c) the names of. States which' are yet 
to ado·J)t 10 + 2 + 3 formula ? 

THE MINISTER OF STATS IN THB 
DEPARTMBNTS OP EDUCATION AND . 
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CULTQ~ IN THE MINISTRY OF 
HUM~~ RESOORCE DSVBLOPMBNT 
(SHRIMATI KR1SHNA SABI): <a> All 
the States/Union Torritories have agreed- in 
rHtftcipJ610 ltht addt-tioD ot l'~+'2 'pattern 
of"tttibbF,tducatton;' Pot dejree leve,l. the 
UniversitY Granu .' Commission baa 1 '81$0 
issued regulations with effect from 1.6.1986 
JayfDi' ~oM1 :'that no student shaH be eligible 
ftWltl'le awahi of tbe first degree unless be 
bas sUCcrisfuUy completed a 3 .. year course 
afMr 1'2 years of schooling. 

(b) No States have, so far, expressed any 
reluetaboe'to fonow these regulations. How-
ever, ~ssani. Haryana, Himachal Pradesh, 
Orissa, Punjab and Rajsthall have sought 
extension of time beyond 1.6.1986, which 
~ beelragteed to by the U.G.C. 

, (c) Accordin~ to information available, 
Bibar.' Jammu &: Kasbmi1',' Manipur, Oris~a 
aDd Uttar Pradesh· he ve not switched over 
to tbe'three-year degree course. 

Steps tlken to eliminate scarcJty of 
, I \ water 

4SS. SHRI BALASAHBB VIKHE 
: PATJL: 

DR.. O. S. RAJHANS : 

Will the Minister of WATER RESOUR-
CES ,be pleased to state: 

~t f ~ '. # • , 

(a) after tbe visit of the Prime Minister 
to tho Idrouaht prone and desert areas in 
v.,rJ~,~ ,S~ates~ what steps Government have 
t.~CD ror water re,ources development and II· ... j .'" to ehminate drinking water scarcity and 
artity of water for agricultural purposes; 

(b) the details of the new National 
Wate.- Policy document; aDd 

(c) when the new policy is likely to be 
announced 1 

.:rae M.~USrER Of WATER RB· 
SOOR.CBS (SHRI B~ SHANKAt(ANAND) : 
(a) A total Central assistance'or Rs. 402.12 
crores was approve,(i for State Governments 
fof~' drouaht relief Qudog 1986 .. & 1 so (ar, 
out of which on amount of Rs. IS 7.77 
cr~~ ~~s eanparke~ for c1~inkins w.ter 
pqralJlQlfS, . ' , 

"",,1><11 '" 

(b) and Ccl. The draft of tJle tia~ional' 
Water Policy dOCun1~Dt wiU' be'! ~lacod 
before the n~xt ,mccSin& of tbe National 
Water Resources, 'Council for consideration. 

Hilla lIddeD'" or lepros, ID Calmtfa 

456. SHRI BALASAHEB VIKHB 
PATIL: Will the Minister of HEALTH 
AND FAMILY WELFARE be pJeased to 
state: 

Ca) whether Calcutta has the hi.best 
conceDtratioo of Jeprosy cases; and 

(b) if so, the number of cases reaistered 1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) No, Sir. 

(b) The number of registered leprosy 
ca:;es in Calcutta as on 1.3.85 is 13878. 

Shipping deal or Shipping Corpora-
tion of India with South Korean ship 

bullder ' 

457. SHR[ BALASAHE~ VIKHB 
PATIL: Will the Minister of SURFACE 
TRANSPORT be pleased to state ; 

. (a) whether attention of Government 
bas been drawn to tbe news item captioned 
"Fishy ship purcha~e deal by SCI aborted" 
appearing in the Patriot dated 23 Septem-
ber, 1986 wherein it bas been reported that 
some of the top brass in the Shipping 
Corporation of India are alleged to have 
conspired to make money in a ship purchase 
deal with a South Korean ship .. bu;lder and 
that the tiqlely action by the Ministry saved 
the country of' draiJlsge of Rs 100 .::rores in 
(oreiBn' exr:hanac; 

(b) if so the details tbereof J and 

(c) the action, if any, initiated by 
Government against the concerned officers to 
cbeck recurre'\cr: of such incidents? 

THB MINISTER OF SrATH OF THE 
MrNISrRY OF SURFACB TR.A~SPOR.t 
(SHRI J\AJESH PILOT) : (a) res, Sit_ 



, ". (b) ud : '(c).' It. C04DIDlttei hu &teo 
COditituted' to' ~_ 'a freab apprai .. 1 of the ",.p AcquiSttioJi' p~,ocodtlre. of tM ' Sblppina 
CorporatioD of India Ltd. Tbe Committeo 
will inler·aU_IOok leta the orders placed by 
SCIon a South Korean Ship Yard for 12 
-bulk carriers to ascertain wbether the order. 
placed Were OD competitivo rates, and were 
on reatittiC estimate of freight .rninas and 
will also' comment On the. future course of 
ICtion alODpitb financial implications on 
tbis .peciftc acquisition. Furtber action if 
any would be initiated after the Committyee 
lubmits Its report. 

QUitting of post by Ken DOleD-IndIa'. 
eldef atbletlcs coaf:b 

4S8. SHRIMATI OEETA MUKHERJEB: 
Will the minister of HUMAN 'RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether the attention of Government 
bas been drawn to the news item c8J.')tioned 
"Bosen quits in disgust to coach in Taiwan" 
appearing in the patriot dated 30 Sepfember, 
t 9' 6, wherein it is inter alia mentioned 
about development of Sports that "the 
problem in India is not that we arc following 
the wrong system, but that we have no 
.ystem"; and 

(b) if so, Government's reaction thereon? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OP YOUTH AFPAIRS 
A~D SPORTS, AND WOMEN AND 
CHILD DEVBLOPMENT IN THE'MINIS· 
TR.Y, OF HUMAN RESOURCE DEVE· 
LOPMBNT (SHRIMATI, MARGARET 
ALVA): <a) YOI, Sir. 

I·" 
Care .,.Ilable to ;.tl •. tlI8 All 'lad" " 

lastltute of Medical Sele ... 

4.S9. SHRIMATIGEBTA MUKHB&JBB:' 
SHRI NARAYAN CHOUBBY : 

Will the Minister of HEALTH ~ND 
FAMILY WELFARE be pleased to atate: ' 

, 
(a) whether it is a fact that about SO 

per cent of the patients ~f Neuro .. '9urgery' 
wbo come to the All India Institute of 
Medical Sciences, New Delhi, die before; 
they let an appointment: and 

(b) if so, the details thereof and what 
measures are proposed to be taken to 
improve tbe situation ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH, AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) No, Sir. 

(b) The AJIMS Hospital provides ad-
equate medical care within the coostfaints 
of space and finance to all patients includinl 
those needing cOJ"\sultations with Nl UfO 
Surgeons. The Neuro·surgery OPD, which 
functioned once a week in the past, has 
started functioning three times a week in view 
of tbe increased work1oad. The bed strength 
of the NeuTo-surgery Department is at 
present 39. The expansion programme of 
Nellro Sciences Centre is already in proarcsi 
in a phased maDner. When the Centre is 
commissioned fulJy, it will have 1 80 beds 
for Neuro·surgery including 15 to 20 inten-
si ve care bed 8. 

Proposal to declare P. T. Usb. a. 
National athlete 

460. SHRIMATI OEETA MUKHERJEE: 
SHRI MUKUL WASNIK: 
SHRI SODB RAMAIAH : 
SHRI MULLAPPALLY 

RAMACHANDRAN: 

Will tlle Minister of HUMAN RS· 
SOURCE DEVeLOPMENT be pleased to 
state : 

" <'l . Altboolb . tbe work in. of l11any 
national .ports federations and other aSCDciea 
eoaapd in the promotion of s~rts needs 
illlpro'*ement. it is 'difficult to sbare tbe view 
tbat tbere is DO sports system in tbe country. 
AccardiDI to illfort;nation furnished by the 
DihSctor..:General" Netaji Subb'l National 
InrtftUt.·of Sport., Patia!a, Sbri Bosen bas 
refused for "all time to com.", the')otrer'of 
employment made to him by the Taiwan 
Atbletic Federation. Sbri Boseo coDtinpc$ in 
his preaeDt job i~ tile .o8~itg~, ' ' 

<a) whether the Kerala Government bal 
J',~ommende(;1 to UQi9l1 QovefP"""n to 



decl.~ "~~" P. T. ,~U .. , ~ ••• ·'I S1,.r per .. 
former ,~,:~ '~~"\lll ~8~d, ... ' as. a National 
atblete all lbe Brazilian Government did in 
the case "of leaendary t:~t~ibalter :'~le; lnd 

~~) if 8~. tbo deta,li~ t.her~f and Govern .. 
ment's reaction tberet()'? . 

• ',.' " to" , . 

THE. ~JNlSTER. ,OF STATE IN THE 
l,lBPAAT,ME~tS OF YOUTH AFFAIR.S 
.~. ,SPORTS 'AND WOMEN AND 
CJlILO DEVBLOPM,ENT IN THE MINIS-
TRY OF HUM~N ~ESOURCE DEVE-
LOPMENT (SHRIMA TI MARGARET 
ALVA): <a> and (b). Kerala State Govern-
ment bave recommended that Km. P. T. 
Osha 'be adopted by Government of india 
8S a national' athlete as W~lS done by Bra.zil 
in ~be case of legendary fOOl bailer Pele. The 
pOsition in this regard baCJ been ascertained 
ftbm our Emba4isy in Brazil, who aftoer con-
taoting the authoriti~s of the National Con-
federation or Sports, Brazil have indicated 
tbat neither Pete nor any other sports person 
in Brazil has been de.:lared as a 'national 
use.t. Km. P. T. Usha had, however, been 
already given a special status as an out-
standing athlete by prov:dioa the following 
special facilities to ber unti 1 315t October, 
19lt6. whicb haves now been extended till 
31st October, 1988': 

(i) Provision of a coach for exclusive 
,trainitw, and 

(il) trainina at her place of choice and 
to let trainitlg' Jacilities and 
allowances. as nrc availabJe in a 
coachin, camp, even when she is 
not in a fornial coaching camp. 

RelJOrt of UNICEF re : Dea~h of infants 
in U. P. 

461. SHRIMATIOEETA MUKHER .. 
lEE: Will the Mkoi,ter of HEALTH AND 
FAMILY WBLFRAE be pleas~d to state: 

(a) whether Government's aUentation has 
het'n drawn, to a report of ,United Nations 
In,crnatiooal Children's Emergency F~Dd 
whereiJl it is stated that rOor~ than l I 4 in-

".Dts·io ,t}le .Pj-ffOup of zer~, ,to 'f,~Qr :ra" 
.re dfirw f'~V'''~ ~h~ j~ p~ J'ql~i_ ,~9 
lack o.f ~d~a. hD~~~~9~ i~~i~\~ ,,.~ 

, I 

(~) if SQ~'what,$tep~~rc ,~iqf ~kep. :l., 
this res~rd ? 

THB MINISTER OF S7A'JS' IN 
THE DS.f..ARTMEN.T OF HEALTJ::lIN 
THE Ml~STRY OF ,HEAL';fH At-11) 
FAMILY WELPA~~ (KUMARJ SIU,lOJ 
KHAPARD.E): (a) No, Sir. 

(b) Question does not arisc. 

{Translat~n] 

In~ODI plete irrllatioa sehemes in 
Uttar Pradesh 

462~ ,SHRI HARISH RAWAT: W,ill 
the Minister of WATER RESOURCES be 
pI eased to sta te : 

(a) whether a Dumber of medium and 
minor irrigation schemes in Uttar Pradc~ 
arc other lying incomplete or work on tbcQl 
bas not even been taken up due to paucity 
of funds; and 

(b) jf so, tbe names of such schemes and 
wben the work on incomplete sche(lles was 
started and the estimated cost -and the 
additional resources required by the State 
Government to complete these schemes 1 

THE MIN·ISTER OF WATER llB· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) 20 medium irrigation schemes takeo' up 
before cl1e Sixth Plan have spilled over' into 
the Seventh PlaD. Information on Millor 
schemes is' not maintained at tb'e Ceatre .. 
Proliferation of projects fC$ultiDg to . tbi" 
spreading ·of available resources is one of 
tbe main ~easons f~r delay in com~~tioD of 
projects. 

(b) T,be avail.-ble i·nformation b Ii~o 
in the Statement b~ow. The , ad(U~ional .. 
resources reQllired' for .eompletlng.the .$Chemos 
would depel!d upon the time frame and re-
sources tbaJ wiU' be made.8vaU"ble to dI-: 
pro1ects (Qt, eomplC;JiOQf ' .. 
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,;,.,11"." ..... \ " , itAR.fft~": IS,~' 1"0" (SAttA) 'jJfrltilil A~j~;, i~l/ 
',j I 

Statem .. t 

,Detolt, of M_/1IItJ ()IIID"" ",.-Slxlh PIa" Sch'IMS In U. P. 

Ra. JlqAIu 

"Mlmt ,of Scheme Year of ' Estimated Anticipated Bataood 
statt cost expenditure amowlC' 

to end of requited ' 
1985-86 for co .. 

pietidD 
------.-

Remed. Ken Canal 69-70 245 172 73 

Alia8nj IniS. Scheme 74 .. 7S 657 621 36 
~ 

Balan Bakhar Divenion N.A. 168* 259 N.A. 

Bakhar Marihan 1977 190 154 36 

Robini Dam 75-76 332 324 8 

Sajnam Dam 77-78 1266 1165 101 

Dhankwa Dam 78 ... 79 277 213 64 
'" 

Dongri Dam 77 .. 78 256* 266 

Sarju P. C. 72-73 225* 772 -
Ountanala Dam 1975 50~. 130 373 , 

Kishanpur P. C. 72-73 1644 1045 599 

Augasi P. C. 73-74 327 241 86 

Vamuna P. C. 76-77 1554 1193 361 

Umarhat P. C. 73-'74 294 224 70 

Revjsed Kwano P. C. 77-78 725 310 415 

Revised Tofts f'. C. 68-69 1479 422 lOS 7 

Dboba P. C. N. A. 125* 155 

Paisuni Diversion 78-79 521 1 520 

Kba dma Irrig. Scheme 76 .. 77 225 178 47 

Chiuaurgarb Reservoir 77 .. 78 ]150 750 400 

-To be revised. 

Complalats regardlna Emergency 
Ward or Dr. R. ~. L. Hospital 

non-cbanging of bed sheets in Em~rseDcy 
Ward of Dr. Ram Manohar Lobia Hospital, 

'_ 4,6'. SHRI SARI'SH R}\WAT: Win 
4' the Minister df H£"LTH AND 'PAMtLY 

WBLFARE be pleased to state: 

New Delhi; 
,(b) if so, the remedial action taken or 

propoSed;. 

f' ,(a' . whether there ato ·Common Com-
plaiuta of sbortaae or space, dirtin~" alld 'of' 

(c) whether senior offlCers of tbe MIDistrY 
. carry out any surprise check'S of tbe emer-
lene), ward and if so, tbe outcome lhtrcof ? 



161 WrIt'''' .,.,., 

(d) whetber there is any scbeme for tbe 
expension of this ward; aod 

(e) if so, the details ,thereof? 

THE MINISTER OF STATB IN 
THB DBPAR.TMENT, OF HEALTH IN 
THB \ M.INISTRY' OF HBALTH AND 
FAMILY WBLFARB (KUMARI SAROJ 
KHAPARDEl : (a) and (b). Though there is 
sbaltage of space in Emergency Ward of this 
Hospital, tbere is no complaint from patients 

. in tbis ttlard. Bcd sheets arc changed daily, 
and after the patient is discharged. 

(c) Yes Sir. Hon9 ble Minister of State 
f9r Healtb and Family Welfare and Senior 
OfIicers of tbe Ministry carry out surprise 
checks from time to time and efforts are 
made to remove the deficiencies noticed. 

(d) a'nd (e). No, Sir. However, in order 
to provide more facilities re-organisation of 
available space bas been carried out and a 
few additional beds have been" provided. 

Number of Players who participated 
10 Seoul Aslad 

464. SHRI HARISH RAWAT : 
SHRI INDRAJIT GUPTA: 
SHRI V. SOBHANADREES-

WARA RAO : 
SHRI UTTAM RATHOD: 
SHRIMATI BASAVARAJES-

WARI: 
SHRI NARAYAN CHOUBEY: 
SHRI ANANTA PRASAD 

SETHI: 

WiU tbe Minister of HUMAN RESOUR-
CE DEVELOPMENT be pl~ased to state: 

(a) tile total number of Indian players 
who took part in 10th Asian Games held 
in Seoul and the total number of medals won 
by India in various disciplines of sports vis-
a-vis 9th Asian Games; 

. (b) the eXp'enditure incurred on boarding, 
loadiDI. dress and entertainment etc. in 
respect of each player; 

(c) whether. tbe percentage of no pJay· 
ing members in the Indian deleaatioD was 
higher as comp~red to tbat of China and 
Ja.pan; and 

168,' 

(d) if 80, the reasons therefor ,7 

THB MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFPAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY 
OF HUMAN RESOURCE DEVJiLOP .. 
MENT (SHRIMATI MARGARET ALVA): 
(a) Government cleared a total Dumber 
of 3 10 sportsperSODs for participation 
in X Asian Games held in Stoul, 186 
of them at Government cost and 124 at no 
cost to Government. The total number of 
medals won by India in X Asian Games 
in various disciplines was 37 wbioh included 
oS Gold, 9 Silver and 23 Bronze med.ls as 
against a' total number of S 7 medals (13 
Go1d, .19 Silver and 25 Bronze) won by 
India in IX Asian Oames, t 982. 

(b) A grant a mounting to Rs. 34 lakbs 
has so far been released to the Indian Oly .. 
mpic Association in the above context. How-
ever, the total expenditure incurred on 
boarding, lodging, kittio2, incidentals etc. 
will be known only after bills from various 
agencies concerned and accounts from the 
Indian Olympic Association have been recei ... 
ved and verified. 

(c) The Indian Olympic Association bas 
indicated that according to its provisional 
informa"tion the percentage of officials in the 
Indian contingent was not higher than tbat 
of Chioa or Japan. 

(d) Does not arise. 

Catering througb comm is.lon vendots 
at New Delhi Railway Station 

465. SHRI HARISH RAWAT: W;Jl 
the Minister of RAILWAYS be pleased to 
state: 

{a) whether catering arrangements through 
commission vendors at New Delhi railway 
station have been done away with; 

(b) jf so, whether catering job is beiDa 
undertaken with the co-operation of tbe 
India Tourism Development Corporation; 

(c) whether less quantity of food is beiDa 
served at enhance~ price and if iO the reasons 
therefor; and 



(d) whether tbe Department of Railways 
will consider enhancin, commission rates of 
commission vendors and ir so, the time by 
which it is likel)' to ,be done ? 

THB MINISTER OF STATB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) No, Sir. However, in consultation 
with ITDC, Railway has introduced fibre 
glass troneys 00 one platform of New Delhi 
ltation OD, an elperimental basis for sale of 
a rew selected items. 

(c) No, Sir. 

(d) The rates of commiSSion arc fixed 
and reviewed by Zonal Railways taking into 
account various relevant ractors like profit 
element, extent or saJe, local conditions, etc. 
There is no proposal to review it at present. 

[English] 

Secur • ., arrangements at Intemational 
Airports 

466. SHRI H. B. PATIL: Will the 
Minister of CIVIL AVIATION be pleased to 
Itate: 

(a) whether there is any proposal under 
consideration of Government to take strong 
and active measures for ~urjty arrangements 
at the International Airport in view of tbe 
day-ta-day happenings in tbe wOrld; aod 

(b) If 10, tbe details tboreof? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAOD1SH TYTLER): (8) Yes, Sir. 

(b) A statement is given below. 

Statement 

(1) Perimeter security at aU the four 
international airports bas 'been 
tiabteoed. 

(2) Bntry on airsid~ as well as other 
restricted areas of. tbe airportl ,bas 
been further tiabtened. 

(3) Air Carriers have' heeD: dl....".. 
to ensure security of cate,Ie.' ..... · . 

(4) 1On-tbe job' traioinl rprosratamo 
bas been initiated for' .f~· 
security police in the matter of awl 
aviation security" 

Equlpmeats lyiDI unused in s.dIeta 
Krlpalanl Hospital New Delbl /; , 

467. SHRI SUBHASH YADAV : 
SHRI M. RAGHUMA REDDY: 
SHRIDHARAMPAL SINGH· 

MALIK: 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it bas come 10 tbe notice of 
Government that equipments worth ,crorea 
of rupees bave been spoiled ror w.ot or 
proper cate aod are lying unused in the 
Sucheta Kripalaoi Hospital, New Delbi; 

(b) if so. the details the·reof; 

(c) whether any inquiry bas ,iDee beea 
conducted in tbis regard; and 

(d) if so, what action Government have 
taken against the officers found responsiblo 
for such lapses ? 

THE MINISTER OF STATB iN 
THB DEPARTMENT OF HEALTH IN 
THB MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) to (d). To set a total 
picture of tbe equipments Iyiol UDutiJiled or 
under-utilised in the Central Governm~nt 
Hospitals, New Delhi, includioa the Sucbota 
Kripalani Hospital, New Deihl, tbe Govern-
ment has constituted a one man COlDIDittcc. 
The findings of the Committee are sdJl 
awaited. 

Fands relea8ed for construetlon 01 
Second Hooghiy Bridge . 

468. SHRI SATYAGOPAL MISR.A_ 
Will the Minister or SURFACB TRANS· 
PORT be please4 to state: 

Ca) whether Union GoveromeaJ have 
rel ... sed fundi to tbe Government of We.' 



1eIaIIt~ for tbo conatrucUoa ,of Second 
Bot!I1I1Y' .,idae; 81Dd 

(1b): :if." the" year-Wise break-up of the 
fa"": relealid 10 tilr aDd proposed to be 
_.... i1l 'Dear JotUN" a. I.sistancc and 
loaD (with rate of interest) ? 

1IIB MlNlSl'SR OF ~TATB QF THE 
MINISTa,¥ OF ,SU,RFACB TIlANSPORT 
(SaRI R.AJBSH PILOT): (a) Yes, Sir. 
Assistanco'· ... ·been provided to 'tbe Qovern-
moat '4f' Wed BeDlal only iD·~tbe form of 
loao. 

(b) A ,statement indicating th~ year~ wise 
bi08Ji:"Up of the 'loan assistance provided to 
tbe (Joverrimcnt of West Benlal for tbe 
Construction of Second Hoogh)y Bridge is 
liven belOw ~ It is proposed to release ·an 
ad4idonal' amount of It's. 1100.00 lakhs 
durioa tbe remaiding period of the current 
finaDclal year. 

The interest rate on loan assistance varies 
from year to year. The latest interest rate 
pet "num:·effective from 1st June, 1986 is 
8. 7 S per cent. 

1 

i 972~73 
1973·74 
t 974~7:S' 
\t'975'~16 

1976-17 
1917-78 
1978-79 
1979-'0 
'He&~lll 

1981-82 
. f.982~83' 
. S'83-S4 

Statement 

(Rs. in laths) 

Loan \ Assistance 
proviaed 

2 

SO.OO 
400.00 
207.00 
134.2'0 
230.00 

, '29.03 
106." 
600.00 

1000.00 
1200.0({ 
1456.00 
500.00 

t 

1984-8S 
1985-86 
1)986'.87 

Total: 

2000.00 
~52S.00 

140bjJ6 (Kelda"'d 
, so 'ar) 

12137.61, 

Cure of· dJabetei by aeapuaeture 

469. SHRIMATI KISHORI SINHA: 
Will the Minister of HEA.LTH AND 
FAMILY WELFARE be pleased to state: 

(a) whetber Government's attention bas 
been drawn to the news appeared in tbe 
'Times of India' dated 13 October. 1986 
stating that a Allahabad based Indian Acu-
puncture Centre has claimed tbat acupuncture 
bas cured several cases of diabetes; and 

(b) if so, the status of this institute as a 
research institution ? 

THE MINISTER OF STATE IN 
THE DEPARTM'ENT OF HEALTH "IN 
THE MINISTRY OF HEALTH AND! 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : ta> Yes, Madam. 

(b) The Ministry of Health aDd Family 
Welfare or any of its resears;b Councils is 
not extendina any financial assistanc~ to the 
Indian Acupuncture Centre, Allahabad. The 
IDdian Council of Medical Research., bas 
stated tbat tbere is no wel) documented con-
trolled trial and clinical use data available 
on the role of acupuncture in diabetes. The 
experts are of the opinion th~t this, therapt . 
does not have any advantage and benefit 
over tbe current m"dicaJ treatment available. 

,I 

Recrult.eot or Railway Employee. 

470. SHR} SOMNATH CHATTERJEB : 
Will the Minister of RAILWAYS be plca,cd 
to state: 

(a) the .,tC?tal ~umber .of perIoDs ew;uplo),ed 
in th~ Jndl~b Railwa.ys~R.llwaY AdmJni •• 
tration-wise' ta .t975 and ycar-Wis. from 
1980 uptodato; 



(b) wbether there bas beeD a reduction 
in the' number of employees, if so, tbe 
reasons theretor; and 

(e) wbether tbere is eny proposal ,t,o 
re~vc the ban 00 recruitment, if any? 

THB MINISTER OF STATE OF 
THE MINISTRY OF RAJLWAYS (SHRI 
MADHAVRAO SCINDIA): (a) A statement 

WrIt • .,.,." 

is liven below. 

(b) No, Sir. 

(c) There was DO ba~ ~ ftJliDJ up of 
vacancies in operational posta on' llIi1waYI. 
The ban on fillinl up of vaca~. in non-

. operational posts arising on account of 
promolion, retirement, death, resipatiOD, 
'removal or deputation etc. bas beep fOlllovcd 
since 29th July. 1986. 
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Dea fbs due to enceplaalltls 

471. SHRI KALI PRASAD PANDEY: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the number of persons who suffered 
or died of encephalitis during the period 
January to October, 1 986 State-wise; and 

(b) what effective steps are being taken 
or proposed to con ta in tb is disease? 

THB MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) As per reports received 
from State Health authorities, the incidence 
of Japanese Encephalitis from January to 
October. 1986 is as under: 

Name of State Attacks Dertths 

Assam 874 320 
Andhra Pradesh 476 150 
Bihar 67 11 
Ooa 1 
Karnataka 31 9 
Manipur 15 5 
Tamil Nadu 55 22 
Uttar Pradesh 1549 533 

--"-~- ._-----------_-, 
Total 3068 1050 

(b) The following steps have been taken 
to contain tbe disease :-

1. Dte. N. M. E. P. is regularly collec .. 
ting and analysing the incidence 
reports from various statesjUTs. 

2 .. All the Slates/UTs have been 
requested to spray BHC/DDT in 
an area 2.3 km. around a case 
whenever reported. besides Mala-
tbion foggi':lS/ULV spraying. 

3. NTV, Pune, School of Tropical 
Medicine, Calcutta, Alll~di~ Jp,sU-

tute of HYliene and Public Health. 
Calcutta and National Institute 
of Communicable Diseases. Delbi 
are involved in the proaramme for 
advice and diagnosis of cases. 

4. States and Regional Offices for 
Health and F. W. have been reques-
ted to be in constant touch with 
the States for Japanese Encephalitis 
control. 

s. BHC/DDT aod Malathion are sup-
plied by NMEP for control of 
Japanese Encephalitis outbreak. 

6. Fogging!ULV machines are supplied 
by NMEP to the affected States. 

7. Health education on Japanese 
Encephali tis has been intensified 
and necessary guidelines ba\te breD 
issued to All States/Union Territo-
ries to contain the disease. 

Inquiry ioto medical reimbursement 
scandal in Delhi Tranlport 

Corporation 

472. SHRI KALI PRASAD PANDEY: 
SHRI P. M. SAYEED : 
SHRI CHINTAMANI JENA : 

Will the Minister of SURFACE TRANS-
POR T be pleased to sta te : 

(a) whrther the Central Bureau of 
Investigation inquiry into the reported twelve 
crores rupees medical reimbursement scandal 
in Delhi Transport Corporation has been 
finalised; 

(b) jf SOt the findings thereof; 

(c) the action taken against those found 
guilty; 

(d) whether the dispute between Delbi 
Transport Corporation and seme J 400 
Delhi Chemists claiming about Rs. ) 2 crore. 
has been settled; and 

(e) if not,. the reasons therefor '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(~HRI RAJESH PILOT) : (a) Nop Sir. 
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(b) and (c). D,) not arise. 

(d) and (e). The claims have remained 
Qnsettl~d pending investigation. 

[English] 

Exteosion of Jhclum Express upto 
Mlnj and Kolbapur 

. 473. SHRI R. S. MANE: Will the 
Minister of RAIL WAYS be pleased to 
state : 

(a) whether Government propose to 
extend Ihelum Express from Pune to Miraj 
and Kolbapur; and 

(b) if so, by what time and jf not, the 
reasons tberefor 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS (SBRI 
MAD~AVRAO SCINDIA) : (a) and, b). 
No, SIr. One second class through service 
sleeper coach is already running between 
Jammu Tawi and Miraj by J 77/178 Jhelum 
Express and connected trains. Extension of 
177/J78 Jhelum E'(press from Pune to 
Miraj/Kolhapur is not feac;ible for want of 
adequate (('Sources and terminal facilities. 

Development of KoJbapur airstrip 

. ~74. SHRI R, S. MANE: Will the 
MIOlster or CJVIL AVIATION be pleased to 
state: 

(a) whether it is a fact that when the 
Kolhapur airstrip is compkted it would be 
a third airlink for Bombay-Kolbapur and 
Ooa; 

(b) whether it is" also Ploposed to dtve. 
lop Kolhapur airstrip into Kolhapur 
Airport; 

(c) whether any in~tnlclions have been 
issued to the competent aUlhority to prepare 
a plan for the same: an"d 

(d) ir so, the details theuof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF CIVIL AVIATION 
(SHRI JAG DISH TYTLER) : (a) Vayudoot 

" , '\ . 

, has plana to connect Kolhapur to Bombay 
by air when the Kolhapur airport is ready. 

(b) to ·(d). The work of development of 
Kolhapur airport, which include extension 
of runway witb provision for associated 
pavements and construction of terminal corn-
plex and approach roads etc; bas been 
undertaken by the State Government of 
Mabarashtra and is already in progress. 

Rise in iliiteraty 

475. PROF. RAMKRISHNA MORE: 
SHRI CHINTAMANI lENA: 
SHRI AMARSINH RATHAWA: 

Will tbe Minister of HUMAN RB .. 
SOURCB DEVELOPMENT be pl~ased to 
state : 

(a) the present percentage of annual rise 
in illiteracy in the country and the percen .. 
tage of illiteracy anticipated ~ 2000 A. D.; 

(b) bow do the rise in the percentage of 
illiteracy and the per capita expenditure on 
education to raise the percentage of literacy 
in the country compare with the other deve .. 
loping countries in Asia; and 

(c) considering the present trend and 
achievements made so far, what steps are 
contemplated by Government to achieve tbe 
literacy target, if an~, by 2000 A. D. 1 

THE Mu·nSTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN R~SOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) The 
census operations conducted at an interval of 
ten years collect inter aHa data pertaining to 
ltteracy. According to 1981 census, percen-
tage of illiteracy in the country for popula-
tion of an age-groups was 63.77 per cent. 
This was lower by 6.78 percentage points as 
compared to the illiteracy rate of 70.55 per 
cent (or 1971. Thus there is no annual rise 
in the pecentage of illiteracy in India. The 
next literacy rate wjlJ be available only in 
1991 when the next census will be 
conducted. 

(b) There is, at present, no rise in the 
percentasc of illiteracy in the country. India 
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spends about 3 per cent of the proportion 
of gross national product (GN"p) on educa-
tion. Comparative percentage *expenditure 
on educatioo' in res~t of Asian countries is 
as under: 

Afghanistan 
Bahrain 
Bangladesh 
Bhutan 
Brunei Darussalam 
Burma 
China 
Cyprus 
Democra tic Yemen 
Hong Kong 

Indonesia 
Iran 

Iraq 
Israel 
Japan 
Jordan 
Korea, Republic of 
Kuwait 

Lao People's Democratic 
Republic 

Lebanon 
Malaysia 

Peninsular Malaysia 
Sabah 

Sarawak' 
Maldives 

Nepal 
Oman 
Pakistan 
Philippines 
Qat'ar 

Saudi Arabia 
Singapore 
Sri Lanka 

. Syrian Arab Republic 

2.0% 
2.9% 
1.9% 

1.8% 
1.6% 

3.9% 
7.4% 
2.9% 

2.2% 
5.7% 

4.3% 
7.8% 
5.7% 
5.8% 
5.1% 
3.7% 

0.5% 

3.0% 
7.5% 

0.6% 

2.6% 

2.3% 
2.0% 

2.0% 
5.0% 

4'7% 

4.4% 
3.0% 
5.9% 

*Source "Statistical Year book 198 st,_ 
UNESCQ . 

Thailand 
Turkey 
United Arab Emirates 
Yemen 

3.9% 
3.4% 
1.9% 
6.6% 

(c) The main thrust areas to raise the 
literacy level include achievement of universal 
elementary education, non-formal education 
and eradication of illiteracy in the age-group 
15 .. 35 years. National Policy on Education 
-1986 envisages foHowing strategies to raise 
the level of literacy: 

(0 Systematic Programmes of adult 
education will be organised for 
eradication of illiteracy particularly 
in the age .. group 15 .. 3 5. 

(ii) Thrust wi1l be Jaid on universal 
enrolment and universal retention 
of childreo upto 14 years of age. 

(iii) A large and systematic programme 
of non~formal education wiJl be 
launched for school dropouts for 
child ren fronl habitations without 
schools, working children and girls 
who cannot attend whole day 
schools. 

(iv) Highest priority will be given to 
sol ve tbe problem of children drop .. 
ping Oll t of school by adopting 
meticulously formulated strategies 
to ensure children's retention at 
school. 

(v) Special measures will be taken up 
for the removal of illiteracy among 
women Scheduled Castes and Sche-
duled Tribes. 

Multi-pronged operational strategies have 
been concretised in the document "Pro-
gramme of Action" (The document was laid 
on the Table of the Sabha on 8th August, 
t986) to operationalise above policy 
parameters. 

Development of more airports for 
international fligbts 

• 476. SHRI CHINTAMANJ JENA : 
SHRIMOHANBHAIPATEL: 

, SHRIMATI BASAVARAJESWARI 
SHRI AMARS1NH RATHAWA: : 

WiUlbe Minister of CIVIL AVIATION 
be pleased to state i 
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(a) whether Government are considering 
to develop more airports in the country for 
laodins facilities for international flights; 

(b). if so, their names and what steps 
have been taken in this respect; 

. '(c) by when these airports will be ready 
and opened for ·tramc; and 

(d) whether Government would consider 
to declare tbese airports as in,ornational 
airports? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF CIVIL AViATION (SHRI 
JAGDISH TYTLER): (a) to (c). Yes, Sir. 
Studies have been conducted for Ahmedabad, 
Baplalore. Naspur, Mangalore, TJiv8odr"lm 
and H)'derabad. Out of tbese, international 
services from Trivandrum and Hyderabad arc 
already being operated. Introduction of 
limited international services fr~tn some of 
these airports in tbe near future is under 
consideration. 

(d) No, Sir. There is no proposal at 
present to declare an)' airport in addition to 
the existing four international airports. 

Creation of an AII·lndia service 
cadre for irrigation engineers 

477. SHRI CHINTAMANI JENA : 
SHRI AMARSINH RATHAWA : 

Will the Minister of WATER RE-
SOURCES be pJeased to state: 

(8) the prescnt system of appointing irri-
gatioll engineers; 

(b) whetber there are no special arrange-
ments for training of engineers fllr in igation 
purposes and only the civil engineers are 
being ensaged for the pur pose y, ho have got 
a little knowJedge of irrigation; 

(c) whether the Conference of Irrigation 
Ministers of States also recommended for the 
creation of an All· India service of engineers, 
with a separate cadre of irrisation engineers; 

(d) if so, whether Government would 
consider to introduce a separate irrigation 
engineers course in eDlineerins colleafSj and 

(e) if so, tbe d.ctails tbereof? 

THE MJN1STER OF WATER l\B .. 
SOURCES (SHRI B. SHANKARANAND) , 
(a) IrrigatioD engineers are appointed by t. 
State and Central Governments according to 
prevalent recruitment rules which provide for 
direct recruitment ·as well as by departmental 
promotions. 

.. 
(b) Irrigation engineering is one of tbe 

subjects in civil engineering courses. Indue-
tion/inservicc training is imparted to irriga-
tion engineers of the State and Central 
Governments. 

(c) Yes, Sir. 
, 

(d) There is no such proposal at pre sent. 

(e) Does not arise. 

Closure of O.P .D. of AIIMS 

478. SHRI BHARAT KUMAR 
ODEDRA : Will the Minister of HEALTH 
AND FAMILY WELFARE be pJeased to 
state : 

(a) whether All India Institute of Medical 
Sciences, New Delhi is so considering to 
close down the O. P. D. as reported in the 
vari~us daily newspapers of Delhi edition; 

(b) if so, the reasons thereof; and 

(c) whether this year Annual Day of All 
India Institute of Medical Sciences New 
Delhi has not been celebrated, if so, the 
Tl a~(\ns thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH· IN THE 
MINISTRY OF HEALTH AND FAMILY 

WELFARE (KUMARI SAROJ KHAPARDE~: 
(a) No, Sir. 

(b) Docs not arise. 

(e) The Annual Day of the A. I. I. M. S .. 
was not celebrated as the Resident doctors 
had decided not to joh~ ~he Annual Day 
Celebrations. 
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COD'erslon of railway IiDe from 
Porbander to Jetty and old Jetty 

479. SHRI BHARAT KO'MAR 
ODBDRA: Will the Minister of RAILWAYS 
be pleased' to state : 

(a) whether Union Government have any 
proposal under consideration regarding coo .. 
version of Metre Gauge line to Broad fgauge 
line from Porbandar Station up to an weather 
port Jetty and Old Jetty; 

(b) jf so, tbe detaHs of the proposal; 
and 

(c) if not, the rea,ons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) Does not arise. 

(c) The port traffic is moving by road. 

Subsidiled loans to mechanical sililing 
vessel owners 

480. SHRJ BHARAT KUMAR 
ODEDRA : Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the National Shipping Board 
had recommended for subsidised loans to 
Mechanised Sailing Vessel Owners of 
Saurashtra, Gujarat; 

(b) whether the recommendation of the 
Board bas not been implemented by Govern-
ment and all the cases are still pending since 
more than a year; 

(c) if so. tbe time by which Government 
propose to take a final decision in this regard; 
and 

(d) the total number of cases pending 
with Government tiJl date ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (::.) Tbe National 
Shipping Board has favoured an alternative 
scheme of grant of subsidised loans throuab 

Banks for Sailing Vessels on tbe pattern of 
loans being granted to inland vessels. 

(b) and (c). A decision has already been 
taken to formulate a scheme in this reaard. 
No application for grant of loaDS is peodinl 
with the Government. 

(d) None. 

Subsidised loans tbrough Baoks 

481. SHRI BHARA T KUMAR 
ODEDRA : Will the Minister of SURFACE 
TRANSPORT be pleased to state : 

(a) whether it is a fact that the National 
Shipping Board has favoured subsidised Joans 
through 'Banks as an alternative scheme of 
grant on the pattern of similar loans granted 
to inland vessels; 

(b) if so, the number of such loans saDC~ 
tioned, State-wise; 

(c) whether it is also a fact that some 
complaints have been received regarding sanc-
tion of loans for the purpose; and 

Cd) if so, the details thereof, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRASPORT 
(SHRI RAJESH PIl.OT): (a), and (b). The 
National Shipping Board favoured an alter-
native scheme of grant of subsidised loans 
through Banks in the case of sailing vessels. 
A decision has been taken by Government to 
formu1ate a scheme itt this regard. No loan8 
have yet been sanctioned. 

(c) and (d). Do not arise. 

Increase 10 IncldeoCt of blindness 

482. DR. G. S. RAJHANS : 
SHRIMATI PRABHAWATJ 

GUPTA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the World Health Organisa-
tion bas recently expressed its deep COD~ern 
over the risina cases of blindDeSI in' tbe 
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World and pa·rticularly among the children 
due to lack of VHamin A; 

(b) if so, whether any assessment bas 
been made to ascertain the number of children 
suffering fron1 blindness due to lack of 
Vitamin A in the country; and 

(c) if so, what steps Uoion Government 
have taken/propose to take to provide extra 
care to the children? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (K UMARI SAROJ 
KHAPARDE): (a) It is a fact that the 
W. H O. has expressed concern, from time 
to time, over rising causes of blindness, 
particularly from age related causes e. g. 
cataract, glaucoma, ete. But, there is no 
evidence of any j ncrease in the prevalance of 
Xerophthalmia, caused by Vitamin cA' defi .. 
ciency. 

(b) and (c). Government of India bas, 
however, taken up a s~heme of prophylaxis 
against blindness due to Vitamin 'A' defi· 
ciency among children 1-5 years, since 4th 
Five Year Plan end~ it is being continued 
through successive Five Year Plans. 

Demands of Junior Doctors in Delhi 

483. DR. O. S. RAJHANS : 
SHRI O. M. BANATWALLA ~ 
SHRI D. N. REDDY: 
SHRI RAJ KUMAR RAI : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

~a) whether the Junior Doctors of the 
Governmen~ run hospitals in Delhi observed 
strike during the month of October,. 1986; 

(b) if so, what were their demands; and 

(c) the action Government propose to 
take on their demands ? 

"HE MINISTER OF STATE IN THE 
DEPt\R1MENT OF HEALTH IN THB 
MINISTRY OF HEALTH AND FAMILY 
WBLFARB (KUMAi'll SAROJ 

KHAPARDE): (a) The junior dodors of 
six major hospitals of Delhi observed a token 
strike on 1 Sth October, 1986. 

(b) and (c). The main demand of Junior 
Doctors relates to enhana,ment of emolu-
ments, and is being considered in consultation 
with the Ministry of Finance and other COD-
cerned authorities. 

Setbusamudaram Canal Project 

484. SHRI N. DENNIS: Will the 
Minister of SURFACE TRA14SPORT be 
pleased to state : 

(a) whether any research work is being 
carried out for setting up of Sethusamudaram 
Canal Project in Tamil· Nadu; and 

(b) if so. the details tbereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) No, Sir. 

(b) Does not arise. 

Dams boilt on Cauvery in Kamataka 

485. SHRI N. DENNIS: Will the 
Minister of WATER RESOURCES be pleased 
to state: 

(a) the details of dams that have been 
built, or now being built on the Cauvery 
river in Karnataka State; and 

(b) the total capacity of these reservoirs? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : . 
(a) and (b). The information is given below:' 

S1. 
No. 

Live Storage 
(M. Cum.) 

_,._ .•. ,--_._---------
, 

Completed Dllml : 

1. Krishnarajasaaar 
l. Byra MaDlala 

3 

1268.58 
21.16 
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1 2 3 
-- ... _ --~.-., -~--

3. Kanwa 22.71 
4. Marcona hally 67.82 

S. Hebbaballa 10.79 
6. Mangala 8.18 
7. Nugu Reservoir 138.47 
8. Gunda1 29.16 
9. Suvarnavathy 31.15 

10. Chikhole 10.53 

On going Dams : 
1. Hemavathy 962.76 
2. Harangi 183.63 
3. Kabini 543.40 
4. Taraka 74 01 
5. Voteho)e 38.68 
6. Sagar Doddakere 5.66. 
7. Mancbanabele 38.43 
8. Nallur Ammanakere 5.89 
9. ChiklihoJe Not available 

10. Iggalur 0.65 
1 J. ArkavathY 1496.00-
12. Udutherahalla 17.06 

_--------- ----~--- -_" ., -------- -- ~-----

Cauvery water di~pute 

486. SHRI SRJKANTA DATlA 
NARASIMHARAJA WADIYAR : 
SHRI N. DENNIS : 

Will the Minister of WATER RESOU-
RCES be pleased to state: 

. (a) whether Government have found any 
solution to the Inter-State C'au\ery Water 
dispute; 

(b) jf so, the details thereof; 

(c) whether the State of Karnataka has 
suggested a fresh formula for the solution of 
the dispute; and 

(d) if so, the broad outlines thereof? 

THE M1NISTER OF WATER RE .. 
SQuRCES (SHRI B. SHANKARANAND): 
(a) N0, Sir. 

(b) Does not arise. 

(c) and (d). The Government of Karna-
taka have expressed tbe view that the dispute 
could be resolved through negotiations and 
that the constitution of the Tribunal, as re-
quested by the Government of Tamilnadv 
may await the formulation of tbe National 
Water PoJicy. 

Functioning of National Book Trust 

487. SHRI SRTKANTA DATTA 
NARASIMHARAJA WADIAR: Will tbe 
Minister of HUMAN RESOURCE. DEVE-
LOPMENT be pleased to state: 

(a) the main objectives of setting up of 
National Book Trust of India; 

(b) the number of hooks published by 
National Book Trust in diff,"~rent languages 
in the 13st three years; and 

(c) whether Government _ propose to 
review the working of National Book Trust 
and to reorganise it in order to Accelerate 
the progress in the publication of different 
languages boo~s ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE TN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) The 
objectives of setting ur of National Book 
Trust, India are ;_ .t. 

(A) to produce and to encourage the 
proouction of good literature, and 
to make such literature available at 
moderate prices to the public. 

(B) in furtherance of the above objec-
tives to publish more particularly 
books of the fo])owing types in 
English, Hindi and other languages 
recognised in the Constitution of 
India; 

(0 The classical literature o.f 
India; 

(ii) OutstandiI~g works of Indiav 
authors in Indian languages 
and their translation from one 
Indian languase to a:Aotherj 
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(iii) Translation of outstanding 
books from foreign languages; 

(iv) Outstanding books of modern 
knowledge for popular ditru .. 
sion; 

(C) to bring out book lists, arrange ex· 
hibitions and seminars and take all 
neces).ary steps to make the people 
book -minded; and 

(0) to establish or promote the forma .. 
tion of regional Books Trusts in 
different parts of the country with 
objectives similar to those of the 
Trust. 

(b) The number of books published in 
different languages during tbe last three years 
is as under :--

1983-84 
1984·85 

1985-86 

135 
221 

178 

(These figures include originals. trans]a-
tions. revised editions and reprints) 

(c) No, Sir. The programmes of the 
National Book Trust are reviewed periodi .. 
cally by its executive committee and the 
publications Paoels constituted for different 
series. 

ladlan academy or adventure for 
women 

488. SHRI MAHENDRA SINGH : 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether Sbrimati Bacbendri Pal. the 
fint Indian women to conquer Mount Everest 
bas suggested to set up an Indian academy 
of adventure for women at some suitable 
place for promoting spirit of adventure 
amongst women and has submitted a blue .. 
print det~ilio. the proposal; 

(b) if so, the main features of tbe blue-
print; and 

(c) the steps taken by Government in 
pUI'suanec theroof ? 

THE MINISTBR OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMBNT 
(SHRIMATI MARGARET ALVA) : (a) Yes, 
Sir. 

.. 
(b) The proposal aims at training 

women youth leaders in Rock-clirnbins, 
Desert-based and Wildorness adventures, 
Refting, White-water running; Canoeing. 
Oeneral watermanship, Sea·borne adventures 
and Air-borne adventures. 

(c) The proposal was referred to the 
President, Indian Mountaineering Founda-
tion who has recently submitted a consoli .. 
da ted scheme regarding adventure activities 
for both men and women, including a pro-
posal to ~et up a National Adventure· 
Institute. 

[Translation] 

Theft of Cargo at Velhi airport 

489. SHRI MAHBNDRA SINGH: 
SHRI INDRAJIT GUPTA: 
SHRI RAMASHRAY PRASAD 

SINGH 
SHRI G. G. SWELL: 
SHRI S. M. GURADDI : 
DR. KRlJPASINDHU BHOI : 
SHRI KAMLA PRASAD SINGH: 

Will the Minister of CIVIL AVIATION 
be pleased to state: 

(a) whether theft of foreign goods on a 
large scale from the cargo tern,:linal at the 
Indira Gandhi International Airport had 
been detected last month; 

(b) if so, the details thereof; and 

(c) the acti()n taken in this regard? 

. THE MINISTER .OF STATE OF THE 
MIN1STRY OF CIVIL AVIATION (SHRI 
JAGDISfI TYTLER): (a) to (c). C~ttain 

'instances of unauthorised removal of Cargo 
have been recenfly reported from the New 
Air Cargo Terminal at Indira Gandhi Inter-
national Airport. The matter is under in-
vestigation by the Police' and Customs 
n"partment and appropriate actioQ will bo 
taken on receipt of tbeir teporC. 
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1,,"'Uoo ..... ef Guna· aad 
Sial'..... districts pendl.1 for 

approval 

490. SaRI MAHENDRA SINGH: 
WJ11 the Minister of WATER RBSOURCBS 
be pteaaed to atate : 

(a) the names of the irription schemes 
for districts Guna and Sbivpuri of Madbya 
Pradesb pendinl ~witb tbe Union Govern-
ment for their approval; 

Name or Project 

Rajgbat Canal Project 
(Major scbeme) 

Mahuor (Mediom Scheme) 

Estd. Cost 
(Rs. crores) 

46.1S 

18.67 

(c) Bandiyanala scheme benofittinl Guna 
District has' already been approved by the 
PlanDiol Commission in March, 1982. The 
other two schemes have no~ be~n received so 
far 'rom the GovernlD~o~ · or Madbya 
Prad08~. 

(b) tbe estimated cost, the area to be 
irripted and the reasons for Dot aecordia. 
approval to them, scheme .. wise; and 

(c) the time by which Government will 
approve the Bbainsatori, Bandiyaoala aDd 
Madikbera schemes of districts GUDa and 
Shivpuri. Madhya Pradesh ? 

THB MINISTER OF WATER RB· 
SOURCES (SHRI B. SHANKRANAND): 
(8) and (b). The information is liven below: 

Irrigation Present status 
Potential 

(Iakh hactares) 

1 .21 Accepted by tbe Advisory 
Committee of the Plann-

0.14 

(Englllh] 

ing Commission in ita 
meeting held on 6.1.83. 
However, certain issues 
regarding alignment of 
Datia Carrier Canal 
remain to be resolved 
between the Governments 
of U.P. and M.P. 

Considered by the Ad· 
visory Committee in its 
meeting beld o~ 24.8.84. 
Compliance to the ob· 
servations of the Advisory 
Committee is awaited 
from Government of 
M.P. since September, 

84. 

Proposed sblpplDI service 00 West 
KODbn coast 

491. PROF. MADHU DANDAVATB : 
Will the Minister of SURFACE TRANS .. 
pQR T be plcClsod to Ita~ ; 
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'(a) wbethet it iq a fact ·tbat a shipping 
coo1pany bas 'aJreacy ,offered to run a fast 
shipping service from Bombay· to Pan_ji and 
further to Mangalore along the Konkan 
Cbast 'without aeekina any financial assistance 
from Maharasbtra, Goa, Karnataka and 
Union Governments; 

(b) whether Government bad assured the 
libUse that the 'J.'roposed shipping service 
would be allowed after sorting out the prob-
Jerrts' or aarety; and 

(c) . if so, what are the reasons for the 
de1ey in a]Jowing the propofo.ed shipping 

service ort the West Kookan coast? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) MIs. Satya-
airi Shipping Company Limited, Bombay bas 
submitted a preliminary proposal to intro-
duce b igh speed passenger ship services on 
tbe Konkan Coast. The company has men-
tioned that they do not need any financial 
assistance. from any Government. 

(b) and (c). The House was informed in 
reply to starred question No. 223, dated 
3 J :.7.1 986 (copy enclosed) on the same 
subjept that the proposal is to be examined. 
The Party has been requested to furnish full 
technical details in this connection which are 
a waited. 

{ Tra"s/alton] 

Persons stiffeflo" from ronjuncthitls 

492, SHRI R. M. BHOYE: Will the 
,tt{inister o( HEALTH AND FAMILY WEL. 
FARE be pleased to state: 

(A) whether Union Government have 
collected data from certain states regarding 
the Dumber of persons suffering from con-
junctiviti,. an eye distage: and 

(b) if so, the State-wise details thereof? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH IN THE 
MrNlSTRY OF HEALTH AND FAMILY 
'WEt.,A.RE (KUMA'R[ SAROJ' 
~HArA.~DE) : ~8) ~on~uoctiviti. 'is' not 1& 

notifi'abJe"disla'e and as such no st_tstici are 
maJDtained~ " 

(b) Does Dot arise. 

(English] 

Tightening of security measures at 
international airports 

493. SHRI H. N. NANJE GOWDA: 
5HRI s. M. OURADDI : 

Will the Minister of CIVIL AVIATION 
be pleased to state : 

(a) whether following the hijacking of 
Pan Am Aircraft at Karachi. the Intema·' 
tional A irports Authority of India has issued 
fresh letter to the management of four Inter-
national Airports of India for undertaking 
security, tneasllre~; 

(b) whether IAAT had also directed that 
the security boards at the Delbi, Bombay, 
Madras and Calcutta Airports should reassess 
their security requirements immediately in 
order to avoid hijacking of any aircraft; 
and 

. (c) if so, the steps that have been taken 
to tighten the security at all airports in the 

. country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVJATION (SHRI 
JAODISH TYTLER): (a) and (b). Yes. 
.Sir. 

Cc) A statement is given below. 

Statement 

(1) Perimeter security at all the four 
international airports has been 
tightened. 

(2) Entry on airside as wen as other 
restricted areas of tbe airports bas 
been further tightened. 

(3) Alr Ca.rtien !lave beet) directed to 
ensure security of catorina iteBls. l 

(4) 'On-tbe job" training programane bas 
been ii!i'tlatcd r",l' airport' socurity 
police. . 
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Etiterae~)' 'aReliol of Air India 
'DOeloa at Moseow 

494. SHRI H. N. NANJB,OQWDA: 
SHRI O. S. BASAVARAJU : 
,S8&1 JAG,ANNATH . 

P~TTNAIK : 

. Will the Minister of CIVIL A VIA TION 
be pleased to state: 

(a) whether Government hav,e received 
~quiry report on emergency landina of, the 
Air India Boeing 107 in Moscow with the 
Prime Minister of India on board during 
August, 1986. 

(b) if so, the details of the report; aDd 

(c) what actiQo Government have taken 
to implement the recommendations made by 
the Enquiry ComQlittee ? 

THE MINISTER.OF STATE OF THE 
MINISTRY OF CIVIL AVIAT10N ,SHRI 
JAGDISH 'TYTLER): (a) Yes, Sir. 

(b) and (c). The investigation report 
submitted by the Committee is under 
examination by the Government. 

Prize money to Indian medal awardees 
at Xtb Asian Games 

495. SHRI MUKUL WASNIK : 
PROF. K. V. THOMAS: 

Will the Minister of, HUM.AN RE-
,SOURCE DEVELOPMENT be pleased to 
I~tate : 

(.> . whether Union Government propose 
to pay JOlllC prize money to the Indian 
medal awardees of the 10th Asian Games: 

(b) if so, the amount to be paid; and 

Cc) jf ,not, ,1he reasons therefor? 
\,.', 

THE Mn~,ISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOM.,B'N AND 
CElILD DEVELOP.MBNT< IN TUB MINI .... 

STRY OF HUMAN RESOUR.CE DEVB-
LOPMENT «SHRIMATI MARGARBT 
ALVA) : (a) "Special Awards arc. to bo,.iven 
to tbose, sportspel'ions aJ)d teams who won 
medals in tbe X Asian Oam~s. 

(b) In accordance with the scheme of 
special award to winnen of International 
sports events, the amount payable to ,medal 
winners in X Asian. Games will be as follow: 

(i) Gold Medal (by break-
iDS the National record ' 
in a measurable discip-
line) -Rs .. 1.50 Jakhs 

(jj) Gold Medal (without 
breaking national re-
cord) -Rs. 1 lakb 

(iii) Silver Medal -Rs. 75'.000/-

(iv) Bronze Medal -Rs. SO,OOOr· 

For team events tbe special awards will 
be for the amount as mentioned below :-

'(a) A team of two -1 i times of 
the amount men-
tioned above. 

(h) A team of three 
or four. 

(c) A team of five 

-2 ." times of tbe 
amount mention-
ed above. 

to teo.· - 3 times of the 

(d) A team of 11 or 

amount mention-
ed above. 

more. - 4 times of tbe 
amount mention-
ed above, 

The awards will be given in tbe sbape of 
Saving Certificate, insurance policy, cash or 
otborwise as may be decided by Govern-
ment. 

(c) Does not arise~ 
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Wcu:k done by Sports A.tIaorlty of 

ladle 

496. SHRIYASHWANTRAO 
GADAKH PATIL : 

Will the Minister of HUMAN aB-
SOURCES DEVELOPMENT be pleased to 
atate : 

',' <a> the work done by the Sports 
Authority of India so rar in the field or 
Sports; and 

(b) tbe detaUs of its future programmes? 

THE MINISTER OF STATE IN tHE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WO~iBN AND 
CHILD DEVELOPMENT IN THE MINI-
STRY OF HUMAN RESOURCE DEVE .. 
LOPMENT (SHRIMATI MARGARET 
ALVA) : <a> and (b). Apart hom mainten-
ance and utilisation of tbo "tadia under its 
control for promotion of sports, the Sports 
Autbority of India is already operating 
schemes for spotting and nurturing of sports 
talent for Children under 12 years and bas 
organised the first National Sports Ta]ent 
Contest already; It has been promotina the 
concept of "sports for all" by organising 
numerous runs and .races in different parts of 
tbe country It bas been running. coachiog 
camps for children and promoting fildigeoous 
lames like archery, under tho Special Area 
'scheme launched for this purpose. Besides, 
adopting schools for sports traiDing and 
special coachin, of talented childrt:a spotted 
under tbe National Sports Talent Contest, it 
maintain~ a pool of sports equipment for use 
by sports organiaations. During the Seventh 
Five Year Plan, tbe Sports Authority of 
India has launcbed and will be opera ing tile 
following plan schemes :-

1. Spotting and Nurturing of Sports 
Talent and Adoption of Schools. 

2. National Physical Fitness Campaign. 

3. Sports Science Research Schlonr-
ships. 

4. Establishment of Sports Medical 
Centre at J. N. Stadium. 

S. Promotion of indisenous Sports and 
Martial Arts. 

6. Promotion of Geueral Sports in 
Urban and Rural Area •• 

7. NcJpbourhood C~mmuDity Sports 
Centres. 

8. Central Pool of Technical Sports 
Equipments. 

9. Promotion of Sports 'm Special 
Areas. 

10. Establishment of Computerised 
Sports Data Bank. 

11. Scholarships fo.r non-students youth. 

t 2. Medical Extension Service. 

Travel Contesslonl to .teredlted 
Press Correspondents aod News 

Cameramen 

497. SHRI P. M. SAYEED: Will tbe 
Minister of RAILWAYS be pleased to state: 

(a) whether a decision has been taken 
by Government ,to extend and enhance tbe 
travel concessions to the accredited press 
corresponden ts and news cameramen; 

(b) if so, the details tbereof; and 

(c) tbe time by which it would be made 
applicable ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS' (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) and (c). With effect trorn 11.9.86 
the element of concessionaJ rail travel for the 
(l,-crediled Press Correspondents and News 
C'an.eramen has been increased from 15 per 
('C.'llt to 25 per cent in I CIa... The element 
of concession in II Class was SOper' cent 
a nd it is contia.biol. 

Central Institute of Vocational Edueatloo 

498. SHRI'P. M. SAYBBD : Will tho 
Minister of HUMAN R.BSOURCB DBVE· 
LOPMENT be pleased to It ate : 

<a> whether a Central Institute of Voca-
tional Education has been. set up and if 10 
tbe objectives to be achieVed; 
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(b) tho level or at which tbe students 
are proposed to be coveted for vocational 
studies; and 

(c) the percentale of students beiDt 
covered for vocational training and the per-
centile whicb would be covered by tbe 
CeoJral Institute? 

THE MINISTBR. OF STATE IN THE 
OBPl\RTMBNTS OF EDUCATION AND 
CULTURE IN THB MINIStRY OF 
HUMAN RESOURCB DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) No, 
Sir. 

(b) and (c). Does Dot arise. 

Caucer due to ex posure of radioactive 
fall out rrom Soviet Cbemobh,1 

nuclear aceldept 

499. SHRI P. M. SA YEED: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government's attention has 
been drawn to the news item published in 
the Indian Express dated 11 th September, 
1986 stating that a very large number of 
people throughout tbe World could develop 
cancer due to exposure to the radioactive fall 
out from the Soviet Chernobhyl Duclear 
aCCident; and 

(b) if so, whether Government have made 
any alsessment of such a health hazard in 
India and the details of the precautions, if 
any, to be taken in this regard 7 

THE MINISTER OF STATE IN 
THB DEPARTMENT OF HEALTH IN 
THB MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) ! (a) Yes, Sir. 

(b) As per information liVen by the 
Bhabba Atomic Researcb Centre tbe radioa-
ctive fan out in Indja was negliaible and no 
precautioDs were necessary in this rcsard. 

(Tran,latlon] 

I_port of ralls 

~oC) SHR.I fSJA SlNGH DAMI : 
SHRI BALWANT SINGH 

aAMOOWALlA : 

'Will the Minister of RAJLWA YS . be 
pleased to state: 

(a) whether it is a fact tbat the ,Depart-
ment of Railway bas taken a decliioD' to 
import one lakb tonnes of rails from Wntem: 
countries; ,I 

(b) if so, whether it was Dot possible to 
meet the requirement of rails from indiseooul 
sources; 

(c) if so, the facts in this regard; 

(d) the name of the countries from which 
the rails are likely to be imported aocl tbe 
value of the imports to be made from eacb' 
country; aDd 

(e) tbe details regarding proaress of' 
work of replacement of rail tracks 1 

THE MINISTER OF STATE OF THB' 
MINISTRY OF RAILWAYS (SHR) 
MADHA VRAO SCINDIA): (8) One lakh 
tonnes of rails are being imported througb 
invitation of global tenders. 

(b) Yes. 

(c) Against requirement of 4 lakh tonoes 
for the year 1986-87. Bhilai Steel Plant (tbe 
only source of supply) has supplied only 
81,600. tODnes of rails in the tint six months 
of tbe current financial year. 

(d) The purchase is to be made through 
global tenders and award of tender is yet to 
be finalised. As such. at this staae, tbe name 
of the country from which import is likely to 
materialise is not known. 

(e) During 1985-86. track renewal of 
3578 kms. was completed as 8pinat tbe 
target of 3300 kms. Durin-g 1986·87 (upto 
September t 8 6) track renewal of 1484 kms. 
has been undertaken as 8aainst the taraet of 
3800 kms. during the year. 

{E",'ilsh] 

SelJma of seats 01 unreser,'" eo ... 
partmeutl by In OI1ablled la"l 

at Delhl/Ne" Deihl statloal 

~O1. SHRI MOHO. MAHPOOZ ALI 
KHAN : WJll tbo Minister of llAILWA YS 
be plouod co .CO i 



'(8) \,,~ ',9oVernmcDt ,_ awa~e ~at 
the patseoaors of tbe unreaer~~ ~mp~rt .. 

, meata are fleeced by an oraanised gaDs of 
"JeAA, p~r'" o.poratiQl a,t, D,elhiZNew 
DoIbi;~l.Y .tations wb~ ,:,®cupy ,_ts ,in 
t"'~ compartments aDd tlum "sell" 
tbeU seats to tbe passCD8ers holdiDI valid 
~ket.; and 

.,(ll) ,if ,10, tbe ,steps taken to identify and 
to liquidate tbe rack~t involved and to ea ve 
the passeaaors particularly those comins 
from the :poor sections of society from being 
exploited'? ' 

-THE MI'NISJBR OF STt\TE OF THE 
MIMlSt111¥ OF RAILWAYS (SHR) 
MADHAVRAO SCINDIA): <a> Go¥ern-
ment is Dot aware of any such organised 
gaol. :,However, individual cases of corDer-
ina of iei.ttl by anti-socia) elements have 
been detected and action bas been taken 
aaaltlst lit. 

(b) To prevent anti.soci~l elements from 
in4u18iol in sucb activities, following steps 
are taken by tbe Railways :-

0) RPF staff is deput.cd to prevent 
unauthorised occupation of empty 
raHa of trains stabled in the yards/ 
"Albing lines. 

(iI) The doors of the coaches are lock-
ed before brinling the empty rakes 
from yard!washina Jines. 

<iii) Surprise checks arc conducted fre-
I , 

quently to apprehend and pro$ecute 
unsocial elements indulging in 
(:orncriol and seUiD. of unreserved 
seats. 

WorN Bank loan' for four laoiog or 
Cottack-Bbobane.".r section or 

Natloaal Hlgb_y No. S. 

S02. SHRIMATI JAYANTI PAT· 
NAIl{: Will the Minister of SURFACE 
TRANS,PORT be pleased to state ~ , 

(a) the amount sanctioned by Govern-
meAt for four laning of Cuttack·Bb~nes· 
WIl' _",0 qf, National Hip_a), No. S i 

(b) whe~er Wqrld :stnt Joan ,bal ~l.o 
been ,lJPproved for that projeCt; 

(c) jf so, the total amount of loan 
obtained from World Bank for, ,thQ.t prQject; 
ao<.t 

(d) the details thereof? 

, THE MINISTER OF STA1i,B:OF THE 
MINISTRY OF SURFACE TRANSPOaff 
(~HRI RAJESH PILOT): <a) An ,Aq1ount 
of Rs •. I03.4~ lakbs bas p~ sanctioned for 
four Janing of some stretcheR of Cuttack-
Bhubaneswar section of National Highw.y 
No. S under Normal Plan allocations. 

(b) No, Sir. 

(c) and (d). Does not arise. 

Dec). fa Uon or Kh.ragpur·Bala'8or~ 
and Berhampur Raipur roads a. 

National Highways 

503. SHRIMATI JAYANTI PATNAIK : 
Will the Minister of SURFACE TRANS .. 
PORT be pleased to state: 

(a) whether there is any proposal to 
declare Kharagpur .. Ba)asore ro~ in Orissa 
and Berhampur (Orissa, to ,Raipur (Madhya 
Pradesh) road as National Highways; 

(b) wbether the National Transport 
Policy Committee have recommended to 
implement the above proposal; and ' ' 

(c)' if so, the steps taken to implement 
the proposal ? 

TH'B MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPOR.T 
(SHRI RAJESH PILOT) : ~a) No, Sir. 

(b) and (c). Yes, Sir, but due to ,finan-
eiat 'constraints, it has not been possible t'o 
implement 'tbe recommendation. 

ludlra Gandhi Memorial Wader 
Festl.al 

504. PROF. K.V. THOMAS: Will 
tbe ,~iois~r of HUM~N "ltBSQURCE 
DBVBLOPMENt .be pleased .to state: 
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<a> whether Indira Gandhi Memori!l 
International Water Festival Will be con-
ducted every year in Cocbio; 

(b) if so, the details of the Festival; 

(c) whether a water stadium win be cons-
tructed on permanent basis for this purpose 
at CochiD; and 

(d) whether a permanent statue of 
Sbrimati Indira Gandhi will be erected in the 
Cochin back waters ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFA1RS 
AND SPORtS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATJ MARGARET ALVA) : (a) and 
(b). The Indira Gandhi Memorial Interna-
tional Boat Race was conducted at Cochin 
for the first time in September, 1 986 under 
the auspices of the Indira Ga.ndhi Memorial 
Interna1ional Boat Race 'Society. The orga-
nisers plan to conduct the boat rare every 
year and to increase the number of events. 
They also propose to txp)ore the possibi1ity, 
of inc luding other \\ ster sror1s. 

(c) No proposal in this regard bas been 
received from the State Government of 
Kerala. 

(d) There is such a, proposal which i. 
being examino4. 

New dredger for Cochln Port froro 
abroad 

505. PROF. K.V. THOMAS : Will the 
Mintater of SUItFAC'E lRANSPORT be 
p1eased to 'State: tile cost of tbe new dredger 
proposed to be purchased from abroad for 
Cochin Port ? 

THE MINISTER OF ST A TB OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHill RAJSEH PILOT): The Dew drcdlCr 
proposed to be procured by the Cocbin Port 
Trust in r,placement of their old dredaet 
'Lady WilliDgdon' has been sanctioned by 
Government at an estimated cost of 
Rs. 21.29 crores. 

Execution of ptndlng inlptloa 
projects 

506. SHRI K. RAMAMURTHY : 
Will tbe Minister of WATER RESOURCES 
be pJeased to state : 

(a) the names and locations of yarious 
major irrigation projects that were initially 
schedu1ed to have been executed aDd com-
missioned during the Sixth Plan period or 
earlier but remained pend ing; 

(b) the initial projected cost of each of 
such projects, tbe amount spent till tbe end 
of tbe Sixth Plan aod the rev.ised estimates of 
each along with the targetted date of com-
pletion and commissioDing; 

(e) t~e projected benefits accruinl frOlJl 
each of such project; aod 

(d) whether the targeUed objects of any 
of the projects weff~ revised subsequent to tbe 
start of the work on such projects, tbe 
reasons tberefor BDd time aDd cost affected 
as a result of such revisions ? ,; 

THE MINISTER OF WATER RESOUR· 
CES (SHRI B. SHANKARANAND): (a) 
to (d). The details are given in tho State-
ment below. The scope has been cbaDlCd by 
State Oovernments in the case of 18 projects. 
The increase in costs and time over I'UDS arc 
due to various reasons including chaolc in 
scope and constraint of resourccs. 
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[7rQIISialion1 

Plty.leal .tract ... e of prep •• t WOIDeD 
la tbe couDtr1 

507. SHRt SHANTI DHAlIWAL: 
Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to state: 

<a> wbether it is a fact that three podia-, 
'rists of Baoaras Hindu University bave 
declared that keep ina in view the phy$i~al 
structure of pregnant women in the country 
moat of thero would not be able to Jive 
birtb to bea1tby and normal children by the 
twenty-first country; 

(b) if so, tbe reaction of Government 
tbereto and the scheme of tbe Government to 
ensure thai women arc able to Jive birtb to 
bealthy and normal children; and 

(c) if Government have no such scheme, 
tbe reasons therefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HBALTH IN THB 

, MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMARl SAROJ KHAPARDB): 
(a) to (c). Government arc not aware of the 
declaration made by the Paediatricians of 
Danaras Hindu University. However, to im-
prove tbe nutritional status of preloant 
women -wbich is one of tbe main deter-
min.nta of tbe weijbt of tbe new born,-
Ministry of H.ealth and F. W. bave intro-
duced the scheme of prophylaxis againse 
nutritional anaemia in tbe 4th Five Year 
Plao aod, tbe same is beiol continued. In 
addition. the Ministry of tlumaa Resource 
Development bas a scheme lot nutritious food 
to pregnant w,onteO, from amODgst the poor 
population, ,witb a view to r~duce tbe 
adverse effects of malnutrition on tbe foetus. 

For •• Uoo of Container Transport 
Corporation 

508. SHRI S. O. GHOLAP: Will the 
Minister of RAIL WA YS be pleased to 
Slate: 

(a) whether the Railway Reforms Com-
mittee hu recommended (0 form Container 
Transport Corporation; and 

(b) if 50, tbo details aDd object of the 
scbeme and tbe action taken by the Depart-
ment of Railways? 

THB MINISTER OF STATE OP THE 
MINISTR.Y OF RAILWAYS (SHill 
MADRA VRAO SCINDIA): (a) Yes, Sir. 

(b) The recommendation of the Railway 
Reforms Committee' was tbat a separate 
al~CY should be set up in the best intorests 
of tbe development of co!uaineril.tion in the 
country. Ac:cordiolly, a study in tbi, con .. 
nectlon .. ,cntrusted to the R.ail India 
Technical. add Economic Sorvices Limited. 
Th~ir ~ has been received recently. The 
Report •• ~dftder examination at present. 

Retili. of reaB of Rail"ay .t.'ls 
in Bombay Division 

509. SHRI S. O. GHOLAP : Will the 
Minister of RAILWAYS be pleased to state: 

(8) wbether tbe Central ' Railway. 
Bombay Division bas revised the reot of the 
Railway Stalls retrospectively for 11 years; 

(b) whether this has been done by any 
other Railway Division also; 

(c) wbether Government are aware tbat 
lease period of tbese stalls is only for three 
years; 

(d) whether Government bave received 
any representation asainst tbis proposal and 
to modify tbe decision taken by tbe Bombay. 
Division; e 1d 

(e) if so, tbe action taken thereon and; 
II not, tbe reasons therefor? 

THE MINISTER OF STATE OF THS 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): <a) Yea. Sir, 

(b) No, Sir. 

(c) The nQrIDat period of aarcement for 
tbe caterinl/vendiDI stalls was 3' yean wbiQb 
bas since beon revised to 5 yean. 

(d) Yes, Sir. 

(e) The' repr'!sentation i. under exami-
natioll. 
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Deet.aNtloD of State Hillawa,s al 
NatloaaJ Rfghw.ys 

5tO. SHR.I V,.SOBHANADREBSWARA 
RAO : 'Will the 'Minister of SURFACE 
TRANSPORT be pl~ased to state : 

system, 6 due to minor bardwart problems 
and 2 due to major hardware failures. Witb 
the additional hardware being procured for 
Pbase II of Delhi reservations project, df.-
ruptiOD of reservation' activities due to :Iucb 
failures will be considerably reduced. Imple. 
mentation of tbe second pbase i. exp~ted 
to .be completed by end March 1987. <a> wbether Government propose to take 

over some Slate Highways into the Central 
Sector as National Highways during' the 
Seventb Plan period; 

(b) whether Government propose to 
declare' Macbilipatnam .. Vijayawada State 
Hiabway as National Highway as requested 
by the Government of Andhra Pradesh; and 

(c) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): <a) to (c)., 
OWiDI to severe resources constraint, it is 
not possible at present to declare any new 
road as a National Highway, in any State, 
including Machilipatnam .. Vijayawada State 
Higbway in Andhra Pradesh. 

Working of computers at New Delhi 
Railway Reser's tion office 

511. SHRI V. SOBHANADREESWARA 
RAO: Will the Minister of RAILWAYS be 
pleased to state : 

(a) tbe number of instances when tbe 
computers at New Delhi Reservation office, 
Nortbern Railway, went out of order since 
their instaJ1ation; and 

(b) tbe reasons for unsatisfactory work-
ina of the computers. if any? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b). 
Since 1.1.1986. computerised reservations 
were ,affected due to system failures on nine-
teen ooeasfons rangiol from 30 minutes to 
2 bra. 45 miputos. 00 ODe occasion, how-
ever. tb.e disruption of reservations, caused 
by a major bardware failure, lasted for 7 bts 
40 mi.putes. 11 of these failures were due to 
lack _ of expertcuce of !,tatJ workiDa on tbe 

loerease In bus fares vii-a. vi. 
8naaclaa position of Delhi Transport 

Corporation 

512. SHRI V. SOBHANADREESWARA 
RAO: Will tbe Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the sbarp increase in tbe 
bus fares of the Delhi Transport Corpora-
tion has led to any improvement in tho 
financial position of the undertaking and th~ 
quality of service to the commuters; and 

(b) jf so, the details tbereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b).' 
with the recent increase in its bUI fares, i1 is 
expected that its total annual workins logses 
will be reduced to some extent. 

Efforts are made on a continuing basis 
to improve the quality of sorvice to the 
commuters. The steps taken for tbe purpose 
include intensified checking system includ'ina 
in· COloito . checking by officers, who apart 
from cbecking the crew behaviour also look 
into tbe aspects of' presentability of buses. 
Public address system bas also been installed 
in . certain buses to intimate staps of bus 
stops. For the convenience of the commuters 
it bas been decided to allow holders of all 
route passes to travel in all category of DTe 
city route buses except p,lam Coach and 
Tourist Special. Further. recently a transfer 
ticket scheme which eoables the commuter to 
travel with two enroute changes bas been 
introduced on an experimental basis. "Travel as you please" ticket cOltins Rs. 4/- is also 
avaiiabJe for all week days. All these mea .. 
sures have heJped in providinl efficIent 
service. 
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"", 

, . .t,. SilRl, V. TULSlaAM : WBI !he 
MiDI ... of HBALTH '4blD MYILY 
W8LRAIU! be. pIcued.;to "ltaa': 

'. (a) wbether the mediciDel for C. o. H. S. 
dispensaiIM U1 ·tbe eotIntry (botb for atto·· 
patb, aad Ayurvcdie) are purcbased apinst 
Tel1®r No.tice.; 

{~~," " f~' 1 

. . 

(b) if 10, w~~~~r tbe tender of lowest 
rate for supply of medicines is accepted by 
~o,"'re~t;t,t; 

} .'", >. I 

(c) if~, wh~ther th~ medichlea p\lrch$S" 
cd &pinai' tbo ' IQwest 'rates are the' worst, 
Intft'ective, sub .. standard, outdated. adulte-
r&tecl. aM·, harmful to tbe patj'Qtl;,lDd 

(d) if so, the reasons for not purchasio8 
the medieiDes from the IDPL direct or from 
othet.'OovOI1lmeot agency duly approved by 
• Board of Specialists comprisina at least 
1 5 speciali.~ ? 

THB MINISTER OF STATE IN 
'I1HB D1iPJ\RTt.1ENT OF HEALTH IN 
THB N_N.STaY OF HEALTH' AND 
ItAM.~Y WBLFARB (KUMARI SAi\OJ 
KHAPARDE): < .. > Medici~el for COHS 
dispensaries are purcbased by Tender 
~~'.fl fr911l rC8istcre4 firms i~ c~se of 
.nerij: ~.~i~io~ .04 ~Y SiQlJe Ten4cr 
~,uiry t9, t~'i m~Jlufayt~fer jp ca.e of' ptO-
p_~ ~~icines. ~~dicines manufa~ured 

b.)'; Pu.b& ~r UDd~rt~~inas/C~~p.ni~ 
~ ., MIs lOPL, HAlt, 5S .04 Co., 
~fW (Al.'9-pa~b~ medicines) and IM.PCL 
(.',MfV~ JlIC,4i~inC's) are pprcbas~~ ~clu
", •• , ~ them. 

(b,) Lowest offer is accepted only if it 
conforms to t~e prescribed specificaUonsi ' 

{~.Np. Th~ medicines are acc~pted 
oq}, _ftc;r aat~~~t~ry test rep()rt rrc)m 
k~qrato.~ies in c~~ of Allop~tJlic med!yhies 
q~ .. t~fac~ory, Qraonobtptic teli's in c • .e· Qf 
4r'u'vt4~ 1Q,~lci~c,.' ' ' 

(d) Doc. Dot aris. in vicw of (I) .bQve. 

. I . 

N.tJoaaI HI.b_, fro. Sr'-r'to 
., K.., .... Id.:· ...... ~ .... ', ........... 

51.4. SHRI V. 1:UJ,.SI~": 'W41t tbe 
MiDiItel' of SUllPI;.Cli T~~~eoB.T. ,.~ 
pleased to .tate : 

(~) ~be total qumber Qf N;ati~I"ll Hiab-
wa» ip tb~ Country; . . \ 

~b) tbo number of' ~a~io~~l H~~"~ 
paSStlll through Andhra Pradesh; 

(c) whetb~.r tb~ro is a prop~,,1 to 
devc:lop/coostruct a N.tioul H'lbw~)' (~Opl 
Sri~a.r to Kanyakumad pa~inl' tluoq'~ 
Andhra Pradesh; . , 

(d) if so, tbe details thereof and if Dot, 
the reasons therefor; 

(e) v.betber tbere is any proposal to 
conn~ct all tbe towns in Andbra Pradesb 
with National Highways for _sy ·transport; 
and 

(f) if so, the dctails thereof and tbe 
time by which tbis work is expected to be 
taken up ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJBSH PILOT) : (a) 69. 

(b) S. 

(c) and (d). No, Sir. Srinaaar to·Kanya .. 
kunla ri througb Andhra Pradesb is already ~ 
~orinected. witb existinS National Hiabway 
Nos. l' A (Srinagar-Jullundur). 1 (loUuod&it", 
Dclbj), 2 (Delhi-Agra), . 3 (Aara",Sbivpuri). 
25 (Sbivpuri-Jbansi). 26 (Jhansi-Lakbandon), 
and 7 (LakbandoB .. NalPur-NizaJDabad-
Hyderabad • Gooty .. Baoaalore-KrishDaairi-

Salem· Dindi8UI. Madural-KanyakWnari). 
. J 

(e) No, Sir. 

(f) DQes no~ arise. 

Dev.,lopaaeDt 01 bl"tIa., coDttC)l ,a~el •• 
515. SI;tRI t. RAMACHANDRA 

I : , llBDDY 
SIfRIJI\NANTA PRASAD' I.: , 
'i ..' ., . SBTdl j 
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Will ~'the Mlffbter of HEALTH AND 
FAMILY WBLFARE be pleased'to state: 

<a> whether it is ,a (act that new bil"th 
~Qt:"~D" _avo ·been developed ,b), ·tbe 
Natj_al la.titDtc of ImmunolOlY. New 
Dellai; . 

(h) wfletber tbis vaccine has been tested 
for itl·eflciency and sarety; and 

Cc) wilen it is likely to be released for 
use of public ? 

THE MINISTER. OF ·ST A TE IN 
THE DEPARtMENT OF HEALTH IN 
THE MINISTRY OF HBALTH AND 
FAMIL Y WELFARE (KUMARI SAROJ 

. KHAPARDE) : <a) to .cc). Development of 
vacciDc. for birth control is under process at 
tbe National Institute of Immunology. Two 
formulations have been tested and found 
effective in lower mamtrtals and non-human 
prim mates. Baaed on absence of adverse 
observation in pre-clinical toxico)ogical' study, 
Pba·se I human cUntcal triads have been. 
i.nitiated. The ase of the vaccine wiJl depend 
upon the outcome of the trials. 

Kala-Azar disease in epidemic form 

516. SHRI C. MADHAV RED,DI : 
SHRI ANANTA PRASAD . 

SETHI: 
SHal MOHANBHAI PATEL: 

Will the Minister of HEALTH AND 
FAMILY WELFARB be pltased to state: 

(~) wbcthef GQverl)ment ale ,aware tbat 
tbe Kala-Azar disease bas taken an epidemic 
form in many States in the country Exposing 
milUons of people to tbe disease; 

(~). if so, t~e, names of the States and 
tht "~rcxiDUJ't~ Dum~r of PeOPle who have 
been atfected by tbi$ Bistase; and 

(c) the steps taken by GovernmeDt to 
control tbe disease? 

THB ;MIN~tE&, OP - STATE ·IN 
THS DBPAJtTMBNT OF, HEALTH IN 
TH£r MtNJSTtV 'oF HBAL1H' AND 
FAMILY WSLFARB. (K.'UMARI SAl\OJ' 

'~ , . ....'. 
W,III." ~,., 222 

KHAPARDE): <a> to (c). '~a" ada.,,,,. ,,' 
BeD .. I a·re. endemic for K~U.~".· ~,.. ~ 
reports received tram the' Sfat. "clUb 
authorities, tbe number of ca. iei'bit.,a 
durioa the current year arc as under :-" 

Bibar 
West .'n181 

5191 
1456 

The Dte. NMBP is monitoring tho incl· 
donee of Kala .. azar in the country baled on 
the reports subttJitted by StatclJ!UnibD 'httt;.; 
tories. Tile Dte. N. M. E. P./N. I. C. b. ate 
also telidering technical guidance to Statt. to 
control tbe d'isease and undertake otlrer 

, remedial measures which includes hoUte to 
bouse case finding, entomolollical stUdies • 
training ,·programmes, insecticidal spra1 etc. 
Required quantities of insecticides (DDT) 'rOt 
Kala-azar control are being supplied to 'States 
out of N. M. E. P. budget on 50:~O cost 
sbaling basis between States and Central 
Government. 

Proposal to take over Beet 01 ONGC 
by Sh1pplng Corporation of India 

S t 7. SHRI C. MADHA V REDOI : 
Will the Minister of SURFACE TRA-MS-
PORT be pleased to state: 

(a) whether there is a proposal to take 
over the entire f)eet or Oil and Nn.tnll dls 
Commission by the Shipping Corpotatioft Of 
India; 

(b) if so, the Dumber of vessel' aDd 
their cost involved; 

(c) whotbcr representations :bave. ~ 
received, from tbe private sbipPina sectOrs 
regardina. this scheme; and 

(d) jf so, the action taken by Govern-
ment thereon ? 

THE MINISTER OF STAT! ·OF 'lHE 
MINISTR.Y OF SURFACE TRANSPORT 
(SHill' ltAJESH PILOT): (8) Oil .ms 
Natdtal GQ Commission itwitea J)i\1~j 
in Joly ... 1 ~8 (; trdm various patties lot", ~. 
ina over ·the OIi .snd Natural. Jas Co~ .. '. 
sion owned off sbhre . supply vtJSiel. (eJ$vrt· " 
In nfiPODIe-. tb. Shipping COtpdtttiba . i:I 
JDdM sUbmtttOd a proposal fO Oil ad NaC'Q" 
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rat Gas Commission in ~ Auaust. 1986 to 
take over tho entire floct of 05)/t8 from Oil 
and. 'Natural Oas Commission. Oil and 
Natural bas Commissioll bave Dot takeD any 
deci.JQ~ SO far. . ' 

. (b) Oil and Natural Gas Commission 
OWOI 3:4 OSVs of which 3 llre UDder fabri-
cation in Indian sbipyards. The total cost of 
tbese OSVs is about 180 crores. 

., 

, (c) and (d). Indian National Shipper's 
A$SooiatiOD ,00 behaif of Indian shippi08 
companies in private sector have requested 
tb~t first option be given to Indian sbippioB 
companies to take over or otherwise operate 
the said OSV's owned by ONGC. The said 
representation had been forwarded to Minis .. 
try of Petroleum and Natura) Oas for appro-
priate d~isions as tbey are the administrative 
Ministry for ONGC. 

Uniform system of education io all 
scbools 

SIS. SHRI RAMASHRAY PRASAD 
SINGH: 

SHRI RAM BHAOAT PASWAN : 

on a common educational structure and 
a National ·curricular framework . with a 
common core. 

(b) and (c). A Programme of Action rot 
Implementation of N~tional Policy 00 ada· 
cation 1986 bas been approved by tho 
Parliament in its last session and bal been 
circulated among States. The National 
Council of Educational Research and TraiDin8 
(NCER T) bas prepared a National curri· 
culum for primary and secondary edocadOD 
and guidelines for its implementation. The 
draft syllabi prepared by NCERT in accor-
dance with the above auidelines have been . 
circulated for adoption by tbe States. 

(d) The National Policy on Education, 
. t 986, has recommended the National System 
of Education for adoption by all educational 
institutions. 

Completion of new railway lines 

519. PROF. NARAIN CHAND 
PARASHAR: Will tbo Minister of 
RAILWAYS be pleased to state: 

Will the Minister of HUMAN RE..' (a) whether any new railway lines have 
been completed and opened to traffic durina 

SOURCE DEVELOPMENT be pleased to the first year of the Seventh Five Year Plan; 
state : 

(a) whether Government are considerina 
to adopt a uniform system of education in 
allachools in the country; 

(b) if 10, whether Government have 
advised all the States in this roprd; 

(c)' if 10, the 'details thereor and if 
Government are not considcrin8 to adopt a 
uniform system of education the ."asons 
tborefor; and 

(d) whether the uniform system of edu-
catioD ' will. be introduced in the Public 
Schools as well ? 

THE MINISTER OF STA TB IN THB 
DBPARTMENTS OF EDUCATION AND 
CULTUR~ ,IN THB MINISTRY OF 
HUMAN R.BSOUR.CE DEVELOPMBNT 
(SHB.IMATI KRISHNA ,SAMI): (8) Tbe 
National Policy on .EducatioD. 1986, envi .. · 
..... a Naiional.y.tolD of oducation bliod 

(b) if so, the names thereof and tbe 
names of such new lines as are likely to be 
completed io the second year of the Seventb 
Plan and opened to traffic; 

(c) whether any priority would be liven 
to such new railway lines as were taken up 
in the Sixtb Plan and are expected to enlure 
resional economic development; and 

(d) if so, the names tbereof and if not. 
the reasons therefor '1 

THE MINISTER, OF STATB OF TaB 
MINISTRY OF RAILWAYS (SHRl 
MADHAVRAO SCINDIA) : (a) aDd (b). 
Yes, Sir. The following lines I bave been 
opened during 1985-86 :-

(i) Nasotbana.Roha 
(ii) Dharmaoagar· Pecbartbal 

(iii) Parallel BO line from TiruQ~lv.li 
to Milavhtlq. 
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(Iv) Koraput-MacbiJiguda 

In 1986·87 Milavittan-Tuticorin Har-
bour IDO· line has been completed and 
Talpria-Tupkadib New line is expected to 
be commissioned by March '87. 

ricuJum and syUabus of under-
graduate and post-graduate 
courses with a view to jncorporatin, 
the essential elements of Primary 
Health Care; 

Cc) and (d). Priority has been accorded 
to tbe (ollowing new rail lines taken up in 
Vlth Five Year Plan: 

1. Motumari-Jaggayapeta (Andbra 
Pradesh) 

2. Bbuj· NaHya (Gujarat) 

3. Koraput-R8ya8ad~ (Orissa) 

4. Bhatinda bye pass line (Punjab) 

S. Kota-Cbittaurgarh-Neemucb (Raj-
asthan) 

Proposal to Introduce new common 
syllabus for medical education 

520. SHRI VIJAY KUMAR MISHRA : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the Central Council of 
Health and Family Welfare has recommended 
restructuring of medical education; 

(b) if so, what 8re tbe sugestions of the 
Central Council of Health and Family Welfare 
in this regard; 

(c) whether Government have considered 
these sugpstions; and 

(d) whether Government propose to 
introduce new scheme and new common 
syllabus for medical education in the 
country ? 

THB MINISTER OF STATE IN THE 
DSPARIMENT OF' HEALTH IN THE 
MINISTR.Y OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) to' (d). The 12th Joint 
Conference of Central Council of Health and 
Central Family Welfare Council in its mee-
tina held on September 22·24, 1986 has. 
inter-aUa, ~ommendcd that:-

(I) Tho Medical Council of lodia may 
bO requosted tQ review tb~ cur-

(H) The Central and State Governments 
may establish Universities of Health 
Sciences in order to bring about 
coord ination between various educa-
tional and training institutions or 
the modem and various Indian 
Systems of Medicine, Dentistry. 
Nursing, Pharmacy, etc. and pro-
mote research; 

(iii) The Central and State Governments 
should evolve uniform procedures 
for admision to medical colJeges 
keeping in view the recommenda-
tions of tbe Medical Education 
Review Committee and tbe recent 
decision of tbe Supreme Court. 

The above recommendations would be 
processed in consultation with the Medical 
Council of India, State Governments and 
other concerned authorities. 

Construction of airport at CaJJcut 
. . 

521. SHRI V. S. VIJAYARAGHAVAN • 
PROF. P. J. KURJEN : 
SHRI O. M. BANATWALLA : 
SHRI MULLAPPALLY 

RAMACHANDRAN: 
SHRI VAKKOM 

PURUSHOTHAMAN : 
SHRIK.MOHANDAS: 

WiU the Minister of CIVIL AVIATION 
b~ plased to sta te : 

(8) whether tbe airport at Calicut in 
Kerala is under construction; 

(b) if so, the percentage of work com .. 
pleted so far; 

(c) tbe original cost and the revised 
estima te; and 

(d) by what time the work is likely to be 
completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (S8RI 
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JAODISH TYTL[R): <a) Yes, Sir. The 
'wo,rk on th~ proj~ct is beinl taken up in two 
pbases. 'in i t~e first phas~~ earth work bas 
'been completed. In the second pbase, the 
works are at various stages or construction. 
The progress or works on main items upto 
September, 1986. is as under : 

Terminal Building 
Apron 
Runway aDd Taxi " track 
etc., and 
Technical Block 

: 30% 
: 'SO% 
: 10% 

: 25% 

(c) Original estimated cost 
-R'l. 14.66 c,rores and 

revised estima ted cost 
-Rs. 22.41 crore~. 

(d) The work is likely to be completed 
by December. 1987. 

Cons~,uctlon of Airport at Sulur 

'22. SHRI V. S. VIJAYARAGHAVAN: 
WiU the Minister of CIV1L AVJATJON be 
pleased to state; 

(a) whether the construction of the Air-
port at Sulur near Coimbatore in Tami Nadu 
bas been started; 

(b) jf so, the total amount earmarked 
for the construction this yc:ar; 

Cc) whether there is any time ~cbedule 
fixed for the completion of tbis Airport' 
and ' 

(~) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) to (d). An . air-
por~ belonging to' Indian Air Force ;s already 
aV311able at Sulur near Coimbatore, whicb is 
catering for Indian Airlines' operations also. 
There is no proposal to construct another 
airport at Sulur. 

Navada)'. Schools in Keral. 

Will the Minis~er of HUMAN ~OU .. 
ReI; DBVELOPMENT be pleased to state : 

(a) whether there is a, proposal to set up 
a Navodaya sohool in the Pal.lbat distr~ct' of 
Kerala; ,. . 

(b) jf $0. the, detan~ thereof; and 

(c) the details of Navodaya Schools pro-
posed to be set up in other districts of 
Kerala? 

THE MINISTER OF STATE IN THB 
DEPARiMBNTS OF EDUCATION AND 
CULTURE IN THE MINlSTR. Y OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) It bas 
been decided to set up one Navodaya 
Vidyalaya in every district in the country 
during the Seventh Five Year Plan. However, 
tl;\ere is no proposal t.o set up a Navodaya 
Vidyalaya in the Palgbat district of Kerala 
during the current yea.r. 

(b) Does not arise. 

(c) The Navodaya Vidyalayas proposed 
to be set up in Kerala during 1986·87 are 
for: 

District Idukki 

District Patbanamtbitta 

District Kasargod 
District Ernakulam 

Health Hazard due to indiscriminate 
use of pesticide. 

524. DR O. VIJAYA RAMA RAO : 
SHRI MANIK REDDY: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to sta'te: 

(a) whether it is a fact tba t Malarial 
parasite is ba.ck in the country due to 
indiscriminate use of pesticides; and 

(b) whether in South and Central 
America and Africa also .. filarial disease 
Oncb(lcerciases bas emerged aue to indisCri-
minate use of pesticides and if SO, wbether 

523. SHRI V. S. VUAYARAGHAVAN : .. Government propose to review their policies 
. f"'Of, ~. I· ~U~I~ ; ,.04 .,ro,ram,na,s? 



T,HS ,~INISTBJ1 OF .STATE IN 
THB DBPAR.TM~NT OF HEALTH IN 
THS.·, MlNISTRY OF HEALTH AN.D 
fAMILY, . WELFARE (KUMARI SAROJ 
KHAI»ARDB): (a) No, Sir. 

(b) Government has no 'information OD 
tbis. However, the Registration Committee 
cODstituted ,uader Section S of tbe indiscrimi-
nate Act by Government in the Ministry or 
Agriculture, while approving insecticids, taken 
utmaat care in prescribing proper use of 
pesticides. 

People affected by skeletal fluorosis 

525. DR. O. VJJAYA RAMA RAO : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) whether 20 million people are affected 
by skeletal fluorosis due to drinking water 
and if so, State-wise break-up thereof and 
tbe corrective steps taken/proposed; "'" 

(b) whether skeletal fluorosis is aggraya .. 
ted due to tea, coffee. paan, supari and 
fluoride toothpastes; and 

(c) wbether Government propose to 
stop/ban TV/AIR and media publi~ity on 
items as at (b) above? 

THE MINISTER OF STATE IN 
THE DERARTME~T OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARl SAROJ 
KHAPARDE) : (a) The reports from the 
States regarding the prevalancc of fluorosis 
as well as corrective measures adopted are 
given in the statement below. 

(b) There is DO conclusive evidence to 
support tbis. 

(c) There is no such proposal under 
consideration. 

Statement 

Incidence 01 Fluorosis and steps laken 
10 prevent Fluorosis 

GuJlrat : 16 villages are affected 
with fluorosis in AmerU 
~strict of Ouja~a,\ 
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In Gujarat. tbe Nalaooda 
technique for de.tluorida-
tion of water is beinl tried 
in Bbe.ap. Veghania, 
Bhariya and Pipalwa 
vilJages of Amerli district 
by the Oujarat water 
supply and sewage Board. 

Karaataka : Total number of 286 ca.s 
of dental fluorosis were 
treated during 1985- 86. 
The following 9 districts 
are affected by fluorosis. 
1. Tumkar, 2. Raichur, 3. 
Bellary, 4. Dbarwar (7 villa-
ges of Mundagir Tq.) S. 
Kolar, 6. Chitraduraa. 7. 
Chickmaglur, 8. Hassan and 
9 Gulbarga. 

Alternate drinking water 
facility is made to the 7 
viJIages of Mundargi, Dhar-
war district from Tungabha-
dara River. 

Maharashtra In villages ThopraJa in 
District Chandrapur of 
Mabarashtra, there were 
1 71 cases of fluorosis in 
1983. The particular well 
was banned for use and 
two new wells were cons-
tructed in the villages. No 
cases detected in 19 ts6 and 
at present no village is 
affected. 

Punjab: The districts prone to fluo-
rosis in Punjab are as 
follows: Bbatinda t Faridkot. 
Sangrur and Ferozpur. 1598 
villages have been provided 
with safe water. Wbil~ 
work is in progress in ano-
thcr 490 villages. The year-
wise data of tbe cases aro 
as follows: 

Year 

1983 
1984 
1985 

No. 01 case3 

3347 
845S 
1901 
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In Aodbra Pradesh. 1 71 
villages have beeD provided 
with potable water in the 
affected districts. In 
Kadiri Municipality a 
deftuoridation plant has 
been constructed using 
Nat.onda technique. Besides 
the Government is motiva-
tina tbe people to adopt 
tbe process of removal of 
fluoriDe in tbeir home. 

Hlmaehal Thirty cases of dental fluo-
Pradesh : rosis have been rletected so 

rar fot the last three years. 

Tamil Nadu ~ 6 districts-North Arcot, 
Trichy, D harmapuri. Salem .. 
Coimbatore and Periyar in 
Tamil Nadu are prone to 
fluorosis t 726 habitations 
in Coimbatore and Periyar 
district) 126 habitations, 
28 in Coimbatore and 98 
in Periyar district have been 
provided with protected 
water t as on 10.9.86. It 
is proposed to cover a total 
of 41 7 habitations. (96 in 
Coimbatore and 32 t in 
Periyar) under EEC aided 
project (out of tbese 126 
have been covered). 

Revampiog of R&D set up 

S 26. DR. O. VUA ~ A RAMA RAO: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether R&D set up in preventive 
medicine will be revamped, reorganised and 
strenatbened; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN TilE 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH ANI.> FAMILY 
WELFARE (KUM~RI SAROJ KHAPARDE): 
<a> and (b). Research and Development with 
a strong bias towards prevention is already a 
part of the strategy to achieve Health for All 
by th: Year 2000 A D. The various facets 

of this programme include immunisation. 
personal hygiene, screeninJ of diseasc; 
popuJation control; poetic advice, and pre- _ 
vention of chronic degenerative and hereditary 
diseases and cover both basic and operational 
researcb. ' 

Closure of Fatwab-Islampur railway 
line 

527. SHRI VIJOY KUMAR YADAV : 
WiIJ the Minister of RAILWAYS be pleased 
to state: 

(a) whether the people of Bihar are fac-
ina areat hardships -due to closure of Futwah-
Islampur Railway line in Bibar; and 

(b) jf so, whether Government have any 
proposal to reconsider the startiDS of tbe 
rail link on tbe fOU te by cODvertins it into 
Broad Gauge line? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b). 
This liaht railway was closed considerina all 
factors viz. run down condition of assets , 
losses incurred and the area being well served 
by road traffic. There is no proposal to re-
open the rail link and convert it into Broad 
Gauge. 

Air fare ror Gulf couDtrlel 

528. PROP. P. J. KURIBN: Will tbe 
Minister of CIVIL AVIATION be pleased to 
state: 

,a) whether the question of reducing the 
A'r fare in the Gulf-sector was ever taken up 
. ith the lATA; 

(b) if so, the result thereot; and 

(c) what further steps have been taken 
by Government in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (a) and (b). Yes, Sir. 
Air India bad taken up the question of re-
ducing air fare on the Gulf-sector in the 
IA T A forum The proposal was, however I 
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Dot accepted by various member airlines OD 
commercia) considera tions. 

(c) Since lATA is an association of 
various international airlines, Government 
cannot interfere in that forum. 

[Tra",latlon) 

Con,ersloa of Jodhpur University lato 
a Central University 

529. SHRI VIRDHI CHANDER JAIN: 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a> the basic requirements for declaring 
a university as a Central university; 

(b) whether Jodhpur University in 
Rajasthan fulfils all the requirements; and 

(c) if so, tbe reasons. for delaying the 
conversion of tbe said Uni vcrsity into a 
Central University? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): <a) As 
the 'Central Government does Dot, as ·8 
matter of policy, declare any State University 
a Central Univ~rsjty. DO specific criteria have 
been laid down for the purpos.e. 

(b) and (c). Do not arise. 

Failure of laparoscopic sterilisation 

530. SHRI PARASRAM BHARDWAJ: 
SHRI ANANTA PRASAD SETHI: 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether despite the etTorts made by 
tbe Unfon Government encouraaing prOires. 
has not been made under the Family Planning 
Programme particularly in regard to tribal 
women and the women belongin8 to weaker 
IeCtions of society; 

(b) whether Government have also re-
ceived reports to the effect that laparoscopic 
8teritisatiCJn has provt"d harmful and all ex .. 
pectations from it have been belied; 

(c) .if so, whether Government have GOO-
ducted any survey in tbis regard; and 

(d) if so, the details tbereof ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) No, Sjr. However, 
special emphasis is being given by the 
Government for promotion of Family Welfare 
among the weaker sections of society. 

(b) No, Sir. Laparoscopic sterilisation 
has not proved harmful. Constant efforts are 
made to improve the quality of laparoscopic 
sterilisation so that chances of failure are 
minimised. Guidelines for laparoscopic 
sterilisation have been formulated in con-
sultation with tbe expert group of I. C. M. R. 
and they have been circulated to all the 
States/U.Ts for strict follow*up. 

(c) and (d). Studies conducted indicate 
that failure rate among laparoscopic steri-
lisation cases ranges from 0.3 per cent to 2.7 
per cent. 

[English] 

Level crossing accidents at PaohaU 
Pahar in North Lakhimpur district of 

Assam 

S 31. SHRI AMARSINH RATHAWA: 
Will tbe Minister of RAILWAYS be pleased 
to state : ~ 

(a) whether a bus-train collision oteurr .. 
ed at an unmanned level crossiDI at Paobali 
Pabar in tbe ,Nortb Lakhimpur district of 
upper Assam resulting in tbe death of 28 
persons and injury to 60 persons; 

(b) if so, whether the accident bas been 
enquired into; and 

(c) if so, the details thereof and preyeD· 
tive measures taken to avoid recurrep \)f 
such a~cidents tbere ? 

THE MINISTER OF STAtE OF TUB 
MINISTRY OF RAILWAYS (SaRI 
MADHAVRAO SCINDIA) : (8) Yea. Sir. 
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(b) Yos, Sir. The Commiuioncr of Rail-
way Safety, N. E. Circle conducted statutory 
CDqUI" ibto,,'ltbis accident~ 

RBSOURCE DBVBLOPMBNT be pleased 
to state: 

,(a) whether tbe Delhi Uriiversity is loinl 
to establisb a centre for science, education 
and communication; 

(c) The Commissioner of Railway Safety 
has held the Driver" and 'the' Conductor of 
tbe bus responsible for the accident. The 
follb\tiol 'ktlolf'bas"been ' \ taken to prevent 
recul1coee of '~ucb accidents : 

(b) if so, whether it 'wo.ild deveJop ex .. l 

periment packages as arc available in United 
States to heJp students understand basic 

(1) State- Government requested to, ini- , science; and 
tiate aCtion to discipline r'oad users 
tbr~b'l ambush checks and to 

'Intensify training in road safety. 

(ii) Publicity compaign to warn road 
UIOl'8 of hazards of crossin, level 
,crossinp without adequate precau· 
tioDS. 

Vayuc100t services Iii Bibar 

532. SHRtSATYENDkA NARAYAN 
SINHA: : ' Will the Minister of CIVIL 
AVIATION be pleased to state: 

(8) which are the district towns and 
pilarim centres in Bihar linked by Vayudoot 
serVices: 

(b) whether there is any programme to 
link all the district towns that have an airport 
with this service; and 

(c) if' nolt; when such service would be 
provided in view of' the" difficult surface 
transport position and large distances in the 
State 1 , 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) Vayudoot is at 
prescot operating to Ranchi, Jamsbedpur and 
Patoa in the State of Bihar. 

(b) aDd (c). Subject to availability of air-
craft, capacity, development of necessary 
infrastructure and economic viability of 
operations. Vayudoot has plans to airlink 
Dhanbad, Gaya and Purnea during the cur-
rent plao period. 

Delbl university centre for science' 
education and communication 

533. SHRIS~TYENDRA NARAYAN 
SINHA: W dl the Mioisto~ of HU MAN 

(~) wheth~r Government have .plan\s to 
design or get designed such packaaes ror ,n1a~s 
production by private secto~ or, by I ~~;.." • 

tional Council of Educational Research and 
Training? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATl.ON AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMA TI KRISHNA SAHH: (a) Yes, 
Sir. 

(b) The Centre for Science Education. 
and Communication.. will also undertake 
development of packages for use in schools. 
The details are being worked out by an im-
plementation committee set up for tbe 
purpose. 

(c) No, Sir. 

ACtion taken on recommendations of 
ChattopadbY8Y8 Commission 

S 3 4. SHRI KRISHNA SINGH: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether any decision bas been taken 
on the recommendations of the Chattopa· 
dhyaya Commission relating to pay Jallow-
ances . of teachers; and 

(b) if so, the details of the recommenda-
tions and the decisions taken there'on 1 

THB MINISTER OF STATE IN THB 
DEPARTMENTS OF BDUCATION AND 
CULTURE IN THB' MINISTRY OF 
HUMAN RESOURCE DBVBLOPMENT 
(SHRIMATI KR.ISH.NA' SAHl) : (a) and 
(b). No decision' bas been taken yet by ,t~e 
aovOtnmcqt < 00 the' recommendatiOns ma(lo' by 
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, tbe Ch~ttopadhyaya Comm$SSioD. The main 
recommendations made by' 'this Commission 
are liven in the statement below. 

Statement 

Maill recommendations 01 the nat /onal 
" " c.0mmisslon on teachers-l 

t. The role of the teacher should be to 
promote national goals, particularly:-

(0 United India; 

(ii) Process of modernisation; 

(iii) Productivity; 

(iu) Human and caring society. 

It is underscored, however, that the 
primary task of the teacher is concerned with 
man-making, namely the making of the 
Indian of tomorrow. 

2. Thc following welfare mealtiures should 
be initiated :-

(a) Creation of a Housing Fund for 
teachers to facilitate easy and soft 
Joans for house building: 

(b) Promoting house building societies 
for teachers; 

(c) Provision of holiday bomes for 
teachers in major cities; 

(d) Medical allowance at the rate of 
7.5 per cent of the basic pay, and 
reimbursement of the entire cost of 
treatment and medica) expenses in 
maternity and serious illness; 

(e) Provision of first aid facilities in the 
school. 
\ ' 

3. Facilities for health and medical care 
should continue to be available to teae'hers 
and their family members after retjr~ment. 

4. The Commission recommends that in 
tbe SeveD tb Plan there should be a provision 
for the'construction of one lakh quarters for 
women teachers in rural areas. In our opi. 
nion it should be possible to construct a 
modest residential unit at a cost of Rs. 
25,400/·, 

,,138 

S. Tbe activities of, ,. Na tional f"pqda..; 
tlon for Teachers' Welfare sbould be di\'ersi .. 
tied to include schemes . fo~, ~Qus~~", ~~Jpat 
assistance, publication of books, ~u~l~i:OD 
Joans, teachers quest houses etc. . , ' 

6. The Central and State Govornment 
should seriously explore thl!! posSibility,' 01 
replacing the plethora of a· salaryscaJes for 
teachers and educational administrators in 
each State by a single runnio& scale. This 
should be seen as a first step towards a com-
posite national pay scale for all eat~ories of 
teachers and educational administrators' in 
the country. 

7. As a result of the new pay fixation 
policy advocated by tbe CommissioD, it is 
expected that on an average each secondary 
teacher jn a State will get a benefit of Dot 
less 'than Rs. 100/- per montb while in the 
case of a primary teacher the benefit will Dot 
be less than Rs. 1 S OJ-per month. 

8. The Commission recommends that a 
composite running scale proposed, should 
provide for an Efficiency Bar after S year. 
from an entry point, and every '0 ye.rs 
thereafter. This has been done to link: safa'ry 
to performance. The Commission sUllc.ts 
that every point where an Efficiency' Bar 
occurs should be seen by tbe bead of the 
institution as an occasion to review tho 
performance of the concerned teacher in the 
preceding years. In order tbat such an usess .. 
ment is made objectively, it is recommended 
that' whenever necessary, the head of another 
institution or an Inspector with a reputation 
for honesty. and impartiality may be associa-
ted with such a review. 

<). The Central Government should, if 
necessary, make good tbe deficit of a Sta~. 
Government during the first five years of tho 
implementation of the composite rUD~inl 
scale. 

10. The number of senior posi,tioosin 
primary as well as secondary schools &hould 
be substantially increased by creadOl 
additional posts of Vice-Principal/lirat 
teacher. The number' of posts at different 
levels should broadly conform to tbo distri-
bution: assistant teacher (60 per CtDt), 
senior teacher (25 per cent). Vice-Principal 
( J 0 per cent), and Principal/Headmaster 
(S per cent). 
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It. There should be no discrimination 
in the matter of salary and otber condi. 
tions of work against teacher of physical 
education, Indian Lansu8g0s, music, draw-
iOlt etc. -" 

12. The Commission recommends tbat 
each state should make a beginning during 
tbe 7th Plan period by starting at Jeast one 
four-year integrated college of education. 

1 3. For elementary teachers it is desir-
able to have a two year training course 
after cJa!is XII. Efforts may be mad~ to 
have this pattern established as the normal 
pattern of training for e1ementary teachers 
as early as possible. 

14. A suggestion which bas been 
commended favourably is that in ruture 
teacher training should be limited ouly to 
teachers who have been recruited already or 
selected for recruitment. 

2 O. The National Council of Teacher 
Education should be vested with statutory 
powers. 

21. The revival of Indian Bducation 
Service to enhance the status of tbe teacbin, 
profession, to promote national integration 
and to accelerate the pace of educational 
development in the country is stroD81y 
recommended. 

Grant-In .. aid to National Gandhi 
Museum 

S35. SHRI SYED SHAHABUDDIN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the Graot .. in·aid sanctioned by the 
Union Government for the National Gandhi 
Museum, the Nehru Memorial Museum and 
Library and the Indira Gandhi Me.morial 
for the year 1985- 86 and for the current 
year; 

IS. Every in-service training course 
should normally be in the nature of a 
workshop, offering opportunities for real 
practical work incJudlOg the preparation of 
instructional materials which the participating 
teachers could take back with them for use 
in their schools. (b) the details of other expenditure, if 

any incurred by any Government department 
or agency in connection with these institu· 

16. A code of conduct for tcachers tions; and 
should be ••• formulated at the national level· 
in consultation with teachers' organisations. 

1 7. Another important step will be the 
easy natural recognition of t~e meritorious 
aDd diSCiplining o.f the non·performing and 
the inefficient. The conduct of disciplinary 
proceediols has to be made quicker and 
more efficient. 

18. In view of the critical importance 
of tbe role of t he headmaster in the war k 
of a school his selection must always be on 
the basis of merit-cum· seniority and not on 
sCDiority-cum·fitness. 

19. A National Orlani~ation for 
improvoment of standards in school educa-
tion sbould be established fortbwith. 

(c) whether any proposal for enhanc-
ing the grant·in.aid to tbe National 
Gandhi Museum is under consideration of 
Government ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUt TURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHR1MATl KR'ISHNA SAHI) ~ (a) A 
statement Is given below. 

(b) Nil .• 

(c) No, Sir, 
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Stat ... t 

Sl. Namo of the organisation 
No. 

"~~ National Oandhi Museum 

2. Nehru Memoria] Museum &. Library 

3. Indira Gandhi Memorial 

• one time endowment grant 

Reports about cases or 'Sa tl ' 

S3.6. SHRI SYED SHAHABUDDIN: 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a) whether Government have seen 
reports regarding tbe revival of practice of 
'Sati' in Jabalpur in September, 1986; 

.(b) whether similar reports have been 
received from other parts of tbe country; 
and 

(c) if so, the steps taken or proposed 
to be taken by Government to enforce the 
ban on this practice '1 

THB MINISTER OF STATE IN THE 
DEPARTME~TS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DBVELPPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DEVE-
LOPMENT (SHRIMATI MARGARET 
ALVA): (a) Yes, Sir. 

(b) No. Sir. 

(c) The practice or 'Sati bas been totaHy 
banned under tbe 'Sati Regulation Act 
1829', and made a criminal offeoce. All 
cases of attempt or abetment of USati" are 
liable for criminal prosecution. It is for the 
state lovernments to enforce the Act and 
to ONate ,awareness in the minds of tho 
poople apiDst such practi~e,. 

Amount of grant-in-aid sanctioned by the 
Department of Culture (Rs. in Jakhs) -----._-------------------t 985 .. 86 1986-87 

................ ------------- --_---_,_ 
Non·Plan Plan Non-Plan PJan 

Nil Nil Ni] Nil 

58.87 35.00 66.00 45.00 

Nil Nil Nil 150.00· 

Coaching scheme for educationally 
bandicapped sections of minorities 

537. SHRI SYED SHAHABUDDIN 
Will the Minister of HUMAN RESOURCE 
DEV~LOPMENT be pleased to state: 

(a) whether University Grants Commis-
sion bas undertaken a rev iew of tbe 
progress and achievements of the coaching 
Scheme for Socially and educationally handi-
capped sections of minorities; 

(b) the number of participants in the 
Scheme centre-wise and examination·wise 
during 1985-86; and 

(c) the number of participants if) the 
scheme who successfully competed in the 
examination for which they have been 
coached at the centres sponsored by the 
University Grants Commission '1 

THE MINISTER' OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE t OaVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) A 

.committee was constituted to review the 
scheme of Coaching CJasses for Competitive 
Examinations for Weaker Sections A.monast 
Minorhy Communities. The Committee bas 
so1:)mitted its report, which is still to be 
coosidorcd by tbe l)OC, 



243 NOVEMBBR 6. 198. W,I,,. • .,_" 244 

(b) and (c). B ,,~ed on the information 
available with tbe UGC. a statement givins 
the Dumber of courses conducted at the 

various centres, the number of' candidates 
trained and the Dumber of succoaaful caudi. 
dates is liven in the statement below. 

StatemeDt 
--,--- --,._. __..- ,---- '---.-.-- .. ~ ... _~_ W'. __ , .... ~ .. __ ... ____ ,,_ .... ___ ,_ 

Sl. Contres Number of Number of ' Number of 
No. courees candidates succo .. ful 

conducted trained candidatos 

1 2 3 4 

1. Agra University S 14 Result awaited. 
2. Aligarh Muslim University 17 388 77 

3. Allahabad University- 5 32 Nil. 

4. BanaaIore U niversi ty 2 143 Result awaited. 
5. Bhopal University 7 120 1 and result of 

some candidates 
awaited. 

6. Calicut University 6 171 4 and result of 
some candidates 

awaited. 

7. Devi Abalya Visbwavidyalaya, 3 . 84 Not available. 
Indore 

8. Gauhati University 2 175 Nil. 

9. Gorakbpur University 2 14 2 

10. lamia MilJia lslamla 21 126 34 and result of· 
lome candidates 

'f 
awaited. 

11. Jammu University 3 ISS Result awaited. 

12. Kashmir University 3 28 Result awaited. 
13. L. N. Mithila University, 1 60 Result awaited. 

Darbhansa 

14. Lucknow University 3 27 6 
IS. M. D. University Rohtak S 59 20 
16. Meerut Universi1y 2 52 Nil. 
I 7. NalPur Unive~ity 15 75 4 
18. Osmania University Not available. Not available. Not available. 
19. Patna University Not available. 92 Nn. 
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1 3 4 5 

20" South 'Gujarat Ulliversity. 3 54 Nil. 
Surat . 

. 2:t~ B.N.k.B.P.G. Degree College, 4 IS . Not avaUabt •• 
Akbar Pur, Faizabad (UP) 

2"2. Gandhi Faizcm (RG) Collcac, 9 211 9 and rcsult ot 
Shabjchanpur, (UP) lome candidates 

awaited. 

~3. Govt. College Kasaragod, 6 163 Result awaited. 
Kerala 

24. Hamidia Girls Col1eae, 4 36 Result awaited. 
AlJababad (Sub-Centre of 
Allahabad University) 

25. Karamat Hussain Muslim Not avHable Not available Not available. 
Girls' Degree College, 
Lucknow, (UP) . 

26. Lat Bahadur Shastri Degree Not available Not available Not available. 
CoUege, Gonda (UP) 

27. M. E. S. Kalladi College, 4 7S Result awaited. 
Mannargbat, Kerala 

28. N. S. S. College, Manjeri, 9 38 4 and result of 
Distt. MaJappuram (KeraIa) some candidates 

awaited. 
29. Lucknow Christian Dearee 2 73 6 

College, Lucknow (UP) 

30. N.P. Arts and Commerce 2 9S Result awaited. 
College, Kesbed, Distt. 
Junaaarh (Gujarat) 

31. Rajah Serfaji Govt. College. 3 13 12 
Thanjavur (Tamilnadu) 

~ 2. St. Mary~s College, Soultan 4 36 Nil. 
Battery Distt. eaUeut (Kerala) 

33. Zamarin's Guravayurappan S 184 16 
Col1~l~ Calicut (Kerala) 

34. Sree Narayana ColJeae, 10 156 4 and result of .. 
Matika, Diltt. Trichur some calldidates 
(Ketal a) awaited. 
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SiltatiOD i8 river valle," .. projects , 

538. SHRI G. S. BASAVARAJU : 
SHRI S. M, OURADDI : 

Will the· Minister of WATER RE· 
SOURCES be pleased to state : 

(a) whether Union Government have 
taken a decision for the study 'Of five 
reservoirs," to.&S$eSl the extent of siltation in 
river v~I-:1". projects; 

(b) which are the States that will be 
cover,~,:~ndcrJb.i~ study and whether this 
will be launched with the help of United 
Nations Development Programme; and 

(c) the total financial requirement for 
this study and when a final decision will be 
taken in ,this relard ? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (c). A scheme bas been taken up 
with tho assistance from tbe United Nations 
Development Programme to carry out sedi-
mentation studies in five reservoirs viz. 
Gobiod Sagar (Punjab), Hirakud (Orissa), 
Sriram Sagar (Andhra Pradesh), Tunga-
bhadra (Karnataka), and Ukai (Gujarat). 
The financial requirements comprise US 
S 5,88,550 of UNDP assi~tance and 
Rs. 29.16 lakhs of Indian component. 

Coverage under the National Goitre 
Control Pr ogramme 

539. SHRI MOOL CHAND DAGA: 
Wilt the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(al tbe coverage under the Natinoal 
Goitre Control Programme and how mur;h 
coverage is required to be completed: 

(b) the details of research done in this 
field in tbe coun~ry so far and in which 
Institutions aod the reasons for slow 
proaress; 

(c) how' fat our research has been 
implemented by National Ooitre Contr-ol 
PrOaranlme; aod 

(d) wbat amount bas been apent in this 
field in the country annual)}, duriol the Jut 
three years ? 

THE MINISTER. OF STAtB;': Itf 
THE DEPARTMENT OF HEA}.'JB;,i IN 
THE MINISTRY OF HEALTH "AND 
FAMILY WB:LFARB (KUMARI SAROJ 
KHAPARDE): (a) All tbe uowo."aoitre 
endemic areas except the States of Assam •. 
Megbalaya J Tripura and Delhi have 'been 
covered under the Na'ional Go.tre Cpetrol 
Programme. These States/Union Territories 
will a Iso be covered under the Programme 
as soon as notiflcatio.o banniJl8 the sale of 
salt otber tban iodised salt is issued by tbe 
concerned States under the PF A Act. 

(b) and (c). Research on hypothyroidism 
at birth and cretinism have been undertaken 
in Gonda, Deoria and Gorakhpur districts 
by AU India Institute of Medical ScicDceS. 
The results have shown that 4-15 per cent 
of children born in geitrous areas of Gonda, 
Deoda and Gorakhpur' are found to' have 
chemical hypothyroidism at birth aod nearly. 
2 -4 per cent Cretinism in seriously effected 
villages in the above areas. Reports have also 
revealed incidence of mental retardation 
among school children in these three. 
districts. 

In order to overcome the a bove Iodine 
deficiency disorders, supplies of iodised salt 
in place of common salt have been introduc-
ed in, 20 goitrpus districts of Uttar Pra~eah 
including the districts of Gonda, Dearia 
and Gorakhpur among other goitre eDdemic 

,areas of the country. However, since 
supply of iodised sa'lt in place of commOll 
salt is the easiest and cMapest method 
h) ovcrC001e the problem of Iodine 
; eficiency Disorders. The Government of 
J; dia have approved the scheme to iOdile 
t he entire edible salt in the country by 1992 
ina phased manner. 

(d) Under tbe Natiooal Goitre Cootrol 
Programme, the Government of Jodi. 
provides subsidy for iodizatioD of .It and 
during the last three yean, tbe amoat of 
money spent "is as under : 

1983-84 
1984-85 
1985-S6 

21.21 Jakb 
13.941akh 
26.221atb 
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Intaatloa· pro)ectl peadtng for 
ellanDee 

'40.'· SHRY MOOL CHAND DAnA;.! 
Will tbe Minil(cr or WATER RESOURCaa 
be pleased to .tate' : 

. r. 
\ 

<a> the total Dumber and names of, jrri-
ptlon schemes or each State pending . witb . 
the Union Ooveramcnt for consideratla aad': 
approval and since when these schemes have 
been pendjo8; . 1 

(b) the names of tbe irrigation schemes 
of Rajasthan pendiol with tbe Union 'Oovorft-
ment jndicatio. tbe' time since when these 
are pendinl and the reasons therefor; 

(c) the ~ime by which thill, schomes wJJJ 
be examined and approved; and 

(d) the time by which work 08';:, ' ..... 
than Canal' is likely to be completed,'ll 

. THE MINISTER OF WATER.' l(s • 
SOURCES (SHRI B. SHANKAItA:M.ND) : 
(a) and (b). The information is liven iD tb. 
Statement below. 

. (c) The time by which the ~ will 
be cleared depends upon the resPoDH from 
tbe State Government. 

(d) The work on the canal is likely to 
be completed durinl the Eighth Plan period. 

Statement 

In/ormation relating to New major and medium PrOjects pending at the Centre 

Name of tbe Pt<'Iject 

1 

Aodbr. Pradesh 

1. Pulicbintla Scheme 
2. Sri R.am Sqar 'project St. II 
3. J urala Project 

4. Modlkunta Vqu Project 
,. PaJam V .... Project 
6. Varadraj Swam, Gudi Project 

A .... 
1. PaaJadiya Dam Proj~t 
2 .. Kbarmuza Lift Irr. 

Date of 
recoipt 

in ewe 

2 

Oct. '8' 
Sept. '86 
Sept. 'SO 
Jan. '86 
Jan. '86 
Au,. '86 

Dec. '85 
May '82 

Aua. '82 

(As on 30.9.1986) 

Remarks 

3 

Undor Examination 
-do-
-do-
-do-
-do-
-do-

Under Bxamlnadod 
TAC note submItted to 
Plannfng COdlm~~ 

ConaidelOd It" Ad ... " 
Coltlmittee and to be 
approved by PIanDlDI 
ComiDieIIOL 



:( 

_" 
\.', ' 1 

2. ~ .. o 
S. Ramrekha 

4. DaDllu.toli 

5. SatpOtka 

6. &aka 

7. Bbairwa 
8.8askl 

GaJarat 
1. Modernilation of Kbaricut 

HI" ... 
1. Modern. of Western Yamuna 

Canal System 

2. Increasina capacity of Bibipur lake 

Jammu el K ...... r 
1. Modern. of Martand CaDal 

2. Modem. of Saniaul Canal 

3. Sbabbad In. Canal 

4. Modern. of Dabi canal 

S. Raftabad Hiah L. I. 

ICarDatak. 

I. Bhima Flow lnao. Project 

Ketal. 
, 1. Meenacbil kiver Van.y .Irr. 

Madba Pradelh 

1. Biu Complex Phase. I 

2. Arpa Project 
3. No .... Irr. Project 

Ma"ra.lltra 
1. Nita DeoPibar 

2. WarDa 
a. Vlahwamltri alver 

2 

April '82 

May '83 

April '82 
March '82 

July '82 
Nov. '80 

April 'SO 

May 'SO 

Dec. 984 

Dec. 'SO 

.t--ao-
-do-;.-
-do_;' 

--c1o-

-do-
-do-
-do-

-do-

Under Bxamination. 

T AC Dote submitted 
Plaonina Commissfon. 

Jan. '85 Under Examination. 
Jan. '8S -do-

<;, 

Dec. '85 -do-

Dec. '8S -do-

May'86 -do-

Nov. '8S 

Feb. '86 

lan, '86 
May'86 

Jan. '86 

Aut. '83 

Jan. '85 

Under Bxamination. 

-do-

-do-
-do-

-do-

-<10-
-do-
-do-
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1 2 3 

~. Left Bank Canal Bx OirDI Dam April '84 -do-

5. Kalpatbri Tank Feb. '85 -do-
6. Dara Sept. 'S5 -do-

'7. Upper Karwa Nov. '85 -do-
8. Nimbuabat NaJa Mareb '84 -do-
9. Renapur JaD. '86 -do-

to. Waldi March '86 -do-
ll. Bor Dehesaon Feb. '86 -do-

12. Suogadewadi March '86 -do-

13. Cbapdob April '86 -do-
14. Kordi Nala June '86 -do-

15. Nortbmand July '83 TAC note submitted to 
Planning Commission. 

t 6. Shiva Takli Sept. '81 -do-
l 7. Jaogambatti Lift Irr. Dec. '81 -do-

18. Jam Dec. '84 -do-

19. Sakol Sept. '83 -do-

20. Railonao Marcb '83 -do-

2 t. Tembbepuri Aprn '82 -do-

22. Morna May '83 -do-

24. Mosalsa Sept. '83 -do-
23. Kar Aug. '83 -do-

Man I par 

1. Dolaitbabl Barrage Project May'86 Under examination. 

Orl •• 

1. Canalisation of Anand pur 28.2.86 -do-
2. Ons Dam 23.1.86 --do-

3. Ret (KaJabandi) 4.11.85 _·do-

4. Aherajore (Sobalpur) 23.8.84 -do-

S. TeleDgir (Korapur) 9.3.84 -do-

6. Upper Lantb (Balan air) 20.8.86 -do-

1. Kolra (Mayurbbanj) 20.7.86 -do-
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t 

8. R.emedial measures on cracks in 
Hirak ... 

9, Deo 

Pan,ab 

t. CODltr~~.on of new e~i~ 
channel for Bikaner & Bast4;rn 
Canal 

2. Exten. of improvement of 
Shaboabar Canal 

3. Pu~jab Irrgo. Project (Lin.i!l8 
of water courses) 

4. SYL Canal Part·1 , 

5. Punjab Irrgn. Project Phase-II 
(Lining of eflanDels) 

Raj •• thaa 

. 1. Modern. of Jaisamand Tank 

2. Const. of RajasthaD Feeder 
Gao, Canal link Channel 

3. q~"., MC?4e~isatioD 

4. Modern. of Parwati Canal 
System 

5. GuJendi Irrigation 

6. Plplalt Lift Irrigation 

7. Olwa~a ~~ft Irrsn. 

8, Karell1rrJD. 

9. Lowes:. P'fZwati 

10. Parwlll .M.oderDlsatioD 

.2 3 

~'85 _'do--
March '82 CoDl'14ere4'by 'Adviaory 

Committee A to be Ip· 
provod by ~_ID' Com-
missl.on. 

13.3.86 Under examination. 

Aug. '86 -do-

19.9.85 -do-

March '85 Conlidered. by Advisory 
Committee & to be ap-
proved by Planning Com-
mission. 

Aug. '82 -do-

12.1.81 Under examination. 

18.1.8S -do-

8;1.86 -do-

17.2.86 -do-

2.1.83 -do-

16.8.83 -do-
14.2.85 -do-
16.3.85 -do-

4.6.8' -dQ-
25.2.$6 -49~ 
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t 

11. Modern. of Rajasamand 
Irrgn. 

Tamil Na4a 

1. Parambikulam Aliyar Ayacut 
exteo. (Consolidated) 

2. Modern. of Periyar Vagai St. II 

3. Modern. of Cauvery Delta .... 
(Phase .. I) 

4. Anaimaduvu Res. Scheme 

Uttar Pradesh 

1. Bewar Feeder Project 

2. SuheU 

3. Madhotande 

4. Khatima 

2 

25.4.86 

5.2.86 

5.12.85 

8/85 

15.7.82 

Nov. '84 

Feb. '79 

Oct. '81 

Jan. '82 

3 

-do-

-do-

-do-

-do-

-do-

-do-

TAC note submitted to 
Planning Commission. 

-do-

-do-

In addition to above 1 1 8 major and 67 medium schemes arc under correspondence 
with the States for replies/compliance of cwe comments/TAC observations. 

Modern techllique of constructing 
roads of International standard 

541. SHRI MOOL CHAND DAGA: 
Will the Minister of SURFACE TRANS-
PORT be pleased to state : 

(a) whether it is a fact that modetn 
technique of constructil:11 roads of interna-
tional standard is not a vailable with us; 
and 

(b) if it is available, the reasons for 
which durable, strong and better roads and 
bridges are not built '1 

THE MlNISTER' OF STATE OF THE 
MIN.ISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). No, 
Sir~ It is however not possible to switch over 
to m~dern techniques of road/bridge con .. 
~truclion on accoynt of our preference for 

• ..., • , ," I ~ 'I I ,... • , 

labour oriented policy, lack of infrastructure 
with the contracting agency and availability 
of adequate resources. 

Collapse of Mandovi bridae in Goa 

S42~ SHRI MOOL CHAND DAOA: 
Will the Minister of SURFACE TRANS-
POR T be pleased to state : 

(a) the reasons for collapse of the 
Mandovi bridge in Goa; 

(b) whether responsibility, if any, has 
been fixed; and 

(c) if 80, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) to (c). A Com .. 
mission of Enquiry has been constituted by 
99v~rnm~Dt ~f Ooa~ Daman t$l. DiU under 
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the Commission of rnquiries Act. The Com-
mllsion would inquire ioto the reasons fO,f 
collapse and also the question of lapSes. if 
any. (or fixing responsibility, the .Commis. .. 
sion is scb.eduled to submit its report on. or 
before 28 .. 2 .. 1987. 

[English) 

Reservation for SCjSTs in Navodaya 
Schools 

543. SHRI K. KUNJAM DU : Will the 
Minister of HUMAN RESOU~CE DEVE-
LOPMENT be pleased to state: 

(a) ·wbether there will be reservation for 
Scheduled Caste and Scheduled Tribe students 
in Navodaya Schools; a~d 

(b) if so. the percentage and other details 
thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE M1NlSTRY OF 
,.HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHl): (a) Yes, 
Sir. 

(b) Reservation of seats in favour of 
children belonging to the Scheduled Castes 
and Scheduled Tribes will be provided in the 
Navodaya Vidyalayas' in propor tion to their 
population in the concerned di~trict, provid-
ed that in no district such re)ervatioo will be 
less than national average. If sufficient 
number of children of one of these two cate-
gories do not qualify for admis~ion, it would 
be possible to interchange seats betw~en tbe 
two ca tegories. ... 

National Highway Authority 

" S 44. SHRI SOMNATH RATH: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state: 

. (a) whether the propos~tl to set up a 
National Highway Authority for the con-
struction and ~aintenance of Natic,nal High· 
ways bas since been fina1ised~ and 

(b) if so, the details thereof? 
, ,'" • ! 'IIi ~ 

THB M1NISTER ,OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) No, Sir. 

(b) Does not arise. 

Loss to ra llways due to floods 

S45.·SHRI SOMNATH RATH: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) the amount of loss suffered by the 
Railways due to recent. floods in the country; 
and . 

(b) the details in this regard and steps 
taken to meet the loss tl 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
The Railways suffered a loss of approxin1a .. 
tely Rs. 17.46 crares due to recent floods in 
the country. The toss includes the Joss of 
iraffic earnings as also physical loss such as 
damage/repairs to bridges, track, signalling 
and electrical equipments and other assets 
etc. Prompt action to repair the sections 
damaged by the floods was taken to restore 
the traftlc. 

Vayudoot services for Orissa 

546. SHRI SOMNATH RATH: Will 
the Minister of C1VIL AVIATION be pleas-
ed to state: 

(a) whether Government have any pro-
posal to introduce Vayudoot services in 
Orissa; and 

~... (b) if so, the details thereof; 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER) : (a) and (b). Vayu. 
doot is. at pre.sent, operating services to 
Bhubaneshwar and Rourkela in the State of 
Orissa. Subject to availability of· aircraft 
capacity, developm'cnt of infrastructure . and 

. economic viability of operations Vayudoot 
has plans to airlink Jeypore, Jharsuguda and 
Gopalpur during ,h~ curre~t financial 
year~ , . 



. JJevelopment or Vlsakbapatnam port 

547. SHRI BHATTAM SRIRAMA 
MUR.TY: Will the Minister of SURFACB 
TRANSPORT be pleased to st~te : 

(a) whether there is any proposal to 
develop the Vjsakhapatnam port for tbe 
purpose of export of iron ore; 

) 

(b) if so, the details of the proposed 
expansion of the berthing facilities at the 
Vi.akbapatoam port; and 

. (c) the expenditure likely to be involved 
in the expansion of the Por.t? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) to (c). 
Facilities for the export of iron ore from 
Visakbapatna111 Port are already in existence. 
A provision of Rs. 9.50 crores for modern",: 
isation of iron ore loading facilities and a 
provision of Rs. 8.00 crores foJ' deepening 
of the iron orc berth in order to receive iron 
ore carriers of upto 1.70 lakh DNT ba.ve 
been included in the vn Plan. . 

Damage to Airbus crashed at Madras 

548. SHRI BHATTAM SRIRAMA 
MURTY: 

DR. B. L. SHAILESH : 

Will the Minister of CIVIL AVIATION 
be pleased to state : 

(al whether the Airbus which crashed at 
Madras co:;ting over rupees 40 crores was on 
lease from Airbus Industries to Indian 
Airlines; 

(b) ir so, what are the conditions of the 
lease; and . 

(c) bow many similar incidents recently 
took place and what were the reasons there-
for? 

THE MIN]STER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (a) :Ve.~. Sir. 

(b) The . lease. Agreement required Indian 
Air liDea to insure the aircraft· for US • 20 

",itt." AnIw." 

million. The Agreement further provides tbat. 
in the. event of irreparable damage, the aaree-
ment for such an aircraft will stand termina-
ted on p:tymcnt of aU rental doe. and 
insurance proceeds to Airbus lndustriel. In 
view of the high cost of repairs of the damale 
caused, the Insurers MIs. ole have decided 
to treat tbe air~raft as a total Joss. MIs. 
ole are arrangmg to. pay tbe insurance 
proceeds to MIs. Airbus Industries. 

(c) None in the recent past. 

Grant to Indira Gandhi National 
Centre for Arts 

549. SHRI BHATTAM SRIRAMA 
MURTY: WiIJ the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to 
state : 

(a) whether the Ford Foundation has-
offered a grant of $ 3, SO ,000 to Indira 
Gandhi National gentre (or Arts; and 

(b) the amount spent on this multi .. 
million centre s() fllr and the total estimated 
expenditure? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINJSTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) Yes) 
Sir. 

(b) An expenditure of approximately 
Rs. 94.37 lakhs bas been incurred so far (up-
to October, 1986). The Seventh Five-Year 
Plan allocalion is Rs. 25 crores for the 
JGNCA programmes and Rs. 60 crores for 
the building compJex of the Centre. 

[Trans/at ion] 

Shortage of essential medicines jo 
CGHS Dispensary No. 1 

, 550. SHRI RAJ ~UMAR RAI : Wjll 
the Minister of HEALTH AND FAMILY 
WELFARE be pJeased to state: 

(a) whether there is always shortage of 
essential medicines in C. G. H. S. Dispensary 
No. J in KaJi Bari and medicines are supp~ 

lied after 4 to 7 days. 
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(b) if 80. whether essential medicines are 
~ot 'supplied to the dispensary by Govern-
ment; 

, (c). wl,letber Oovern.ment propose . to 
ipvcstiaate to know if medicines are belDS 
misused or not; and 

{d) if so, the number of times such 
i~vestilations have been made and the 
result's thereof ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THB MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SHROJ 
KHAPARDE) : (a) and (b). No Sir. The 
listed medicines by 8~d large are av~ilabl~ 
in C. O. H. S. pispensary No. I, Kah ~an. 
In the ,event of nOD-:,availability of any h.sted 
medicines or non-listed medicines perscrlbe~ 
by the specialist as essential the same IS 

procured form MIs Super Bazar and supplied 
to ,the beneficiaries. 

. (c) No such instance has come 
notice. 

to 

(d) Does not arise in view of (c) above. 

Pur~base of medicines by patients of 
Dr. RHm Manobar Lobi. Hospital 

SSt. SHRI ,RAJ KUMAR RAt : Will 
tbe Minister of HEALTH AND FAMILY 
'WELFARE be pleased to state : 

(a) whether the patients of Dr. Ram 
Manobar Lohia Hospital, New Delhi have 
,t~ buy madicines and medical items from 
the market at their own cost; 

, (b) if so, whether Government do not 
supply all the medicines to tbis hospital; 
and 

I c) if it is not so, the reasons for asking 
the patients to purchase medicines and the 
action being taken by Government to impl'()~ 
ve tbe position? 

rt 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) to (e). All efforts are 
made to keep tbe medicines included in the 
Hospital formulary in stock. Most of the 

medcines ate supplied to the Hosl'ital by tbe 
Medical Stores Deopot, and rest are p~rcbased 
locally. The cost of medicines is rei~burs~d 
to C.O.H.S. beneficiaries, if tbe, are' require 
to purcbase medici.ncs at odd houri. Local 
purchases are .made for the ~on -av.ilable 
drugs. In general ward such costs are re-
imbursed to tbe poor patients whenever a 
request in received. 

. Central School at Maunath BbaDJ~D 
district Azamgarb 

552. SHRI RAJ KUMAR RAI :. Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether a proposal to open a Cent.ral 
School at Pardaha Block Maunatb BhanJan 
in district Azamgarb, Uttar Pradesh, bas been 
received; 

. (b) if so, tbe action bring taken or 
proposed to be taken to open the Central 
School; and 

(c) the time by which work in this 
regard is likely to be started ? 

THE MINISTER' OF STATE IN 
THE DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF 'HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) to (c). 
A request for opening of a Kendriya 
Vidyalaya (Central Scbool) at Pardaha Block 
Maunatb Bhanjan in district Azamgarh, Uttar 
Pra.desb was received in the Kendriya 
Vidyalaya Sangathan from Shri, R. K. Rai, 
Member of Parliament. A copy of the norms 
for opening Kendriya Vidyalaya alongwith 
the proforma to be filled in by the sponsor-
ing agency was sent to him by the Sanaa-
than. 

Proposals for opening new Kendriya 
Vidyalaya8 are considered when regue,sts are 
received from sponsoriol agencies such as 
Ministries/Departments of' Government of 
India. State Governments, Union Territory 
Administrations and organisations of CeJltral 
Govermnent employees, Defence employe s 
or employees of Government of India unde e .. 
takings, wbo have also' to make availablre 
land measuring about' 1 S acres and temporary 
accommodation, Necessary action OD tbe 
proposal to open a, Kendriya Vidyalaya at 
'Pardaha Block, Mauna-ttl Bbanjan caD 



therefore be taken by the Sangatban only 
on receipt of such a formal proposal by a 
~poDsoriDI agency. 

{Enlllsh] 

CoadltloD of flying clubs 

553. SHRI ANAND SINGH: 
SSRI SRIBALLA V 

PANIGRAHI: 
Will the Minister of CIVIL AVIATION 

be pleased to It ate : 

(a) whether Government's attention 
has been drawn to the deteriorating condi-
tion of the 'flying clubs1 in the country:. 
and 

(b) if so, the steps taken or proposed 
to improve tbe condition of the flying clubs 
for an assured feeder channel for India's 
avia tion services ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATJON (SHRJ 
JAGDISH TYTLER) : (a) and (b). It would 
not be correct to say that tbe condition of 
all the flying clubs in the country is 
deteriorating. A few flying clubs, no doubt, 
face financial difficulties and probkms 
of non-availability and unserviceabiJity 
of trainer aircraft as well as inade-
quate availability of suitably qualified aDd 
experieoced Instructors. 

Takins into consideration tbe escalation 
in the cost of flying operations, the Govern .. 
ment bas recently raised the rate of subven-
tion to tbe IfiyiDg clubs from Rs. 240/-to 
Rs. 294/-per hour. Aero Club of India bas 
aJso been given Grant-in Aid for acquisition 
of trainer ·aircraft and accessories to be 
allocated to various flying clubs in the 
country. 

For imparting training to commercial 
pilots, lodira Gandhi RashttiY8 Uran 
Akademi is being establi shed at Fursatgang 
in Uttar Pradesh as the centre of the exce)-
lence in flyins. The Akademi is expected to 
provide feedstock to me"t the requirement 
of pilots for the aviation services in 'be 
COUDtey. 

Second' Phase of Indira Gandld Cuel 
Project 

S S4 SHRI ANAND SINGH: ,will ,tbe 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the second staae of tbe 
Iodira Gandhi Canal in Thar area of 
Rajasthan has been approved by the PIao. 
nina Commission; 

. (b) if not, the reasons for the delay; 
and 

(c) the details of the second stage of tbe 
project indicating its cost? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) The second revised estimate of tbe 
Indir~ Gandhi Nahar. Project, Stage· II. 
has been found techno· ecoo(lmically viable 
by the Advisory Committee of the PlaDDiDI 
Commission subject to certain observations 
which have been conveyed to tbe State 
Goveroment in June, 1 986, for compliance. 

(b) Does not arise. 

(c) The Second Stage of the project 
envisages construction of the Indira Gandhi 
Main Canal from KM 393 to KM 649, 
provision of annual irrigation of 8.1 )akb 
ha. through flow canals and 6 lift schemes, 
and provision of U.6S M.A.F. of water for 
drinking and industrial purposes at a total 
cost of Rs. 943.24 crores. 

Call for Integrated system of 
medicine 

555. SHRl ANAND SINGH: : Will the 
-·Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether at a meeting of tbe Modical 
Practitioners of Indian Medicine held at 
New Delhi on 2 September. 1986 be called 
for evolving a integrated system of medicine 
involving tbe different systems of medicines 
prevalent in India; and 

(b) if so. the steps being taken in tbie 
rcprd? 



THB MINISTER OF STATE IN 
THB' DEPARTMENT OP HEALTH IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARl SAROJ 
KHAPARDE) : (a) and (b). The harmon-
ious coexistence of tbe Indian Systems of 
Medicine and Homoeopathy alongwith tbe 
modern system of medicine, all contributing 
their better points towards speedy realisation 
of Health for All by 201)0 A. D., was 
stressed by Health Minister in this meeting. 
Their coexistence and blending where 
required will bave to be achieved with the 
active cooperation of the practitioners of tbe 
different systems of medicine in the larger 
interests of the country over a period of 
time. 

Special quota' for small scale 
industrialists in trata! 

556. SHRI V. S. KRISHNA IYER: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether any special quota in various 
trains is earmarked for the use of small scale 
industriaJists; and 

(b) if so, the details thereof f! 

THB MINISTER OF 5T ATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

Vayodoot Services between Gulbarga 
and Ban,alore 

557. SHRI V. S. KRISHNA IYER: 
Will the Minister of CIVIL AVIATION be 
pleased to state whether Government pro .. 
pose to introduce Vayudoot Services from 
Bangalore to Oulbarga immediately in, view 
of the great demand for Vayudoot Service 
for Gu1barga City from Bangalore? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIl .. AVIATION (SHRI 
JAGDISH TYTLER): No, Sir. Oulbarga 
dues not figure in the list of stations proposed 
for airlioking by Vayudoot during tho current 
plao period. ' 

PhaliDa out of Old Planet , 

558. SHRI NITYANANDA MISHRA: 
Will the ·Minister of CIVIL AVIATION be 
pleased. to state :. 

(a) whether Government have pbased 
out a number of planes which were in use 
for passenger fljghts; 

(b) if so, the number thereof; 

(c) whether sinlultaneous steps bave been 
taken to replace them with new ones; and 

(d) the steps bejng taken to manufacture 
indigenous planes for domestic flights? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) and (b). Air-
India bas recently phased out 5 Boeing 707 
aircraft from its fleet. 

(c) Yes, Sir. 

(d) The Hindustan Aeronautics Limited 
is producing. under licence, Dornier DO 228 
airel aft to meet requirements of various 
users including the civil aviation sector. 
Government have also decided to permit the 
manufacture of aircraft below 5 7C 0 kg. all 
ur weight, on case to case basis, in tbe 
private se~t~r. 

Temple Jewels from South to Festival 
of India in Moscow 

559. SHRI NITYANANDA MISHRA : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pJease to state: 

(8) whether there is a proposal to send 
temple jewels from South India to the Festi-
val of India in Moscow; 

(b) wbetber Governnlent have agreed to 
tbe above proposal; and 

(c) if not, whether Government propose 
to dispel the misgiving tbat is growing in, 
Soutb lndia OD this issue tbroush adequate 
pubJicity·' ' 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DBVELOP,tdBNT 



26' ICAIlTJitA IS. 1908 (SAltA) ",1"111 .... , 

(SHRIMATI KR.ISHNA SAHI):· (a) No. 
$ir. 

(b) and (c). Do not arise. 

PubJicity of 'AIDS' th~u&b TV 

560. SHRI NITYANANDA MISHRA: 
Will the Minister of HEALTH AND 
FAM)LY WELFARE be pleased to state: 

(a) whether it is a fact that World Health 
Organisation report has hinted at the threat 
of spreading Au5s in South East Asia; 

(b) whether publicity of this disease in 
Television and other media hal since been 
suspended; and 

. (c) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF· HEALTH lN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) The 39th Session of 
South East Asia Regional Committee docu~ 
ment dated the 6th August, 1986 states 
"AIDS is not yet a priority public health 
problem in this region but member countries 
cannot afford to be complacent as the disease 
may becolne a serious health problem unless 
necessary prevention and control measures 
are strictly enforced". 

(b) No. 

(c) Does not arise. 

Precautions in use of Aspirin and 
, Sallcylates 

561. SHRI NITYANANDA MISHRA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it has come to Government's 
notice that in U. K. and U. S. A. the use of 
Aspirin and SaJicylates bas been found to be 
t.be cause for "Reye's Syndrome"-a rare 
)ire threatening disease; 

(b) whether Government have taken ade. 
quate precautions from rroductjoo to distri. 
bution 'points that medicin·es made of these 
two ingredients are "not given to patients 
particularly the very )'oon8 ones; 

(c) if so, the ·details thereof; aDd 

(d) whether Govern:ment would .caution 
the State Governments also in this reprd ? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
;KHAPARDE) : (a) Yes, Sir. The Govern-, 
ment are aware of the reported adverse inter- . 
actions of Aspirin in children sufferiDI from 
'Reye's Syndrome' abroad. However, the 
exact cause effect relationship between intake 
of Aspirin and Salicylate, and causation of 
Reyets Syndrome is however, not yet esta. 
blished. 

(b) to (d). The manufacturers marketing 
Aspirin and other salicylate preparations have 
been directed to incorporate a box warnln8, 
"NOT TO BE USED IN CHILDREN 
BELOW ]2 YEARS OF AGE EXCEPT 
UNDER MEDICAL ADVICE" on the carton 
and strip- pack. The State Drug Controllers 
have also been asked to advice the firms 
marketing Aspirin and Salicylate formulations 
to give tbe warning statement on "the cartonl 
and strip-packs. 

Sche~e to develop natioDal Integra. 
tion througb publication of 

children books 

562. SHRI PRAKASH V. PATIL : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether National Book Trust bas 
been given any assignment to promote tbe 
cause of National Integration through pobli .. 
cation of children books; and 

(b) if so, the details of the scheme for .. 
mutated; if any, in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHl) : (a) and (b). 
National Book Trust has been bringinl out 
books for the children under the aeries 
"Nehru Bal Pustakalaya" sj(l~ 1968 -69. 
One of the objectives of the sc~me is to 
foster a sense of unity and oneness by pro ... 
viding books in regional lan,ua,cs to cbildreg, 
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allover the CouDtry. A vast range of subjects 
are covered, including mytbololY. tclilion, 
history, ~olk·tales. festivals, the countiJt and 
its people, the freedom movement, birds and 
animals. aciCDCe and technology, physical cul-
ture and sports. etc. These books are written 
by competent persons, translated into different 
Janauaacs and are uniformly priced. 

Till 31 st March, 1986, 1157 titles in 
various languages including originals, trans .. 
lations, revised editions and reprints have 
been brought out. 

Eleetrlflcatlon of Vijayawada WaJtaJ, 
railway line 

563. SHRI C. SAMBU: Will the 
Minister of RAILWAYS be pleased to state: 

. (a) whether there is any proposal pending 
with Government regarding the electrification 
of Vijayawada· Wahair railway line; and 

(b) jf so, the details of the proposal and 
tbe reasons for the delay in the electrification 
work? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCI~DIA): (a) No, Sir. 

(b) Does not arise. 

Expaaslob of Vayudoot Operations 

564. SHRl SRIKANTA DATTA 
N~RASIMHARAJA WADIYAR: Win the 
Minister of CIVIL AVIATION be pleased to 
state: 

. (a) whetber Government have expanded 
tbOl~ proaramme of operating Vayudoot 
dunna 1986- 8 7; 

(b) if so. the additional places brouabt 
under Vayudoot map during the above year; 

(c) whether Government have a proposal 
to airlink. some more important towns 'in tbe 
SoUthern reaions by the feeder airline Vayu .. 
doot in Seventh Plan; and 

(b) During the year 19S6 .. 81 Vayudoot 
bas so far airlinked tbe foUowinl 11 
stations: 

t~ Goa 
2. Oorakbpur 
3. Aganala 
4. Varanasi 
S. Bhopal 
6. Lucknow 
7. Kamalpur 
8. Kailasbahar 
9. Daman 

10. Imphal 
11. Dimapur 

(c) and Cd). Subject to availability of 
infrastructure, economic viability of opera-
tions and aircraft capacity, Vayudoot bas 
plans to aiTtink the following stations in the 
Southern region during the current plan 
period : 

1. Calicut 
2. Chetioad 
3. HubH 
4. Madras 
S. Mangalore 
6. Pondichery 
7. Raichur 

8. Thanjavur 
9. Tirunelveli 

10. Tuticorio 

(Translat ion) 

State or primary and secondary 
education in Bibar 

565. SHRI VIJOY KUMAR YADAV : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether the state of education in 
Bihar particularly that of primary and 
secondary edu~ation is very hopless; 

Cd) if so, tbe details thereof? (b) whether most of the Primary and 
, Secondary schools either do Dot have build-

THE MINISTER OF STATE OF THB ings or the 'buildings are in a dilapidated 
MINISTRY OF CIVIL AVIATION (SHRI condition and t~ere j~ 5~ort8'c of teacb~f$ 
JAODISH TYTLER): (a) Yes, Sir. too; 
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(c) if so, wbether there is any scheme of 
Government to improve the state of educa-
tion and to construct buildings" for schools 
alona with other developmental activities 
relating thereto; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 

CULTUR€ IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRIMATI 
KRISHNA SAHI) : (a) and (b). Bihar is 

'one of the nine educationally backward states 
and according to tbe IVth All India Educa-
tional Survey conducted by National Council 
of Educationa) Research and Training (with 
referp.nce date as 30.9.1978) 23.67 per cent 
of primary schools and 69.22 per cent of 
the secondary schools were housed in pucca 
buildings. The same survey also indicates 
that 65.47 per cent of the primary schools 
in the State bad atleast two teachers while 
at secondary stage 96 . .12 per cent of the 
sanctioned posts of teachers were filled. 

(c) and (d). The State received assistance 
for construction/repair of' 10249 school 
buildings under National Rural Employment 
Pro&ramme and fC'f construction/repair of 
3800 school buildings under Rural Landless 
Employment Guarantee Programme. The 
Eighth Finance Commission also recom-
mended devolution of funds amounting to 
Rs. 40.79 crores for construction of. school 
buildings in Bihar. The National Policy on 
Education envisages a new scheme symboli-
cally caJled 'OPERATION BLACKBOARD' 
under which assistance will be provided to 
the primary schools for construction of school 
buildings to ensure availability of two pucca 
rooms. appointment of second teacher jn 
single teacher schools and for provision of 
essential facilities in primary schools. 

(b) if so, the time by whi,ch the scheme 
is, likely to be implemented; _nd 

(c) if not, tbe reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHR I RAJESH PLLOT): (a) to (e). No. 
proposal bas been received for ,introduction 
of bj·monthly passes. However, DTC have 
proposed a scheme for introduction of 
Quartelly and half yearly passes on which no 
final decision has yet been taken. 

[English] 

New branches of Nehru Yu,ak Kendra. 
in Bihar 

567. SBRI SIMON TIGGA: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) the reasons for not establishing 
branches of Nehru Yuvak Kendra in the 
Gumla and Loha~daga districts of Bihar; and 

{b) the time by which these are likely 
to be esta blished ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAJRS 
AND SPORTS AND' WOMEN AND 
CHILD DEVELOPMENT IN THE M1Nl· 
STRY OF HUMAN RESOURCE DEVE-
LOPMENT (SHRIMATI MARGARET 
ALVA) : (a) and (b). A Nehru Yuva Kendra 
in each district of the country is being set 
up in a phased manner and Nehru Yuva 
Kendras in' the districts of Gumla and 
Lobardaga are also expected to be set in the 
course of the VII Five Year Plag. 

Danger of radiation 9.t Indira Gandhi 
International Airport 

Introduction of bl-m~nthly jquarterly 
passes scbeme 

568. SHRI SIMON TIOGA: Will the 
Mjnister of CIVIL AVIA TJON be pleased to 
state: 

566. SHRI JAOANNATH PRASAD,: 
Will the Minister of SURFACE TRANS-
PORT bepleased to statt : 

(a) whether he bas, rece,ived suggestions 
from the Delhi Transport Corporation regard .. 
jng introduction of bi-montbly or quarterly 
passes (~o~c~si~nal m9nthl)' tickets) sch erne; 

(a) whether a large number of employees 
of the Indira Gandhi )nterna tional Airport 
bave been running tbe risk of exposure to 
dangerous amount of radiation while bandl-
inQ radio~active parcels without proper 
precautions; 

(b) if SO~ the details tbereof; a~4 
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(c) what pr0tective, steps are being 
taken in this regarLI ? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF CIVIL A VIA'"fIO~ (SHRI 
JAGDISH TYTLBR): (8) to (c). Radio .. 
active consignments are packed strictly 
according to specifications hiid down by tbe 
International Air Transport Association 
(lATA). For storage of radio-active Cargo, 
an exclusive chamber bas been provided in 
the Hazardous Goods Godown outside the 
main Cargo Terminal. In vkw of these. 
there is no risk of exposure from radiation 
to the employees of I. A.A L 

Introduction of train senic('s betwecn 
Mukerian and Talwara Pong D"lm 

in puojab 

569. SHRI SIMON TIOGA: Will the 
Minister of RAILWAYS be pleased ,to 
state: 

(a) whether there is no train service 
between Mukerian and Talw3ra Pong Dam 
in Punjab despite the fact that th~ railway 
line has been laid several ye':HS back; 

(b) if so, by what time tlie train-service 
is proposed to be started on this rcute; and 

(c) the reasons for not operating train 
services on this route so far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAIL WAYS (SHRI 
MADHAVRAO SCINDIA): (a) There is 
no serving Railway line hetween Mukerian 
and Talwara Pong Dam. The private railway 
siding constructed while builJing the Pong 
Dam is not nu:aot for passenger traffic. 

(b) and (c). Do not arise. 

[English] 

11.00 hrs. 

DR, V, VENKATESH (Kolar): Sir, 
there is a serious out-break (If brain' fe\'er 
in 17 districts of Andhra Pradesh. Thous-
ands of children have succumbed to thit 
disea<>e io Tamil Nadu, Andbra Pradesh ~Ild 

~ it is also in my Kolar district. 1berelore, 
a serious thing to be discussed. 

(Trans/alion r 
MR. SPEAKER: Please give notice. 

(English] 

DR. V. VENKATESH : I have already 
given the notice, Sir. Thousands of children 
have succumbed to this brain fever disease. 

MR. SPEAKER: Please do not unneces· 
sarily waste tbe time of the House. You 
can come to me and we shall discuss. There 
is no problem. 

DR. V. VENKATESH: It is a serious 
problem. 

MR. SPEAKER: Vou please come to 
me. We shall discuss. There is no prob!em. 

PROF. MADHU DANDAVATE 
(Rajapur) : The news has been carried by 
the ECONOMIC TIMES of Baogalore that 
in the loan me)a functions held in order to 
commemorate the memory of Shrimati Indira 
Gandhi unfortunately applications for bank 
Joans were sold in black·market. 

MR. SPEAKER: You give me in writ-_ 
ing. 

PROF. MADHU DANDAVATE: I 
have already given. 

(Interruptions) 

[Translation] 

MR. SPEAKER: What are you doing? 
I have told you a number of. times that if 
you what something seriously .... 

(English] 

SHRI BASUDEB ACHARIA (Bankura) : 
You please anow us one by one. 

MR. SPEAKER: There is no questio'n 
of one by'one. '1 can allow each one time 
and J can listen. We cao decide what are 
the i.m~q,rt,ant subjects to be discussed. I will 
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always allow., Tb,ere is no bar on that. I 
have told you ,to oome to me. We have 
already decided about some subjects and if 
anything comes extra to that tben that also 
we can take up. There is no problem. Why 
should you waste the time of the House 
unnecessarily on this when I am available to 
you ? We can discuss each and every item; 
no problem with me. 

SHRI BASUDEB ACHARIA': You 
kindly allow us to make our submissions. 

MR. SPEAKER: Why should I allow 
you here? There is DO rule for that .•.•. ,1s 
there any rule,- Mr. Acbaria 1 

SHRI S. JAIPAL REDDY (Mahbub· 
nagar): I have tabled an adjournment 
motion. 

MR. SPEAKE~: I have . not aHowed 
that. If you are kind enough to read the 
rules, can that be a subject for adjournment 
motion 1 

SHRI S. JAIPAL REDDY: What can 
be more inlportant than secret deposits to the 
tune of hundreds of crores of rupees in 
Swiss banks? •••• , (Interruptions) 

MR. SPEAKER: Look here; instead 
of shouting you can just give me in writing, 
J will ask for the details and come back to 
you. No problem. ~ .••. 

[ Trans/at ion] 

"This is not going to serve any purpose. 

[Eng /ish] 

Unnecessarily why are you wasting time 
" of the House? When I am ready for each 

discussion, why should you get unnecessarily 
perturbed about it 1 No problem. Not like 
this. I am not going to listen like this. 

(Interruptions) 

You can come to me for whatever is 
important. I listened to you yesterday also 
and I allowed you. You are welcome to 
give in writing and come to me and say that 
this is very important. I will seo to it. No 
problem. , ' 

" 

(lnlerruptktns) 

MR. SPEAKER: Irrational; you come 
to me and make your views known to me. 
I am not going to listen like this .•••••• When 
I am giving you my words, what is aU this? 
Do I deny you the opportunity? If I deny" 
then I am the culprit and if you unneces-
sarily waste the time of the House, tben you 
are the culprit. 

SHRI BASUDEB ACHARIA: I want 
to make a submission. 

MR. SPEAKER : There is no rule for 
making a submission. 

SHRI BASUDEB ACHARIA: There is 
a convention. 

MR. SPEAKER: Why should it be 
when I am prepn red to aHow a discussion ••. 
•.. Why shouJd } ou do it ? No problem. 

( hterruptions) 

MR. SPEAKER: Mr. Acharia, please 
sit down. You arc a leader. Wben I give 
you my word tha t I will discuss everything, 
why should you (!() like this? 

SHRI BASllDEB ACHARIA: There 
should be a discus~ion on the demands of the 
Delhi Univet sity te.lchers. Last time they 
met you, you rcq uc~ tr:'d tbem to withdraw 
the strike and they withdraw it. 

MR. SPEAKER: I am not going to 
allow you like this. W,e shall do it later on. 
Please sit down. .. 

[Translation] 

SHRI SVED SHAHABUDDIN 
(Kishanganj): Mr. Speaker, Sir, a renowned 

, journalist of the country has been arrested 
today. 1 would like to draw your attention 
to this and say that it is an attack on the 
pre'\s freedom of India. 

[English] 

MR. SPEAKER: This is a law and 
order problem. I cannot do i1nytbing. 

[Tralls/atlon] 

SHRI SYED SHAHABUDDIN : The 
Editor of an Urdu Weekly "Nai Duoiya" 
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Mr. Siddiqi has beeo arrested by dubbing 
him a terrorist. There C&1jl be no higb hand- . 
edncss more tban this .••.• _ (Interruptions) lie lie 

(English) 

MR. SPEAKER: This is a law aDd 
order problem. I cannot do anything. Notb-
ina goes on record.· 

[Thlns /allon] 

SHRI CHARANJIT SINGH WALIA 
(Patiala): Mr. Speaker. Sir, there is no 
Government in Punjab. People are being 
killed daily there ••••• _ (Interruptions) 

[English] 

MR .. SPEAKER: Mr. Walia, you 
demand for a discussion and I will give, 
you ••• 

(Interruptions) 

}\t R. SPEAKER : I have told you tbat 
you demand for a discussion and I will give 
you. 

( 1l1terruptlons) 

MR. SPEAKER: You talk to me later. 
J am not going to list~n you like this. 

I 

Improper. 
(Interruptions) 

MR. SPEAKER; You are welcome, you 
come to me afterwards. I will not listen to 
you like this. You come to me later. 

• ••• (/ntt!rruplions) ••• 

[Translation} 

MR. SPEAKER : If you give in writing 
only then it can be taken up ... (Interruptions) 
••. you give me in writing. 

SHRI SHAMINDER SINGH (Faridkot) : 
We are staging a walk out. 

(Shri Shamlnder Singh and some other 
Hon, Members then left 'he House) 

__ , .. .".,.__,~,.-~.__.__-----------

* *Not recorded. 

12.10 m. 
PAPERS LAID ON THE TABLE 

(English] 

Notlfica tlODS under public Provident 
Fund Act, Income .. tax Act aDd 

CeDtral Excise Rules. 

THE MINISTER OF STATE IN, THE 
MINISTRY OF FINANCE (Sbri Janardbana 
Poojary) : I beg to Jay on the Table :-

(1) A copy of the Public Provident 
Fund (Second Amendment) Scheme, 
1986 (Hindi and English versions) 
published in Notification No. 
G. S. R. 1013 (E) in Gazette of 
India dated the 20th August, 1986 
under section 12 of the Public 
Provident Fund Act, 1968. [Placed 
in Library. See No. LT-3137/861 

(2) A copy' each of the following Noti .. 
fications (Hindi and English vers-
ions) under section 296 of the 
Income .. tax Act, 1961 :-

(i) S. O. 3576 published in 
Gazette of India dated the 
18th October, 1986 regarding 
exemption to 'Wildlife Associa-
tion of South India, Bangalore 
under section 10 (2 3C) of the 
Income-tax Act, 1961 for the 
period covered by the assess-
mellt years 1986·87 to 1995';" 
89 . 

(ii) s. O. 3 S 7 7 published in 
Gazette of India da ted tbe 
18 th October, 1986 regard-
ing exemption to 'Arogyavaram 
Development Society. Madan-
apaUe' under section 10 (23C) 
of tbe Income-tax Act, 19p 1. 
for the period covered by the 
assessment years 1985 .. 8 6 to 
1987-88. 

(iii) s. 9. 3 S 78 published in 
Gazette of India dated the 
18th October, t 986 reaard-
ina exemption to 'Joana 
Prabodhini. Pune' ooder 
.ectioD 10 (23C) of the 



Income-tax Act, t 961 for the 
period covered by the assess-
ment years 1984-85 to 1986-
87. 

(iv) S. O. 3579 published. in 
Gazette of India dated the 
18th October, 1986 regarding 
exemption to 'The Nehru 
Trust for Cambridge Univer-
sity' under section 10 (23C) 
of the Income-tax Act, t 961 
for the period covered by.the 
asseslment years t 98 S· 8 6 to . 
1987-88. 

(v) S. O. 3~.80· pubHshed in 
Gazette of India dated the 
18th October, 1986 regarding 

exemption to • An India 
Pingalwara Society (Regd), 
Amritsar' under section 10 
(23C) of the Income··tax Act, 
1 96 1 for the period covered 
by the assessment years 1-980-
87 to 1988-89. 

(vi) S. O. 3581 published in 
Gazette of India dated the 
18th October, 1986 regarding 
exemption to 'Defence Civil-
ians Welfare (T. B. Cancer 
and Leprosy) Fund' under 
section 10 (23'C) of the 
Income-tax Act, 1961 for the 
period covered by tbe assess-
ment years 1986-87 to 1988-
89. 

(vii) S. O. 3582 puhlished in 
Gazette of I nelia 'Cia ted the 
18 th October, 1 986 regarding 
exemption to • Cathedra I 
Relief Service, Calcutta· under 
section 10 (23C) of the In-
come-tax Act, 1961 . for the 
period covered by the aSsess-
ment years 1985-86 to 1987-
88. 

(viii) S, O. 3S 8 3 publisbed in 
Gazette of India dated tbe 
t 8 tb October, t 986 regarding 
exc'JPtion to ·National Co-
opera1ivo Development Cor-
porAtiOQ' UDder section 10 

(23C) of the Income-tax Act, 
1 961 for tb.e period covered 
by the assessment years 1984-
85 to 1987-88. 

(ix) S. O. 35 84 pubU.hed in 
Gazette of 'India dated the 
18th October, J 986 regard .. 

ing exemption to 'Cancol 
Patients' Aid Association, 
Bombay' under section 10 
(23C) of the Jncome-tax Act, 
1 961 for the period covered 
by the'assessment years 198.5-
86 to 1987-88. 

(x) S. O. 3585 published in 
Gazette of India dated the. 
18th October, 1986 resardiol 
exemption to 'Calcutta Zoro-
astrian Stree MandaI' under 
section 10 (23C) of tbe 
Income· tax Act, 1961 for the 
period covered by the assess-
ment years 1985·86 to 1987-
88. 

(xi) S. O. 3596 publisbed in 
Gazette of India dated the 
18th October, 1986 regard-
ing exemption to ·AIl India 
Federation of Scheduled 
Castes, Tribes, Backward aod 
Minorities Employees Welfare 
Association (Regd)' under sec-
tion 10(23C) of the Income-
tax Act, 1 96 1 for the period 
covered by the assessment 
years 1985-86 to 1987-88. 

(xii) S. O. 3597 publisbed in 
Gazette of India dated the 
18th October, 1986 regarding 
exemption to 'Devine Liaht 
School for the Blind Trust' 
under S'ection 10 (23C) of the 
Income-tax Act, 1961 for 
the period covered by the 
assessmen t years 1 983·8 4 to 
1986 .. 87. 

(xiii) S. O. ~ 600 published in 
Ga7..ette of India dated tbe 
18 th October, 1986 resardina 
exemption to 'Society for pro .. 
motion of Waste-lands Deve· 
lopmo.ot· under lCCtioQ 10 
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(23C) of the Income-tax Act, 
1961 .' for the period covered 
by the assessment years 1987-
88 to 1989-90. 

(xiv) S. O. 3601 publisbed in 
Gazette ~f India dated the 
18th October, 1986 regarding 
exemption to 'Lal Babadur 
Shastri National Memorial 
Trust' under section 10 (23C) 
of the Income-tax Act, 1961 
for the period covered by the 
assessment years 1985-R6 to 
1987-88. 

[Placed in Library. See No. LT-3138/86.) 

(3) A copy each of the following Noti-
fications (Hindi and English ver-
sions) issued under the Central 
Excise Rules~ 1944 : 

0) G .S.R. 1040 (E) published in 
Gazette of India dated the 
26th August, 1986 together 
with an explanatory memo-
randum specifying the Cochin 
Export Processing Zone at 
Cochin (Kerala) as 'Free 
Trade Zone.' 

(ii) O.S.R. 1041 (E) published in 
Gazette of India dated the 
26th August, 1986 together 
with ao explanatory memo-
randum regarding exemption 
to excisable goods when 
brought into Cochin Export 
Processing Zone from the 
fach.uies of their manufacture 
or warehouses situated in 
other parts of India for use 
by the Industries located in 
tbe said zone for the produc-
tion of goods intended solely 
for export from the whole of 
the duty of excise and the 
additional duty of excise 
leviable thereon. 

(iii) G.S.R. 1042 (E) published in 
Gazette of India dated the 
26th August, 1986 together 
witb an explanatory memo .. 

randum making certain amend'" 
ment to Notification No. 243/ 
79 .. CE dated tbe 9th AUJust, 
1979· so as to substitut~ the 
words and figures 'sub-heading . 
No. 5401.90,' by the words 
and figures 'sub-headiOI No. 
5401.90'. . 

(iv) G.S.R. 1066 (E) published in 
Gazette of India dated the 9th 
September, 1986 together 
with an explanatory memo-
randum regarding exemption 
to raw naphtha intended for 
use as fuel for running gas 
turbine at Talchar Unit of 
Messrs Fertilizer Corporation 
of India from tbe excise duty 
in excess of Rupees five 
hundred and twenty-five per 
kHolitre at 15 C. 

(v) G .S.R. 1072 (E) published in 
Gazette of India dated the 
lOth September, 1986 to-
gether with an explanatory 
memorandum regarding 
exemption to sugar produced 
in a factory during the period 
from the 1 st October, to 30th 
November, 1986 from the 
whole of the duty of excise 
leviable thereon. 

(vi) G.S.R. 1074 (E) published in 
Gazette of India dated the 
10th September, 1986 to-
gether with an e~planatory 
memorandum making certain 
amendment to Notification 
No. 236/85-CE dated the 
15th November, 1985 so as 
to substitute ,the clause (1) of 
the Explanation appended to 
the said, notification. 

(vii) G.S.R. 1081 (E) published in 
Gazette of India dated the 
15 tb September, 1986 to ... 
gether with an explanatory 
memorandum regarding exem-
ption to hand-made carpets 
from tbe whole of tbe duty of 
excise leviable thereon. 
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(viii) O.S.R. 1082 (E) publisbed in 
Gazette of India dated the 
15th September, 1986 to-
gether with an explanatory 
memorandum regarding exem- . 
ption to sulphur powder from 
the whole of the duty of ex-
cise levi~bJe thereon. 

(ix) O.S.R. 1083(E) and l084(E) 
published in Gazette of India 
dated the 15th September. 
1 986 together with an expla-
natory memorandum regarding 
exemption to Anlmonia and 
Synthesis 0 as supplied by 
Me~srs Rasbtriya Chemicals 
and Fertilizers Limited, ThaI, 
to the Heavy Water Plant at 
ThaI for manufacture of Heavy 
Water and for testing and 
commissioning of ,he said 
Heavy Water Plant from the 
wbole of the duty of excise 
l~iable thereon. 

(x) G.S.R. 1085 (E) published in 
Gazette of India dated the 
15th September, 1986 to· 
gether with an explanatory 
memorandum regarding exem-
ption to carbonic acid (carbon-
dioxide) not conforming to 
1. S. specification No. 307-
1966 and produced in a 
factory or a distillery from the 
whole of the duty of excise 
leviable thereon. 

(xi) G.S.R. t 128 (El pubJisbed in 
Gazette of India dated the 
3rd October. 1986 together 
with an explana tory memo .. 
randum making certain amend-
ment to Notification No. 180/ 
61·CEdate<l the 23rd Novem-
ber,1961 so ns 10 provide .that 
dyes specified in the notifi-
cation shall be entitled to 
exemption irrespective of 
wbether input dyes from which 
speCified d)'es are manufactur-
ed are classifiable. 

(xii) G S. R. 1 J 36 (E) pub1ished in 
Gazette of India dated the 
~th October, 1986" together 

with an .explanatory ,memo-
randum making certain amend-
ment to Notification No. 318/ 
96-CE dated tbe 22nd May, 
1 986 so as to Irant eMmp .. 
tion from tbe whole of the 
duty of excise leviable-on 
doubJe/rnuJtifold yaro so alon. 
as they arc made from duty-
paid yarn. 

(xiii) G.S.R. 1145 (E) published in 
Gazette of India dated the 
8th October, 1986 together 
with an explanatory memo· 
randum regarding exemption to rock phosphate in any 

form from the whole of the 
duty of excise leviable thereon. 

(xiv) G.S.R. J 164 (E) publisbed in 
Gazette of India dated the 
23rd October. 1986 togetber 
with an e.<pJanatory memo-
randum regarding exemption 
hand-made carpets (who ther or 
not any machines have been 
used to achieve better finisb 
during or weaving or post-
weaving operations) from the 
whole of the duty of excise 
leviable thereon. 

IPlaced in Library See. No. LT-3139/86.] 

12.12 brs. 

MATTERS UNDER RULE 377 

[T,.an.~/atlon] 

(I) Need to look into the causes or 
malfuDctionlng of Atomic Power 

Station No. J of Kota 

SHRI MOOL CHAND DAGA (Pali) : 
The power shortage in Rajasthan has not 
only hit the farmers but the small aad bia 
industries have also been adversely affected 
by it. This has become a matter of concern. 
Due to tbis shortage, it has become difficult 
for the farmers to drttw out whatever little 
water has been left in the wells. 
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The Atomic power Station No. 1 was 
. established in Kota in Rajasthan in 1973 
with the Canadian collaboration. The total 
capacity of this station was 220 megawatts. 
In 1984-85. the electricity generated was 
zero per cent. In 1985 .. 86, it was 4 per cent 

'andt in 198 6 ~ 87 the electricity generated 
uPto July 1986 was ,9 per cent. 

In this way Rajasthan Atomic Plant No. 
1 has remained an headache for the Raja-
sthan Government. It remained closed in 
1984-85 for 8,070 hours, in 1985*86 for 
7,579 hours and in 1986· 87 it remained 
closed for 3.67.2 hours upto July 1986. 

The Government have spent more than 
one crore rupees on the repair of this plant 
in the last three years. It bas been learnt 
tbat the Government will take a final deci~ 
sion upto to the end of this year In regard 
to 'fhis plant ... (/nterruptions)._ .. 

MR. SPEAKER: What are you doing? 

SHRt MOOL CHAND DAGA : Had 
tbis unit been is operation, it would have 
generated 1, t 50 mil1ion units of power 
which comes to 60 per cen t of its capacity. 

It is hoped that the Government will 
look into the matter and find out who is 
responsible for the loss incurred upto now 
and who is responsible for not taking action 
till date. I would like that action must be 
taken against the guilty persons and they 
must be punished. Explanations must be 

. sought and action taken against them to 
ensure that tbe public funds are not wasted 
in this way in future. 

[E",liah] 

(IJ) Demand to survey and sanetfon mone'y 
for eltabUsbiDg road commuD'ca-
tloa link between Bihar and West 

Bengal by connecting Delhi-
Dew8DganJ to Harish· 

• chandra pur 

DR. GOLAM YAZDANI (Raiganj): 
In the 'Inter Provincial' Economic Scheme 

, , , , 
it was deCided morc than four years back to 
conDec~ Nli 31 in Bihar near Katihar with 
NH-34 in Gazole in MaIda district of West 
:peDsal via Har.shchandrapur and Cbapcbal 

1n West Jienga). For this, mone, was sanc-
tioned for a bridge over Mahananda River 
at Alai and the Bihar portion of the Road 
from Katihar to Delhi-Dewanganj. 'But no 
money has y~t been sanctioned for the West 
BengaL. portion of the road from Delhi-
Dcwanganj to Harishchandrapur. No surv~y 
work has also been done for this portion of 
the road. So, this should be done soon to 
establish a very important road communica-
tion between Bihar and West BeDsal for the 
interest of the public. 

(iii) DEmand for measures to meet the 
power requirements of Orissa 

... 
SHRI BRAJAMOHAN MOHANtY 

<Puri): Orissa is funning short of power 
for' years. Now the situation }:las become 
acute. On account of power shortage, tbe 
agricultutal and Industrial production has 
bee,D serio\.1!"ly affected. Now Orissa is pur-
chasing power from neigbbourina States. But 
the situation remains very much disturbing. 

The State of Orissa is entitled to a share 
of power from Farakka Generation System. 
But tr8n~mission line for transrr.itting power 
from Farakka to Orissa is not available. The 
projects remain incomplete. I urge upon the 
Government to expedite the steps for comp-
leting the transmission line so that the power 
can be transmitted to Orissa. 

The Indravati Hydel Project which will 
be very much helpful to answer the power 
problem in the State is not being implemen-
ted according to the Schedule. So effective 
steps should be taken to complete the 
project. 

Unless power is available, the Seventh 
Plan targets are not likely to be achieved. 
This is for immediate attention of the 
Government .• 

[Translation] 

(iv) D,emand for opening an Ayurvecli( 
College at Kbalilabad In Uttar 

Pradesh 

DR. CHANDRA SHEKHAR TRIPATHI 
(K hali1abad) : In a va'st country like India 
where the percentage of literacy is too small 
in oom parison. with other countries and 
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where large Dumber of people are poor, a 
system of medicine which is cheaper and 
efficacious as also within the reach of the 
common man should be available in the rural 
areas. It is, therefore, necessary that in'the 
interest of the people as well as the country. 
Ayurveda. which forms the basis for all other 
systems of medicine should be developed and 
propagated. There is shortage of Ayurvedic 
doctors in the Kbalilabad area of tbe Basti 
district of the eastern Uttar Pradesh where the 
whole population consists or'the poor people. 
In the absence of tbis facility, a large number 
of people are not able to provide proper 
treatment to the members of their families 
and thus meet untimely death. I would like 
to request the Hon. Minister for Health that 
the Central Government should establish an 
Ayurvedic College in Khali1abad at the 
earliest with a view to produce qualified 
doctors so as to make available their service 
to tbe poor. 

12.16 hrs. 

[MR. DEPUTY SPEAKER: in the Chair] 

(v) Need to expedite work on cons-
truction of a new bridge on 

Mandovi river in Goa 

SHRI SHANTARAM NAIK (Panaji): 
People of Goa are absolutely perturbed over 
the fact that despite the prompt visit to Goa 
by the Minister of State for Surface Trans .. 
port, Shri Rajesb Pilot, upon the collapse of 
Nehru Bridge on the river Mandovi. in Goa. 
proposals for the erection of a new bridge 
are not attended to with seriousness by tbe 
concerned departments of the Central 
Government. It is ~ndeed a mattei of regret 
that the loss and damage that bas been 
caused to Goa on account of the sudden 
collapge of the bridge and tbe future damage 
it is going to cause to its economy is being 
taken very ligbtly. 

Goans are apprehensive that the tough 
stand taken by Minister for Surface Trans-
port is melting down. 

It therefore, request the Central Govern .. 
ment to expedite the work of construction 
of new bridae on the river Mandovi 'without 
ao)' fur~~r delay. 

(Tranl/ation] 

(vi) Demand for fixing the procure-
ment price of Narma cotton at 

Rs. 700 a quintal 

SHRI BIRBAL (Ganganagar) Mr. 
Speaker. Sir, I want to raise a matter of 
urgent public importance in the House. Last 
year the price of cotton was Rs. 450 per 
quintal which bas DOW fallen to between 
Rs. 370 -3 80. The fa rmer has produced 
coarroa- quality of cotton by using quality 
seeds, costly insecticides and fertilisers and 
by putting in hard labour but be is 

not getting remunerative prices there-
for. The crop of 'narma' cotton has reached 
the market. If the Government does not pay 
attention toward~ this, the economic condi· 
tioo of the farmers wiJ) deteriorate. 

I would, therefore, firmly submit to tbe 
Han. Minister that the rate 'i xed for 'narma' 
quality of cotton is less. The rate should be 
fixed at R~. 700 per quinta) so that the 
farmers may get remunerative price of their 
produce. The farmer is the backbone of the 
economy of the country. There should be a 
discussion on this subject in the House and 
the C.C.I. should be instructed to purchase 
cotton on the fixed price from tbe markets 
in cotton areas wherever they exist and the 
cotton which is to be e"ported should be 
lifted at the earliest so that the farmer gets 
the benefit in time. 

[English] 

(vii) Demand for underground metro 
rail system 10 big cities to solve' 

the traffic congestion problem 

DR. S. VIJA Y A RAMA RAO (Siddipe') : 
Tbe growing population and increasing 
number of vehicles in Metropolitan cities and 
other big cities like Hyderabad, has created 
alarming congestion for the road traffic 
movements. The number of road accidents. 
has been increasing day·by·day. Due to tbe 
traffic congestion on roads in big cities. a I~t 
of inconvenience is being caused to the pubhc. 
It is therefore, essential that underground 
met;o railway system should be provided 
in such cities for quick movements of the 
tr~velling p'.lblic a'1j to rortll)ve C'Jn30stioll 
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of traffic on the ron \Js. The introduction of ' 
this system wilt alSl) have its impact on the 
development of the national economy. It 
therefore, urge the Government to take early 
steps to provide underground' metro rail 
system in big cities like Bombay, Hyderabad, 
Madras and Delhi. 

<viii) Demand for looking into grievances 
of the Maratbi.speaking people 
residing 10 Karnataka .. Mabarasbtra 

border area 

DR. DATTA SAMANT (Bombay South 
Central) : Ten Lakh Marathi ~"peaking people 
are staying at Belgum, Nlpani, Karwar~ 
Khanapur at Karnataka-Maharashtra Border 
and they are attached to Mabarashtra in 
their living habits, religion, language etc. 
They are forming a big majority of about 75 
per cent' of the total populati()n of this area 
and at many places like Nip:mi, Khanapuf, 
it is more than 90 per cent. 

Mahajan Commission was appointed 
without any terms of reference at tbe time of 
State reorganisation and this area was 
wrongly included in Karnataka and similarly 
about two hundred villages which are baving 
Kannada speaking majority were kept in 
Maharashtra. Marathi speaking people from 
Border area are having three days dharlla at 
Boat Club from 5th November. 1986. 

The Karnataka Government passed a 
resolution in tbe Alisembly in 1982 making 
Kannada language compUls0ry from thl! 1 st 
Standard in Non-Kannada Schools. Hundred 
per cent Marathi speaking sshool teachers 
were appointed to teach Kannada language. 
Bocause of this Kannada teaching, about 
five hundred Marathi schools were clo~ed for 
fout months. 

The Government have already agreed 
that the recommendation') of Mahajan 
Commission are not final. Further, 'Central 
Government has left this issue to the Chief 
Ministers of both States, Series of meetings 
took place between the two Chief Ministers 
but both the Cbief Ministers lIrc bound by 
t~e deci.sions taken by their respective 
Assemblies unanimously -- and therefore 1 urge 
upon the Prime Minister that this issue will 
not Qe solved without . interference of the 
~ntral OO'Jcrnm«:,nt. 

I also urge upon Prime Minister that the 
well· known principles for State reorganisa-
tion like . simple majority of vH1ases. colltLi 
nuity of the border may be applied to tbis 
area. 

" (Ix) Demand for examining telecasting 
of a distorted projection or personal 
Ufe of Netaji Subhas Chandra Bose 
in a Doorda,rsban Serial 'Raj Se 

$waraj' 

SHRI AMAR RQYPRADHAN (Cooch 
Behar) : The entire nation bas lowered down 
her head in shame for the reprehensibly 
derogatory manner in which Netaji Subbas, 
Chandra Bose has been recently depicted in 
a Doordarshan serial, 'Raj Se Swaraj' 
People all over India representing almost all 
walks of life have expressed their resentment 
against this untrue distorted projection of 
personal life of Netaji Subhas Bose. Along 
with hundreds of ex-INA soldiers, Capt. 
Shrimati Lakshmi Sehgal (Swaminatbao) of 
Azad Hind Fouz has raised a vehement 
protest against such a filming. Proper investi-
gation regarding how and which way this 
particular film was produced and projected, 
should be made. Government should examine 
as to how aod on whose clearance. Door-
darshan exhibited it, and should place the 
report before Parliament. The responsibility 
for this should be fixed, and the offender be 
punisbed suita bJy. The wbole system of 
Doordarshan exhibition appears to be faulty. 
It should, therefore, be recast, for ensuring 
proper check-up at a higher political level. 

[Translation1 

(x) Demand for ensurIng a remunera· 
the price of cotton for tbe benefit 

of cotton gro,,'ers 

SHRI TElA SINGH DARDI (Bhatinda) : 
Mr. Speaker, Sir, the condition of the cotton-
growers in the country today particularly 
those of Muktsar, Abobar. Fazilka, Bhatinda. 
Bareta, Rampura Phool has become pitiable 
and consequently they have become hapless. 
The farmers h:tve increased their cotton 
produ~e through hard work and proper plan-
ning a~ compared to tbat during the previous 
years in spite of the recent drought and excess 
rains. The Government have also recently 
{!nno~oce~ the incr"ase in the support price 
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of cotton by five ru~s . per .quintal in com-
parison .with tbat during the previo'Hs yeHs 
and bas . also announced lon.g term cotton 
export policy. As many as 6 lakh bales of 
cotton will be expor.ted from the country 
every year for three years. Tbe announce-
ment of export policy will increase tbe 
demand of cotton but there is no effective 
arrangements made to pass on the benefit of 
the increased demand to the farmer. The 
farmers are not in a position to sell tbeir 
produce in an open market 00 reasonable 
price. The Government have not made any 
effective arrangements to buy the produce of 
the farmer at the support price. In the cir-
cumstances, the farmer has to suffer loss even 
after producing a bumper crop. He is com-
pelled to sell his produce in the open market 
at a price less than the support price. I, 
therefore, request the Government to make 
such arrangements at the earliest as to 
guarantee the support price to the farmer 
and also to save him from the exploitation he 
is undergoing. 

12.24 hrs. 

[English] 

CALLING ATTENTION TO MATTER OF 
URGENT PUBLIC IMPORTANCE 

Agitation for a separate State by 
Gorkha National Liberation Front 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa) : I call the attention of the Minister 
of Home Affairs to the following matter of 
urgent public importance and request that he 
'may make a statenlent thereon: 

'fThe situation arising out of the agi-
tation for a separate State launched 
by, tbe Gorkha National Liberation 
Front and tbe action taken by the 
Government in· that regard." 

THE MINISTER OF HOME AFFAIRS 
(S. BUT A SINGH): Sir. The agitation of 
the Gorkha National Liberation Front is 

.. reported to be mainly for ·the creation of 
uOorkhaland" as a separate State within the 
Union of India and for the abrogation of 
tbe Indo·Nepal Friendship Treat1 of 1950. 

As the House is aware, there have been 
a number of law and order incidents in .tho 
last few months in the DarjeeJing HiJJs area· 
of West Bengal arising out of the agitation 
of the G N LF. I shall very briefly mention 
some of the major incidents. 

The GNLF organised a 72 .. hour bandh 
from May 12 to 14, 1986 durina whicb 
there were feveral incidents of violence and 
one person died in police firing. On May 25, 
t 986 following the arrest of some persons 
involved in some cases, GNLF supporters .8't· 

Kurseong took out a procession \'ioJated 
prohibitory orders and attacked police 
personnel. Police opened fire resulting· in 
the death of 5 persons and injuries to 2 
otbers. 

On July 27, 1986, GNLF supporters 
burnt copies of Article 7 of the Indo-Nepal 
Friendship Treaty in yarious places. There. 
was a violent attack on the police at, Kalim .. 
pong and the police had to open fire. Accord-
ing to the Government ot West Bengal, 13 
persons died in the firing and 38 were injured. 
while among the police, onc was killed and. a I 

large number injured. From the next daYt 
began a IOS·hour bandb in Darjeeling and 
other areas. 

The GNLF announced boycott pf the 
Independence Day celebrations on August 
15 J 1986 and inst~ad hoist bJack flags. They 
also announced blockade of the movement of 
timber from the hill areas to the plains from 
August 23, 1986. However, on August 14, 
1986, Shri Subash Ghisingb, President of 
tbe GNLF, announced the susp~nsion of the 
agitation for one month. 

Since September. 1986. there have been 
a numrer of incidents of Violence, many of 
which involved confrontation and clashes 
between the supP(.)Jters of GNLF and CPM. 
The State Government bas from time to time 
requested the Central Government to provide 
para·nli1itary forces and these requests have 
been promptly attended to. At present, there 
are 14 companies of CRPF and 2 companies 
of BSF in the Darjeeling area. 

Government of India are opposed to the 
division of West Bengal nnd have categori .. 
cally rejected the demand for a separate State 
of Oorkbaland. Ooveromept of West Benp! 
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have proposed regional autonomy for the 
Darjeeling hills area and an amendment of 
the Constitution for this purpose. Govern-
ment, of India, however. are Dot in favour 
of any amendment of the Constitution. 

The demand for the abrogation of the 
Indo-Nepal' Friendship Treaty of 1950 seems 
to arise out of an erroneous appreciation of 
Articles 6 and 7 of the Treaty. Under the 
above Articles, citizens of Nepal in India, 
though otherwise foreigners, would enjoy 
ceortain privileges in several matters as are 
enjoyed by citizens of Indja. If the treaty is 
abrogated as demanded by the GNLF, the 
citizens of Nepal in India would lose their 
special privileges and, further, they would 
have to be sent back to their country of 
origin as any other foreigner. Similarly, of 
course, Indian citizens in Nepal. who at pre-
sent enjoy tbe same privileges as citizens of 
Nepal do, would cease to enjoy such privi-
leges. As for Indian citizens of Nepali origin, 
tbe Treaty does not adversely affect any of 
their rights. Indian citizens of Nepali origin 
have the same rights and will continue to 
enjoy tbe same rights as any other citizen of 
India. In view of this, the demand for the 
abrogation of the Treaty is misplaced and 
unwarranted and cannot be accepted. 

It may be mentioned that in a statement 
made on 14th August, 1986 while announc-
ing the suspension of the agitation for a 
month, Shri Ghising has stated that they 
wanted their grievances to be redressed within 
the framework of the Indian Constitution. 
In a Jetter dated September '15, 1986 
addressed to me, Shri Subash Ghising explai-
ned that the GNLF had on December 23, 
1983 submitted a memorandum to the King 
of Neral setting out their grievances against 
the Indo- Ncpa I Treaty and that a copy of 
the memorandum was also sent to tbe Presi-
dent aDd Prime Minister of India. He also 
explained that about 15 months later copies 
of the memorandum were sent to the U. N. 
Secretary t General and Heads of Governments 
of some countries. He fur1ber said: 

"We never intended to internationalise 
our internal problem and to seek a 
redressal of our grievances outside 
lndia, We have no hesitation in clari-
fying our basic position and regret 
any mis- apprebension or doubts cau~cd 

by our sending tbe Memorandum to 
the U. N. and some Governments. 
We assure the Union Government and 
through 1'it the Parliament and the 
people of India of our total Loyalty 
to India, which is our motherland". 

In our democratic system, demands are 
made by sections of the people {or tbe red-
rcssalof their grievances. Many demands, 
apparently political. have their roots in 
socia] and economic causes and a sense of 
being left out of the socio-economjc develop-
ment process. The socio"economic develop-
ment of the Darjeeling hills are~ will go a 
long way in me.et ing the felt needs of the 
people of that 8lea. Development will have 
to take cale of the minimum needs of the 
people in the matter of drinking water, edu-
cation, employment, etc. Government hope 
that the Government of West Bengal will 
take note of the backwardness of the 
Darjeeling hills area and make a special 
effort to promote the development of tbat 
area and its' people. 

Government also wish to make it clear 
beyond any shadow of doubt tbat violence 
has no place in a democratic system, however 
genuine the grievances may be, GNLF is 
gravely mistaken if it believes that violent 
confrontation will advance its objectives. 
Government condemn the violence that has 
affected the Darjeeling hills area due to the 
confrontationist attitude of the GNLF and 
the CPM. The State Government bas the 
duty to ensure that the perceived neglect 
among certain sections of the people does o·ot 
lead to discontentment and violence. The 
responsibilility for maintaining law and order 
within the State rests with the Government 
of West Bengal and the Government of India 
will continue to render such assistance to 
the State Government as may be requested. 

1 would request the support and the 
CC'(1 peralion of the House in issu iog an appeal 
to the GNLF to give up its misplaced 
demands and adopt peaceful and democratic 
methods for the redressal of the genuine 
grievances of the people. I would also appeal 
to the Government of West Bengal and parti-
cularly to the Chief Minister of West Bengal 
to show a high degree of statesmanship and 
initiate a dialogue with the people concerned 
to remOve discontent and bring about order 
and normalcy in tbe affected areas. 
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SHRI SAIFUDDIN CHOWDHARY 
(Katwa) : Sir, with deep anguish and great 
concern I initiate the deliberation and it may 
take a little more time and you will bear 
with me as it was the understanding with the 
Speaker. 

AN BON. MEMBER: Yes, there has 
been an understanding 

SHRI SAIFUDDIN CHOWDHAR Y : 
Sir, you have heard the statement and I am 
constrained to say that the statement is nlost, 
irresponsible. I do not know who writes the 
statements for tbe Hon. Minister. And now, 
Sir, just now you roay read the fir~t 

paragraph. 

C'The agitation of the Gorkha Natio-
nal Liberation F'ront is mainly for the 
creation of "Gorkhaland" as a separate 
State withjn the Union of India and 
for tbe abroga tion of the lndo· Nr paJ 
Friendship Treaty of 1950." 

This is what we got. l'J(,W, at the Jest 
moment the correction came: 

'It is "reported to ~e" mainJy'. 

This is not tbe first lime. In the Press br:ef-
ing of the meeting of the Prime Mjni~tcr 
with the M. Ps tbere is one thing, very 
interesting I must say 

"As regards the situation obtaining in 
Gorkhaland" 

was written there. How the mind is acting, I 
do not know. Then about the Dhatwar 
meeting, in karnataka in the TV the teport 
was first given - I was told, I did not 
see - that the Prime Minister has con-
demned the GNLF' agitation. Then a 
correction came. "No. He has not condemned 
the agitation. He bas condemned the violence 
from both sides'." What is this? You don't 
take a principled stand. And you arc total1y 
equating both. We just cannot allow this 
confusion to continue. Darjeel iDS is in 
flames, ,people are being killed. our offices 
are being burnt and blood is flowing like 
any'hing~ We have our M.P. Ananda Pathak. 
He was attempted to be killcdf' The 
office was dyoamited. ADd DOW we arc 

Calli. Allenilon 

being told that both sjdes ate indulging 
in violence. That means lOU are condonillg 
the violent people who are leadiD, 
the secessionist mO\emtDt. Everything 
cannot be seen a t per. Yes, our people arc 
defending and we are proud for it. But how 
can you equate both? Somebody is attack-
ing, somebody is defendiDg. Only people with 
great quality of Jeader~hip, they can mako 
such impossible staterr ents. 

Now, we cal) it anti·national; we call it 
secessionist, \\e ca)) it divisive. Why? What 
they are saying DOW is not the main thing to 
be considered. How is the movement beiDg 
conducted? What is the tenor of it ? What i. 
tbe motive of it ? That is the main tbiDI. 
Their attempt is to divioe the peopJe. Pit one 
section of people a~fl inst ar other. Without 
that ttJey cannot enf()J,e their demand for a 
separate homeland. So, that is the danger. 
And given the backgr Qund of our country. 
the secessjonist mOV(01l nt, communal forces 
those who are ,trying to raise their bead, the 
imperialist conspiracy, if you try to sec this 
as an isolated question, ) ou are gravely 
mistaken. And you have committed this type 
of mistake in the past many times. We are 
thankful to the Central Government for 
sending CRPF. He has also said that Bengal 
will not be devided. What is the sanctity of 
that statement? 1 do not know. What is the 
logic of it ? Wh), Bengal will not be divided? 
Tell me. If their movement is not anti .. 
national, if they have genuine grievances, and 
jf you feel tbat West Bengal is unjust to 
them then why you a]Jow them to languish in 
West Bengal ? The Prime Minister has said 
that it is not anti-national: if there is any-
thing anti-national, West Bengal Governmtnt 
has to deal with tbat. So, "'hat is anti-
national, that State Government will deal 
with. What the Central. Government will 
deal to encourage the aoti-nationals? What 
is the argument? 

Why we caU them anti·national? Now, 
there is a document with us that has been 
supplied to the authorHies concerned, to the 
Central Government. They have sent memo-
randums to the UN Security CouDcil, UN 
General Assembly, International Court of 
Justice, European Human Rights Commission 
and to different Heads of Governments of 
foreian countries. What have tbey said in 
this '1 W ba t is the content '1 
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C~Tbe . ONLF bad to be. formed to 
·,lIeat the cruel cbaUenae of a series of 

'. apartheid and genocide cr,imes done by 
the JState and Central Governments.u 

It IOes on : 

"Britishers themselves bave gone back, 
to their owo country of England hav-
ing decided only tbe fate and fortune 
of the Hindus and Muslims of Indian 
origin by creating two separate inde-

. pendent countries of Bbarat and 
Pakistan and the said Gorkhas and" 
their ceded land and territories were 
left at the cross roads of cycHc stage 
of self destruction from the date of 
1 Sth August, 1947 .•. " 

Not only this. Posters have appeared in 
Darjceling area appealing to the Gorkha 
armymen to quit army. What do they say in 
ODe poster? 

"Brave Gorkha soldiers - hear the 
news of Darjeeling. Central Govern-
ment bas deployed CRPF personnel in 
Darjceling to kill our brothers and 
sisters ••• please quit army at once, save 
our lives and fight CRPF." 

It is not anti-national '! Have you ever 
condemned this? Have you ever condemned 
violence by then and not tbe so .. called both 
sides? Do not try to confuse thiogs. They 
arc doiog areat harm .. (Interruptions) It does 
follow a pattern; it smacks of that kind of 
movement that was launcbed in Punjab. 
About that man who led that extremists 
movement, the same person _ who is now the 
Prime Minister, in a different capacity, called 
him tbe religious leader. And what happened 
for that. you know. You see what is going 
to bappen in future. Yesterday, you have 
seen in the press what Obeisins has to say. 
He said : Rivers will turn red by blood ••• 
(Interruptions) 

KUMAllI MAMATA BANERJEE 

met iDQludinl Congress (I). ,T'bey signed ,one 
statement caJUng it aDti-na~.onaJ and .askins 
the people tQ isolate them. ,Who signed it? 
Among others, it was Priya Ranjan Das 
M unsi, ~ ho is now the Commerce 'Minister 
of State Rank. Then what bappcmd? The 
Prime Minister went tbere. I do not know 
whetber tbey talked with him or not. The 
party was totally Jet down. He said that 'it is 
not anti-national. They said that they cannot 
do anytbing. This is a great example of 
disciplined party behaviour. Even after going 
to calcutta, when asked by Journa1ists, the 
Prime Minister said, about writing a 
letter' to' the King of Nepal and sending 
it to otbers also that Nepalis could very 
well write to their kina. Which NepaJi 
can write to their king? Those who 

are Indians, can. they write to the Nepali 
king? Can they do it ? (fnterrupltons) 

KUMARI MAMATA BANERJEB: 
What he has said .••••• 

(Interrupt ions)"" 

MR. DEPUTY SPEAKBR 
will go on record. 

Nothing 

SHRI AMAL DATTA (Diamond Har-
bour): I on1y request you to put it on 
record ...••• 

(/nterruptions)*· . 

We are requesting you to record what she 
is saying. 

(fnterruptions) ** 
MR. DEPUTY SPEAKER: I have not 

allowed anything to go on record. 

(Int~rruptlons)* * 
SHRI AMAL DATTA: Is it being recor-

ded what sbe is saying ? 

MR. DEPUTY SPEAKER : Nothing 
will go on record. 

(Jadavpur) : Has he permission from you to 
quote all this ? (/nt~rruptlo1fS) SHRI AMAL DATTA: You better 

record it. 
SHRI SAIFUDDIN CHOWDHARY: 

Are thoy holding brief for Gbcising ? 

In this context. I rbust lay one thing. On 
18'b AUluS' tbis year in Bcuaa\ all parties 

MR. DEPUTY SPEAKER: I have told 
you .tl1at nothing is going on record •. 
--- ~~.---~---~" .• -- ---,-_ .. _ 

., *Not recorded. 
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SRRI AMAL DATTA: You, sbould 
record it: We want it 10 be recorded. Why 
,be'is doiog ·this. sOb.1 and dance h.,re ? People 
at least sbou·ld, know that she bas been 
there .t ••• (InterruptJo';s). 

j MR. DEPUTY SPEAKER: I .won't 
allow. I have Dot given permission to ber to 
speak. How can 1 allow her? . 

SHRI AMAL DATTA: What she has 
been saying here should be recorded. We 
want to show that tbe Congress people, this 
lady is doing the song and dance for the 
Nepalese ... ' 

(l"terruption.s)* • 

MJ\. DEPUTY SPEAKER: Mamata ji 
please take your seat. He is on his Jegs- I 
cannot allow everyone to speak like this. You 
take your seat. You carryon Mr. Chowdbary 
You ask whatever clarifications you want to 
seek. 

SHRI SAIFUDD1N CHOWDHARY I 
am very serious, Sir. 

Now. Sir, take a proposition. If the 
leaders of tbe agitation are not Jndian 
Nepa1ese, then wby do they create trouble 
bere ? And if they are lndians, then why do 
they write to other countries and also opera te 
themselves in another countries, in Nepal ? .• 
(Interruption). 

MR. DEPUTY SPEAKER': Already you 
have taken more than ten minutes. You put 
whatever questions you want to put. Other 
persons have also to speak. You are not the 
only person, there are four other Members to 
speak. 

SHRI BASUDBB ACHARIA (Bankura) : 

Calling AII~"tlbn 

SHRI SAIFUDDIN CHOWDHARY: 
No, Sir, tbat is not right. 

Now, Sir, even the economic demaods 
and backwardness and all tbat bas been refer .. 
red to •. tbe Prime Minister bas been .. yins 
often about tbi~. What is the contentioD 
about this? I request you to see Gheisioa's 
interview in Fr(mt Lint! of August 9-92, 
J 986 .. _What he bas replied is : "We demand 
Gorkha Land not for the dol and rice". 

Q. What is the economic demand of 
GorkhaJand? Have you anytbiol 
to say on the contention that funds 
allotted to the hill areas have not 
been proper1y spent or have been 
misutilised or even misappropriated? 

Ans. We don't want any hill develop-
ment. We don~t want our roads to 
be paved with gold. 

Q. You mean there is no et.:onomic: 
content to your demand for Gorkba 
Land? 

Ans. No, our voice is not against any 
economic mismanagement of allo-
cated funds or for money or for 
creation of more jobs." 

Now, you are saying they are backward. 
Backwardness is there everywhere, but tbat 
cannot be a plea to launch anti-national 
agitation. Why are you holding brief for 
them-backwardness, backwardness? Every 
area has backwardness. There are twelve dis-
tricts in West Bengal that are more backward 
thaD Darjeeling. I understand Nepali peQple's 
genuine grievances that have to be taken caro 
of. That is another thing. But you just should 
not condone tbis~ Sir, the Speaker has told me that some more 

tim~ will be given for this discussion. Then . be is saying the Demands are 
MR. DEPUTY SPEAKER: There are .' "within the framework of the Constitution". 

four other Members also to speak. I have this letter of Gheisina to Mt. ButB 
Sinah some days ago where he bad said that 

SHRI BASUDEB ACHARIA : Yesterday the out of desperation they wrote to the Govern:-
Speaker had told me that the rules are beiDg ment of Nepal and sent copies to other 
relaxed for this discussion., countries. Even in that he says, "We would 

like to point out to various ethnic aod Q&ber, 
MR. DEPUTY SPEAKER: I wUI anow organisations in India and elsewhere to 

him only 3-4 minutes more. address communications on tbeir· gri ... aces 
and, on the issue of human rights to tbe ~U _N·, 

'" *Not r~()rd~~, and, Qther international or.-nisatiQPS
! PO 
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conventions." He reserves this right. Do you 
understand wbere the seed is being sown '1 
And yeu arc going to give tbem a certificate. 
That is very wrong and you won't be able to 
stick to what you are saying to-day. It is 
not the law and order situation tbat you 
create and by your action you abet tbem and 
the situation txcomes more furious. Then, 
you talk of Article 249 and arrer that you 
lay dismissal of tbe Government. It is not 
the way. Things ar¢ not to be done on party 
political lines. 

lodo-Nepal relations-some important 
aspects are to be mentioned here. This has 
been demanded-&brogation of Article 7 of the 
Indo·Nepal Treaty and all tbat. ]t is going 
to spoil our relatio:ls with Nepal. There are 
people who are active to endanger OUf relat-
ions with Nepal. You know what are their 
motives and how it is being HnkecJ with 
Gorkha. land demand and the dema nd that 
will ultimately lend to the division of the 
country. This is how Gheising said: 

«. After tbe fun declaration of Nepal as 
a zone of peace tbe Indo-Nepal treaty 
stands "rejected and nullified. The Indo .. 
Nepal Gorkha Troops agreement will 
also be rejected, domiciled status of 
of 1950 and reciprocal agreement will 
be rejected ..•. After the rejection of all 
Indo-Nepal Treaties, we the 60 lakh 
Nepalies (in India) will be nowhere. 
Later on, perhaps, 7 S )akh Biharies 
and Hindustanies (people in U. P .., 
may be expe1led from Nepa1." 

You see the consp;racy. How is. the zone of 
peace connected and all that? What is the 
zone of peace advanced by the Government 
of Nepal? Does our Government support 
tbis? Doo't we take it that it is a ploy to 
take Nepal away from India? Does our 
relationship that is there affect tbem '1 Do 
you not understand that? (Interruptions) 

You say_ no, not good relationship with 
Nepal, that is there with us. But you don't 
see the danger. Tbis is how you take this 
problem. 

MR. DEPUTY SPEAKER: You put 
the question. 

SHRI SAIFUDDIN CHOWDHARY: I 
refer to the Article written by Dr. Satish 
Misbra in tbe Link on 5th Oct.ober, 1986. 

If Nepal Government bas been t!'Yln. 
to revi .. the 1950 Peace and Friend· 
ship treaty and various. overt and 
covert tactics have been applied to 
attain this objective. ONLF demand is 
latest step." 

Then there is this attempt to distort history. 
"" Nepal is being connected with Darjeeling. 

Was DarjceJing a part of Nepal '1 It is not 
historically true. How are tbey connecting? 
We know that demand is already there for 
creation of Greater Nepal. How is it inter-
nationally cOl1nccted ? We llave to understand 
that. We should not be naive in our be-
haviour. How they are trying to operate 1 I 
have seen in papers that Uttarkband Kranti 
Dal has been formed to have a separate 
State· comprising Kumayun and Garhwal 
Hills and they have links with GNLF. What 
is it that Gheising said in Frontline inter-
view? 

Q: "If your. Gorkhaland is for the 
protection and for affirming the 
Indian identity of Indian Nepalis, 
how is that you have started your 
agitation here not in Assam and 
other areas of North East? 

The answer is : 

"The agitation will soon begin there 
also. We now have a Chief Con-
venor of Seven States." 

We have to understand in' this perspective. 
This is what he has said. He bothers little 
about what you say. Are you going to appeal 
to them? 1 am so surprised and you have 
said that the Chief Minister of West Bengal 
and people of West Bengal have to ~how 
sta tesmanship. What they are doing tnl now? 
Are they bebaving like a bull in a China 
sbop ? By this you are reaJly endangering 
the integrity of our country. By this they are 
getting encouragement. (Interruptions) 

There is 8 silver lining, I must say. 
Those who are fighting them-the attackers, 
the secessationists those who are fightinl 
them, they are our Nep,!1i brothers. They 
are organising j t on democratic principle. 
Who have been demanding recognition of 
their mother tongue, their regional autQ-
nom),? (InttJrruptlons)~ 
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KUMARI MAMATA BANERJEE: What 
Is this? Double standards be is adoptins. 
What dOes be mean by autonomy? 

MR. DEPUTY SPEAKER: Sbri Ani! 
Basu. 

SHRI SAIFUDDIN CHOWDHARY: 
Now, Sir, we have to see, though it is not 
very wen connected with this agitation, it 
bas to be dealt with politicaHy and firmly. 
By giving regional autonomy you cannot stop 
this movement. That is another question of 
democratic principles as to how to mobiJise 
public opinion. That will be done naturally. 
But I must say that is tbe Nepalese brothers 
who are fighting these secessionist elements 
and th8:,t it is the silver lining and here I 
demand of the Central Government: Help 
them categorically, forth rightly, not confuse 
the issue by saying violence from both sides. 
It is totally irresponsible, it is harmful and 
detrimental and it will lead to greater dis-
aster. If you repeat things like that, it came 
as a tragedy, now it is coming with juvenile 
stupidity leading to a greater disaster. We 
have to check it immediately. 

SHRI ANJL BASU (Arambagh): Mr. 
Deputy Speaker, Sir, while participating in 
this motion, at the very outset I recaJI the 
deep concern expressed by this august House 
so many times over the unity and integrity 
of this country. 

. Sjr, this august House expressed its 
deSire and it stood like a rock against the 
secessionist and devisive forces in any part 
of the . country. And, Sir, you may recall 
that tblS august House expressed the desire 
that the unity and iptegrity of the country 
cannot be compromised whether there is a 
nlreat from inside or. whether there is a 
tbreat from outside of the country. But un-
. fortunately, the Ruling Party for its narrow 
poJiticalgain .'. 

AN HON. MEMBER: Is it the Ruling 
Party in West Beogal ? 

SHRI ANIL BASU : Tbe Rulina Party 
at tbe Centre. Here you are aU present~ 
But unfortunately the Ruling Party at the 
Cent~e for its narro~ gain is neither learning 
lessons from history nor has it the intention 
'0 far. Ancl wh..t boavy priCe tlle whole 

country is paying and continues to pay for 
the narrow political sain which the Ruling 
Party sougbt to achieve by encouraainJ com .. 
munal" secessionist and disruptive forces in 
this part or that part of the country? 
(Interruptions). There is the instance of 
Jammu and Kashmir. What is happening 
there 1 Now there is a coalition of Farooq 
and National Congress and the Ministry is 
swearing in. ]n the earlier period you know 
that harpened there. There was a defection 

from the Nationa,1 Congr e5S. Who encouraged 
that defection? Who supported the forma-
tion of Khaleda-Shah's National Conference 
Ministry there? It is you, Congress people, 
who supported them and later on you know, 
the fundamentaJi~t forces gained the ground 
in Jammu and Kashmir and now you are 
compeJ1ed to form the Ministry with Farooq 
there. 1 say, you have not forgotten the 
Jesson of Punjab aJso. lhe person \'\ ho is 
the Head of the GCJV( rrOlent now at tl,e 
Centre, that person was an M. P. at tbat 
time and was the General Seen lary of the 
Congress Party. He gave a c1ean certificate 
to Bhindranwale saying that he was a 
religious figure, and YOU know what price the 
whole country paid for that, including the 
Congress (I) Party. 

Coming to the situation prevaJent in the 
district of Darjeeling arising out of secession-
ist and divisive agitation for a separate State 
launched by GNLF which adopted unbriddled 
violence and hooliganism in that part of our 
country, only to "fulfil its objective, the crea-
tion of a separate Gorkhaland, the question 
has been put forward by none other tban the' 
Prime Minister of the country and other 
Ministers and high urs in the Ruling clique 
that the said movement is not anti-national. 
Here is the latest press reJease of the Con-
gress (I) Parh:tmentary Party, and with your 
kind permission, may I quote that press 
reieas3 ? 

MR. DEPUTY SPEAKER: No, it is 
not necessary, Mr. Anil Basu. 

KUMARI MAMATA BANERJEE: It 
is a party issue. How is he quoting tbis 
thina, Sir? 

(lnurruptions) 

SHRI ANIL BASU : Sirf sbe does not 
understand. Tbis is tbe Press release. 
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MR. DEPUTY SPEAKER: What the 
co~tehts. )'ou can just say. 

SHRI ANIL BASU: T}le Prime 
Minister wants to say that this .is only a law 
and order problem and the said agitaion is 
Dot anU-national. What does it mean? 

(Interruptlonl) 

SHRIMATI OBETA MUKHERJEE 
(Panskura) : Sit, running commentary must 
be stopped on such an important thing. 

SHRI ANIL BASU: It is nothing but 
unbridled \liolence a,nd hool iganism. 1 t is 
Dot just a law and order problem. Sir, it 
is a political movement. ] t is a political 
movement launched by tbe G NLF supported 
by imperialist forces. (Interruptions) 

SHRIMATI OEETA MOKHERJEE: 
Kindly control her. (Interrupt ions). 

MR. DEPUTY SPEAKER: You are 
once again repeating the things. The 
Minister, has a1ready said this What is the 
use in repeating ? 

SHRI ANIL BASU: It is a po lit ical 
movement supporttd by the imperialist forces, 
with the sole objective to destabilise the 
unity and integrity of the country. That is 
revealed from tbe Jetter of G huisbing to the 
King of Nepal~ to the other heads of the 
countries and UNO. He wrote that letter on 
23·12 .. 1983 to the King of Nepal. Until 
today. he ba, not withdrawn that Jetter un .. 
conditionally. That letter h st i11 theft:. He 
in tb. t letter : 

••. your Majesty to take a bold step 
for historical decision and your 
Majesty's ,efomonlc judgement." 

He further says : 

"Now the verdict Ii es with your 
Maje,sty. " 

Tbis Jetter is dated 2 J.12.1983. Is it. not 
an anti-national letter? If you think that it 
is an anti·national letter, then you should 
condemn it and you s'hould tell him to with· 
draw that letter unconditionaUy. But till 
today, he bas nof withdrawn tbat lotter 
• • ~ I '. ... , , • " 

written to the King of Nepal, to UNO, to 
al1 beads of tbe foreilo countries. . That 
letter is still 1ying there. ' . , 

What is the speech be bas made on 
2.6.1985 in the general body meeting of 
GNLF at Kurseong? He said: 

· 'In spite of our repeated recommen-
dations, and reminders, we the Nepalese 
could not get justice i'n the Indian 
Union. Only the Marwaris, Biharis, 
Punjabis, Bengalis got the justice in 
lndia." 

And later on, he continues to say: 

"Today everywhere in the world many 
tiny countries are ,being created 
umicro·st~te". UNO is recognising 
these countries as separate sovereign 
countries. They have to pay only 
55,000 dollars to the UNO." 

That meaos, they are ready to pay 
$55,000. That is the content of the letter, 
speech by Gheishing on 23.12.1985 at the 
general body meeting of ONLF. It means, 
thousands (If dollars are available in their 
hands. They are getting dollars from the im-
perialist forces, that is dollar imperialists. That 
has been expressed by Gheishing himself. 

Now, I do not know, what is anti-
national. One of our Cabinet Ministers) as 
has been published in the P.ress, Mr. Asoke 
Sen, the Union Law Minister toJd the repor-
ters-which has been publisbed in the 
Calcutta dailies -that during our freedom 
struggle we sought heJp from outsjde. Now, 
what is wrong if GNLF takes help from out-
side tbe country? What is wrong in that? 

13.00 brs. 

You see; ~he attitude of the Central 
Ministers. 'See the attltude- of tbe Central 
Ministers. He is maligning our freedom 
struggle. This is the attitude of the Central 
Gov.eroment. No what is tbe demand of the 
GNLF ? They want abrogation of Indo· 
Nepal treaty_ They want creation of a separate 
Gurkha land. What is the purpose? The 
Law Minister is not here to condemn· this. 
The house of Shri Anand Pa1hak, a senior 
Member or.. this House, was burnt. His life 
is at stake and his house bas been burnt. 
Neitber the Central Government nor any 
.. . ' .. ' ", ~ 



Ministers of the Central Government have 
expressed concern over this incident. Mr. 
Bu.t. Sinsb has said in answering the Call 
Att~JltioD Motion that there is violence on' 
both sides. He is equating tbose who are 
attacking and those who aro attacked. That 
is way, we are saying tbat only sendinl of 
CRP personnel will not help. We 8;ppreciate 
on this thing that you have done. We appre-
ciate this point on your side. But this is a 
political point; This is a political question 
which needs political solution. That is why, 
the solution to the problem of minorities 
may be ensured within the framework of tbe 
given State. Safeguards to the language and 
culture of those minorities should be 

made. Arrangements for making them parti-
cipants in issues solely concerning tbem and 
not others in I the State, should be made. 
That is why. the Government of West Bengal, 
inc1udin, an the parties even in the year 
1953 were raising the demand of regional 
autonomy for Darjeeling and the Govern-
ment of West Bengal has sent the proposal 
of West Bengal Legislative Assembly to the 
Central (Jovernment and also there was 
genuine grievance of the Nepali speaking 
Indian citizens for inclusion of their language 
in the VIII Schedule of the Constitution. 
You can easily amend Article 244 Schedule 
VI of the Constitution. You can easily in-
clude Napali language in VII Schedule of the 
Constitution. West Bengal Governmeot is 
doing its duty. Now it is your duty. 

MR. DEPUTY SPEAKER: Nothing 
goes *·on record. There is no point. Sbri 
Balwant Singh RamoowaHa w ill now speak. 

SHRI BALW ANT SINGH RAMOO-
WALIA (Sangrur) : While making a compara-
tive study of the statement laid by HOD. 
Sardar Buta Singh and the information relat-
ing to the issue. being published in pamphlets 
and newspapers and also from tbe speeches of 
worthy colleagues, I am convinced that there 
are genuine grievances whicb exist in many 
parts of the country due to imbalanced deve-
lopment and. unemployment etc. There are 
some problems of language and some reli-
gious. problems in many parts of the country. 

MR. DEPUTY SPEAKER: You want 
more time. You can continue after lunch. 

• *Not recorded. 

" 
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J3.05 brs. 

The Lo~ Sabha then adjou,.1ffd /"1' 
Lunch till five minutes past Fou,.teen 

o/Ihe ·Clock. 

The Lok Sabha reassembled aI'" 
Lunch at len minute, pOlt Fourteen 

of the Clock 

[MR. DEPUTY SPEAKER. in the Chair) 

CALLING A rfENTJON TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

-(Contd.) 

[English) 

Agitation for a separate State by 
Gorkha National Liberation Front 

MR. DEPUTY SPEAKER: Mr. 
Ramoowalia. 

SHRI BALWANT S]NGH RAMOO· 
WALlA : ~lr. Deputy Speaker, Sir, after 
making a corr p(iratjve study of the reports 
publi~bed in \eH iou! sections of the PltSS 
and the st(itt n-ent read out by the Hon. 
Minister Sbli Buta Singh in the Hl)USe, I 
see that rea~.("11S for certain dissatisfaction 
in some areas of \ he country bad always 
been there; due to the vrevailing unerr,ploy-
ment and imbalance in development, 
there had been certain problems and 
there are certain problems. The aspiratioos 
of the people were not met because of 
certain reasons· paucity of funds, over-
population in the country and many other 
reasons. The situation in the Darjeeling 
area of West Bengal is causing concern to 
ever) t.ody. Reasons may be there. Jndia has 

. a firnl beHef in un-ity in diversity. There are 
regional aspirations, regional sentiments for 
regional entities, and they must be preserved, 
they must be honoured. Such feelings will 
remain everywhere. This House and thiS 
country has to seriously see that these 
feelings are satisfIed to the maximum but 
with great caution. That it;, it must ~ seen 
that the leadership does not go loto tbe 
hands of those people who have yet to clear 
themselves that they can prove to be 
responsible leaders. In tbe Darjeeliol area. 
the Oorkba National Liberation Movement 



f ' 

~t t Calling Attention NOVEMBSl 6. t 98d Call1lll AUell,tlon 

says tbat they are fighting for liberation . 
. Here I -have an objection: liberation from 
whom? Keeping this kind of slogan-catching 
name is not good. It smacks of certain 
doubts. I also feel from my own cxperience-
because in our State also I have experienc-
ed-tbat, whenever there is a c()ofrontation 
between the Centre and the State, whenever 
there is a misunderstanding between the 
Centre and tbe State J problems instead of 
getting solved aet further complicated. I will 
urge upon the West Benga) Government and 
the Central Governnlent that there should 
be maximum understanding to solve the 
issue facing the whole nation. Problems are 
there and they will be there. But the 
problems must be solved within the frame-
work of the Indian Constitution and on this 
land of India only. Nobody should. be 
allowed to seek outside help iCJ any form 
from· any neighbouring country for the 
solution of our internal problems. 

The Hon. Minister, in his statement, 
has said that Mr. G·heishing wrote a letter 
on 15th S':ptember, 1986. Can 1 ask the 
Hon. Minister to place it on the Table of 
the House or produce that letter in this 
House so that the country could know. what 
Mr. Gbeishing has written to the Govern-
ment of India ... 

SHRI BASUDEB ACHARIA: Along 
with the Minister's reply; both the letters. 

SHRI BALWANT SINGH RAMOO-
WALIA: Yes, both the letters. 

Government have given two or three 
assurance~t I am convinced to some extent. 
1 welcome these assurances in which it is 
said tha t the division of West Bengal bas 
been categorically rejected. Jt has also been 
said that amendment to the Constitution 
will not take pbce t I welcome these 
as~uranc;es al~o. I also wclcome the state-
ment that the demand for abrogation of 
treaty is unwarranted. 

On the one band this is being said. Put 
I will say that the Government of lndia 
should in no way give a slight impression 
tbat forces whicla are anti-India, can get, 
any type of sympathy frorn the Government 
of India or should an impression 80 to the 

people that Oovernment of Jndia can think 
otherwise on these issues. 

I would humbly Buggest in the end that 
while dealing with the situation, the country. 
the whole nation and all the political parties 
should stand Ii ke one man to protect, the 
sovereignity, integrity and the unity of India 
and protect the mutual harmony among the 
people of tbis great country. 

SHRIMATI GEETA MUKHERJEE 
(Panskura).: Sir, J am very much depressed 
at the statement given by the Minister. I 
know you will not be giving me much time; 
but please give me enough time to express, 
my depression. 

Firstly, the description of the movement 
as bas been given in paragraphs 2, 3, 4 and 
5 of tbis statement, shows that either the 
Government do not know tbe reality or 
they do not want to reveal it. I would like 
to ask tbe Minister whether be knows that 
nlany of the Jeading functionaries of our 
Party, the CPI have been threatened, their 
houses have been burnt and they are also 
being asked to jojn the movement; other-
wise their existence will be at stake. That· 
is what they are being told all the time. 
Not only the CPI, the CPI(M) you should 
also know that those who would not agree 
with the Gheising business, all of them are 
being threatened all the time. Do you know 
that even to board a bus you need tbe 
permissiqn- whether you are a GNLF 
supporter-if not, at gun point you are not 
allowed to 7 Do you know that to board a 
taxi you need the permission, otherwise at 
gun-point you are not allowed to, unless 
you are a participant of the movement? 
Has the gravity of the situation come in 
your description here? I don't think it 
has come. Nor has it come that arms 
are being smuggled through the Mirik 
berder aU the time. Have you made it a 
point here? Why not? Whom are you trying 
to protect? 

Secondly, I am extremely disturbed at . 
the paragraph 9 of the statement where it 
makes a mention that in a letter dated 
September 15, 1986 addressed to him. 
Shri Gbeisbing explained that the GNLF had 
on December 23, 1983 submitted a memo-
randum to the King of Nepal setting out 
their grievances against the Indo-Nepal 
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treaty and a copy of the memorandum was 
seDt to the PresjdeD~ and the Prime Minister 
of India. There is DO condemenation 0'( his 
.. ending tbis Jetter. Nor bas it been Jevealed 
as to what was tbere in that letter. 1 s it 
not true that in that very letter Mr. Gbeishing 
while referring to the conduct of the 
Britishers referred to tbe question of plebi. 
scite for the Gotkhas, that is, whetber they 
should be in Nepal or in India. That point 
of plebiscite writ ingto King of Nepal 
happens to be in this very Dlemorandum. 
How is it that it has escaped your notice? 
So far as my knowledge goes the Go\'ern-
ment of West Bengal have sent you the 
whole thing and surely you yourself would 
have a copy of it: Is this not a very 
suspicious thing? I would like to know 
why are you soft on this question? 

I would also like to remind the fact 
tbat it is a border area and a sensitive area. 
It is not a place for poHtical game. I would 
also like to remind that the Question of 
.Gorkha State, etc. is not being floated {lOW 

only. When John Hope Ccok of USA was 
the Queen of Sikkim as \\ ife (If the then 
Chogyal ~he was canvassing by rub]j~hirg 

Artic1es etc. for a united Nerali kingd('ID 
comprising Nepal. Sikkinl and Daljeeling. 
At Jeast one of her Articles appeared jn the 
National GeogTaphic Magazire of U~.A. 

Have the Government £one into all this? 
Do they not tbink that there are elements 
who can raise their he,ads on this qlleslion ? 
Is it Dot that this kind of mo\"emtnt has a 
very dangerous potential in it ? 

I would also like to seriously refer to 
the House that the behaviour of the ruling 
party and also its very responsible executive 
including its head bas given nD encourage-
ment to this movement. It canDot be denied. 
After the statement made by Mr. Rajiv 
Gandhi at Calcutta saying that they flre not 
anti-national, etc. there was an immediate 
flare up. Whatever may be ones opinion 
one should be really cautious as to wbat 
would be its repercussions. When all-party 
meetios took place at Calcutta and all of 
us were present it was the Congress (I) 
representative Shri Das Munsi who wanted 
tbis word anti-national to be included in 
the statement. The statement said about 
divisive and disruptive forces, etc. but this 
very word WIS introduced by them and. Dot 

by us. The very next day Mr. Rajiv Gandhi 
said that they are not so and also there was 
no word of condemnation. So is it Dot 
encoura8ement ? Let me also teJl you that 
the entire Congress (I) of the Darjeelina area 
has joined GNLF. I would also like to tell 
you 'that Kurseong radio in its Nepali 
bulletin every time is giving out news as to 
how many people have defected from other 
parties to the GNLF. Why? Is tbat to be 
encouraged? Is it that what they should 
say? 'It is a matter of great concern as to 
what is happening. 

Now I come to the last point. It is very 
interesting. I draw your attention to para " 
read with para 10 of the statement. 

"Government of India are opposed to 
the division of West Bengal and have 
categorically rejrcted the demand for 
a separate State of Gorkhaland." 

So far so good. Then: 

"Go~ernmeQt of West Bengal have 
proposed regional a utonoll1Y for the 
Darjeeling hills area and an amend-
ment of the Constitution for this 
purpose. Goverrment of India, how-
ever, are Dot in favour of any 
amendment of the Constitution." 

Let us read it with paragraph 10, which 
says: 

,e ••• Many demands, apparently politi-
cal, have their roots in social and 
economic causes and a sense of 
being left out of the socio·economic 
development process. The socio-
econoD1ic development of tbe Darjeel· 
ing hilts area will go a long way in 
meeting the felt needs of the people 

. of tbat area." 

Mind it, it is not only economic demands, 
but it is being said, it is socio-economic 
demands. What are tbe socio-economic 
demands of these people? 

Our party when it was undivided took 
a stand. May I also remind you that it is 
not only a question of our' party. As early 
as 1957, when the then Prime Minister, 
Sbri lawrlbarlal Nehru visited that area, at 
tbat time, tbe representatives or tbo Cooarosa 
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Party Comrl'iurtist Party, AU India Gorkha-. . as an independent nation. Probably, our 
Home Minister milht have received that 
letter's copy. All these activities prove 
beyond any doubt that this movement is 
anti-national. I do Dot agree with the state-
ment given by the Prime. Minister in bis 
Parliamentary Party meeting that the GNL'F 
movement" is not anti-national. I condemn 
that statement. 

label Lea,ue-those were the three major 
parties of the area-representatives of 
BeDgalis. Lapcbas and B~utias. all M. Ps 
and MtAs of the area .and fifty MLAs 
belonains to the plain submitted a memo .. 
random for regional au tonomy. Later 00. 
the 'West Bengal Legislative Assembly p~ssed 
a unanimous ...;...let me repeat. unanimous-
reSolution demanding regional autonomy. 
A Ititcb in time saves nine. If this regiontll 
autonomy was granted long time back, 1 am 
sure these elements cuuld not have this , 

Anyway, I appreciate the West Bengal 
Left Front Government for taking effective 
steps to control the situation. It is only 'be-
cause of the provocative statements of the 
Congress members on the' other side, that 
this agitation is going on today. 

opportunity. You have denied that to this 
dato and of course, you do not want parti-
tion ·of West Bengal. So far so lood. 

The socio·ecot)omic development can 
be p'k\f1Ded. Is it a matter of just giving a 
few' crores of rupees? I say. 1 tbank you, 
Buta Singhji, you give us as much money as 
you caD and we will spend tbat over 
Darjeeling, if that would solve the problem. 
I say, it would Dot. You should give us 
money in a bigger way, not only for 
Darjeeling, but to solve the socio-economic 
problem in all the areas. But that alone 
would Dot help. Constitution amendment 
for regional autonomy was to be done. , 

If the Government do not consider this 
movement as anti-national, why are the 
Government rejecting all the demands includ-
ing the demand of regional autonomy and 
including Nepali in the 8th Schedule? How 
do the Government of India visualize the 
socio·economic development of Darjeeling 'I 
How do you intend to s~lve the problem ? 

I do not think, tbis statement will solve 
the problem. If anything~ this is a signal to 
go on and create more trouble. 

DR. CHINTA MOHAN (Tirupati): Sir, 
the Prime Minister has stated that the GNLF 
Movement is not anti· national. But it is, 
DO doubt,' anti .. national. The writings of 
GbeiShiog on 15 February 1 984 to the 
Prime Minister of Nepal and also on 12 
March 1985, sending a delegation to Nepal 
and meeting ambassadors of differ~nt 
countries such as USSR. UK, Bangladesh 
and Paleistan-all tbese tbinas force us to 
admit 'that tbis movement is totally anti.' 
a.tiooal. A letter was 'alSo'80nt :to tbe United 
Nattons' ,ladas' tbat lb',>, sbollid be recoillise d 

The main factor of the agitation today is 
that the Nepali language should be recognis-
ed as a national languag: by amending the 
Eighth Schedule of our Constitution. I do 
wish that the Government of .India would 
make an amendment of the Constitution on 
these Jines and try to solve the problem. 

People in this particularly area are 
o10sdy unemployed. They have an appre-
hen~i()n that employment opportunities and 
benefits of the Darjeeling area are mostly 
accruing only to the Bengali people. Secondly, 
the G(lvernment is collecting nearly Rs. 30 
crOfCS .ts reven ue tllainly from teak, tourism 
and tea. Most of the people residing in this 
area are of Nepali origin and they feel that 
not even one per cent of the revenues eoUee .. 
ted is reaching them and tbey are collective1y 
of the opinion tbat only Bengali people are 
enjoying the fruits of the revenue. 

Coming to tbf' functioning of the 
Government of India, people of this area, 
particularly tbose of Nepali origin feel tbat 
they are not gettina good coverage in tho 
media, i.e. All India Radio and television. 
And no doubt, it is a fact. Because of the 
incompetent handling and incompetent polic-
ies of the Government of India, people are 
getting this sort of nations. They think tba t 
the' 'Bengal people are getting 100 per cent 
coverage. whereas people of Nepali-origin 
are getting only 3.18 per cent of coverage in 
All India Radip. As far as television is 
cooderned, these people feel tbat tbe Bengal 
people are getting 100 per cent coverage and 
those of Nepali oriain are getting only 0.3 
per ceDt ·coveraBe'. 
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Coming to Article 7 of the Treaty bet-
ween the Oovernment of Nepal and Govern-
ment of India in t 950, people' of Nepali 
origin think tbat they are stiJI being treated 
as immigrants. They fee] that they are' not 
included in the mainstream of tbe nation or 
in the nationalist movement. . 

Finally, I am of the opinion that all this 
is only due to the divisive tactics of the 
Congress (I) Government to win the coming 
Assembly elections in DarjeeJing area. AU 
this is happening only becau!o.e of tbe pro-' 
vocative statements coming from Govern-
ment of India. 

l-:lere, 1 would like to suggest as to how 
we can solve this problem of GorkhaJand 
Movement. I would su~gest that the Govern-
ment of India should come out with an 
amendnlent to the Eighth Schedule of tbe 
Constitution. Secondly, tbose people who 
are inducing in anti-national activities in the 
name of this movement should be properly 
dealt with. Thirdly, 1 would like to suggest 
that the Government of West BengHl shou1d 
try to reorganise the district of Darjeeling 
so that people of Nepali origin will have a 
separate district with all facilities and oppor-
tunities. The Government of West Bengal 
should come up with a District 'Development 
Board so that the concentrated population of 
Nepali"origin will feel happy. With these 
words, I conclude. Thank you, 

KUMARI MAMATA BANERJEE: Sir, 
please anow a fun discussion on this subject. 

(/nf~rruptjo"s) 

MR. DEPUTY SPEAKER: I cannot 
allow. This is a calling attention motion. I 
cannot allow anyone. If I al10w yOU, I have 
to allow others too. We cannot have a full 
discussion. Please sit down. No please. 
Not aJIowed. 

(Interruptions)" 

MR. DEPUTY SPEAKER: Please take 
your seat. Nothing will go on record. 

(Int~;,.uplions) * * 
MR. DEPUTY SPEAKER: I cannot 

____ ~. ___ , __ ~ ___ ,__".-v._· __ ,_ 

anow anyone. The Minister is OD his 1011. 
Please take your seat. You have DO danta. 

( Interruptiong) 

MR. DEPUTY SPEAKER: It i. Dot a 
fuJI discussion. 

s. BUTA SINCrH : Mr. Deputy Speaker, 
Sir, I have very carefully listened to tbe 
prepared speeches of some of the Members 
of the CPM ... 

(lnterrupt ions) 

They bad nothing to say on my state-
ment. They have brought their own points 
unrelated to the issue. 

(Interrupt 101/s) 

Sir while he was pouring his speech in , , 

this House, I was keeping quiet. Sir, the 
very limited issue, througb this._ Callina 
attention is, this. 

Now, you see the wording of his own 
notice. The whole thing should have been 
confined to the wording of the notice. 

(Interruptions) 

SHRI BASUDEB ACHARIA: It is not 
his own wording. 

( Interruptions) 

S. BUTA SINGH : The wording of tho 
notice of tbe Caning Attention enjoins me 
as Minister ... 

(Interruptions) 

MR. DEPUTY SPEAKER: You listen 
to him what he is saying. He has Dot 
finished. Let him finish first. First you listen 
to bim. 

S. BUT A SINGH: Sir, now I have to 
confine my reply to my statement and my 
reply to relevant points made in regard to 
that. The wording of the Calling Attention 
Notice is a mandate for roe and I cannot go 
beyond that. Therefore, 1 thought th~ H~n. 
Members would at least carefully read my 
statemeot aDd seek clarifications, if tbey 80 
desired, I would have really met the points 
in aU aioccrity. .Qut except Smt. Gcct. 
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Mukberjee for whom I bavo great respect 
< and regard, DO Hon. Member, seems to have 
read my statement. She read it. 

(Interruptions) 

Myown words, she quoted from the 
statement. Shri Balwant Singbji Ramoowalia 
also read in portions, but I must say who]e-
heartedly I agrre with bim in his appeal' to 
the countrymen that w~ must stand as one 
man on the issues of unity and integrity of 
the country. I congratulate Shri Ramoowaliaji 
and also Dr. Chinta Moha~, when be said 
tbat tho Government of West Bengal must 
reorganise the administrative set up, must 
establish the Bo~rds for tbe development of 
tbe area. 

SHRI BASUDEB ACHARIA : Board is 
there. 

MR. DEPUTY SPEAKER: He is com-
menting on Dr. Mohan's statement. 

MR. DEPUTY SPEAKER: You should 
have told him then and there, not now. 

(Interruptions) 

MR. DEPUTY SPEAKER: It is all 
right. Listen to me. First lot him finish his 
8peech~ (Inter:rupt ions) 

SHRI BASUDEB ACHARIA: He is 
saying that the development couDcils already 
exist. (Interruptions) 

MR. DEPUTY SPEAKER: let bim 
complete it. If he is wrong, you can raise 
a privilege motion. Nobody is opposing that. 
If he is wrong, you can raise it. Don't inter-
rupt him. Don't interfere. (Interruptions) 

SHRI SOMNATH CHATTERJEE 
(Balpur): Any loose talk by the Home 
Minister will be misinterpreted. 

SHRI A. CHARLES (Trivandrum): He 
is not doing it. How can he ? He cannot do 
loose talking. (Interruptions) 

SHRI BASUDEB ACHARIA : These 
development councils already exist tbere. 

(Interrupt ions) '/r. * 
MR. DEPUTY SPEAKER: Nothing· 

win go on record. 

(Interruptions) * * 
MR. DEPUTY SPEAKER: I will not 

MR. DEPUTY SPEAKER : He is telling aUow. 
what Mr. Mohan has said. (lnferruptions)· * 

S. BurA SINGH: I have not said MR. DEPUTY SPEAKER: You are 
anything from my side. not going on record. I will not allow. The 

Minister is on bis legs. 
MR. DEPUTY SPEAKER: What the 

Minister said was about what Dr. Cbiota 
Mohan spoke. He is commenting on tbat. 
He is not living his views now. He is com .. 
menting on bis views. That is all. His reply 
is on his point. 

SHRI AMAL DATTA: Here is tbe 
Home Minister of the country who should 
not ••. 

(lnrerrupliol,ll) 

MR. DEPUTY SPEAKER: Are you not 
interosted in listening to the Minister's 
reply? Are you interested in listening to bim 
or not? 

(Interruption:;)" * 
14.42 brs. 

[MR. SPEAKER ill the Chair) 

MR. SPEAKER: Please sit down. I will 
myself take care of this. 

S. BUTA SINGH: Please be seated now. 

. MR. SPEAKER: In any case. you are 
not going on record. I will lo~k into the 
matter. Take your seats. 

SHRI A. CHARLES: The words 'loose 
talkins' should not go on record. 

• *Not ·re~orded. 
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MR.. SPEAKER: I will sce tbat Ilothlnl 
soes 00 record which is Dot •••.•. I will see 
that nothing goes on record which .is net 
proper. 

SHRI A. CHARLES: We want your 
protection. 

MR. SPEAKER : I say I will look into 
it. You don't worry. I will look into it. I 
will sec to tbat. 

SHRI SAIFUDDIN CHOWDHARY: 
He said that we should reorganize the Board. 
I want him to tell us how to reorganize the 
Board. and whether the movement will stop 
with that or not. 

MR. SPEAKER: Let us see ... please sit 
down. We have heard you. .Let us hear 
bitT'" 

S. BUTA SINGH: Mr. Speaker, 
Sir, I know precisely what I am saying. If 
all the Hon. Menlbers yell at me, even then 
they cannot deter me from the points that I 
have raised. I must make them. 

SHRI AMAL DATTA: But properly. 

s. BUTA SINOH: Very properly I 
will do it. 

MR. SPEAKER : High tempers will not 
serve any purpose. Let us have a calm, 
Quiet discussion. 

s. BUTA SINGH: I have a right to 
reply. under your orders Sir; and I will com-
plete my repJy. I just recalled to, the House 
what the Hon. Member Dr. Chinta Mohan 
had said, and I repeated his words. I do 
oar know why Amal Datta Ji and my friends 
object. (Interruptions) I have not said 
anything from my side. ) have yet to com· 
ment on it. 

SHRI BASUDEB ACHARIA: What 
did you say? 

S. BUT A SINGH: I have not said 
anything myself. I was just repeating what 
Dr. Chinta Mohan ha~ said. (TnterruplionJ) 

MR. SPEAKER: Don·t interrupt him. 

s. BUTA SINGH: I wilJ have no quarrel 
if Dr. Moba·n says that be bad not said this. 
Let him Sll)' 80. 

MR. SPEAK.BR: Mr. Minister, you 
carryon. 

S. BUTA SINGH: They are unneces ... 
sarily .... (lnlerruplion.') They must face the 
reality of the situation. That is the problem. 
The reality of the situation is. 

THE l\11NISTER OF STATE IN THB 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATES IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM): We cannot have 
running commentary like that Sir. 

s. BUT A SINGH: The reality of the 
situation, as my Hon. (~olleague Mrs. Geeta 
Mukherjee said a little while 'ago, is this. 
I am sorty I am only quoting Hon. Members 
who have spoken. Why are you putting their 
words into my mouth? I have every right to 
reply. 

SHRI AMAL DATTA: But you have to 
be pertinent 

S BUTA SINGH: No I know a little 
more than what you know, about your State. 
If you want me ... (lnt,rrupdons) if you 

. want, 1 will read out the facts which will 
definitely put you into a very uncomfortab1e 
position. (In,erruption.~) 

MR. SPEAKER: Mr. Amal Datta. you 
are again doing it. It is a very bad habit. 

s. BUrA SINGH: It is better to keep 
within the rules of the House. Let us be 
bound py them. (Interruptions) 

SHRI AMAL DATTA: You please read . 
out those facts. 

SHRI S. JAIPAL REDDY (Mabbu-
bnagar) : I am on a point of order. 

MR. SPAEKBR : No. 

SHRI S. JAIPAL REDDY: This callina 
attention has been tabled to elicit informa-
tion. 

MR. SPEAKER: That is what we have 
been doing. 

SHRI S. JAIPAL REDDY: But the 
Minister is threatening t.o suppress tbe inform· 
ation. 
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MR. SPEAKER ~ No. Now can you say 
tbat ? I think yo..! are trying ,to suppress 
what is trying to come out. 

S. BUrA SINGH: Shrimati Geeta-
M u'kherjee cited cartain instances of the con ... 
ditions prevailing in that area and she said 
if I am not misquoting her; she is present 
here-that if somebody ha~ to get into a bus, 
he has to get permlSllon of GNLF 
people; only then he can get in to a bus. 
This only speaks bow PO,)f the district 
administration and the local :luthoriLes are. 
(Intsrrupllons) 

SHRI SAIFUDDIN CHOWDHARY: 
Are you aHowing this to go on? The coun-

, try will go to dogs. (Interrupt ions) 

s. BUTA SINGH: May I iiSk a question 
from Smt. Geeta Mukherjee? Does she want 
that the Home Ministry should go there and 
they should aho help the trail"port authority 
to enable the passengers to e~l tt:r into buses 1 
Is thie; Dot the failure of th~ local. adminis-
tration. Sir.? (/nrerrupli,)fJ:,) 

SHRIMATI GEETA MUKHERJEE: 
You have to protect me. Your statement 
upto this paragraph do:s not reveal the 
seriousness of the GNI F movement 
and its aggressive action. ([n l (', fuptions) Had 
you felt it seriously. you would have written 
differently, because you want to be soft 
towards .•. (l"terruptfons) 

s. BUTA SINGH: J am happy to 
report to the House that the only member 
who had read the statement thoroughly was 
Shrirnati Geeta M uk herjee., a nd I am sorry, 
she missed para II, in panl II. 1 have very 
clearly emphatically, witb (t 11 the command 
and all the force at my cpmlrand, stated 
tbat government also wish to make it clear 
beYf)nd any shadow of dOl.1bt that vio-
le~ce bas no place in a democratic set up, 
however .. genuine the grievance~ may' be. 
Ttle G.N.L.F. is gravely mistaken jf it 
believes tbat violent conf:lontation wiJI 
advance its objective. Wh~1t more do you 
W.1nt me to say? (Interrupiilllls) All the action 
of maintaining law and on.lcr squarely lies 
with the State Governm~nt through its 
district authorities. Do yoU want we to 
change this arrangement 7 You kindly tell 
me how can I change thi~ arrang~rnt~~H unde( 
the Constitl:)tion Qf lD~ia 1 ' 

SHRIMATI GEETA MUKHER.JEE : If 
the ruling party's behavlour conflagrates, 
who wHI be responsible 1 

s. BUTA SINGH: I had never intervc·· 
ned when you were speaking. Of course, 
Saifuddin Sahib never raised any questions. 
he bad read his ~peecb. J need your per-
mission. Now in a lighter vejo, will you 
kindly permit me. because. otheJwise, th~y 
wil! say that I am trying to speak casually. 
In a lighter vein, I want to say something, 
and there is a Jesson in that. While we were 
small children, in the villaies, we used to. 
listen to gwmophones and if the playing 
record got stuck if used to continue saying 
one word on which it was stuck, and now 
it seems, CPM's record has completely 
broken in West Bengal, no\,' they are saying, 
Congress-] anti~national, Congress-I anti ... 
national, Congref-s-I nnti-national, and tbey 
want somebody to pick them up and keep 
them going. "Now, this is the attitude of the 
CPM. They want to put this word into 
the mouth of everybody including the Con-
gress President. 

(Interruptions) 

Now t Sir, please now, let met race the 
background. 

MR. SPEAKER: Do not interrupt 
please. 

S. BUTA SINGH: Some time back the 
West Bengal Government submitted a bUDch 
of papers and they wanted the opinion of 
the Government of India. Those documents 
were examined both in the Ministry of Law 
as well as the Ministry of H('me Affairs. 
How, when you have to examine all these 
things in a constitutional framework, accor-
ding to the law of the land, you have to 
interpret thenl under certain provisions of 
the Constitution. According to their informa-
tion the conclusion was that this particular 
number of documents submitted by the West 
Bengal Government do not indicale anything 
which can be described as anti-national. 
Now, after that there was a meeting in 
Calcutta in which the Hon. Prime Minister, 
the Hon. Chief Minister and also I had the 
opportunity to be present. 

After that meetiog there was a Press 
Conference to which a reference was made 
~}~()st by e,'cfy Member flem West Densal 
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including Shrimati Geeta Mukherjee. In 
that Preu Conference I was also ·present. One 
of the correspondents put a question to the 
Hon. Prime Minister OD this issue and be 
gave this reply tbat on examination it bas 
been found on the advice of the Law Ministry 
and the Home' Ministry that there is nothing 
in the documents so far presented to us, that 
this demand is anti-national. And he added 
also, be said. so far, these documents have 
not established it. But he said t I even if 
some of the Press correspondents sittiog in 
tbat ball can produce additional evidence or 
an additional document which can prove that 
this movement is anti-national according to 
the Constitution of India. I will take the 
sternest action on that. What more can be 
said on this issue? Why do you want to put-
the same thing, again and again, again and 
again? I would go point by point. one by 
ODe. Otherwise, we can car:ry on this mara-
thon discussion and we do not reach any .. 
where. 

MR. SPEAKER: 1 am going to do it 
now. 

S. BUTA SlNGH: The purpose of 
either discussion, ca Iling attention, or ques-
tions in this august House is that we must 
try to ~ort out the issues most dispassionately 
and then we can arrive at some condusions. 

Now the very fact is that, and I want to· 
state categorically on the floor of this House, 
that after 1 assumed the office of the Home 
Minister, I was constantly in touch - I am 
in touch - wifl the Hon. Chief Minister 
of West Bengal. At no occasion 1 have 
allowed any complaint or any grievance from 
the West Bengal Government on t his par-
ticular issue. We have been cooperating with 
each other to the best satisfaction and we 
have been trying to meet the ·situation. 

Now all the Hon. Members from Opposi-
tion, they have most of them, barring Shri 
Ra0100walia and Dr. Chinta Mohan, they 
ha ve mad~ an allegation that the Congress 
(I) is· trying to make this is an election issue. 
Now, I will oot claim more knowledge than 
Shri Amal Datta In this case, but who stands 
to benefit from this issue, in West Bengal 1 
Can you tell this HOUlle 'I How many sealS 
are . there in that _ area? How many seats 
IlrO tbere? That is a Simple quostion. 

PROF. MADHU DANDAVATE 
(Rajapur) : Because of your fo11y they are 
likely to benefit. 

SHRI SAIFUDDIN CHOWDHARY: 
There is another point. Let it be clarified. 
It is not the question of who is loing to" 
benefit, jf there is counter reaction. Every-
body is not a Marxist in Bengal! What wiJl 
happen? It is the interest of the country 
that is at -stake. 

AN HON. MEMBER: Oh 1 

MR. SPEAKER: Enough. We bad 
enough of it. 

S. BUTA SlNGH : Precisely, the shoe 
is on the other leg. Sir. In this issue tbe 
shoe is 01> t"le other leg, Sir. If tbere is 
anybodY wJ~() is tl)ing to make political gain 
out of it, 1 l.':.D sa)" with aU humility. not .. 
witbstaodir·g \\ hat Prof. Dandavate bas to 
say in this, ... (JlllaTuptions) 

PROF. MADHU DANDAVA1E : I bad 
to state that you are making a counter .. 
productive statement and you are going to 
lose votes be('ause of th;s. Lord CurzOD 
divided Bengal once and you are going to 
divide for a ~.econd time. 

S. BUTA SlNGH: I am sorry, Mr. 
Speaker, J in ihi~ case, Prof. Dandavate is 
completely ignoJ onto He does not know 
much about this i~suc. 

Therefore I Sir, my humble request is 
that let us not seek political mileage out of 
it which precisely seems to be the attempt 
after the speeches and statements of the Hon. 
leaders of the West llengal Government ••• 
... (Interruptions). 

SHRI B/\SUDEB ACHARIA: You are 
doipg that. 

S. BUrA SINGH: We are not. We 
are only trying to pla.ce the facts before the 
country and "the facts before the cO'lnuy 
are very well cleaf. We will not be cowed 
down by the violencl;! either from this end or 
that end. 

SHRI SAIFUDDIN CHOWDHAR Y : 
What is 'this end and that end' ? 

(Interruptions) *. 
•• Not recorded. 
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MR. SPEA KER : Nothing" doing; not 
allowed. 

(Interruptions)" * 
MR. SPEA,){ER : Please take your seats. 

This is not tbe' proper way. 

S. BUT A SINGH: What I am indica. 
ting I have stated in my . statement. 

(Interruptions)·. 

MR. SPEAKER·: Not allowed. Please 
order. How can we run the House like 
this '1 

(Interruptions) ** 
MR. SPEAKER: Do you think it is in 

order for you to rise every minute. 

S. BUTA SINGH: Violence, as I said in 
my statement, has to be condemned and con-
dem'ned very squarely. Use of violt=nce cannot 
be aJ lowed 3nd shall never be allowed. J have 
stated in my statement: "Government con-
demn the violence that has affected the Dar-
jeeling bills area due to the confrontationist 
attitude of the GNLF and the CPM" 

(/nterruplion.v) 

PROF. N. G. RANGA (Guntur): Is it 
a debate or what? 

(Interruptions) 

MR. SPEAKER: Please sit down. There 
cannot be any diah'gue and no counter 
questions. You have only to answer ques-
tions raised already. Please sit down. 
I cannot allow you like tbis. 

tlnterruptions) 

MR. SPEAKER: You have done your 
job. Now let him answer. 

S. BUT A SINGH: SirJ I have with me 
the statistics - if you want I can read out 
the stat{stics- io which the CPM and 
GNLF have been found to be using 
violent methods. (/rtterruptlons) 

This violence bas ended in the death of 
innocent people. 

The other day, my distinguished colleal1le 
asked me as to why I did not condemn the 
attack on our Hon. col1eague, Sbri Ananda 
Pathak. I did it. 

SHRI SAIFUDDIN CHOWDHARY:. 
When? 

S. DUTA SINGH: In Calcutta. But 
our misfortune is that they have so much 
pressure on the press in Calcutta that even 
jf we make a statement in their favour, the 
press peopJe will not pick it up. Only CPM 
statements are published. (InterruptionJ) 
Here and now I wish to go on record in 
expressing my deep sympathies .•. 
(Inter' upt/ons) Kindly permit me to express 
my sympathies with Shri Ananda Pathak, 
who had lost his house and whose life was 
in danger. I have my full sympathies with 
the Hon. M ember sitting opposite. 

15.00 hrs. 

(lnferruption) 

MR. SPEAKER: Please sit down 
Mamata Ji ... (lnterruplions) 

S. BUTA SINGH: ]n tbe past about 
four months, the statistics have shown that 
in the area, the violence initiated by thc~e 
two elements in tbat area ••. (Interruptions) 

SHRI SAIFUDDIN CHOWDHARY: 
Tell him to sit down ••• (lnterruption,). We 
do not want to bear his reply. (Interruptions), 

MR. SPEAKER: You ask for it •.•• 

(Interruptions) 

SHRI P. CHARLES: Who is he to ask 
him to sit down? n. (interruptions) 

SHRI SAIFUDDIN CHOWDHARY: . 
Should I withdraw my Calling Attention ? •. 
(Inter.rllptions) 

KUMARI MAMATA BANERJEE: 
He has said 'sit down' to the Minister ••• 
(InteN'lIptlons). What authority he bas .80,t ? 
... " (Interruptions). 
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MR. SPEAKER: You continue. 

S. BUTA SINOH: Mr. Speaker, Sir, 
. much bas been said about the memorandum 
liven by Mr. Subash Ghisiogh aod my letter. 
I have no hesitation in placing that letter I 
on the Table of the House. That letter was 
also discussed with the Hon . Chief Minister 
of West Beagal. 

SHRI BASUDEB ACHARIA: Which 
letter? 

S. BUT A SINGH: The letter which is 
written py Subash Gbisingh to me, and also 
the contents of the letter which I wrote 
acknowledging his letter. The Hon. Member 
must know that I have a very c:1Ne repport 
with the Chief Minister of West Bengal. .••• 
(Intrruption). 

SHRI SURESH KU~UP (KultaY;'1m); 
And also with Ghisingh. 

S. BUTA SINGH: No. Whatever mes-
sages came to me, I shared wi\b \tle (hief 
Minister of West Bengal and be aho agreed 
with the ~ourse J had taken. Unf~ rt unately, 
the Hon. Chief Minister, while he was in 
Delhi, said that 1 wrote the \<:1 teT aft er 
I came back from Calcutta. This is Dot the 
fact. Perhaps some of you must have misled 
him. The letter was acknowledged by me 
before 1 went to Calcutta. Now, Sir, when 
the whole issue has been very squarely dis· 
cussed here, Hon. Prime Minister has made 
very categorical statements on this issue that 
no division of West Bengal will be allowed, 
no amendment to the Constitution of India 
will be allowed on this issue .•• (Interruptions). 

SHRIMATI GEETA MUKHERJEE: 
Why not?.,. t. (Interruptions) 

S. BUTA SINGH: Now, Sir. here is'the 
catch. On 1he one hand they say it is anti· 
national and now tbey want to accommodate 
him. Why amend the Constitution? How 
can we do that Oeeta li? You cannot play 
••• (Interruptions). 

Now, tbey want to amend the 
Coo8tituti()o to accomodate bim. Wonderful, 

wonderful. This is a queer logic to wbich 1 , 
am sorry I' caonot subscribe. My leader bas 
said very categorically that there will be DO 
amendment to the Constitution for any 
separatist tendency. 

SHRIMATI GEETA MUKHERJEE: 
Is regional autonomy a separatist tendency ? 

S. BUTA SlNGH: Now Oeetaji 
please. (Interruptions). And also, Sir, I wish 
to place on record. (lnterruptions). 

SHRI SAIFUDDIN CHOWDHARY: 
Regional autonomy is nut the demand of tbe 
GNLF. Do net link it. 

S. BUTA SJNGH : I want to place it on 
reCOI d that violence in a ny form by anybody 
will be curt-ed with a heavy h[lod. ) am only 
hoping and feeJir1g that the West Bengal 
Government and their leaders rise above 
this narrow partisan 5t~md and they should 
~how the statesmanship ClCld try to tackle the 
problems which are sqlJareJy in their jurisdic-
tion. The Government of India will not 
hesitate t to cOJr.e to tt.e jurisdiction of the 
West Bergal Government to ~ontinue to sup-
POlt them. With these words the Hon. 
Members will now agree tbat there is nothing 
left unanswered. 

MR. SPEAKER: Shri 
Pratap Singh. 

VishwaDath 

THE MINISTER OF F1NANCE (SHRI 
VISHWANATH PRATAP SINGH) : ] wisb 
to make a statement. 

SHRI S. JAIPAL REDDY : Any state-
ment made in contravention of existing law 
viz foriegn excbange regulation Act a~DouDc
iDB a general ameoesty for serious offenders of 
FERRA, for smugglers ••• 

MR. SPEAKER: Had be not thousht it 
prudent, be would not have brousht it. It 
would not have been allowed. 

---
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and Cos. Held Abrtlad and Cos. Held Abroad 

15.06 hrs. 

STATEMENT RE: SCHEME OF MAKING 
DECLARATION ABOUT FOREIGN 
INTERBST/ASSETS AND HOLDINGS BY 
INDIAN NATIONALS AND COMPA-
NIES HELD ABROAD. 

(E",Ii.h) 

THB MINISTER OF FINANCE (SHRI 
VISHWANATH PRATAP SINGH): Sir, 1 
rise to make an announcement regarding a 
acbeme of making declaration about foreign 
interest/assets and holdings by Indian 
nationals and companies beld abroad. 

2. Government have taken steps to en-
courage people to voluntarily come forward 
to comply with the tax Jaws. Opportunities-
were provided for voluntary disclosure of in-
come and wealth not earlier revealed for pur-
poses of income tax. Similarly, a scheme relat-
ing to Customs and Central Excise duties was 
also introduced. These schemes have provided 
a window for assessees who might have 
evaded taxes in the past to come clean and 
pay their dues to tbe Government. No tax 
concession was granted under these schemes 
and the relisation of Government dues was 
fully ensured. In the same spirit which guid-
ed the Government in introducing tbese 
voluntary disclosure schemes for income tax, 
central excise and customs duties, Govern .. 
ment are. of the view that an opportunity 
should be afforded to all concerned to coroe 
forward voluntarily and disclose their inte-
rest abroad. yovernment accordingly invite 
all concerned to furnish vo'luntary declara-
tions about thei r undisclosed financial inte-
rests and activities abroad and conform to 
tbe requirements of FERA. While a comp-
lete list of such jnterests/activities abroad 
would be too lengthy, it would inter-alia, 
include the following : 

(1) Balances held abroad in bank 
accounts or with any other organisa .. 
tions/persons. ' 

(2) Foreign sceurities (including shares, 
debentures, bonds etc). 

(3) Movable properties (other than 
those at (2) above) owned and held 
abroad. 

(4) Immovable properties held abroad. 

(5) Equity interest in overseas joint 
ventures and subsidiaries not de.;. 
clared to or approved by Govern .. 
meat of India/Reserve Bank of 
India. 

(6) Equity interest in subSidiaries/affi-
liates abroad acquired and held by 
overseas joint ventures/subsidiaries 
of firm/companies in India, wbich 
bas not been declared to Govern-
ment of India/Reserve Bank of 
India. 

(7) Earnings from consultancy /technical/ 
managemen t contracts a broad, which 
h l ve not been de~lared to Reserve 
Bank of India/repatriated to India. 

(8) Guarantees or loaDS extended to 
foreign parties either directly or 
through o\erseas joint ventures/ 
subsidiaries in which the declarant 
has an interest. 

(9) D~tails of unspent balances of 
foreign exchange released by Re-
serve Bank of India but retained 
abroad without its permission. 

II 0) Details of Indian/foreign currency 
paid to non .. residents without per-
mission of Reserve Bank of India. 

(1 !) Details of foreign exchange brought 
to the country but not surrendered 
to an authorised dealer/money 
changer. 

(1 2) Details of payments made in rupees 
to or on behalf of non-residents 
wjthout proper authorisation 1, in 
compensation for payments received 
abroad in foreign exchange. 

(1 3) Particulars of association with/ 
participation in foreign concerns 
(other than by virtue of equity 
participation) . such as directorship 
of a foreign company. 

(14) Particulars of trusts created outside 
India by the declarant soleI), or 
jointly with others. 
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ties baving a foreign exchange angle 
undertaken by tbe declarant without 
proper authorisation. 

3. All declarations should be made in 
the prescribed form and forwarded to the 
Controller, Exchange Control Department, 
Reserve Bank of India, Central Office, 
Bombay .. 400023 by 31.3.1987. Reserve 
Bank will scrutinise the decJaration~ and 
advise each dec1arant about the legality or 
otherwise of his overseas interests or activi-
ties declared as also any further formalities 
to be complied with. Where necessary, 
declarants wi11 be required to suhmit separate 
applications to the Reserve Bank of India 
for obtaining the Bank's requisite permission 
under the Foreign Exchange ReguJation Act. 
1 97:l, for continuing the financIal inteJ e~t J 
activity abroad or bolding the foreign a~sets. 
Where Reserve Bank is of the view that 
neceliisary permission under Foreirn ExchrlJ1€c 
Regulation Act 1973 car.not t.e given the 
Reserve Bank wi11 direct the dec1ilT2nt to 
take such steps as may be necessary and on 
such conditions as it deems appropriate to 
bring back to India assets etc. involvcd in 
such transactions. There wil1 be no conces-
sion in the obligation 10 brinS balk f('Tei{!n 
exchange into India and declarants \\il) J-ave 
to fall in Hne with FERA ruidelines. 

4. Government of lndia hope that a11 
concerned y,iouJd take full advanwge of this 
opportunity for vp)untary disclosure of fman-
cial interests/activities abroad. Jt hilS been 
decided by Government that while provisions 
of Forcign Exchange Regulation Ad 1973 
and the Rules/Regulations framed thereunder 
will not be relaxed for reguJarisation of such 
interests/activities, which arc in v io}a (ion of 
the Act or any statutory Rules/Regulations 
framed thereunder, prosecution of the dccla .. 
rants under FERA will not be re~orted t-o. 

S. The amnesty will not be applicable to 
foreign exchange acquired or purchased in 
unauthorised markets in illegal transactions 
relating to gold, silver. drugc; and narcotics or 
any other contraband items. This scheme 
will also not 'apply to cases where criminal 
prosecution or adjudication proceedings have 
already been launched by the Directorate 
of Enforcement. It wm. however, be open 
for the concerned parties against whom eri-

minal prosecution or adjudication proceedinp 
have been initiated to make voluntary decla-
rations about other transactions which are 
not converted by the aforementioned proceed-
ings. 

PROF. MADHU DANDAVATB 
(Rajapur): Sir, since this b a licence to 
economic offenders, I dt'mand that we 
~bould have a discussion under Rule 193 on 
the Statement that is made by the Finance 
Minister. 

MR. SPEAKER: You have the right 
to, Sir. 

SHRI SOMNATH CHATTERJEE 
(Batpur) : It is a very vital matter. 

MR. SPEAKER: Yeu have the ~jght to, 
Sir. There is no prohl(:m about that. 

PROF. MADHU DANDAVATE: I only 
exercise my right to demand. That is aU. 

MR. SPEAl<FR : 'Yes, that is right. I 
said that, Sir. 

( Inlerruptlcns) 

MR. SPEAKER: Did I hesitate, Sir? 

PROF. MADHU DANDAVATB: I am 
afraid, \\e will march to tv.enty-fhst century 
before time. Sir, and tht~t is why I want a 
discussion. 

SHRI SOMNA1H CHA1TERJEE: Sir, 
one thing has not been said, whether an 
apology would be sdlkient. 

(Interruption ~) 

SHRIMATI GEETA MUKHERJEB 
(Panskura): Sir, bdore be n'lade tbis. state-
ment how is it that everytbipg was In the 
press·? Today all the regional newspapers 
have printed this very news. 

(Interrupt ions) 
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15.11 brs. 

DISCUSSION RS : SERIOUS SITUATION 
ARISING our OF THB REPORTED 
EXPLOSION OF NUCLEAR DEVICE BY 
PAKISTAN AND THE SUPPLY OF 
AWACS AND OTHER SOPHISTICATED 
ARMS BY USA TO PAKISTAN. 

(E",Ush] 

SaRI BALWANT SINGH RAMOO-' 
WALIA (Sangrur): Mr. Speaker, Sir, I 
rise to di~cuss a seriou, situation arising out 
of the reported explosion of nuclear 
device by Pakistan and the supply of 
AWAC~ and other sophisticated arms by 
USA to that country. 

Sirt late Prime Minister Indiraji has war-
ned the world that Pakistan;s accumulating 
arms and certiin foreign powers are '3upplying 
in big quantities of arms to Pakistan. Today, 
while initiating this discussion, Sir, I plac.e a 
note of warning to the whole of the country 
as to which side the situation is taking sbape. 

Sir, it is rep.jrled that Pakistan has 
acquired nuclear bomb status. When this 
news or information wes published, every-
body among us was of the opinion that 
President Reagan will take serious note of 
it. But· to our utter surprise, it happened 
last week that the Reagan Administration 
certified tbat Islamahad had the non·nuc1t!ar 
status and consequently, allotment of $ 600 
million worth of arms was sanctioned to 
Pakistan. 

Sir, 00 the one hand, we are the cham-
pions of peace, we are the champions of 
NOD-aligned Movement in the world. India 
had never all acked her neighbours. There 
are many small countries neighbouring India 
but there is no threat, no risk, no danger at 
tbe hands of our great ¢ountrYt to them. It 
is because, Wt:; believe in co-existence, we be-
lieve, in theory that everybody has the right to 
live. But, Sir, it is very clear that since 1953, 
whoD Pakistan entered into a pact with the 
U.S.A. there had been continuous accumula .. 
tion of arm~ endangeriog or threatening the 
security of our country. Now, sometime ago, 
AWACS air-borne warning system and 
radar planes b',lve been given to Pak·stan. 
Tbese planes oan collect informatiQQ from 

within other. countries up' to 200 kms, I may 
be corrected, if it is 400 kms. SOt these are 
also being given to Pakistan. 1t is written that 
Is1amabad is now only two screw .. driver turns 
away from a full-fledsed bomb. So, Sir, this 
is a very serious situation. Previously, 
Iran had been the' base of American to use 
America.n arms and use American influence 
in Asia and surrounding countrie s. Iran was 

the basis earlier. But after the fall of the Shah 
of Iran, in the same pattern, the fuU-fledacd 
u<;c of Pakistan territory is being made by 
America for her evil design. The threat to 
our country is not only with the arrival of 
arms. I here want to take up jointly the 
matter anj the intention of Pakistan as wen 
a~ supply of arms by the imperialists to it. 
There are many forces, and many powers 
in the world who are jealous of our 
great country. They want that India 
should not grow~ should not develop. 
Out of lhat jealousy, they are supporting 
the veskd jnterests and opponents of 
lnl._lia Now, Pakistan is consistently tIying to 
dt'stabilise our country by sending infiltrators 
There h"d been two wa rs with Pakistan in 
the previous }ears. During these wars, all 
these arms \\hic;:h were got fro~. America 
were used against our country, even though 
the U.S.A. and other imperialist countries 
had given an Dssurance that these arms would 
not be permitted to be used against India. 
Bllt even then, they were used against us. 
On the one hand, Pakistan is getting arms 
and, on the other hand, Sri Lanka is getting 
arms from five countries. '\lbo are supplying 
arms to Pakistan? ]srael, China and South 
Africa, Pakistan and U. K. aIr these coun-
tries are supplying arms to Pakstan. 

Paki-;tan's intervention is not now any 
secret thing. The Prime Minister bad many 
titJles dis.:ussed the issue with Pakistan 
authorities and the Head of the Pakistan 
Government. The Prime Minister should not 
keep any secret. If at all needed, the Prime 
1\11 inister should come out with facts which 
are needed foremost for the sovereignty of 
thil7i great country. The Pakistanis) directly 
and indirectly, are destabiJising 'our country. 
Take the case of Western border. There is a 
rumour that Indian nationals in thousands 
..,.;ent to Pakistan after Operation Blue Star. 
The Government of India should coJlect those 
fig'Jte's. Those people are now imparted train .. 
iDS in sophisticated wcapons and arc bcina 
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sent baCk to out country to create chaos and 
to kill innocent peopJe~ Pakistan is givinl 
training and supplying arms to these people. 
It is also ,givjng them money. A few days 
back in the 'Oolden Temple, certain posters 
were seen bearing the slogans of Khalistan 
and these posters w~re ,publisbed in a print-
ing press at Lahore. This is a very serious 
situation. Punjab Chief Minister told me a 
few days back tha t people who ccossed over 
from Pakistan to India have been arrested 
and they revealed during interrogation that 
they were trained in FaisBJabad, Multan and 
in other cantonments. They were the people 
to whom Pakistan said "Go into that country 
and have communal killing of one commu· 
nity." These revelations are also on the 
record. as told to me by the Chief Minister. 

I read a statement of Shri Subramaniam 
Swamy that during his mee1ing with Gen. 
Zia, when the Ambassador of India was also 
present, Gen. Zia admitted that his country 
has acquired the capacity up to 90 per cent 
enrichment of uranium. That was admitted 
by the Head of the State in the presence of 
our ambassador. The ambassador mU'it have 
passed on the information to the Government 
of India but the Government of India has 
not become serious or taken any action. 

Pakistan is misusing the religious and 
other aspirations of our country_ Pakistan is 
leaving no stone unturned to destabilise and 
disunite or break our country and is putting 
threats to its integrity and unity. With the 
achie\'ement and acquiring of the status of a 
nuclear power by Pakistan and having quanti .. 
ties of arms, the (b'reat has become nlore 
serious. 

I will make two or three suggestions. The 
first point is that Indian nationals are there 
who can be used and who are being used 
against the major and vital' interests of our 
great nation. .t,\ccording to the Simla Pact, 
certain measures should be taken and this 
Government should make sure ,that Indian 
national who have crossed over the border 
to Pakistan should be brought back - anyway 
even if some higb·level talks are to be con-
ducted with the Government of Pakistan. 
After the war of 1965 and 1971 many people 
were brought back. In PunjC\b, tbe activities 
of Pakis,tan are more serious in nature. 

Punjab had been a sword of Jndia; I wish it 
wi1l be the sword of India in future also. 
Duri.ng the 1965 war, our sisters, mothers 
and womeo"folk of Punjab went to the Jast 
bunker to serve the Indian soldiers, to help 
their ~oJd;er brothers. The wish of the 
Pakistan is that these sentimc:nts should go. 
We should not allow Pakistan to do that. I 
request that the nation needs reassurance 
from the Government keeping in view this 
threatening situation on the borders of the 
country. 

Sir, this concern is llot only the concern 
of certain poJiLica1 parties but this is a con-
cern of the count ry as a whole. W ill the 
Government e-xpJain and satisfy the country 
through this House as to what concrete mea-
sures are being taken to face the threat of 
the security of the country? 

The ~econd point is : whnt steps are being 
t&ken to stop Pakistan from ir,tcrfcrir1g in 
our country'? 1 hey are instigating anti-na-
tional forces in Punjab, Jammu Hnd Ka'lhmir 
and other parfs of lndia. \\'hnt ~tc.ps UTe 
i:eing proposed to inspilc rind mobilbe the 
pe<'ple of PUnjab in defending our couutry's 
border and defeat the designs of Pakhtun. 
Though I am sure that this country bad sur-
vived throughout the very hard days of the 
history for centuries in the past, and this 
country ","'ill survive in future also but yet 
this is tht: foremost duty of the Government 
to carry the y.hole of the nation with them 
and <.:on;e out with a cuncrete mea~ure to 
defend this country, keeping in view the 
~erious situation in Pakistan due to the supply 
of sophhticatcd arms, AWACS and equipping 

.,Pakistan to have a nuclear bomb. 

PROF. G, G. SWELL (Shillong): Mr. 
Speaker. Sir, unfortunatel), 1 believe, unwil-
tingly, a red herring has been drawn over the 
question of th~ ddonation of an explosive 
device by Pakistan by out of tucn sta lements 
bv some of our scientists. It would appear as 
if~ there was 110 such explo~ive device and that I' 

the whole thing was an earth-quake. Sir, the 
United States' Defence Intelligence report, 
the Special National Intel1igence Estimate of 
the USA are not yellow- paper agents. These 
are extremely prestigeous organisations and 
part of the establishment of the American 
Administration. And when a report from 
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their source appear in a prestigeous American 
paper like the Washington Post, we should 
take note of it. The world has taken note of 
it. J wou1d like to put the record straight. 
]t is true that during tho",c days of September 
19 to 21, there was an earth-quake at a place 
called Wamai Post near the North-Wtlst 
Frontier area. And 'tbnt earthquake was duly 
recorded by our seismographs in the Gauri-
bidanur Seismic Centre in B:i tlgaJore. But. at 
the same time, in those dClYs, there was an 
explosive device detonated hy Pakistan. But 
since this device was to test the trigger, it 
was exploded not under the ground but just 
beneath the surface or on the surface, and 
the device did not have a nu<'bar charge. 
Now, an explosive like that would not set off 
seismic waves and, thercf, Te. it wa$' not 
recorded by our seismogmph'). Thert> was no 
doubt that there was an exp!()\ive dev;ce and 
the whole intention was to tc~t the trigger 
which ~hol!ld be used wht:n the bomb is put 
together. 

Now. all knowlcdgea hle people in the 
field of nuclear science in the United States 
have come to this conclu"jon that Pakistan 
is juc.t two screw· turns away from having a-
complete nuclear bomb. They have mention .. 
ed that it has got sub-assemblies of this 
bomb at different places and any time, within 
a we!k's time. they can put llw o;;ub-assemblies 
together and have a complete bomb. 

Sir, 1 would like to draw your attention 
that even the spokesman of th~ State Depart-
ment of the Unitrd States had only said that 
the report of Pakistan having had an explo-
sive device was speculative They did not 
say that it was not true. If they were sure 
that it was not true, they would have said 
so. The most they said was that it was specu-
lative. And when President Reagan, on 
Octoher 27, -if I am not mistaken ahout 
the date-issued a certificate so thqt certain 
payments could be cleared in aid to Pakistan, 
he had only said that Pakisfan did not have 
the bomb. Well, technically. yes; they do not 
have the bomb. But they can put the bomb 
together within one week. This is the posi-
tion. This is the new ~ituation that we are 
facing. 

I know my time is limited. Well, the 
deal for ~upplYing AWACS aircraft to 
Pakistan was struck only recently during the 
visit of the Secretary of State for Defence of 
the United States of America, Mr. Weinber .. 
ger, only last month. The deal to supply ~be 
A WACS aircraft followed a nuclear devIce 
that was exploded by Pakistan. And some-
where else, somebody, near to the establish-
ment of the United States, had said that, 
even if a nUc]f"ar bomb was discovered under 
the basement of President Zia, the U. S. 
Administration would not come down beavily 
on Pakistan. Therefore, it is very clear that 
the United States administration is taking a 
very indulgent view to the prospect of 
Pakistan acquiring a nuclear device. 

Let us understand what are these AWACS 
aircraft. Somebody has described the 
AWACS aircraft as an electronic platform. 
What do the AWACS do? They are an air-
craft keeping floating in the air. 1 hey can 
see and spot an object about 500 kms. away. 
1 don't know fro'm Lahore or Rawalpindi 
how far that will be towards India. ) think, 
it would go beyond our· off-shore installations 
in Bombay. It can go up to Bangalore. Every-
thing could be seen, our air .. fields could be 
seen, our mi1itary·fields could be seen, our 
military movements could be seen clearly as 
a p:cture before you. Over and above seeing 
all these things. tbe AWACS aircraft-the 
full tilk is Air Watch and Control System-
issue instructions to their forces on the ground 
to take action. What does it mean? It means 
that in the event of hostilities, if ,any aircraft 
takes off from an Indian air-field, it would 
be seen by Pakistan immediately and would 
be interdicted .. Any military movement that 
we have would be seen by Pakistan clearly 
and immediately instructions wou1d be issued 
by Pakistan to take counter-action against it. 
That is the situation in which we are. 

I don't know when these AWACS air-
craft will be supplied to Pakistan. In my 
view, these aircraft could be supplied to-
morrow, if necessary because the Americans 
have made it clear that in the first instance 
they would like the American military perso-
nnel to operate these aircraft. They already 
have these aircfaft-I think about five-in 
Saudi Arabia and they could easily be flown 
to Pakistan any time. from tb~~ ~t follows 
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that America would establish itself as a base 
in Pakistan. It bas been said that if three of 
these AWACS aircraft are operated it would 
be nccessary for about 300 military person-
nel to be stationed at a particular place. 

It means another qualitative change in 
the military situation in this region in which 
America itself would be involved, American 
personnel would be involved. If tomorrow 
three AWACS aircraft are to be used in 
Pakistan, it would Olean that immediately 
300 American airmen, mechanics and others 
would have to be stationed in Pakistan. 

Sir, you have heard about the air field 
Mauripur from where certain sophisticated 
aircrafts of America-the P-3, Orion. 
Surveillance aircraft have been operating. 
They are operating DOW approximating to tbe 
sophisticated 42 aircraft' flown by Garry 
Powers and shot down over the Soviet Union. 
He operat~d from Afghanistan in these days. 
The same situation is taking place around our 
border. This is a new situation in which we 
are placed. 

I would like to draw your attention again 
that it is not only a ircraft, not only indul-
gence to Pakistan to have a Duclear bC'rnb 
but the USA is also supplying Pakistan with 
tbe most sophisticated tank that they have. 
They call it an M IAI tank. America has not 
given even to her NATO allies. These tanks 
would be available to Pakistan. I was told 
Mr. Weinberger said as much to OUf Ambas-
sador in Washiogton that Pakistan needs 
these A WACS planes because of the situation 
in Afghanistan. Tbe simple question is if you 
say that they need all these sophisticated 
arms because of the. situation in Afghanistan 
what arc these tanks for? These most 
sopbisticated tanks that you are giving to 
Pakistan MIAI ~hich you have not given to 
Britain and West Germany what are tbese 
tanks for ? Are these tanks to clinlb up the 
Khyber Pass and operate on the mountains 
of Afghanistan ? Does tbat make any logic '? 
It is as simple as tbat. These weapons can 
be used only in the plains of Pakistan and 
tbe· plains of India. And when you say the 
AWACS planes are only to watch the move-
ment of aircraft in Afghanistan the",,.,AWACS 
planes cap also watch the movement -of air-
c;;raft in India. 

I would like to put this question both to 
the Pakistanis and the Americans. Is it 
their case tbat they would like to fight a full 
war against Afghanistan and tbe Soviet 
Union? If )'OU are Dot going to do that and 
Pakistan has said in so many words tbat they 
are not thinking in terms of an open warfare 
with the Soviet Union and they are not in a 
position to do that then why all this? I 
would make a sratement today that all this 
is a part of an American geo-strategic inte-
rest. All this is a part of what America bas 
~een saying, a strategic consensus and a 
rapid deployment force. I would put tbis 
question through this House if it ~an reach 
the American Press and Mr. Reagan. Last 
year I was in the United Nations and I heard 
\\-hat tie said in his reply to the Soviet 
Upion 's prc'po~ al f('f Duclear disarmament 
and we kn( w ",hat has happened in 
Rejkyabik. lObe Americans ran away from 
disarmament. 

I must here express my compliments to 
the Soviet Urd(;n for Laving put concrete 
proposals on tlie t&ble fer the reduction of 
nuclear arms and total eJiminat:on of medium 
rarge and ~bort range nuclear weapons in 
Europe withcut e\en taking into account the 
nuclear armarr,cnts of U. K. and fran(e. 
They propoSl d ~ 0 rer cent reduction c,f inter-
ccntinental Dl:<. It ar ocvices. These ale very 
concrete proro~~tl~. Tl~cle is no r~son ~ hy 
America should not accept tbot but President 
Reagen ran away from that with the result 
that there is a stalema teo The strong point 
that Reagan always mAkes is that the Soviet 
Union is creating regional inslability, He 
says that unless and until there. is reduction 
in regional instability, there cannot be a 
question of trust of America in the Soviet 
Union. He mentions Afghanistan, Kam-
puchea, Ethopia and so many others. I 
would like to put this question to tbe Presi-
dent of America: "What are you doing in 
the Indian sub-continent by infusing arms 
and weapons to Pakistan? Are they not 
creating another region of instability? Does 
this serve the cause of peace 1" 

Having said all that, we would, of course. 
like to hear fronl our Government how tbey 
are going to face that situation. I know it is 
not· an easy question to answer. I know also 
that even jf the Government has certain 
idea. cannot come forward with those idea, I ' 
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here and' put them OD the Table of the 
House. Wo have to think seriously what we 
can do. but we have to make a distinction 
between the American administriltion and 
the American people, we have to make a 
distinction between the American people and 
the American President Reagan, who today 
is a lame duct President. The people of 
America have shown their loss of confidence 
in him by returning tbe Democratic Party to 
a majority in the Senate and in the House of 
the Representatives. They have shown their 
disillusionment with his cowboy mentality 
riding on a horse and bla2'jog his gun away, 
to tbe wild west. This is the kind of attitude 
that he has towards problems. But I think, 
when we say all this) we still have to reck.on 
with the con~ensus of the American people. 
LeE us seriously make an effort and reach the 
American people and reach the American 
Congress and to say that this sort of thing 
does not serve the cause of world peace. At 
the same time, Jet us unite our people and 
make them aware of the danger that faces 
our country. 

15.48 brs. 

[SHRI SHARAD DIGHE in the Chair] 

SHRI SOMNATH CHA TTERJEE 
(Bolpuf) : Mr. Chairman, Sir, it is quite 
proper that we should discuss a very serious 
situation that has arisen in view of the rCCC'Ilt 

developments in our nt:ighbouring State. The 
news that has corne Ollt about detonation of 
a high explosive device in Septemher this 
year is a part of Pakistan's continuing efTorts 
to build an implosion type nuclear weapon. 
This follows a conscious and deliberate 
attempt on the part of USA to supply 
sophisticated arms to Pakistan whose intt.:n-
tions with regard to their use are really no 
secret. 

So far the supply of sophisticated arms 
and other arms to Pak istan from USA has 
been to the extent of 3 2 bBlion dollars 
during 198 I and 1986. and the amount of 
4.0.2 billion dollars is for the pJckage of 
1987 to 1993. This iii the magnitude of the 
arms supply to Pakistan. Apart from that. 
from 'be reports it ~ppcars tbat the USA 

Defence Department has approv~d a f~1ftber 
supply of arQ,lS of over 100 million dollars 
in the shape 'of supply of armed pcl'so~ncl 
carriers and 159M Howitzers. This is in 
addition to the packages that 1 have al~"ady 
mentioned. Tbis is supplementary to that. 

Now Sir, so far as the armoured per-
sonnel carriers are 'concerned, as bas been 
rightly pointed out, these cannot be used in 
Afghanistan because of the par.ticular nature 
of terrain of that area. These can only be 
used against our country. 

Since 1981-1 would like the Hon. 
Minister to state whether our information is 
correct or not-the USA bas supplied to 
Pakistan 40 F'-16 aircraft, 20 AH·15 attack 
helicopters, 100 M- 48 A-5 tanks, 75 M-113 
A- 2 armoured personnel carriers, 24- ton 
missile vehides with over 1 005 n)i~siles, 100 
howitzers of 155 MM (self-prcpelled) and· 
75 towed 155 MM howitzers and 40 light 
inch howitzers (self-propelled), etc. The~e 
are the types of armaments and quaotity of 
arnlamcnts that have been supplied by the 
United States to Pakistan. Over and above 
this, there is the recent decision of America 
to supply this AWACS to Pakistan, which 
can only b~ used for the purpose of keepioa 
a watch .over our defence preparedness and 
on our installations. Every thiog will be clear 
to them. So far as their pret'arecness is 
ccnrerned, it is rightly pointed out that it is 
just 'two screw-driver turns from having a 
bomb'. It is also stated that so far as the 
F- 165 are concerned, they are already in a 
position to carry nuclear weapons. It bas also 
been found from the US documents which 
were captured by the Iranians in the US 
Embassy in Tehran that there were clear 
indications that these F ... 16 aircraft bad been 
suppJied to Pak istan only for the purpose of 
using them against our country and not 
against Afghanistan. So, there is ample evi-
dence and material to prove that this arming 
of Pakistan is done only with the sole objec-
tive of destabilising our country because it is 
against the interests of US to have a strong 
India which is dedicated to the objectives of 
NAM. So far as the role of USA is concer .. 
ned, we must have a proper perspective and 
understanding of the situation. Sir, so far.as 
USA is concerned, there was a recent visit 
by the Defence Secretary to India. I/would 
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.~~e to know very categorically from the 
Hon. Minister what was the nature of the 
discussion between. our Government and the 
Defence Secretary? I know. it will be said, 
it is confidential. But the intentions of Mr. 
Weinberger, tbe US Government vis-a-vis 
supplying sophisticated arms and weapons to 
Pakistan is not kept secret, it gees to the 

. Press in Pakistan and makes its intentions 
clear and the whole justification supposed 
to be given to the world at large that to tneet 
the so-called Afghan incursions on Pakistan 
territory, these highly sophisticated modern' 
weapons are necessary. Sir, what did he tell 
us and what did we tell him '? Did we tell 
him that this will have serious efl'ect on OUf 

relations which will embitter the relations 
and seriously affect the mutual rela tions '? 

It will be an unfriendly act so far as our 
country is concerned. Was it lnade dear'! I 
find tbat the Hon. Minister has ~ajd in the 
other place that we should be soft in words, 
but hard on facts. But what is meant by 
hard on facts? We know that we should 
ascertain the facts. 1 believe we must be care-
ful about thc facts. Now, ale these facts 
which we gathered from different sources- \\'c 
have no access to ~rour sources-·correct or 
not? If these are facts, then I take it as 
very bard facts. On these acts, how long will 
you go on with your softness? That is why, 
in connection with this, there is another very 
important aspect and that is, there has been 
an interview in a Press Conference by Mr. 
Armitage in which he bas given an impression 
that India-our country-would probably 
like or prefer patrolling to outright supplies 
of AWACS to Pakistan. This is a very serious 
thing. J t has gone on record of the Defence 
Department there. 

Sir, with your permission, I would like 
to read what Mr. Armitage has said at a 
press Conference on the 24th of October 
that both USA and Pakistan had aareed to 
concentrate on the immediate need to im-
prove Pakistan"s air-borne early warning 
capability along the Afghanistan border using 
tbe most cost-effective means available. Are 
specifically the AWACS 8S differentiated froro 
HAWKEYS being discussed for supply. Mr. 
Armitage's reply was. 

"We are talking about AWACS type 
orcapability bave been determinod, If 

there is a great need for airborne eatJy 
warning system the problem is to try 
to find one that is cost effoct~vo aqd 
technologically effective." 

Then, be goes on to say to a specifiC 
question-l read out from the Reports 'of tbe 
other House·put by an American Journalist 
namely, whether Indians prefer sUTvei1lancc 
rnther than to ghe it. The response of Mr. 
Armitage was, you probaJy ought to ask them 
the question. I think, plobably one could 
assume they would like that better, that is 
India would like patro])lng and that Pakistan 
and America can carryon patrolling even near 
our borders instead of giving them actual 
supplies. This is a VCIY serious matter. I 
would like to know whether the question of 
supplying AWACS was discussed or not, and 
whether this impression was given by our 
Government to the l1. S. Government: '·If 
you think so) you can carryon with your 
patroJling activities; but do not make actual 
supplfes of AWACS," This bas gone on 

'record. This is known to our Government. 
We want a categorical, statement on tbis. 

16.00 hrs. 

Mr. Weinberger has not kept the inten-
tion of the U. S. Government a secret. He 
has reiterated U. S. Government's deter-
mination to supply this sopbisticated aircraft, 
when our Ambassador Mr. Kaul met bim~ 
although it was pointed out to him that it 
would create a total imbaJance in the respec-
tive positions of our country and Pakistan. 
But justification is being made. The Afghan 
problem is there, sofar as Pakistan is con-
cerned, but that can never justify the supply 
of such a type of sophisticated aircraft or 
arms or APe etc. tanks to Pakistan. 

] am reading from a report which says: 
"The Anlerican decision as under-
scored by Mr. Weinberger continues 
to be the stand in Afghanistan. Mr. 
Weinberger who has the reputation 
of being doggedly anti .. Soviet on 
matters of arms control, sees Pakistan 
as not only a frontli ne State apiolt 
the Soviet Union, but also as a base 
which the U. S. could use in times of 
need." 



14' bll. Re : $. S. Arising NOVEMlJER 6, 1986 ilis. Re : $. S. A,.l,lng ~4a 
&pld. Expl. 0/ N. D. by Pakistan... Reptd. EJipl. 01 N. D. by Pakillan ••• 

[Sbri Somnath Chatterjee} 

This is tho real objective of U. S. intentions 
or U. S. actions in this part of the world. 
Here, our country has to be very firm. We 
know tbat there is not only the intention; 
but tbere is a continuous attempt to create 
difficulties for us. We know how Pakistan , 
and for that matter even the training schools 
in USA are beiDa utilized for training terr .. 
orists who are being sent here, to create 
difficulty, to give encouragement, to give 
support and actively carry out secessionist 
activities. We have to be extremely cautious 
about it, and remember their attitude to-
wards us. In this ~ituation, we have not 
only to make our intentions clear to the 
U. S. Government, whose imperialist war-
mongerina is obvious. It is really known. 
There is DO suppression of it. Let us not 
lay much hope and faith in tbe cbange in the 
Senate structure, because sofar as their 
attitude towards Pakistan and India is con-
cerned, we do not suppose there will be any 
real. substantial change in that attitude. And 
on tbat basis whether President Reagan has 
become a lame duck President or not, does 
not matter. But the question is that we have 
to be firm. We have to make our intentjons 
very clear, and we have to f()l1ow it up by 
our actions. We go to them for technology. 
We arc clamouring for super computers. 
You cannot be firm with people whom you 
are approaching for tbe purpose of importa-
tion of know-bow and technology. At the 
same time, you cannot deal with them 
atrongly sofar as supply of arms to Pakistan 
and to other places are concerned. 

On this point, we have always stronzly 
supported the Government, i.e. in our policy 
of non-atignmcnt t although we are saying 
that in the Government there is not a proper 
appreciation when they try to bracket the 
friend of this country Soviet Russia, wbich 
has always proved to be a friend, and call it 
a· Super Power t as if the idea is to set off 
one Super Power against another Super 
Power. 

B\Jt here we see the difference in the 
approach and attitude of Soviet Russia and 
the U. S. imperialism. We are deeply con-
cerned about this. I do not want that we 
Ibol.lld be rude in our w~rdsJ but let tboro 

not be any obsession with words which show 
our softness so far as our strength is con .. 
cerned; our strength bas tobe both moral as 
well as a physical strength. Certainly, we 
do not want to match so far as militari6a-
tion or suppJy of arms to Pakistan by USA 
is concerned because tbat' would affect our 
developmental activities. We are concerned 
about it. We do not want to divtlrt funds 
for armament; we want to utilize it properly. 
But a situation is being created where our 
nearest neighbour has always taken an attitude 
of hostility and tbey are trying to destabilise 
our country. fobtaining supply of arms can 
never be used Or any bonafide purpose and 
on the plea of tackling Afgban situation; 
they will all be pointed towards us. Today, 
atmcst the entire westeJ n India upto the 
central India, even upto Bangalore, will be 
complete1} open to tbem. This is the serious-
ness of the situation, and Weinberger comes 
here, gives all sorts of lectures here' and there 
as if be bas corne here cnly to teach us 
something good about defence and about 
armamtot; and then be gees to Pakistan and 
justifies the supply of tbese arms on tbe pJea 
that these are tobe only used against 
Afghanistan. Kindly remember that for 
continuing financial assistance to Pakistan, 
President Reagan has to give a certificate 
under t he US law that there is no use of 
nuclear weapons or in a position to use 
nuclear weapons. Now, on the 22nd of 
Octo ber-according to the report- he has 
given a certificate that Pakistan is not in a 
position to have,any nuclear weapo,ns. But 
by that time, even before that:. a month and 
a half before, this detonation had taken 
pl~ce which is stated to be implosional type 
of a nuclear weapon; it is just a few days' 
time for them to have a fulf1edged nuclear 
weapon. This is the government, this is 
the Head of the State with infrom you have 
to deal; and any softness towards them will 
be dangerous for us; tbat is why; we want to 
warn this government, our governnlent don't 
try to have good commercial relationship 
with them. You canDot be strict "With ,.them, 
strong with them while you have to deal 
with your foreign relationship where our 
interests are seriously concerned. Yoti can-
not have a stick and carrot policy, so far as 
USA is concerned. They will not give us a 
stick for the time being; they will go on 
giving us carrot; and they will give this stick 
to Pakistan to beat us with. You ouabt to 
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realise this, They did not belfeve in that. 
Therefore, we do not want to arm ourselves 
at tbe expanse of our development; we 
should not adopt such a policy. But sO far 
as the government is concerned, taking 
advantage of superior military position or. 
military.hardwards, arn'lying another country 
for no obvious reasons than to utilize them 
against our country so that this country's 
interest is weakened, our development work 
is halted so tbat we may go to America for 
the purpose of sustenance, we must be seri-
ous1y concerned about it. 

'6.10 hrs. 

(SHRI N. VENKATA RATNAM 
in the Chair] 

SHRI DINESH SINGH (Pratapgarh): 
Mr. Chairman, Sir, Pakistan's accumulation 
of armaments beyond its legitimate def~nce 
requirements is a matter of concern to us 
~nd not only to us but to other countries in 
South Asia, and in the neighbourhood of 
Pakistan. But] Am not going to go into the 
details of Pakistan's acquisition, nor am I 
going to join the debate whether Pakistan 
has exploded a nudear device or not. To 
my mind, what should be of great concern 
to us is tbe deteriorating security environ-
ment. We have now two neighbours: China 
in the North, Pakistan in the West \\ hich 
have nuclear weapon capability. This takes 
ioto account almost the total of our ]~nd 

. border. And, therefore, we have to give a 
serious thought as to how we are going 10 
deal with this problem. ] am quite con-
fident the Government has given some 
thought to it, because it is not some thing 
that bas happened sudden}y. It has been. a 
continuing development in this region. And 
I hope, therefore, that the Government's 
response will also be a considered one and 
tbat we shaH not rush 'into any situation 
which l'Qight create more difficulties for us. 
Let us look at the situation in its broader 
context and I wouJd wish to take this House 
a little back in history. Even before· indep-
endence Pakistan was conceived as a Western 
force projection in South Asia, in the Gulf 
and in West AsiA. Mr. V. ·P. Menon has 
prought this out very clearly in his book 
·'The Transfer of Power". It has nothing to 
do with our policy. It is a consequence of 

" ~ t ~ I 

tbe Western defence projectio~s. It would 
be a serious error to assum~ that the United 
States chose Pakistan as its security partocr 
because India was not available for tbe pur-
pose. The Americans had their Jessons in 
Pakistan's strategic significance from the 
British who had designed a cooperative role 
for Pakistan in the Western strategy in the 
sub-continent in We~t Asia and in Soviet 
Central Asia. It is further supported by the 
U. S. Joint Chief of Staff Memorandum of 
24th March 1949 which said, and I quite: 

"The Karachi - Lahore area in 
Pakistan may under certain conditioDs 
become of strategic importance. In 
spite of tremendous logistic difficulties 
this area olight be required as a base 
for air operations agaiost Central 
USSR and as a staging area for forces 
engaged in the' defence or recapture of 
Middle-East oil areas." 

Therefore, it is a continuing policy of 
the United States and whatever our fond 
hopes may be of the changes in the Senate 
in the United Stat('s. it i!'l not going to alter 
the strategic considerations of the United 
States. And, therefore, we have to take a 
wider view of the developing situation. 

In these circumstances, a new element 
has been introduced: the importance of the 
IndianJ)cean. Th'e BJiti~h did not talk of 
the importance of the Indinn Octan in \ 949 
because at that time the British controlled 
the Indian Ocean. Now, the Indian Ocean 
has become of great iOlpo.tance because the 
submarioe.bascd mH·siles are capable of 
hitting strategic targets in Central Soviet 
Union from the Indian Ocean. Therefore, a 
new element in their strategic conception is 
tbe importance of the Indian Ocean and a 
further emphasis 00 the importance of 
Pakistan. 

The United States has another interest in 
Pakistan and that is Pakistan's Islamic char-
acter. A policy stat~ment of the United 
States State Department dated 1. July 19S 1 
said: 

"India's execution of its policy or 
consolidating the prince1y states and 
its inflexible attitude with relard to 
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Kashmir, may indicate na~ional traits 
wbich in time, if nol controlled, could 
make India Japan's successor in 
Asiatic imperialism. In such a cir-
cum~tance a strong M usJim bloc under 
. tJ'le leadership of Pakistan and friendly 
to the US might afford a desirable 
balance of power in South Asia." 

Therefore, there have been two major 
considerations in 'trying to build up Paki~tan 
as a friend- the first consideration being a 
strategic proje..::tion of force and secondly to 
u~e Pakistan to control not only the suh-
continent but also West Asia. 

India never orted to be an imperial 
power as had been feared by the United 
States but Pakistan has been projected as an 
Islamic power. Today, Pakistan has military 
cooperation" ith 22 Islamic count ries spn nn-
ing over two continents. Therefore, the 
United States and its western allie~ have been 
consistent in their po1icy so far as Pakistan 
is concerned. 

This projection of the United States has 
also had its impact on the domestic scene in 
Pakistan. A democratically established 
Government was thrown away and a dicta· 
torship was instaIJed. A nexus ~'as built up 
between the clergy and the military power 
and Pakistan in its own country stalted 
adopting an Islamic character beyond its 
normal development as a modern counflY. 

The US force projection of Pakistan did 
receive a set back in 1971 in the Indo· Pak 
war and in the liberation of Bangladesh. 1t 
was immediat~ly recognised in the United 
States. It is interesting how President Nixon, 
who was in favour of a tilt for Pakistan, 
impishly went to the United States Congress 
and on 3rd May, 1973 stated: 

"The United States will not join in 
any groupings or pursue any pOlicies 
directed against India." 

Tbey re90gni~ed India immediately as a 
South A~i~ri' power and went to assure India 
that, tbey ·w~ll Qqt undertake any policy which 

will be .harmful to India. This statemeut, I 
am afraid. wa& J;Jltber short·lived. Afgbani-
stan situatioa provided them with an oppor-
tunity to prop up Pakistan as a rival power 
ag-ain. 

Much has been talked about Pakistan's 
nuclear bomb and the anti-nuclear prolife-
ration attitude of the United Stater,-'and I 
would 1 ike the House to judge this for itself. 
It was in October last year when Pakistan's 
nuclear capability was brought to the notice 
of the United States by us. The reaction of 
the American President was most interesting. 
president Reagan refused to restrain Pakistan 
in its nuclear weapons programme and, in 
fact, asked Prime ~1inister Rajiv Gandhi to 
reClch bilateral agreement with Pakistan before 
it was too hte. It is an interesting statement. 
They ore consciolls of Pakistan·s continuing 
pH'gramme of nucJca.r weapons production. 
TJ1l'Y do not wish to restrain it h('cause they 
\II. anted it to pIny a rival role. But they asked 
Rttjiv Gandhi to rome to terms with pakistan 
80 that Pnkiqan and India are equated in 
s1 f(l tegic terms so far as t he projection of 
Pakistan in South Asia and \Vest Asia is 
concerned. 

What happcnd in Pakistan is well known 
to us. Pah istan l-ignc-d the Mutual Security 
Agreement Wilh the United States in t 954. 
It joint d the two military blocs CENTO and 
SEATO. But over a period of time they 
realised that it was going to be counter-
pJoductive, that Pakistan had to live in an 
environment which was asking for peace 
wh ich wns agEl inst military blocs, and it 
recognised the force of the Non-Aligned 
Movement and, therefore, wanted to conle 
into the Movement. It gave up its member .. 
ship of CENTO and SEATO but did not 
abr ogate the Mutual Security Agreement 
whii.'h it signed with Pakistan. We welcomed 
Pakistan in the Non.Aligned Mov~meDt in 
the hope tbat it will strengthen Pakistan's 
independent foreign policy and that it will 
take its rightful place a!'; a n1ajor power in 
the sub-continent, working for peace and 
stability. But the situation bas changed 
again. The United States bat; made a state-
ment thit Pakistan's bases would b~ available 
to the Rapid Deployment Force, and that it 
h.lS been included in their ~Ofltral cQm11.land 
strateI)' con9id~ratjon. 
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It" bas al$o now oltered Pakistan 
A WACS. I sbaU bot ao into the details of 
tbe capability of AWACS. My fri~d; the 
HOD. M,.,mber. Professor SwC'U bas explained 
to· tbe H()U8e in very great detail what its 
implications arc. But my fear comes pot from 
individua 1 acquisitioD of weaponry. as from 
the totality of tbe policy in which we ar~ 
DOW facina a very difficult situation. Paki~
tao 'a wilUnaocss to particjpate in the U. S~ 
stratelY will deprive Pa~istan of its indepen-
dent foreigp policy in relation to lalaer third 
world considerations and tbis is of utmost 
importance .. It could go beyond East· West 
military cooperation and aim at serving U. S. 
eco~omic interests jn tbe developing world. 
PaJustants association with United States in 
~ela.tjo~ to East- West conflict could project 
ltself 1n the North·South relations and this . . ' situation in a very close neighbour witb 
which we hope. to establish very ';iend'Jy 
relations, would be most unfortunate. Now 1 
have talked of the situation as it exists. 

What are the options before us 1 Actual1y 
I would wish to leave it to the Government 
to point out wbat they would do. 1 ~isb 
only. to spell out a few optio,oS that we have. 

. PROF. MADHU DANDAVATE: They 
wlll say that the matter is under considera-
tion, 

SHRI DINESH SINGH: They can 
c&)nsider it and say later. We are not in a 
burry. It is a continuiDg problem. However, 
there. is a .Iilver lin ina. We have now entered 
ioto a co-operativo arrangement under 
SAARC Fortunately SAARC is free 
from bilateral disp'ute&. It provides aD excel-
lent opportunity for all countries of South 
Asia ,to sct together at tbe hi,best leveJ, at 
the summit OPcc a year and at the minis-
tcrial1c:vcl, Council of Ministers' twice a 
ycar and in a lal'le number of Commit-
tees and workshops 'W'bieb take' place. 
It, brings people nearer. It removes the fear 
tbat exists between tbem and the suspicion 
tbat fear creates, I have also ever, confi .. 
dence . that the· people of Pakistan' \VOuId 
wish a ~ree foreign policy, a non-aligned 
programme and this we Illust encourage in 
every form we can. Without interference in 
the internal affairs of Pakistan, we have t.o" 
aStilt P.~i,t3D io buildiDa mstitutioQS .reb 

,.,' 

will give it self reliance. which will take 
away its dependence on forcian powers. , 

PROF.' N. G. RANOA (Guntur) : There 
is little hope. It is only a hope. 

SHRI DINESH SINGH: No. Professor, 
We have to Jive in hope. What else do )'OU 
want to do ? ' 

We bad wars with Pakistan. That did 
~ot solve. the probkm. We h~ve to try and 
hve toaether. Merely fi&hting witb ooe 
8~other is not the answer. There is no doubt 
that we have to strengthen our own defence 
and even more so our economy to take care 
of cur defence but we have also to assure 
Pakistan that India's strength is not sgainst 
Pakistan. That India's strength will lead to 
greater co-operation in which Pakistan ~iU 
itself find its cwo strength and not be afraid 
of India's build up. 

We must also, as has been pointed out 
by the two Members who spoke before me, 
try to reach the Americf'D people. America, 
despite policies of Government of the 
moment is a democracy wbere tbe peop1e do 
as~ert tbemselves. Vtle have seen tbis .ill 
different spheres. We bave seen tbia in their 
domestic spheres. W~ have seen 'this in their 
forei@n relations sphere. We must &0 to> tbe 
American pepole and put it to them, wbether 
tbey would wish to see South Asia as .. 
peacefully cO-(l})erating area or an of area of 
c()mpetition in which South Asian countrie. 
confront one another all the time. Will that 
be helpful for global peace or would it beJp 
in destroying global's peace. 

Very soon we shall have the .. pleasure of 
receiving here the Secretary General of the 
Soviet Communist Party Mr. Gorbacbo\' 
who himself bas certain proposals rel81'dins 
Asian security. 1 have no doubt tbat Govern-
ment will give its utmost consideration to 
it. Wa shall see what are the plus pOint. 
in that. We must ensure that Asia-, peace 
and co-operation is not disturbed. 

In the end I wish to say tbat the ,itua-
tion like this bas to be' considered 
in iu depth and its seriousness. We 
n~4 ~ot p~nic. ~bii is tbe time to ,ive foil 
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support to OUf Prime Minister in hts policies 
to strengthen this country so that we are 
able to most tho chulleogc from wherever it 
comes. 

(Translation) 

·SHRI M. SUBBA REDDY (Nandyal) : 
Mr. Chairman, Sir, the supply of most 
,opbisticated and deadly weapons to Pakistan 
by Americans is 'of vital concern to us. Right 
from the beginning, Pakistan has been trea-
tina India as its main, enemy. Despite 'best 
efforts by India' to normalise' its relations 
with Paki nan, 'it was trying j ts best to ham-
per our relation. For the P1st 20 years 
maoy incidents took place pri)ving the inten-
tions of Pakistan beyond doubt. Pakistan 
bas been training terrorists fl em Punja b for 
quite some time now. Jh intention is to 
destabilise the country. In the name of 
combating Afghanistan Pakistan is impor-
ting most sophisticated weapons from 
America. Everyone knows clearly that the 
imported sophisticated weapons are going to 
be used against India. India is a non-aJigned 
country and has bten in the forefront of the 
non-aligned movement. It is irony that While 
we are professing peace and trying to e')ta-
bUsh, normal relations with every body 
Pakistan is becoming more and more belli: 
gerent by importing sophisticated weapons 
from tbe West. If it i~ not to fight with 
India, where is the necessity for Pakistan to 
80 Cor such a big arms import? The con-
ciliation efforts by India proved futile. 
Pakistan is in occupations of a large chunk 
of territory in Ka\hmir. Very recently a road 
also bas been constructed in that area for 
tbe free movement of arms 8 nd ammunition. 
The intention of Pakistan is quite clear. It 
wants to grab Kashmir at an opportune time. 
The situation prevailing today calls for a 
greater viailence on the part of India. We 
must get ready to face the impending danger. 
We too should procure such sophisticated 
arms to meet the threat from Pakistan. China 
too bas been building roads across ollr' 
borders. The collusion between China and 
Pakistan calls for a greater vh~ilence on our 

'The speech was Qrjsinally' d~l;v~red. in 
TeJu,y. 

part. Pakistan is alsC) trying to incit~ 
violence in Kashmir. So ,tbe danaer is 
looming larae over our country. We bave 
'to save the country at'-any cost. Now the 
time has come to get ready to meet the 
challenge by equiping ounelves with equally 
modern weapons. When Pakistan throws 
the gRuntlet, we have no other go but to 
pick it up. Pakistan wants to' threaten India 
by importing' deadly weapons from their 
American friends. Pakistan does not believe 
in the policy of peaceful co-existence and 
that is the reason why it is importing arms 
on such a large scale. ,We must be cautious 
of the purpo~e for which Pakistan wants to 
import arms. Hence we cannot afford to be 
ill-tquipped. We have to be ,well·equipped. 
We have a hitter experience of war with 
China. We had to pay a penalty for our 
complacency. We cannot afTort to be com-
placent thinking that Pakistan is a small 
country. There are various types of snakes. 
A snake sma 1Ier in sile may be more poiso-
nous and dangerous than a bigger snake. 
Hence we have to be careful about Pakistan 
also. India cannot remain silent spectator. 
If we depend on our non-aiignmcnt and 
neglect our defence requirements. We may 
have to pay a heavy price for it. Non-align .. 
ment has meaning only if others respect it. 
Hence we should remain a1ert. Pakistan is 
waiting for an opportune time to destabilise 
our country and get benefitted by it. That 
is the reason why it is providing training to 
the terrorists in Punjab. Had it not been 
for the support given by Pakistan, the 
terrorists could not have crossed the border 
and enter Pakistan. It is evident that 
Pakistan is providing both moral and mate-
rial support to the terrorists. Recently' an 
Indian plane was hijacked by Pakistan. This 
proves the point Pakistan will go to any 
extent to destabiUse and disintegrate India. 

1 

Sir, India should acquire nuclear wea-
pons. We may have different political 
parties in the country. We may havt: different 
ideologies. But we are one in protecting 

. India from interna1 and external dangers. 
We mpst watch the movements of Pakistan 
carefully. Pakistan bas been giving the lame 
excuse of Afghanistan for acquisition of 
arms. But there bad been' rarely any clash 
between the two countries. Ultimately these 
wea~s ~re ,oin$ to be used against us. 
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The arms and ammunitions recovered from 
tbe terrorists in Punjab bear the Pakistani 
marks. Still tbe terrorist activities are con'· 
tiQuing unabated. Innocent people are being 
killed tbere every day. The situation is· very 
srim there. Punjab problem is no ord.inary 
problem. 

India is the only country which is folfow. 
ina non-alignment sincerely. It is' not 
easy to protect the borde,r extending .upto 
4000 kms. Hence we should at least now 
try to procure the arms as sophisticated as 
tbe arms procured by Pakistan. The situa-
tion is tense along the borders of Pakistan. 
Incidents of killing innocent persons, are 
taking place every day. Bence, as Shri 
Vajpai had suggested yesterday tbe entire 
border area must be. banded over to the 
army. 

India cannot afford to be compaccnt. 
India has to be vigilent. Pakistan was tausht 
a lesson earlier. Yet it continues to be 
unfriendly with India. We have to be beware 
of poisonous snake lest it may bite' us any 
Oloment. We have to take all precautions. 

America believes in imperialism. It wa.nts 
to expand its imperialism. Pakistan is a 
part of their imperialistic strategy. America 
encourages small countries against the big 
countries in order to destabilise and 
ultimately grab them. Tbey provide arms 
to small countries to work against big 
countries which do not tow the American 
Jine. We should take note of the design of 
the imperial powers. India should' be 
cautions. Nuclear and powerful weapons 
which these countries possess must also be 
acqired by India. I hope at least now'l 
India will become alert, and take all the 
necessary steps to meet any tbreat froql any 
quarter. 

I tbank you very much for giving me 
this opportunity and witb that I conclude 
my speech. 

[English] 

SHR.I K. P. SINGH DEO (Dhcnkanal) : 
Mr. Cbairman. Sir, I like to COllar~,~latc 
the· vigilance Press 00 bavins bro.bis 
voey irqportant and orucial subject which 

concerns 'not only our national security 
but also has a beariog OD tbe inter-
national situation and is bavins global and 
strategic implications. I also congratulate 
the Hon. alert Member 00 having raised 
tbis discussion. 

This is something which is being carried 
on for sometime. It is Dot something new. 
But the fact is that, it has come at a time 
when our country' is passing tbrougb a very 
critical stage, in tbe sense that we are in the 
midst of a geo political and geo strategic 
environment, surrounded from outside by 
political system which is quite different from 
ours, whether it is a military dictatorsbip 
or monarchy or authoritarian regime, who 
are inimical to India's properity. strenatb 
and development. 

It is in this context that this subject 
ha~ come up and I am glad tbat the learned 
Prof. G. G. Swell has clari.ficd certain aspects 
of the implosion and explosion of the triller 
device and the earthquake. But, at the 
same time, one of the questions remains 
rather unanswered and there is room for 
doubt because the press publications have 
brought out that there were explosioDS 
between 18 th and 21 st of September where-
as the earthquake has taken place 00 tbe 19th 
September at 11.5'5 A.M. GMT. 

I hope the Hon. Minister while replying 
will enlighten the House and take us into 
confidence whether there is any doubt a bout 
tbe date and the time between the press 
reports and the statements which bave come 
out from our scientists. 

Quoting our scientists, the Pakistan 
Prime Minister has been quick off the mark 
to deny any such exp)olion or testina of 
nuclear device. 

If we take a look at tbe track record 
of Pkistan over the last 30·40 years, we 
would note that it is a story of perfidy, 
deceit, deception and treachery. The latest 
situation is on1y aD addition to it. While 
they have been talkins about peaceful 
relationship. with India, we have been 
subjected to tbree wars jn t 947 t 1965 and 

, 1971. In tbe last one, unhappily, Pakistan 
was dismembered into Pakistan and BaDall"'! 
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~~~,~<t. ~ltbQPSb' public memory is sJ;lort 
~",t, .~his ~f,t of ~SP~,t is not easily for.otten 
and tbat may be one of the reasons why 
overt and cove~t attempts are being made 
:8aaiolt, ladia to destabilise various aspects 
of.lnqian life. ,.. .' .. 

( '. f While, Pakistan has been talking about 
· ,the IIpiri.t of Simla a8re~ment and bilateral 
.,teemen.ts., they bave been harpiDI in the 
· United Nations resolutions OD Kasholir over 
.and over .. alain. Tbey have been helping 
~rrorists a~d., extremists with sbelter, 
barbours •. training and motivation of various 
t~' and infiltration, smugglil1g and gun-
tuning between our borders. Then they 
b8'¥C played a dubious role in the various 
,bij~kinas whicb have taken place. 

" \ 

I' , ' WbiJe tbey bave very intelligently joined 
tbe QO,Q·,aligocd movement and even attended 

· ,be $,veD.tb non~alilDed movement at Delbi, 
,tbey.bave been waxing eloquent about peace-
ful .... ses, of .nucleaf energy. The Chairman of 
" 'akis~an Atomic ~ergy Commission has 
.,·been boas\inl in the International Atomic 
,·En.err.Y Authority meetings in Vienna, bow 

.' , J!ley" ,have, taken tbe most difficult route to' 
achieving Jluclear technology, tbat is the 
earicbmeot of uranium an~ how it is a 
.Hcr~D task and bow in spite of tbe 
~pedJments ,put by various developed 
c;ouutries, . nuChar countries, they have 
a9bieved considerable success as f.ar as tbe 

, enrichment of 'uranium and also the repro-
cessing is concerned. 

.(\~tho~gb in 1984, the United States 
.,Oq~erDmeDt did warn the Pakistan Govern .. 
l,.apcn~, ~d; its Heads' of Administra lioos and 
stipulated 'four conditions in which they 
would withdraw aU aid in'case Pakistan did 
80 abead with reprocessing of its wastes, if 
it did go ahead with nuclear testing of its 
devic~ and if it would continue with this 
enricbment programme, if it would hay'~ an 
open tClting. In spite of all these conditions, 

: tb~y have been flalrant1y violated. No 
American 'reaction as 'in J 972 when Mr. 
aeory Kissinger flew down to Islamabad to 
warn the then Prime Minister Mr. Bbutto 
tbat tbey would make a horrible example if 
they did not stoPt enrichment pro8ramme 

and also' "the n,processio, or' t1ran!uln~ .' ~a8 
forth comio, now. No such action or' r*'tloD 
'or respon~ ~ co.me 'in spite of the tact 
,~Jta~ ~he, are very mucb aware ':of !tbe 
clandestine manner in which" Pakistan 'bas 
been getting tbe' technology 'and' the' various 
sophisticated parts and sub· assemblies whicb 
ha~ been beautifully brousbt Gut by the 
"British Broadcasting' Corporations fifm on 
the l&lamic bomb which many of olir Hon. 
Members have bad the facility of seeing 
here in the Central Hall of Parliament. 'tbis 
has' bappened sometime in 1978 .. 79. The 
film was made available. It' is not for the 
first time we are discussing the subject. But 
it .has come at a very timeJy junctu·re. The 
'previous speakers' have already mentioned 
that there are only two screws away from 
the device and bomb. 

Now. Sir, having just a bomb is of no 
consequence without thc delivery system. 
Going by tbe published materials available 
to everyone both from tbe general Press 
as well as from institutions who deal with 
it like the Institute of Defence Studies as 
well as tbe Stockholm International Peace 
Research Institute, it is now crystal clear 
tbat Pakistan does possess the other system 
as wen as they are on the threshold of 
exploding a bomb. This delive,y system is 
also capable of delivering tactical and even 
strategic nuclear pay*]oad. Although we 
need Dot be ilJarmed or panicky but this is 
the time for introspection and to see how we 
can meet the situation. 

I would also like to take into ~onsidera· 
tioD the role of t be various developed 
countries whether we caU'them super-powers 
or whether we . call them -highly industrialja· 
ed nations'. Also, tbe world in general is 
aW'l1 e of the movement for dis8rtnil'tnent 
which bas taken a passive nature although tbe 
movement for detente and disarmament is 
growing in tbe world but it bas not' had tbe 
desited amount of success" in 'preventing tbe 
proliferation as weJJ as the worseniDB of the 

" strategic environment in various places and 
as pointed out by the learned Professor as 
destabilisatioD of regional .reas-whether it 
is in our continent or e1sewher!C but it is a 
most danacrous event taking place in our 
sub·continent. It affects every life of our 
country, every citizen of our country. 
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·Now the latost ()tfer by tbo U.S. and tbe 
"certification by the President of tho United 

, States to Pakistan ~Dd the promise of 600 
million dollars in the wake of the 3.2 billion 
,dollara which has been given in tbe last five 
years and the 4.2 billion doUars coming in 
the, next S to 6 years is not very clear 
wbether the AWACS i.e., Airborne Warning 
and Control Systems, which is sought to be 
givtn to Pakistan as the published reports 
indicate, is part and parcel of tbat. As has 
been brought out by various Members, this 
sophisticated and highly complex comma nd 
control and communication system will make 
a sea-change in the entire secul ity environ-
ment and will also induce an arms race 
amongst the various developing countries 
including ours. This. to my mind, is anothct 
way of following the Von Clausevitz theory J 

tbat war is a continuation of the Sta te policy 
by other means. That means, it \\ ill force 

. us and other countries (If this Sub·Conbnent 
into diverting the valuable resources flom 
development to national secUl ity or to 
defence needs. If we see the t) pe of equip-
ment and weapons whicb have bc(n gi\!en, 
we will finel th~s. One is the Harpoon 
Missiles which cannot be used arl)"",herc but 
in the sea, and over and over aflain spl'kes-

. men from our Government have t aised it in 
tbis 'House that it cannot be used eitber 
aaainst the Soviet Union or again5t Afghcnis· 
tan; it can only be used agains t us and our 
Navy. The M 1 At Abrams heavy tank, 
which the learned professor ",as mentioning 
tan onJy be used in the plains; ,and the only 
plains available are the plains of the Punjab, 
Gujarat. J and K. and Rajasthan. F·16C 
can be used against bo th sides, against 
Afabanistan or against us. We also know 
that Stinger Missiles were used in Siachin 
Glacier in LaJ,iakh and not in Afghanistan., 
These latest and hiably sophisticated weapon 
systems which are being given will be play-
tbings in the hands of those people who do 
not know how to use them and will be used 
against us as we' have seen in 1965 and 
197 t to tbe detriment of both tbe nations 
and to their economy. 

Along with the formation of the Central 
Command and the Rapid Deployment Force 
of the United States, ,this ,area wbich bad 
beeD free from nuclear tbreat will now have 
tbis tbreat for 'times to come. And' we have 
to ponder over it, and Government wi)) bavo 

to do some serious thinking bow to neutra-
lise and bow to minimise its effect, the 
tbreat which is on our country. 

If we also compare India's track record, 
as far as nuclear energy develop~~.qt pro .. 
aralllme or use of nuclear enerlY is concer-
ned, we will see that, right from 'the PlJJ'ly 
Fifties or even the late Forties, we I:lad .il:b.D 
recourse to borrow jng technoJo_, I (r.oJD 
Canada, the United States, France and .otJler 
advanced countries-as for as nuclear. ~De~1Y 
was concerned-but today we arc in a posi-
tion where \I.e have not only added to our 
jndigeni~atiC!n efforts' and innovatc.d and 
reached a position of ~ elf- reliance jn ,tC(;bno-
lcgy but "e aTe aho in a pmhion where we 
can help other third ~ orJd countries. 10 the 
last general tody rr et ting of the Int~rnati9J;Jal 
Atomic EneJ1ty Autl ority in VienPA, '. tbe 
super poweJS \\-ere r.ot }..CCD to traDsfer 
techDology to the pc 01 er and the de:v~lopjnl 
tlJird world ccuntries v- ho are at the mqm~Dt 
sl;fffring frem shorUge of funds a~ "'elfas 
er ergy, but on the c.,b. r harJd l1 Jp"r'~~tu~ 'was ot Ii. 111 
put on India to sign t~ e NPt.), }'!ll~,cJi' .. ,ndi., 
rightly, has been refusjr,g.· 'A·,D:~Ji-'.~es to 
the credit, of our scientists th~t wee ma~e a 
commitment on bebalf of India tbat we 
would sbare our te(hnology and our expertise 
in the fieJd of nuclear power seoeration with 
the developing 1hird world countries at a 
time when nobody was willing to share it 
with them. While we have been keepina up " 
to our principles and thesis of peaceful use 
of atomic energy and have gone ahead with 
Fast Breeder Technology Reactors in tbe field 
of industry, in tbe fieJd of agriculturc, lifc 
systems, in the field of medicines, we have 
also set up research centres for tbe Fast , 
Breeder Technology Reactors. We have, by 
our tolerance and .principled stand Dot sone 
in for the, Uraneum Enrichment Facilities 
which our scientists are capable of. This, I 
suppose, is being taken as a weakness and 
not as our principled stand. Therefore, this 
advantage which is being taken by the United 
States of America and Pakistan must be 
taken serious Dote of. 

It is another matter of serious concern and 
of sigoificance that the stcppins up qr. arml 
race as well as the stepping up 'of activities 
to destabilise our country were intensified 
in 1 980 and more specially after tbe 7th 
Noo .. AJiaocd conferencc here in Delbi ill 
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1984 which Saw the assassination our fonner 
Prime Minister Smt. Indira Gandhi. 

The latest was on the 2nd October, 
1986 where, even 24 hours before, the whol~ 
world knew that there was going to. be" a 
dastardly attempt. Tbis is an indication 

'about the conspiracy and the ethos which are 
goin8 on at tbe moment to destabiUse our 
country by making targets of various people 
in administration, in public life and in the 
military life of our country who bave done 
their yeomen's service to the country. They 
are being systematically removed from the 
face of the earth. This is something which 
we have to take due note of because this is 
having an effect 00 our stability, on our 
unity. aDd integrity as well as national 
security aspects of botll internal and external. 

What are the options open to us '1 The 
options open are that in the event of the 
Qualitative changes both both in quantunl and 
quality, we shall have to be stepping up our 
defence efforts aod we shaH have to modernise 
and improve our thrust as well as the national 
security requirements. We shall have to 
update and make it more sophisticated to be 
in a position to neutralise the AWACS or 
other sophisticated systems which are being 
introduced into this environment. We shall 
have to spend a tremendous amount on civil 
defence measures which hitherto have been 
neglected in order to be ready for a nuclear 
environment as Europe bas done or other 
countries have done where we 8re dismally 
unprepared. This is something which the 
Government will have to take note of. 

As far as the .nuclear options are con-
cerned, the Prime Minister only recently has 
made it abundantly clear that we have kept 
our options open. Now, with tbis latest 
incident, we shall have to do serious thinkiog 
whetber we should subject ourselves to 
nuclear black-mail and nuclear diplomacy or 
whether we should seriously so ahead with 
our nuclear programme to see that we don't 
facc disa$trous consequenc:es. 

Pinally. at a time when SAARC as well 
a's the Secretary-Oeneral and the Prime 
Minister of tbe USSR . will be visiting India, 
1 do hope and I am oonfident tbat tbe 

GO'lernment will take it up very Itrona1y on 
these aspects both with tbe Prime Minister 
of Pakistan as ",ell as the Prime Mini.ter of 
tbe USSR •. Apart from following' our stand 
that we like to solve all our problems 
through peaceful negotiations, we should not 
be found wanting in strengthening our armed 
forces aod our will of tbe people to face the 
challenges which would be forthcominl. 

17.00 brl. 

SHRI BRAJAMOHAN MOHANTY (Puri) 
Mr. Chairman, Sir, I bave been listening to 
the debate for tbe last one hour. I am afraid 
we have not the courage to say a spade a 
spade. 1 would recall one incident when Mr. 
Truman vacated the office of Presidency in 
USA the Press people asked him one ques-
tion. nall1ely, Mr. Truman when you are 
instrumental to the use of atom bomb on 
Hiroshima and Nagasaki are you not sorry 
for that '1 Mr. Truman's reply was 'no'. I 
am not sorry because if 1 had Dot used tbat 
the war would have prolonged and more 
people would have been killed than the peo-
ple who have been killed because of the atom 
bOlnb at Hiroshima and Nagasaki. So there 
is a clarity of thinking. 

1 do not think that USA will do away 
with their global d~plomacy iospite of our 
persuasion. What is their global diplomacy? 
A secret document has been pub] ished in 
American newspapers about the 1lew guide-
lines for the US aid. What are those guide .. 
iines ? The States which arc promoting the 
strategic interests of the USA will be given 
aid and in that category come two-three 
countries like Egypt, Isreal and EI Salvador. 
The second category of countries are those 
who are friendly countries and have offered 
bases in their countries for USA. Those 
'countries will be supplied arms and aid aod 
in that category comes Pakistan. My sub-
mission would be let the Foreign Minister 
check it up whether Pakistan bas already 
given an airport base near Karachi which is 
being frequently used by USA. • 

I wonder how Pakistan continues to be -in 
NAM movement. I demand that Pakistan 
should be expeUed from NAM ll1oveme~t. 
1;'he third guideline is that tbey must give 
aid to tbe countries wbich ultimate1y will 
open up markets to' tbe affluent count rica of 
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the North and also that should be chaone-
Used through the private sector and not the 
public sector. According to USA public 
sector is in efficient aQd private sector is 
efficient. 

This is the situation. We should not 
think that we can influence USA to change 
their global diplomacy ~ The other point is 
arc we to alienate USA? That is also not 
possible because USA today stands at the 
centre of . modern technology. "All over the 
world aU the couptries are rushing to USA 
for technolpay. Chinr is 15 years behind 
the modern technology that the super-powers 
have. For tbeir F-8 aircraft China is now 
negotiating for electronic. device \\ ith the 
USA. Negotiations. are going on with the 
USA. USA gave assurance to the ASEAN 
countries 'that the weaponary being supplied 
to China will not be used against them. But 
unfortunately, when the Vice- President of 
USA visited India and a question was put 
to him about the assurance for the arms 
being suppJied to Pakistan, he did not give 
an. assurance. The earlier assurance had teen 
violated. This time they were reluctant even 
to give the assurance. 

In this background, the greatest danger 
comes from the Chinese collaboration with 
Pakistan. The United States of America and 
China have entered into nuclear cooperation 

. agreement, and as per the report of the 
Washington Post, with the assistance of 
China, the manufacture of atomic bomb is 
being done in Pakistan. That is the intelli-
gence report which llas been disclosed by 
the Washington Post. That is the situation. 

I am very happy that the CPI·M leader, 
Shri Namboodiripad has clarified the position. 
According to tbe report in the Indian 
Express dated J Oth May. J 985 Shri 
Namboodiripad said at a public meetiog : 

We see a global con· ;>iracy of US 
imperjalism encircling India, judging 
by events in Pakistan. Shri Lanka and 
elsJ'where .••••• ',HitIerism' had taken a 
new birth in. Me. Reagan and the, US 
was threatening a11 peace Joving people 
of the world. He claimed that General 
Zia of Pakistan -or Mr.' Jayewardaoe 
of Sri Lanka should Dot be looked 

upon as individuals but part of .' 
global conspiracy of US imperialism." 

I agree with him only with one addition' 
-with collaboration of China ••• 
(Interruptfons). 

I want a national consensus about our' 
attitude so far as defence of our country ia 
concerned or so far as national security is 
concerned. We should have the couft,tge to 
call a spade a spade. If we do Dot have 
that courage, only God can help us... .••. .. 
(Interruptions). Even with one sentence they 
get alarmed. 

In this connection, I would like to men-
tion about the Resolation of the Janta Party. 
They have made an appea1 in the RcsoJu-. 
tion to neighbouring' countries, namely 
Pakistan and China that they should not 
al10w India to be tbe arsenal of weaponry. 
I am quoting it fc('m bere, so tbat I am not 
misunderstood : 

"The final resolution as adopted by, 
the party accused the Congress of 
continuing to ('misguide' tbe peopJe 
by referring time aod again to the 
·possibility' of invasion across our 
frontier. " 

They say tbis, as if we are doing it. Further: 

" As far as threa ts to India from 
across tbe border are concerned, the 
Janta Party bas expressed the 'hope' 
that tbe pre~ent regimes of ·Pakistan. 
China and other neighbours would 
not plunge this subcontinent into mini 
nuclear race " 

They have made an appeal to Pakistan 
and Chioa to help us not to go nuclear. 
Whatever it may be, Sbri Jaipa) Reddy is a 
revolutionary young man sitting in the left 
and he will see that it is rectified. ' 

, 
Wha t we are concerned is that there 

should be unity of approach in India to tbis 
problem so that we are able to fiabt the, 
American imperia] ism. The Attitude should 
s;rystalize and let us analyse thinas one by 
one. Is there a threat or not '1 If tb«e • a 
threat, bow to counteract that. So far as 
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nuclear tbre&:t is concerned. Pakistan admit 
that tbey bavo ,lot tbe capal1illty of enrich-
ment of uranium to the extent of 93.S5 per 
cent. If 90 per cent uranium enrichment is 
acbicv.ed, one has the capability to tnanu- , 
f&\C~.Qre .an atomic bomb. They have got that 
pow~r. "'betber Wash/llglon Post is correct 
Qr, DPt is Dot the point. If not' today, 
tQp;lQrrow, they will manufacture the bomb. So rar, 'Pakistan has the power to manu-

.. rJCrt,ur.~. one bomb per year. USSR has 2700 
and ~USA also has 2700, whereas UK and 
China bave 300. On one side, this gives 

.~ rise to a question of ideology and on the 
o,t~er, 'security of the country. In the year 
1939 this crisis did take place. When the 
q\lcstlon of supporting the war came up, 
Ga.nd~iji went one way and the Congress 
Workiog Committee went the other way_ 
Gandbiji stated that non-violence was his 
creed" whereas the Congress Working 
Committee sfated that non-violence was 
'b~ir policy. In 1981 when Janata Party was 
cJ1SCUSSinS about the po) icy on nuelear atomic 
bQmb, Shri Morarji Desai stated that be 
would Dot 80 in for a bomb even if the 
whole world goes nuclear. But the party 
took a different stand. 

If Pakistan manufactures an atomic 
bomb, we have to reconsider this matter and 
we have . to keep our options open. This is 
a very delicate and sensitive question and in 
this re .... rd we have to give guidance to 
history and we should not be guided by 
bi~tory. Our experience must be taken into 
acCount. This is why,' my submission is that 
there should be a national unity in our 
approach. This is not a matter whicb could be 
confronted with smiles and in a joking 
manner. If Pakistan g()es nuclear, we have 
to take a firm decision. Let the Government 
spell Out tbeir alternative policies. The Indo-
Soviet Treat will oot be of any assistance to 
us if Pakistan starts a nuclear war against 
us because there is nothing in the Indo-
Soviet Treaty which will come to our rescue. 
We bave' only two options. Eitber we must 
,0 in ,for a nuclear bomb or we m~st have 
some otber alternative system of defence. I 
would like the entire House to have one' 
unitod 8tand in· this reprd. 

17.12 ..... 

(MR. DEPUTY SPEAKBR In 'hI Chai'1 

SHRI S. JAIPAL REDDY (Mahbub-
nagar): Mr. Deputy Speaker. Sir. it is only 
in April that we bad a full- dress debate on 
the defence preparedness of our country. l 
will not be guilty of exaggeration if I sa), 
that a sea "change has come about in tbe 
external security environment of tbe country 
just in the last, few months. I would '0 to 
the point of saying that tbe sharp deteriora-
tion that bas come about in the strategic 
environment is perhaps the worst now, since 
the Indo-Pak war of 1 971. In my view, 
this deterioration bas come about on account 
of three major de~elopments. Firstly, the 
proven nuclear weapon capability of Pakistan; 
secondly, the prospect of supply of AWACS 
to Pakistan; and thirdly' Chinese intrusion 

. sometime in May into the Sumdorong Chu 
Valley and other parts of Tawang district of 
Arunachal Pradesh. These three develop-
ments through each is important in 

I ., 

itself are in fact, in my view baSIcally , 
inter-linked. 

, 
Sir, everybody quoted tbe Walhinglon 

Post, but they did not mention the name 
of the correspondent. The name of the 
correspondent was Barb Wood ward. It 
wacs he who exposed the Water gate and. 
more recently the dis-information programme 
of President Reagan. Sir. he says that the 
Nuclear Test in Pakistan took place between 
September 18 and 21. One cannot dismiss 
the report of such a correspondent lightly. 
But I was surprised to note though a sort 
of explanation which was offered by Prof. 
Swell, though indirectly, that tbe Chairman 
of Bhabha Atomic Research Commission, 
Mr. lyyengar, said that they were not 
nuclear tests and they were only seismic 
shocks. We hltVe . forfunately in tbe House 
right now. the ex-Minister for External 
Affai rs-they keep on changing so often 
that the country cannot keep track of tbem-
but presently his incarnation is Minister for 
Nuclear Energy. Therefore, be IhoUld be 
able to answer this question. 

PROF. O. O. SWELL (Shillona) : At 
loast tbat was an UDwittias red-borfiQs. 
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SHRr S. lAIPAL REDDY : I ,did not 
say that for casting a reft.ection on you. I 
merely said tbis. to seek clarifications frOlD.". 
the Government in regard to the statement 
of the Chairman of Bbabba Atomic Research 
Commission. 

SHRI INDRAJIT GUPTA (Balirbat) : 
There should be an equitable allotment of 
time. It has not been done. 

SHRI S. JAIPAL REDDY: This is Dot 
a partisan bone of contention. The whole 
House is one. I would request you to be 
considerate. Now Sir, as has been mentioned earlier 

reports submitted by the special National 
IntelJigence Estimates of United. States 
cannot be taken ligbtly and they had been 
consistently warning the Administration of 
America that all the activities of Pakistan 
have been in total and flagrant contravention 
of assurance of Pakistan that it would not 
make the bombs. In spite of that, President 
Reagan has always deemed it fit to give 
certificate as required under the U.S. Jaw 
and under what is called Samington Amend-
ment, to say th~t Pakistan does Dot have a 
bomb. It may be technically true, I do not 
know but their own nuclear plant in Pakistan 
at Kahuta has enriched uraniunl upto 
93.5 per cent. To produce a weapon what 
is required is only 90 per cent level enriched 
uranium. Even the expert opinion in the 
United States is no doubt divided. But the 
division of opinion in regard to tbis affair 
in the United States is rather narrow. One 
view is, that Pakistan is close to making 
tho bomb. The other view is that the bomb 
hag been almost made but sub-divided into 
various units' which can be put together in 
a week's time. 

So, in other words, the expert consensus 
in the United States also is that Pakistan 
bas deveJoped nuclear capability. One 
wonders, it is very introguing to note, why 
the White House is deliberately turning a 
Nelson's eye to this effort or to this process 
in Pakistan. There is room to believe that 
U.S. will' not really mind Pakistan going 
nuclear. 

MR. DEPUTY SPEAKER: Please be 
brief. 

SHRI S. JAIPAL REDDY: I have to 
answer the arguments of Mr. Mohanty. 

MR. ~~DEPUTY SPEAKER: You don't 
answer Mr. Mobanty. The Mini~ter is soinl 
to do it. Please be quick. . 

It is very important to note that a U.S. 
State, Department official was subjected to 
disciplinary action by the Reagan Adminis-
tration for leaking out certain documents 
concerning Pakistan'S nuclear preparedness, 
to South Korea with a view to dissuading 
South Korea from supplying high technology 
to Pakistan. For this, that official should 
have been complimented, but instead the 
Reagan Administration chose to proceed 
against that official. 

As bas been rightly mentioned by Sbri 
Singh Deo Ji, it is not the bomb alone which 
is important. They have also developed the 
deJiver'y system. As of now, as is known to 
us from authentic sources, they bave deve-
loped a triple delivery system, Mirage-III. 
Chinese A-S fleet and F-16s. 

I now come to AWACS. I do not want 
to go into the technical details, but I can 
state one thing without fear of contradiction, 
that no weapon systems supplied by USA 
to Pakistan in the last 3S years is as devas-
tating in its potential as A WACS. It can 
tremendous havoc. When our own 
Ambassador met Mr. Weinberger recently, 
he 'tOld that the AWACS gave' a multiplier 
effect of five times. If they have 40 F -16s. 
in Pakistan, they can do the job of 200 
F -16s with the AWACS aircraft. So, what-
ever little superiority we might have laid 
claim to in Air Force so far bas been offset, 
if not overwhelmed. Tberef ore, to me at 
the moment what is more important-I may 
be forgiven for saying this-than tbe nuclear 
preparedness of Pakistan. is the readiness of 
US to supply A WACS. It will lift the arms 
race in the Sub-continent to a totally 
different Jevel altogether. Therefore, in my 
view, we must make this a major issue with 
the U.S. We must be capable of mountina 
a major diplomatic offensive. If the Minister 
thinks tbat we must have one more Festival 
in eSA, we shall stale that. But we must 
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do something to prevail upon the Adminis-
. tration in USA io see that AWACS is not 
'Provided. ,In ca,se AWACS' is provided, we 
wilt have to go in for counter .. electronic 
measures; and that would m~an a tremendous 
dlversion or our resources from development 
to defence. 

I do Dot mind if our Government does 
Dot acquire super computers. I do not know 
what their real wotth is. B Jt then, if we are to acquire super computers by signing the 
General Security of Military Information' 
Agreement. 

It will be a totally diffl~rent proposition. 
I don't think that we should sign this agree-
ment to acquire super computers. I have 
read somewhere that when the United States 
gave super computers to its closestally 
Britaio, it did Dot trust Dl itain; they posted 
their own Personnel. If the United States 
Administration did not trust ~ritain in 
regard to super computer~, are you trying 
to delude yourself into belie \ ing that Reagan 
will trust you '1 

In AprH, when we wt!re discussing the 
Defence demand, tbe present Minister of 
External Affairs. Mr. Eduar,Jo Faleiro, was 
waxiog eloquent about IndLl's determination 
to evict China from every inch of occupied 
territory. He has since be.:onle a Minister 
of ~xterDal Affairs. He d.id not know that 
at about the same time. Cbinese were 
enterina into Sumdorong Valley. When we 
w~1)t for Seventh round of talks, we knew 
well that tJ:ley bad further infiltrated. I would 
Jik~ to know from the Government as to 
why the Government cntered into talks with 

.china at all ? I am not referring to settle-
ment of border dispute; I am insistent on 
1tl'1Q1eDt obscrvence of actual line of control; 
I am of tbe considered view that tbe ,Ialus 
quo ante at least in regard to actual line of 
control must be restored. ' 

I must say one thing in fairness to our 
Prime Minister that no other Head of our 
nation travelled so much a broad in 80 
short a time. It is undoubtedly a matter of 
Ireat distinction; and I, may eVen lay that 
DO' other nation's head travelled so widely. 
We llav~ been told.~bout many of h~ ~old 

and wid~ raDling. fo.-ei,D policy initia tives. 
What are the results? I see them Iyina, ~1l 
round us in a shambles. Mr. Weinberger 
~me here to Delhi to give super c.or;nputers 
so that y'ou can have meteorological fore-
casts. But be went to Islamabad to live 
tbem AWACS. No Prime Minister caD 
concentrate completely on External Affairs 
Ministry. But there should be some stability. 
1 am talking of ministerial stability in the 
External A1fai~ Ministry; and we know bow 
this lack of stability in Home portfolio has 
affected levels of our efficiency. Out external 
security can never be complete unless we 
see to it that the forces of disruption in OUf 
country are kept at bay. It will not he 
disclosing a national secret to say that 
pro .. Pak elements in Kashmir Valley, which 
is on the border of Pakistan are active. 1 do 
not want to import any domestic controversy 
into the discussion on foreign policy, but 
I would like to say that the present arrange .. 
ment of coalition in Kashmir,-we may'" 
discuss it on a different occasion-will not 
weaken pro-Pakistan elements. ] am afraid, 
it has the potential of strengthening 
pro-Pak elements. I do not like to say more 
than that just now. 

I do not know from what resolution of 
Janata Party Mr. Mohanty quoted. 

I may tell you, Sir, the Janata Party 
always has been of the view that the nuclear 
options must be kept opent must be kept 
actively open. It redounds to - the eternal 
credit of Morarji Desai wbo was then tbe 
Prime Minister. that he told Jimmy Carter 
that he would not sign the NPT under any 
circumstances. 

In view' of the new developments, I 
believe tbat we must actively keep consider-
ing the options in this a~ea. 

Sir, I am again back to AWACS. 

MR. DEPUTY SPEAKER: Please 
conclude. 

SHRf S. JAIPAL REDDY: The 
Government of India and the people of India 
must make it clear to, the people of the 
United Stat~s that the supply of 4~ ACS 
to Pakistan will be an unfriendly 'ftay hostile 
act, a~ainst our cQuntry. 
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SMRI B. R. BHAGAT (Arrah): Mr. 
Deputy Speaker, Sir, we have a very serious 
cbaUensc to our security. But I am bappy 
and J think the House will also be bappy 
that the domonstration of unity .in this hour 
01 areat threat to our security will be an 
answer to all tbose who are combinins to 
weakop India to de .. stabilise first internally 
and to' dismember if they can, from outside. 

And this is the strength of Indian 
democracy which we have. We have never 
failed and on this critical issue the whole 
House is one. the Indian Parliament is one, 
tbo people are onc and I think the message 
will go to all tbe quarters whelher in 
Washington or in Islamabad or to otbers 
who are trying to weaken India. 

This question . is merely technical, 
whether Pakistan bas a bomb or AWACS. 
And although the reports say that Pakistan 
is on way every inch of its progress towards 
acquiring a nuclear device, nuclear bomb 
explosion, publish more in the United States 
of America and the United States Congress 
has been more exercised time to time, than 
us .. Of course we are all concerned, but we are 
not alarmed. We are not in a panic. This 
great country, it has inherent strength. We 
know the threats and we know the dinlen-
sions of the threat, the qualitative and 
quantitative aspects of it. But we are not 
alarmed. We are not panicking. But words 
of . panic have come even from the people 
of United States and tbe United States 
CODsress. 

You remember Jack Anderson report 
when the Nuclear Cooperation Treaty 
between United States of America and China 
was siBoed by President Reagan in Beijing. 
He raised this and some Senators also raised 
it, the Chinese are involved in helping 
Pakistan in providing the enrichment facility, 
for their enrichment plant and tbe ratifica-
tion of the Nuclear Cooperation Treaty 
between the U.S.A. and Cbina had to be 
delayed because the Reagan Administration 
had to convince its own Congress that China 
is Dot involved in nucl~ar proliferation 
because this. brings in the U.S. laws. 

And, therefore, so rar as this Ho~se is 
concerned, the Members raised from time to 

time, it Had been stated that-expressed ·an 
opinion -it is not a matter of surprise today 
tbat Pakistan is a few scrcw turns away 
from the bomb, or a few weeks from 
assembling the various components of tbe 
bomb. It is not a surprise to any onc. We 
have been saying that Pakistan hal adopted 
this option. You remember, in 1972 tbe 
then Prime Minister of Pakistan said that 
Pakistan will make the bomb even if it bas 
to eat grass. 

AN HON. MEMBER: What? 

SHRI B. R. BHAGAT : Eat arass. 

This wa~ the statement made in 1972 
and tbat was ao overt statement, OpeD policy 
of going for the bomb in order· to acheivc 
parity with ]ndia, military parity and other 
parity, 00 all counts with India, that Pakjstan 
wi)] go anywhere seeking the achievement of 
bomb and n'aking of bomb. This was. tbe 
overtone. After this-tbis is a known fact 
and this is an important fact; since DO 
Member has mentioned it, I would like to 
spell it out a lillIe more and that shows what \ 
is the real position about it-Pakistan tOOk 
a clandestine route of making a bomb. Why? 
Because it wa~ afraid that it bad been tbe 
main benefactor from which it was gettiog 
enormous military and economic aid and tbe 
Simalton Amendment, the law in the US 
will come in the way of providiog aid. It 
wanted both ways_"'eating the cake and 
having it too. Therefore, it took a clandes-
tine route. Overt arrangements became 
covert. Since then, if you see, they followed 
the two track way-of acquiring clandes-
tinely weapon grade plutonium-one track-
and the other was of acquiring more sophis-
ticated technical know how and actually the 
facilities for enriched uranium plan. Both 
ways it followed. You can see tbe famous 
nucl~ar metalJurgist, Dr. Abdul. Qadir Khan. 
who bas been described in the western press 
as the greatest spy of tbe century and he bas 
been tried in various courts-Belgium and 
other countries- for trying to smuggle, which 
be succeeded ultimately with tbe connivance 
of the companies in those countries and also 
with .tbe complacency of the governm.&I in 
tbose countries, the centrifuge en ricb men t 
programme, a very important element to .. 
wards acquiring the enrichment plant. Tbi. i, 
what he was tryioa. Then apin his another 
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accomplicc. Mr. Abdul Aziz Khan, was 
arrested in Canada in 1980 at the Montreal 
Airport for attempting to export 19 boxes of 
invertor component. That is another com .. 
ponent which transforms enersy from very 
high voltage to very minimum and vice versa. 
Tbirdly. in the United States. Mr. Nazir 
Ahmed Vaid. made an attempt to smuggle 
15 to 20 krytrons. Tha t is a triggering 
device which, as Mr. Swell as rightly said, 
may be a non-nuclear component of a nuc-
lear bomb. And it is rightly described by 
the Chairman of Atomic Energy Commission, 
Dr. Ramanna, when he says that they have 
not detonated a bomb. That means, they 
have indulged in explosion of a triggering 
device wbicb is essential for perfecting the 
triQpring of a bomb. This is a non-nuclear 
component, triggering of which may send 
seismic ways which are Dot attracted or de-
tected by the verification system. 

Pakistan has been pursu iDg a policy of 
acquiring a bomb and DOW tbey have rcach-
ed a penultimate stage. They have every-
thing ready in sub-assemblies. 

Already there are two opinions in the 
United States according to the report that 
has been published by the US Intelligence 
Agency that either Pakistan has already a 
crude type of bomb kept in sub·assembly 
which they can just assemble in one week or 
tbey have arc on the threshold of acquiring a 
bomb. So, just to meet the technical require-
ment of US law, they are keeping everything 
ready in sub-assemblies. The President has 
to certify in the beginning of the financial 
year and that i~ what he did on the 2 i tho 

And there again you see how the word-
ing of tbe certificate is. He has certified tbat 
Pakistan 'currently-the word 'currently is 
important-does not have a bomb. He milY 
have a bomb a week afterr Therefore, he 
meets the technical requirements. So, I feel 
the situation in United States bas changed! 
Presideot Reagan·s unlimited powc;}r over 
foreign policy and security options are not 
there now because tbe Senate is controlled by 
the Democrats ••. (lnlerrllptions). 

AN HON. MEMBER: House also. 

SHRI B. R. BHAOAT: In the House it 
is already there and DOW in the . Senate also. 
President Reagan is there only for two more 
years. Therefore, I think here is a point for 
us, for-those who are working for a different 
kind of world, who are work ins for peace, 
for nuclear disarmament, who are working 
for dc'tente, who are trying that the two 
great powers, United States of America a~d 
the Soviet UnioD. should meet in a submIt, 
first tackle the questioD of nuclear disarma-
ment aDd then .of all the regional conflicts 
and create conditions of peace. Thcle is a 
hope and we have to work in that direction. 
Therefore, the point I am making is that we 
are faced with a situation where we have to 
live with a nuclearly capable Pakistan, even 
jf Pakistan does not actually have a bomb 
today, at tbis hour of time. This changes the 

complete security dimensions for tbis country. 
Some of our colleagues here from both sides 
have pointed out to that. But the point is 

. that we have to contend with it. It is not 
Pakistan we have to contend with. but it is 
the force behind Pakistan that we have to 
contend with. And what is the force behind 
Pakistan? The mighty United States of 
America. And what is the United States of 
America's perception? This is ver~ impor-
tant. We have to <.:hoose our options and 
play our diplomatic inhiative. We have to 
determine the parameters of United States of 
America's policy. A well-known strategic 
consensus, strategic perception in this region 
is that they are determined to build Pakistan 
a militarily strong Pakistan. Pakistan is using 
Afganistan situation to its maximum advant-
age. In the repeated meetings, in tbe proxi-
mity ta1ks held under tbe aegis of the 
General Secretary of the United Nations, it 
is a known fact it is a recorded fact that , 
whenever there was a situation of a break 
through towards a political solution of the 
Afganistan question, Pakistan always with .. 
drew because Pakistan was not interested in 
baving a solution. They want to take tbe 
maximum advantage. Their perception is to 
be on equal footing, jf not on higher footing. 
They want military parity with India and 
always poses a threat to India. They want to 
determine. the relationship on their OWD 
terms. But it is the U S. perception we are 
concerned with. Think of the 'dynamics of 
the international situation. The Members 
have spoken about thc strong mighty Wein-
bUTler's visit. I do not know what happened. 



S" hll.:k,: S. S. Arl,'", kAlttlltA IS, 1908 (SAkA) Di,. Re : S. S. A,I,I", 318 
kptd~, Expl. 0/ N. D. by Paleillan,.. R6ptd., Expl. 0/ N. D. by Paklltan ... 

Wbatever might have happened. I am quite 
lurc tbe Minister is Dot aoing to disclose 
tbat. But one thins is very clear and it bas 
come out from his own statement that he is 
one person who is a purveyer of power, 
diplomacy through power, and he is the 
representative of tbe military·jndustrial com-
plex of America, and t theref.>re, they are 
trying to do this with Soviet Union but with 
no results. Whatever is happening, they think 
in their conception, a strategic perception 
in their relations with the Soviet Union-
another mighty power. 'They think that because 
in their perception they are stronger in econo-
mic power, they will be able to Jead wide 
the Soviet Union if they accelerate the harm~ 
fu) arms race. They spend trillions of dollars 
-not billions, trilIions of dolJars- on their 
STI and other initiatives, and they think that 
tbe Soviet Union, in their weakness, will 
accept their supremacy of high technology. 
This is the language I think in this country 
people should understand-the real meaning 
of high technology. Through high technology 
they are trying to dominate the world. This 
is what they are trying to do with the Soviet 
Union. Imagine, what they can do to India. 
Their perception of India is, tbey may say so; 
they are saying, they are expressing all 
friendship to us-good words-co·opera-
tion. We also recjprocate because India's 
basic policy is to have frien(.bhip with all. 
India's basic policy is to have peace, nuclear 
disarmament, Ilon-aligned movement, to sign 
the dedaration. All these we do. We are 
also interested in having good co-operative 
relations between United States and India, 
but at equal footing. This should be under-
stood in this House, it "is tbe Soviet Uni(\o 
and Soviet Union alone wtlich is interested 
in the emergence of a strong. united, demo-
cratic and progressive Ip.dia which can play 
a rolS' for stability of peace and co-opera-
tion and equal development in the interna-
tional economic field. It is nO otber country. 
Every other country because of their high 
military. industrial complex, they want to 
manipulate. They try to manipulate with tbe 
Soviet Union. Imagine. why should tbey Dot 
try to manipulate with India- And through 
Pakistan they can do.' They can give Light 
Combat Aircraft. They can give us Super 
Computer but at their own terms. I warn the 
Government. They would like to instal their 
man there wbere their super computer is. 
That should never be accepted. We will ,ive 

them the guarantee. India has a wonderful 
record. We will not pass on information. 
There will be no leakage. We have not in-
dulged in this kind of thing. This is a 
country with certain higb moral value. But 
certainly we will not acc~pt anything which 
is derogatory to 'the national interest, to the 
image and honour of India. It can do ibat. 

'» They will arm Pakistan to their teeth. Thi. 
is what they have done. More than nuclear 
Bomb-AWACS. Imagine. Beautifully Prof. 
Swe 11 has explained in one word the statioo" 
ing of their AWACS. This will mean to 
strengthen five times the Air Force capacity 
of Pakistan, apart from their Air control or 
surveillance aod' other things. We have to 
match them. It is to weaken India because 
we have to critically divert. It is a very 
critical situation as we have to divert our 
resources from development to Defence. 
That will hurt us. That is what they want. 
Therefore, this is the situation. We should 
not be alarmed and we have 'to live with this 
situation. But we have to work hard. Not 
being alarmed, not being panicy, we have to 
take a mature decision. What are the mature 
calculations? Here again I say the consensus 
of the House, the unity of the House, tbe 
unity of the people of India is very important. 
Should we have a nuclear Bomb or not? 
This decision should not be taken out of 
panic. On our defence requirements, our 
defence strategic requirements the decision 

I should be unanimous. There should not be 
any division OD this. Because, tbis is a 
matter which effects our resources diversion 
froN development to defence. 

The Prime Minister himself said that 
Pakistan Is going nuclear, Pa,kistan is acquir-
ing nuclear bomb. We have to fundamentally 
apprise ourself of the situation. Prime 
Minister has said that be is aware of the 
situation and this Government is awart of the 
situation. Parliament will not agree to com-
promise in any way ,the defence needs, the 
defence requirements, the strategic considera-
tions of the country. But our work requires 
another field. We have to be active in 8n .. 
other field. 

A choice was made-we will have to 
talk to Pakistan. Certainly, we sball talk to 
Pakistan. SAAC provides a forum in 
which there are areas of co-operation in 
wbich we caD do that. But we cannot low.t 
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our pard so far as our ,de'fence requirement 
is concerned \I;s .. a-.,,/8 Pakistan. We have 
been cheated several times. we have been 
attacked several times. we cannot lose our 
sight· on this. But certainly we will work. 
Therefore, what is important is that it is iI 

DOt oD,ly the military might, but tbe unity of 
India, tbe economic strength-India has 
emerged in the world today, not only in 
Sooth Asia but· in the world today, whether 
in the non .. aligned forum or within South 
Asia, as a leading' power, a progressive 
power. It bad moral force before and it has 
moral and material force today. It is a strong 
power. We have to maintain our strengtb 
and tbat is the only answer to an tbese 
establisbing factors. 

Lastly, I would say, we have to keep up 
tbe initiative. General Secretary Oarbachov 
is coming, be is tbe only hope for mankind. 
Prom the initiative be has takeD, be is the 
hope of nlankind and he has great hope 
from this country. In his Vladivostok speech 
be tbreatens his crusade for the security in 
Asia and Pacific. He says, 'Great India and 
the democratic force.' He has great hope 
from us and we have great hope ,from him 
and it is a very fortunate tbing •. It is the 
only silver lining among the dark clouds 
that be is coming over here. We have to 
discuss tbis and therefore, we have to 
be tosether. Indja bas to take the initiative 
so that in the world the powers or those 
who are still hesitating are forced to come 
to the nuclear disarmament and towards 
peace and solution of all problems through 
discussions, through these meetings, so that 
whether it is Afghanistan or Nicaragua or any 
other country. all problems can be solved 
politically so that there is no scope for this, 
and we have to work towards this. We are 
in tbe rigbt direction and we are in the right 
company. and tbis is the line that we should 
take. There is no cause for worry although 
the situation is quite serious, but we must 
tat.e it as a mature nation, as a strong nation, 
as a nation with a future and as a nation 
which has certain firm commitmen.ts towards 
peace and security. 

SHRI DINBSH GOSWAMI (Guwahati): 
Mr. Deputy Speaker, Sir. I am not 
an alarmist aDd· it is not with a 

sense of panic that I have approachelt 
this· debate. But the fact remains that the 
security envitdomcnt in tbis country and tIle 
sub-continent today is probably at its WQrI·t, 
much worse than when we were dragged into 
an armed conflict witb Pakistan in 1965 or 
even that of 1971 wben the United States 
'E"t~,priJe entered the Bay of Bengal. This 
situation has arisen primarily for two reasons. 
It is because of the arming of our neighbour 
Pakistan with sophisticated weapons by tbe 
United States and the United States' increa-
sed military presence in the region. -Today our 
entire land and sea border is vulnerable to 
nuclear attock. In the Indian Ocean itself 
during the last decade the United States' 
military presence is multiplied by 20 times. 
The number of combat vessels of the United 
States" according to a very conservative 
estimate, is 60 and apart from it there are 30 
ves~els fully equipped vessels of Britain, 
France, Australia and New Ze18nd. The 
amount 1hat has been earmarked by the 
United States Administration for aIming this 
region bas been raised by many hundred 
milJion Dol1ars. Added to it we have got 
the internal problem of Punjab on the North 
and an explosive situation that may develop 

. in the South because of tbe Sri Lanka situa-
tion the end of the tunnel of which seems 
to be far away. But the fact rcwains that one 
can craW a tall list of de~igns of U.S. impe-
rialists. 1 he designs are manifold designs. 
Firstly, arming of a country or increasing 
military environment of defence insecuJity in 
a particular region help tbe United States 
military industrial complex because it can 
continue to sell arms to the developing 
countries. Added to it, it leads to economic 
domestic weakness in the developing countries 
because even today we have been compelled 
to spend much more than we can afford for 
our defence purposes and because of the new 
security envirooment we shall have to spend 
much more. And that seems to be the 
demand of the House. Let us also not forget 
tbat during tbe last decades, no major war 
bas taken place either in Europe or in tbe 
developed countries but more than 120 or 
about 1 30 wars and arm conflicts have taken 
pla~ in the deve10ping countries, primarily 
because of the intervention of United States. 
And this has been do~e with the sole pur-
pose that these developing couDtries cannot 
achieve economic self .. sufficiency and inde· 
pendence. 
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I have spoken about the North. But 
even in Sri Lanka,' tbere is military base of 
United States a Australia. Even in the Dame 
of internal security, we have heard that 
Israeli Mossad have entered in Sri Lanka. 
Therefore, our own security perceptions have 
become very gloomy. 

Mr. Bbagat has pointed out that after 
all, it is a known fact that Pakistan was 
going nuclear and for the last about 10 
years, clandestinely they were trying to make 
themse1ves equipped with nuclear weapons. 
It is a known fact. In fact, Abdul Qadir 
Khan was banned by the Dutch Governn1ent, 
a few years back because he was transferring 
the nuclear secrets to Pakistan. In this 
c1andestine attempt by Pakistan to acquire 
nuclear bombs, Pakistan has clandestinely 
gone to companies of Netherlands, Switzer-
land, West Germany, France, Britain. 
Belgium and Canada. According to news-
paper reports-one has no reason to douht 
these reports -that Pakistan nuclear cnpa bi· 
lity of producing the bomb has heen contri-
buted by companies who have work(d 
dubiously and clandestinly in these countries. 
And J have got a question to ask tbe Hon. 
External Affairs Minister and the que~tion 
is that when these Ihings are known to this 
country, and known to this country so loog, 
what diploma~ic offensive did we take with 
Nelherlands • Switzerland. ~/est Germany, 
France, Bf itajn, B,'lgium and Canada to see 
tbat Pakistan could not acquire the nuclear 
capability. It is no use Mr. Bhagat telling us 
today that it is a known fact that Pakistan 
was getting nuclea!'. Jf it is a known fact 
and it w'" a known fact because every young 
boy wbo reads newspapers knows it, why 
was no diplomatic otTencive not 1aken on 
the part of our country because with some 
of these countries, we have got d~finitely 
very friendly relations? It is also a matter to 
note, as has been pointed·. out by newspaper 
report that some of tbe companies which 
have been found violating even the impor-
tant nuclear agreements, their punishment 
bas been on1y to the extent of sometbing like 
15 montbs imprisonment or a fine of $15,000, 
when the amounu involv,ed in tbese clandes .. 
tine, operations were m~ny hut;ldred million 
dollars. After aU, when you t~lk of extradi-
tion between one country and another, why 
could we not for ,tbe sako of ioterDational 

peace, approach these countries and point 
out to them that if these countries do not 
sufficiently safeguard tbeir capabilities, anel 
their nuclear know-how and the capabilities 
are permitted to be transferred to Pakistan, 
it creats an atmosphere of dcstability 
in the region, and therefore, they should 
prevent it? At least, to our knowlcc.1ae, .up 
till now. the External Affairs Ministry havo 
not given any information to us that any 
effort in that direction has been made so far. 
I do dot know whether we took up the 
matter seriously with the Dutch Government 
when this gentJeman Abdul Qadir Khan. 
whom Mr. Bhagat described as the greatost 
spy of this century was banned from cnterina 
Netherlands because he was transferrinl 
technical know-how of a nuclear bomb to 
Pakistan. 

Sir, it is al~o a fact-that has been 
reported in Muslim tooay . in Washingtoo-
that the American Administration will turn a 
blind "eye or will not come down heavily, if 
a bomb is found in Zia's basemeDt. And I 
have no hesitation in my mind that in spite 
of all the changes that have taken place 
either in the Congress or in the Senate, ulti-
mately an amendment to that Act even may 
be brought in order to help the Pakistan 
Administration. It is becau!=e, American's 
perception in this region is totally different 
rrom OUf own perception. And that has been 
further confirmed b(cause America has JOlt 
Vietnam, because America could not prop 
up Marcos in Philippines, because America 
could not keep the Shah of Iran tbere and 
therefore they are relying more today upon 
Pakistan. In spite of changes of Parties in 
the American domestic policy. I have a 
feelio, that in tbe name of containing 
communism in Afghanistan, American Ad-
ministration will ultimately be able to 
give support to Pakistan in the manner that 
it has been given today. 

Now the question that confronts us is 
was what are our options? Obviously II we 
must not have a panic reaction. We can ,0 
nuclear and tbe option must be kept OpeD. 
But tbe fact remains that if every country 
goes and enters into this nuclear race, where 
does mankind go. This is a basic question 
to which we must address ourselves. Today 
in Eu rope a popular movement on the bi,cest 
scale bas come apinst deployment of DueJe.r 
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missiles. We have seen this from newspaper 
reports and on tbe TV and even in Copen-
hagan I had the opportunity of witncssing one 
such demonstration in a small city where 
thousands of people marched against the 
def)loymcnt of nuclear missiles. If that is so, 
why cannot we appeal to the people of 
Pakistan and around n~ighbouring regions. 
the dangers of an of us going nucle-ar? If 
Pakistan and India go nuclear. there will be 
a nuclear race in the subcontinent itself. I 
am not asking you to close the options. I 
am Dot saying that we should make a decla-
ration like Shri Morarji Desai that at no 
point of time we will manufacture a bomb. 
But I believe that the time has come that for 
the sake of international peace, a kind of 
peace offensive shou1d be launched in this 
subcontinent similar to the peace movement 
which is growing in Europe. Equally, I 
believe that our diplomatic offensive on the 
security of the sub-continent has been on a 
low key. We have taken up very seriously, 
many of the important questions at inter-
nationalleveJ as Head of NAM tbe question 
of South Africa and the question of Pal as-
tine.' Rightly so. But, we feel that by the 
same diplomatic offensive, we have not taken 
up the questions of security dangers to our 
region. It may be that we feel embarrassed 
to take up our own case. It may be that 
we feel that our own case should find a 

,secondary place. Because we have been 
threatened today, we should not give the 
security perception of this region a secondary 
place to other more important internationa1 
issues. Let us not forget that if the World 
War III starts at any point of time, it would 
be because of the quarrels or war between 
tbe developing nations. That danger is there 
and, therofore. what I feel is that in the list 
of priorities at nOD-aligned meet and also at 
other international forums, the question of 
peace and security in the sub-continent 
should find a place of importance and prio-
rity alona with tbe other questions tbat we 
have projected so far. I feel that much more 
diplomatic offensive is necessary from the 
Government of India in this regard. -

With these words. I thank you. 

SHRI S. JAIPAL REDDY: It is already 
1 a.o 5 bn. The Houso may adjo,um. 

MR. DEPUTY SPEAKER: The Hon. 
Minister wants to reply. He is the Jast 
speaker. 

PROP. N. O. RANOA: When will the 
Han. Minister reply ? 

MR. DEPUTY SPEAKER: The Hon. 
Minister is going to reply now. Shri Indrajit 
Gupta may speak now. 

SHRI INDRAJIT GUPTA: I am afraid 
I am the most unfortunate speaker today. 

SHRI S. JA1PAL REDDY: The House 
should adjourn. 

MR. DEPUTY SPEAKER': I hope that 
the House will accept this thins .••. (Interrup-
tions). The Hon. Minister wants to reply 
today itself. I hope the House will now 
ace·ept. 

SHRI ZAINUL BASHER (Ghazipur) : 
1 want to speak. Some other iV1embers also 
want to speak •••. (lme'ruplions) 

MR. DEPUTY SPEAKER: Two bours 
time is alJotted. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHEILA DIKSHIT): 
I am going to lay the facts and it is for the 
House to decide. The Hon. Minister has to 
reply today bc!cause be has to go to the 
debate from 12 noon onwards to the Rajya 
Sabba tomorrow. So, we will not be able to 
continue this debate tomorrow. So, jf the 
Members want to si~ tin 10 or 11 O'Clock, 
well, it is up, to the Members to decide. 
We cannot have it both ways. We cannot 
fini~h the debate at 18.15 hrs or 18.00 
hrs sharp. 

SHRI BASUDEII ACHARJA (Bankura): 
He can come back (rom the Rajya Sabha 
debate. 

SHRIMATI SHEILA DIKSHIT: Please 
give me a moment's time. The Business 
Advisory Committee there has sanctioned or 
allotted 1200 to 130P hrs and then between 
five and six. It would be nice if the debate 
that has been' debatt.d· today in the Lok 
Sabba is coverod. This i, my request. 
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MR. DEPUTY SPBAKER.: We will 
finish it today. Whoever want to spcQ.k, let 
them be brief. 

PROF. N. O. RANOA: The subject is 
like that. 

(Interruptions) 

MR. DEPUTY SPEAKER: Tomorrow 
it is not possible. Now we are finishing it. 
If you are brief. it is possible. If everyone 
wants to take 20 minutes or so, it would Dot 
be possible. 

SHRI S. JAIPAL REDDY: Sir, we 
must keep the Press-men also in view. They 
have to go and report .•.••• 

MR. DEPUTY SPEAKER: That is not 
our problem. That is an entirely different 
thing. Let tbem publish it tomorrow, if they 
want. Now, Shri Indrajit Gupta can speak. 

(Interruptions) 

SHRI INDRAJIT GUPTA (Basirhat): 
Sir, at the fag end of the debate I do not 
want to tax the patience of members of the 
House and therefore I will be very "rief, 
hoping for some adequate response from the 
Treasury Benches to the various very serious 
and importa,nt points which have been raised 
by various speakers on both the sides. The 
first tbing I want to say is tbat a very un-
precedented and very significant and very 
ominous, to my mind, development took 
place recently: that was the first time that 
thi's country had a visit from, the United 
States' Secretary of State for Defence. No 
previous United States' Defence Secretary has 
ever visited our country. It_ was not worth 
their while to visit. Because in one area at 
least in one sector of defence matters we have 
followed consistently a policy of not per-
mittina any kind of link-up or tie-up or any 
kind of penetration of the United States. 
This policy has been followed from the time 
of Pandit lawabarlal Nehru. And I do not 
want our country now, in the name of high- ' 
technology to sell its soul for the sake of a 
super-computer" That also, you may never 
get. Why did Mr. Weinberger come here? 
I want a' reply to this question. He came. 
He did not come on his own. He was 
invited. Why? He was liven a red-carpet 
weJ~o~~~ fI~ w~s tak~n to ~~ some of Qur 

Defence installations I do not. think tb4't~. 
anything to do with a super-computcr-lnc,lud-
Ing our aeronautics plant at Banaalore. !'Cter 
he came back from Bangalore to Delhi be 
said-be was quoted rather as 'sayina :-'be 
was very much pleased with his visit' • 
Immediately after meet ina tbe Prime Minister, 
he said his visit "will be effective in improv-
ing the relationship of the U. S. Military 
with the Indian Military'" What does all 
this mean ? Are we not to have some expla-
nation or some clarification from tbe 
Government? For the first time there was an 
attempt-whether it will succeed or not, I 
do not know. I hope it win not succeed-
that in some critical areas, in defence appa-
ratus, one being tbe Light Combat Aircraft 
and may be acquisition of some other 
weaponry, we are now thinkins opening ahc 
gates for the first time i~ our history to the 
United States knowing fully well what tbeir 
policy is- so many people have spoken 
about it. I do not want to repeat that-
knowjng fuJJy weJJ wbat their global .trattSy 
is; knowing funy well what their attitude 
towards India bas always been and koowinS 
fully well what their attitude to Pakistan baa 
always been. 1 want to know why be was 
invited here. Why he was taken to our 
Defence instaJlations? Why be was given 
th is red-carpet welcome? And the tragedy 
of the whole tbing is from the Government'. 
point of view that after he went straight from 
Delhi to Islamabad the next thing we knew 
was that he was offering Zia-ul-Hhq 
AWACS, a new thing which hal added a 
new dimension to the whole security e~viron
ment in this region, a major thrust in 
altering, I should say, the geo-strategic 
environment in this region and what might 
be described as a quantum-jump in bighly 
sophisticated military technologies which go 
far beyond the Jegitimate security require-
ments of Pakistan. This was what we got 
from him. We brought him bere, we dined 
and wined him, we feted bim; When he went. 
be had a complaint of upset-stomach on the 
last day and be could not attend the last 
meeting. He flew from here straight to 
Islamabad, and the ne'~t thing tbat we lot 
on our bead was this AWACS for Pakistan. 
I am very much troubled and worried about 
this because it never happened before. Now, 
the only beneficiary of his visit bas been tbe 
Pakistan dictator. According to the reports-
~ am o'?t ~o expert on this; we ~r~ all ,oint 
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by what we read in the pres9-instead of 
the.4Ilf3-2C Hawkeye AWACS which was 
rojected earlier by Pakistan, the United 
States is now· willing to supply A - 3A Sentry 
which is a more sophisticat~d and capable 
AWACS aircraft. 

The point is, the Indian Air Force has 
a system of defence on our western border, 
and that entire system is now being thrown 
open, giving Pakistan not only the advantage 
of interception but, if they want at any time 
to have a pre·emptive strike against our 
bases-I do not want to go into all that; it 
has aU appeared, what the capabilities of 
this AWACS are-then all our main bases, 
whether it is Srinaaar or Pathankot or 
Amritsar or Delhi, Hindon, or Ambala or 
Jodbpur or Jamnagar, to mention a few of 
them, can all be pinpointed and watched by 
this AWACS aircr4;lft flying along the border, 
say, one kilometre or five k dometres inside 
Pakistan; they can watch the movement of 
every aircraft from any of these fields, Now, 
what is to be our response to this, I do not 
know. I have no idea. Government should 
tell us. They cannot spell ou there obvious)y. 
Are we to go in for some tyre of equipment 
which can counteract the AWACS 1 Obvi-
ously we have Dot got any such equipment 
here, nor can we manufacture it with our 
present resources and capabilities. Then are 
we to be driven and pres~urjzed by this 
development to spend large sums of money 
to acquire from abroad some types of equip-
ment which will counteract this AWACS? I 
do not know. But it is a very serious state 
we are reduced to. Rs. 8000 crores a year 
is tbe figuro that our Defence budget has 
already reached. This year I am sure it will 
be higber. This is part of the game to drive 
the developing countries into an arms race 
which will compel them to divert their 
already scarce resources into these things 
instead of using these for developmen' and 
to meet the needs of our poverty-stricken 
people. This is also part of the game of 
imperialism. So, this is a very serious 
matter and I think, the immediate threat is 
from AWACS. And what is more, it appears 
from the press reports that the Americans 
have said tha t tbey may not be able to 
supply Pakistan with their own AWACS 
immediatel)" bqt iQ tile interim veriod 

Pakistan bas asked for the United. States 
AW ACS aircraft with United States personnel 
to operate on this Indo-Pakistan border until 
they are in a position to acquire their own 
aircraft. What does it mean? It means that 
Pakistan, whether they decline it or not, is 
becoming a part of this CENTO, the U. s. 
Central Command. The interim arrangement, 
as somebody said. would mean virtuaBy a 
United States base in' Pakistan. It is also 
something new. When we were having a 
long controversy and debate as to whether 
we should have a treaty of friendship and 
cooperation, Pakistan always used to counter 
it by saying that they want a non-aggression 
treaty. Nobody could understand clearly 
what was the difference between the two. 
Now it is quite clear. 

I think from our side we had made it 
quite clear that the basic thing in any treaty 
that the two countries sign should be that 
neither side would give any part of its terri-
tory for foreign military bases, That is the 
thing they never agreed to. They went on 
saying non-aggression pact and we went on 
saying treaty of peace and friendship and 
cooperation \\-hich would include a specific 
commitment not to allow foreign military 
base on the soil either of India or of 'Pakistan. 
They never agreed. Now we can see what is 
happening. 

So, we will have to think afresh, no 
doubt. Our defence policy, our foreign policy.l 
our whole international relations' 'poHcy 
require to be gone into in great depth 'and 
we cannot afford to take a very long time 
about it as to what we are going'to do. 

As far as the Bomb goes, I have to state, 
many members here have stated, even those 
who have said that we should keep our 
options open, tba t we 8~ould not be pa~icky. 
Afterall, China has devoloped the bomb long 
ago and other countries have got their 
bombs. Pakistan obviously is trying to 
manuracture a 'bomb,-whether they have 
actual1y done it or. Dot,. or whether they are 
on the verge of it, I don't know. I also do 
not know whether they are two _screw-driver 
turn away. How many screw· driver turns 
away are we ? If we want to develop a bomb, 
I suppose, we are not behind Pakistan. The 
point is we should not be stampeded and 
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allow ourselves to be stampeded into a 
nuclear arms race because we do . not believe 
that this is going to add to our security. 
This is a wrons idea to think that we should 
join the band of nations which depend on 
the balance of terror and live under a 
balance of terror and think that. that will 
be the more effective deterrent. I think that 
philosophy is Dot going to work out in the 
world anywhere. 

Mr. Goswami has also referred to the 
great big peace movements which are taking 
place throughout the world today. Mr. 
Dinesh Singh spok e about trying to reach 
out to the American people. It is a very good 
idea, I agree. But what about trying to reach 
out to the people of Pakistan who are opposed 
to Zia·ul·Haq. There is a big movement going 
on in Pakistan for the restoration of democ· 
racy. People are coming out on the streets 
facing bullets and lathis with great courage. 
There, everybody is not a Zia-uJ-Haq. There 
are ordinary people who do not want war 
with India, who do not like the way their 
military government is behaving and who do 
not like a growing American presence there. 
They are trying to speak out, they have been 
vocal. they are fighting they are demonstrat-
ing just as people are demonstrating in 
United States of America against Reaganism. 
Those are the people who are our potential 
allies, who stand for peace and who stand 
for friendly relations. So, we must think of 
a way of reaching out to those peopJe. I 
think, definitely we should not be stanlpeded 
into a nuclear arms race. I am saying that 
we should carefully consider all the implica-
tions that Is there. AfteralI, there are very 
smaJI neighbouring countries also with us. 
We are the biggest 'country in this part of 
the world. We also should not do something 
which will only make others more suspicious 
and apprehensive to us. This is also a con-
sideration that we have to think of. 

I will only say that some initiative is 
required on the Indian Ocean quest jon. 
Indian Ocean area bas become, as many 
members have said; a highly dangerous and 
explosive area for our security. The Prime 
Minister, Mr. Rajiv Gandhi speaking in a 
function, I.think in Australia, is reported to 
have said tbat it is time tbat all the countries 
who. are littoral countries borderioa 00 the 

Indian Ocean should take some coUective 
initiative to bring about some kind of a 
dialosue on the Indian ocean even if soine· .. 
people are trying to obstruct it. That con-
ference could have been held years ago. It 
was approved l:>y United Nations. It could 
not be heJd uptil today because the USA il 
not willing to take part in such a conference .. ' 
Everybody else including the Soviet Union is' 
ready to participate in such a conference. 
Now what are we to do? Are we to go on 
waiting indefinitely like this? I would say 
Government should seriously consider some 
initiative which India has to take of bringing 
together the governments of these littoral 
States of the Indian ocean as many of them 
as can be mobilised for a conference which 
should spell out ""hat is meant by a zone of 
peace and what do we want to do in the 
Indian ocean. J am quite sure you will have, 
the full backi ng of the Soviet Unioo. Mr. 
Gurbachow is coming. You can speak to 
him about it and also so many other States 
of Asia, Afrka and South East Asia who .are 
all deeply cOllcerncd about this region. We 
should not make ourselves the victims of a I 

sort of veto by the USA just beca~se they, 
want to sabotage the conference all tbe .time~! 
That is one lioe on whicb t I think, w~ sho~Jd 
try to proceed. If AWACS has to be counter-' 
ed it cannot be countered by appeals and 
philosophy and such like things.. -It is not a 
question of some distant threat or a tbr-eat·· 
from distant land. It is offensive military 
hardware which is being given by the Ameri. r' 
cans to Pakistan. To that extent I suppose 
we wiJ) have to willy nilly do something' to" 
counter it. Much as I deplore the huge' 
investment of scarce resources which will,', 
again be required but that is tbe plight we:" 
are in. 

Finally, Sir, wo have been told that what 
was discussed with Casper Weinberger is 
confidential. It cannot be revealed. Okay' 
that only adds to our suspicions. Mr. 
Weinberger is known to be one of tbe 
biggest hawks in Washington. In tbe whole 
military industrial compJex there are two-
three renowned hawks and Mr. Weinberger-, 
is one of them. If you may remember Jast . 
year when Mr. Reagan flying to' 
Geneva for the first summit meeting with 
Gurbachow it was Mr. Weinber,er who 
arranged the so-called leakage of a Jetter or 
a document to tbe world Press io wbich be 
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bad .sk~ Mr. Reatan to be cautious when 
taltdDI1 to Mr. Gurbacbow not to fall in his 
trap and Dot to SIr" to something which 
lalet on tbe \JS would reiret •. Before the 
meedna beaaa and while Mr. Reaaan was in 
tbe plane on bis way to 0 eneva it was this 
potloman who did his best to sabotage the 
wltolo thins. He is "called bere now. Why? 
He is Derence Secretary. That means be is 
corniol bete to dilCuss Defence matters with 
UI. We have never discussed Defence 
matters with USA before. We h~ve never 
tried to bridl them into our Defence appar .. 
atus. So I want an assurance from the 
GOfornment that we are not goinl to allow 
tbis to 10 on. These loopholes have to be 
plugged, On t'be one band you accuse the 
US of buildinl up bUle military complex in 
Pakistan and on the other hand for the sake 
or some super oomputer-I do not know for 
what purpoSe yeu want it-we should not 
make concessions in the military sector at 
least to the United States .. That is aU I have 
to say at the moment because I do not want 
to take up more time. We would like to 
know from the Oovernment something about 
what they aro tbinkina to meet this very very 
arave situation. 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH): Mr. Deputy 
Speaker, Sir, we have had this afternoon a 
very hiah level debate on matters of great 
national import. Two former Ministers of 
External Affairs have participated and I do 
envy Shri Bbagat ror the uninhibited way that 
he was able to speak. He is now not sitting in 
the South Block. We heard a distinguished ex-
Ambassador of India speaking on the subject 
a former Minister of State for Defence and 
a distinguished galaxy of leaders or the op-
position parties, a nd last but not least Shri 
lodrajit Gupta. who sought information as to 
why Mr. Weinberaer came here. He came 
here because in 1985 during the visit of Shri 
Narasimha Rao to the United States he was 
invited to come here and the invitation was 
reDewed this year by Shri Bali R.am Bhasat. 
Hia visit was handled by the Ministry of 
Defence and not by the Ministry of External 
Affairs. I am not passinl the buck; I am 
just Bivins tbe facts. 

With reaard to the debate, I am very 
glad to say tbat tbe House is unanimous on 
the developments tbat bave taken plttce ill 
the last few days. Mr. Wcinberler came here. 
Ue said notbios about AWACS and tben be 

. went to Pakistan and that is when we beard 
about it. And when wo heard about it, we 
made the necessary protest at tbe highest 
level including to Mr. Weinberger himself. 
Ambassador Kaul saw him yesterday and he 
saw Mr. Armitage also. 

I have been in tbis game a little longer 
tban some of you might imagined. I have 
just got the text of Mr. Armitage's press con-
ference. Mr. Armitage actually went on to 
say that the Secretary, Mr. Weinberger en-
deavoured to reduce regional tension and 
remove some of tbe mistrust that exists bet-
ween these two countriel as well as 
between China and India. This is difficult to 
believe that Mr. Weinberger's visit to Pakis-
tan and the offer of AWACS was to reduce 
tension in this region. Congratulations to 
Mr. Armitage! 

Then, be says that in India, the Secre-
tary's private meeting with Mr. Rajiv 
Gandhi was extended 'at the latter's request 
to twice its scbeduled time. Where does he 
get this from '1 I am not going to waste my 
time on Mr. Armitage's press conference. It 
is not worth it. 

Now, I will, with you permission, Sir, 
deal with matters of importance. These are 
not party or partisan matters, Let me firlt 
of all make a suggestion that although tbe 
debate stemmed ftom certain specific inci-
dents, namely the proposed sale of A WACS 
to Pakistan and Pakistan's unclear capabili. 
ties. these two issues relate themselves to a 
wider question namely the long-term strateaic 
perception of the United States and the role 
assigned to Pakistan within the broad frame .. 
work of that perception. That is what we are 
going to discuss. Whether tbey produce a 
bomb today or day after is another matter. 
What are tbey trying to do in this region '1 
What are their perceptions? I will elaborate 
tbat, if I may, with yuur permission. 

In recent years, the role of Pakistan has 
appeared to assume greater importance in 
tbose strateaic perceptions of tbe United 
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States and we ,canoot remain indifferent to 
these developments. I have no doubt that 
Han. Members of this House are fully fami-
liar with tbo course of events when tbe 
United States began to lupply 'arms to 
Pakistan in a programmed sort of way in 
the mid 50s. 

We know Panditji's speeches. I Jooked 
tbem up today~ How right be was I What a 
vision he had and what foresigbt be had! 
We have since then consjstently taken the 
position that irrespective of the strategic 
perceptions both of the suppliers of these 
arms and the receivers of these arms, lndia 
had to suffer grievously from the impact of 
it. That is why we cannot be indifferent. 
What happens in this part of the world and 
wbat arms are they giviog to Pakistan? I do 
not want to say much about it, except that 
tbe proposed sale of AWACS make a quali-
tative difference and poses a serious problem 
for our country. As the Hon. Member has 
stated, there is a sea-change. The sophisti-
cation and the capability of these AWACS is 
mind-boggliog. 

Pakistan was given 3.2 billion dollars a 
few years ago, when I was ambassador there. 
The two are in no way related! Now we 
hear that from 1986 to 1993, they are to be 
given 4. 2 bill~on dollars. The Pakistani 
spokesman said that even this amount would 
not be enough to finance the A WACS. So, 
you can imagine how much is going to be 
put in the arsenals of Pakistan. And the 
reason given by Mr. Weinberger is tbat 
there are air intrustions from Afghanistan 
and tberefore this will be given to Pakistan. 

Now Sir, I have been an ambassador of 
Indiain PakiStan and I have had tbe honou,r of 
discussing this matter with President Zia-ul-
Haq and I asked him, Sir why are you takfng 
these F .. 165? We arc entitled to ask as 
your good and- peaceful neighbour as to what 
is the purpose of this exercise. Are they 
going to be used against the Soviet Union? 
The answer is .obviously DO. Are they going 
to be used against China? The answer is 
obviously no. Are they going to be used 
against Iran? The ~nswer is no. Are they 
loing to be used alain!t Afghanistan? The 
answer is again no. Then. whom are you 
IOiD, to use them a.ainst? Past history 

makes us very suspicious of your iotentions 
and we arc entitled to question your JudI" 
ment as to what these arms are for 1" 

And now, we have this further sttp. We 
are told by a senior member of tbe State 
Department of USA that tbe Defence "S~te .. 
tary's visit eased tension in this arell. 

SHRIINDRAJJT GUPTA·: What? 

SHRf K. NATWAR SINGh: Eased 
tensions. 

SHRI C. MADHAV REDDI (Adilabad): 
Eased. e·a·s-e-d. 

MR. SPEAKER: Not 'is'. It is the 
other one. Eased. 

SHRI K. NATWAR SINGH: My friend 
sitting here has a fair ly good knowledge of 
English! 

Now Sir, we have made our anxieties 
known to the US admioistration. I need 
hardJy say that tbe responses we have received 
do not in any way mitigate our anlieties and 
our country, as a whole, bas to give serious 
thought and attention to the unfoldiog situa-
tion. Shri Somnath Chatterjee was good 
enough to refer to a remark that I made in tbe 
other House the other day that I would like 
to be "soft of words but hard 00 facts." I 
am also aware that in diplomacy, harsh 
words do not break any bones any more 
than soft words butter parsnips I am aware 
of it. Nevertheless, harsh words or eD'lpty 
rhetoric need not be employed. We bave to 
face this situation as a united nation, as a 
united Parliament with courage, with maturi .. 
ty and with a stout beart. It is only in this 
sense that the Government of India, whom 
I have tbe honour to represent in this debate, 
in the absence of the Minister fer External 
Affairs, would not wish to use any harsh 
words 85 a means of venting our feelings in 
solving the grave problem that we face. 

I now turn to the legitimate anxiety and 
concern which we have consistently expressed 
in this House about Pakistan's attempt to 
develop Duclear capability in the military 
sense. Apart from such information as ·we 
possess, information fiowiol from other sour· 
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cea, more especially from American sources 
tend to confirm that despite Pakistan's pro .. 
testations from time to time, there is no let 
up in tbe single-minded devotion to proceed 
with the finat stages of acquiring capability 
in nuclear weaponry. There is no doubt it. 
Say what tbey may. Today, the Embassy of 
Pakistan bas produced a press release taking 
advantage of the perfectly harmless statement 
maie by Mr. lyyengar wben asked what 
bapponed on the 19th of September. save a 
perfectly scientific explanation which could 
be elaborated by my c.,lleague, . here. But, I 
would refer to that a little later. However 
the question is that we bave to put Pakistan'S 
nuclear capability in the wider context of tbe 
world today. I do so for the simple reason 
that Pakistan seems to suggest that their 
development of nuclear capability is a bila-
teral affair between India and Pakistan. 
Regretably, it is not. One has to relate 
Pakistan's nuclear capability to the wider 
political and strategic framework within 
which Pakistan is meant to play a certain 
role. This is what we have to realise. It is no 
use people saying you sit down and talk with 
Pakistan and work this out. The nuclear pro .. 
blem is a global problem, and Pakistan has a 
role to play in it as a proxy of tbe United 
States. That is why, it is not a bilateral issue. 
When they say: ., Pakistan aod India can sit 
together and sign an agreement and have an 
inspection", it is irrelevant. 

18.36 brs. 

[SHRI SHARAD DIGHB in the Chair] 

One cannot therefore divorce our wider 
concerns and merely look at the tactical 
manoeuvres of Pakistan to cover up their 
own designs by offering to us from time to 
time various kinds of proposals and artifici-
ally contrived bilateral contacts which I have 
just mentioned. Here I am sure, I am speak-
ing for the entire country, I desire nothing 
more than to have the entire South Asian 
region as an area of mutual trust, mutual 
co·operation and development. But such a 
.ision of creating a structure of durable peace 
Is dedicated upon one simple but vital 
assumption, namely. that Pakistan should 
cease to be an instrument of translatina alo- . 
bal concerns of otbers. 

J8.37 bra. 

[MR. SPEAKER in Ihe Chair] 

The real problem of peoples of our 
coun try and of the Soutb Asian region can 
certainly be attended to and solved and 
worked together exclusively inspired by those 
concerned and tbose concerned alone. It is 
in that hope that we have, despite our many 
reservations, entered in good faith within the 
evolving structure of SAARC which is 

. meeting at summit level in a few days time in 
Baogalere. But, jf member States of this 
region cease to be themselves and reflects 
extra mural interests, obviously, talks about 
peace, co·operation and development become 
essays in perception. 

Now, Sir, I will come with your permis-
sion, briefly as I can, to the points raised by 
Han. Members, but I did want to place 
before you and the House and the country, 
this whole question of arming Pakistan and 
Pakistan's nuclear programme in a context 
which is not simplistic, which takes into 
account global concerns, regional concerns 
because this thing has been hammered day 
in and day out orchestrated let the two sit 
down together the nuclear issue will not be 
solved for the reasons that 1 have given 
you. 

18.39 hrs. 

[MR. SHARAD DIGHE in the Chair] 

Now Sir, Prof. Swell, io his interven-
tion raised many brief points and we entirely 
share about what you have stated tbat 
really it is eatraodinary that the world should 
be told that AWACS are being supplied to 
Pakistan because they are not to be used 
against Afghanistan. 

'SHRI INDRAJIT GUPTA: They cannot 
be used on that border. 

SHRI K. NATWAR SINGH: No. I do 
not want to take you into details. I have got 
a whole list of papers here which 1 could give 
you as to why this does not make sense even 
to a layman like me. 

Mr. Somnath Chatterjee. again, wanted 
to know as to what we have done when we 
loarot about this off or. and to this da,. I 



391 DI,. Re : S_ S. Arising KAltTIKA 1S t 1908 (SAKA) Dis. R~ ': s. s. Arllln6 398 
Reptd. E'Xpl. 01 N. D. by Pakistan... Reptd. Expl. 01 N. D. by Pakillan •.•• 

must say, to be factual, tbat the American 
Ambassador here has told the Foreign Secre-
tary on the 27th, that no decisions have been 
made about specific systems, and that the 
whole thing is so far at tbe exploratory level. 
But you read Mr. Armitage's press confe-
rence, and you may get a different impression. 
But as of now, they say that it is at an explo-
ratory stage; but we have, even at this stage, 
made our fears, or anxieties or concerns 
known. 

SHRI B. R. BHAGAT: What 'is Mr. 
Weinberger's reply to our Ambassador? 

SHRI K. NATWAR SINGH: I have, 
in a fairly idiomatic and diplomatic language, 
said that our anxieties have not been allayed. 
I do not want to go into greater details. 

SHRI B. R. BHAGAT: Mr. Weinberger 
told our Ambassador Mr. Kaul that Pakistan 
needed AWACS. It has been repOl ted 
recently. 

SHRI K. NATWAR SINGH: You 
having been the Minister of State for External 
Affairs, know that these messages come in 
coded telegrams. I have taken an oath of 
secrecy as a Minister in the Government of 
India as you did. I do not think I should 
quote from that particular cable. But what 
you said will by and large go. 

18.42 brs. 

[MR. SPEAKER ill the Chair] 

Similarly, we share the views expressed 
by Shri Dinesh Singh who himself has a lot 
of experience. He also touched upon the 
deteriorating security environment including 
that in the Indian Ocean, to which Mr. 
Indrajit Gupta also referred. 

There are many Members who spoke. 
First of all, I would like to thank Mr. 
Ramoowalia and Shrimati Mukherjee for 
bringing in this matter under Tule 193, so 
that we could share our perceptions with the 
lIouse, as also our anxieties and concerns, 
pnd look at tbem in a conceptual manner, 
not in a manner of panic, not in a manner 
of beiog stampeded, as Mr. Gupta said. We 

will take it as it comes; we will keep our 
powder dry. We will discuss with our friends, 
as to what can be done. We also want to 
devote as much of our resources aod finances 
as possible, to developmental programmes of 
our country. But if necessity arises, necessary 
sacrifices will be lPade, so that this country 
is defended; and it will be defended. 

Shri K. P. Singh Deo wbo was very 
familiar with Defence matters in his incarna-
tion as Minister of State for Defence, has also 
spoken about the security environment, about 
the sea· change that this brin~s in, and gene .. 
rally about the intentions of our neighbour 
which has been arming itself for the last 30 
years, in fact from t 954. Each successive 
generation of armaments has gone up in its 
lethal capacity. 

MR. SPEAKER: "Mr. Minister, what is 
going on in Punjab is a prelude to things to 
come. So, be prepared. 

SHRI K. NATWAR SINGH: Sir, I 
would like to confine myself strictly to tbe 
subject of this debate. 

SHRI S. JAIPAL REDDY: Punjab is 
outside the scope of this discussion. 

SHRI K. NATWAR SINGH: He also 
referred to Mr. Gorbachev's coming here, 
and to the Prime Minister of Pakistan com-
ing here, to Bangalore. I aln sure that when 
the two Heads of State meet, they will 
discuss the issues ~hich we arc discussing 
here. 

I have heard Mr. Mohanty with great 
respect. If it was left to any single country 
to expel one of the nlembers of NAM. then 
Pakistan probably would meet that fate; but 
it is not that easy. 

You also referred to Sino-Pak collabora-
tion, but tbat falls strictly outside the purview 
of what we are discussing here. The Prime 
Minister spoke about this particular matter 
some weeks ago in Calcutta in quite clear 
terms. Now, Shri Jaipal Reddy, 1 thinkt you 
used the phrase 'sea change'. I share your 
anxiety about what )'ou said. I do not want 
to elaborate upon it. I don't tbink tbe 
remedy tbat )'ou probably hinted at is easU)' 
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acces,ib}e to us or to aDY country, boca use 
of tbe complexity and the Dature of exercise 
that ~e have undertaken across our border 
or will be when this tbiog will become a 
reality when it enters into son:e kind of an 
agreement. You referred to, if I may respect-
fully say. or you said that the Prime is 
travclliol a great deal It would not be perti .. 
nent for me to speak about Prime Minister's 
travel, but I would only say that India had 
been Chairman of the NAM for three years, 
and it was incumbent on the Chairman of the 
NAM to travel and travel aU over the world 
to spread 'the gospel of peace and non·align .. 
ment and development; tbat is why it had 
been done. He did not go on a pleasure 
sojourn. I had been with him. They were not 
pleasant sojourns. and if he had not travelled, 
then it would have been a dereliction of duty 
OD the part of India as Chairman of the 
NAM, that is why it had become necessary 
to travel. You also referred to NPT. You 
know that there reasons that we had not 
signed it and those reasons remain. 

I referred to the speech of Shri Bali Ram 
Bhagat. If I may respectfully say so, it was 
a pretty good speech. 

MR. SPEAKER: Is that aU ? 

SHR} S. JAIPAL REDDY: He has 
spent a bettcr part of his life in diplomacy. 

(Tran.tlat ion] 

SHRI BALKAVI BAIRAGI (Mandsaur) : 
Sometimes Shri Natwar Singh speaks and 
sometimes the Minister .•....... 

SHRI K. NATWAR SINGH: I am 
afraid of you. If you start reciting poem, I 
will be in trouble. 

MR. SPEAKER: Completeness comes 
only when prose and verse are combined. 

(£",1/1111 

SHill K. NATWAR SINGH : Shri 
Dioesb Ooswatni referred as to wbat we bave 

done with Netherll\Ods, etc. Quite frankly 
speakina. it was as little as one can do. But 
the Netherland Government themselves wero 
unhappy with the activitiea of the particu]a~ 
individual who bad abused their hospitality. 
I would not put it harder than this. Bbaaatji 
has caned the name he has. 

SHRI B. R. BHAGAT; I quoted it from 
the western paper. 

SHRI K. NATWAR SINGH: So, the 
Canadians were anxious •.. (lnlerruptionl) 
Nobody wants that ,his kind of things-
proliferation, things should be stolen. If you 
read today's Times of India you will find that 
it is quite clear that l'akistan Government 
has been trying to get tbe necessary ingredi· 
ents of producing a bomb from whatever 
source they can. If I may venture, a little 
bit into tbe field of fiction, if ~ou read 
Lapier's, Cotlin's book Th~ 5th HorJemall, 
you would be able to know how easy it is 
to put it together. But do you want to know 
what the United States would do if this thing 
happens, because they had made a statement 
that on the 27th they will refer to the state-
ment of the President of the United States. 
It is something. Then Washington Post Story 
said something else and Mr. Narayanan will 
refer to it since his department deals with 
that Particular thing. I want to say bow 
grateful I am to Mr. Goswami for raising 
this question of perception which I had 
referred in my statement a little eartier, and 
this is what we have to look at. 

What is the alternative? We have the 
Six Nation Peaco Declaration, 'which was 
welcomed by all, welcomed by the Soviet 
Union, by the NAM. That is the way we 
can solve some of the Droblems that we have 
bere. 

Finally, I 'want to once again thank the 
House and tbe Hon. Members who have 
spoken on fbi s vitally important matter and 
given us an opportunity to share our views, 
our anxieties and our concern. Let me assure 
you that DO ooe in the Government takes 
tbis development lightly. We are deeply 
concerned and we shall keep the House infor-
med of developments, wbenevcr it is necessary 
tQ do $<), 
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SHRI S. JAIPAL REDDY: Only one 
point. Wbat eXactly does the Government of 
India want to do to persuade the United 
Statet ? 

MR. SPEAKER : How can i"t be said ? " 
SaRI S. JAIPAL REDDY: Our nation 

must stage a protest. 

MR. SPEAKER: They are doing what-
ever they can possibly do. and I think it is 

a lood debate. I wish only tbat the people 
wbo bave been vociferous yetterday sbould 
ba ve been present also, to listen to tbe fi ne 
debate and to tbis Dice answer. But anyhow, 
that is tbe way. 

18.52 hrl. 

Tilt Lok Sabha thtn adjourn,d lin 
Elnt" O/Iht Clock 011 Friday, 
Novem~, 7. 1986/Kar,ika 

16, 1908 (Sako) 




